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RE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE, BENCH PUNE
MEMORANDUM OF APPLICATION

UNDER SECTION 14, 15, 18, 20 & 23 OF NGT ACT, 2010
r/'w RULE NO. 24 OF NGT (P&P) RULES, 2011

ORIGINAL APPLICATION NO. 107/ 2022 (WZ)

In the matter between:

Mr. Irba Mashnaji Konapure & Anr. ... Applicants
Versus
Union of India & Ors. ... Respondents

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT
NO.11 TO THE ORIGINAL APPLICATION

I, Vinit Barde, aged 40 years, the Authorised Signatory of the
Respondent No.11, having office address at 75, old block factory,
Sector I, Shristi Housing Complex, Village Penkarpada, Mira
Road, District Thane, Maharashtra 401104, do hereby solemnly

affirm and state as under:

1. [ am the Authorized Signatory of the Respondent No.ll,
having my address as mentioned above and I am competent,
authorized, and able to depose the present Affidavit. I have

perused and made myself conversant with the contents and
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record pertaining to the present Application and I am otherwise {| *

. ! ':. ; | E
aware of the facts and circumstances of the present case from *\ < -
! \‘ o

personal knowledge as also office records and thus, competent \_
to depose the same. I say that I am filing the present Affidavit
in Reply for the limited purpose of opposing any ad-interim or
interim reliefs as sought for by the Applicant in the original
application and the present Respondent craves leave to file a
further detailed affidavit/additional affidavit along with

supporting documents at later stage if the circumstances so

warrant.

At the outset, I deny each and every averment made in the
present Application which is contrary to and/or inconsistent
with that which is stated in the present Affidavit and humbly
submit that nothing contained in the Original Application shall
be deemed to have been admitted by or on behalf of the
Respondent No.11, merely for want of specific traverse. I
clarify and submit that the averments made herein are in the

alternative and without prejudice to one another.

I state and submit that Respondent No.11 has raised issues
regarding maintainability of the present Original Application

by filing an Interlocutory Application No. 16 of 2023 (“IA”).
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\ THe Respondent No.11 has raised the following objections with

gards maintainability of the captioned Original Application:

A) Limitation with regards to filing of the captioned
Original Application;

B) Lack of locus standi of the Original Applicants;

C) Non-Joinder of necessary parties;

D) Plural remedies;

4. The Respondent No.11 adopts the stand taken in the said TA
and submits that the present reply is made without prejudice to
the contentions raised in the IA. However, the issues of
maintainability raised in the IA have not been reproduced in the
present reply to prevent repetition and for the sake of brevity,
the TA maybe read as a part and parcel of the present reply. In
light of the facts and law stated herein-above, the Respondent
No.11 states that this Hon’ble Court ought to first decide the
issue of maintainability and dismiss the captioned Original
Application at the threshold without going into the merits of the
Application, as the same is not maintainable as per the extant
applicable law and judicial pronouncements.

3. Without prejudice to the aforesaid preliminary objections, the

Respondent No.11 prefers the present Affidavit in Reply to
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record.

Overview of the Alleged Violations

The Respondent No.11 states that on reading the captioned
Original Application in its entirety, it is clear that the Original
Applicants have raised the following allegations qua the said

project;

a) The Respondent No.11 has carried out the construction

without prior Environment Clearance;

b) The Respondent No.11 has carried out construction in

violation of terms and conditions of Consent to Establish;

c) Allegations with respect to illegal felling to trees and
mangroves, no transplantation and no compensatory

plantation;

d) Allegations with respect to construction being carried out
in violation of CRZ Notification, 1991 and terms and

conditions of CRZ clearance;

) Allegations with respect to illegal ground water

extraction from bore wells without obtaining prior
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permission from CGWA and have caused substantial

damage to the ground water table at project site;

f) Non-submission of revised CRZ NOC from MCZMA as

per the latest revised planning of the project;

g) Remaining absent in 247" and 252™ meeting of SEIAA

despite request for the listing of proposal for assessment;

h) Allegations with respect to substantial excavation and no

preservation of top fertile soil

i) Concept of ex-post facto EC being alien to the

Environmental Jurisprudence developed in India;

j) Non-preservation of topsoil as per his own EIA, top soil

excavation quantity being 68057 M ?;

k) Carrying out illegal excavation for basements for footing
without obtaining prior EC, CTE and permission for
mining of minor minerals from the competent authority

for a large excavation of 135770 M?;

1) Non-obtaining permission for high rise building having
height more than 100 mtrs from Airport Authority as well
as Air Force — MoD and the project being within the range

of Airport.
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Brief background of the Respondent No.11:

WO\ e
7. The Respondent No.11, M/s. Eversmile Properties Pvt. Ltd.\'-is\: O

involved in the business of Real Estate for over 43 years and

has developed several projects in and around Thane District.

Brief background of the said Project:

8. The Respondent No. 11 had envisaged the construction and
development of the property at Sector II A, Village
Penkarpada, Dist. Thane (more particularly mentioned herein

below) under the name of “Srishti Namaah”.

9. The Respondent No. 11 decided to develop survey No. 233
(new survey No. 66) along with the adjoining land i.e. old
Survey No.235 (new survey No.68), and old survey No.256
(new survey No.69) as a Township Project admeasuring
approximately 37,880.43 square meters. On the aforesaid
subject property, the Respondent No. 11 has envisaged to
develop a project named as “Srishti Namaah” (“said Project”)

in terms of the necessary permission(s).

Necessary _Permissions / Approvals obtained by

Respondent No. 11 in respect of the said Project.




1202

e Respondent No. 11 earlier proposed to develop a portion

f the old survey No.235 (new survey no.68) and old survey
No.256 (new survey No.69) admeasuring 4,730.48 sq. mitrs.
and accordingly submitted the building plans to planning
authority i.c., Mira Bhayander Municipal Corporation
(“MBMC”) on 01.02.2018. Since the aforesaid two survey nos.
were partially falling in CRZ — II, Respondent No. 11
submitted the proposal to Maharashtra Coastal Zone
Management Authority (“MCZMA”), seeking a NOC for
development as per the CRZ Notification 2011. The said
proposal was deliberated in 132" meeting of MCZMA on 24
April 2019 wherein MCZMA duly granted NOC dated 7™ June
2019 on terms and conditions as mentioned therein. The copy

of the MCZMA NOC dated 7™ June 2019 is annexed herewith

as Exhibit - A.

11. Thereafter, the Respondent decided to develop survey No. 233
(new survey No. 66) along with the adjoining land i.e., old
Survey No.235 (new survey No.68), and old survey No.256
(new survey No.69) as a Township Project on land
admeasuring  approximately 37,880.43 square meters

(hereinafter referred to as “subject property”).
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due to inclusion of portion of Survey No. 233 (New Sur\;
No. 66), the Respondent No. 11 submitted new proposal

with fresh building plans to MBMC (as mentioned above).

13.As per EIA Notification, 2006 since the proposed

14.

construction is expected to be more than 1,50,000 sq. mtrs.
which is under B-1 category and at serial No. 8 (b) of the
Schedule to EIA Notification, 2006, Respondent No. 11
submitted an application dated 01.10.2020 to Expert
Appraisal Committee (“EAC”) for issuance of Terms of
Reference (“ToR”) in accordance with the prevailing

norms. the details of which are as below: -

a) Net Plot Area - 37,880.24 sq. mtrs.
b) Proposed FSI Area — 2,18,090. 22 sq. mtrs.
c¢) Non FSI Area - 1,07,131,59 sq. mtrs.
d) Total BUA - 3,25,221.92 sq. mtrs.
e) Nos. of Building - 10

Accordingly, the ToR Application was deliberated in the
56" Minutes of EAC (Infra-2) held on 21 — 23™ October
2020, wherein it was recommended that the ToR should be
considered for preparation of EIA / EMP report by
Respondent No. 11 in respect of the said project.

Accordingly, MOEF & CC vide its letter dated 28"

e s Y
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December 2020 granted ToR on such terms and conditions
including submitting of EIA / EMP report by Respondent

No. 11.

The Respondent No. 11 submitted amended layout and
building plans for the said project, which was duly approved
by MBMC, and the Commencement Certificate dated o™
March 2021 was granted by MBMC. A copy of the
Commencement Certificate dated 10™ March 2021 is annexed

herewith as Exhibit - B.

Further, the Respondent No. 11 submits that since the plans
underwent further revision, the Respondent No. 11
accordingly submitted revised plans, which were sanctioned
by MBMC and accordingly granted revised Commencement
Certificate dated 26™ August 2021. A copy of the revised
Commencement Certificate dated 26™ August 2021 is annexed
herewith as Exhibit — C alongwith translation. Upon a bare
perusal of the Commencement Certificate, it is evident that the
construction work was restricted to 4,602.41 sq. mts (which is
below 20,000 sq. mts.) of construction area as mentioned n

the Commencement Certificate and reproduced herein below:

Go4.
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Sr. Win Commencement Certificate | Area (in sq. ‘ | \
No. & | dated 26.08.2021 mtrs.) NG
% 2 Basement + Stilt + 2-part 1376.42 \‘gﬂ‘x
1 podium + 1 \%
g 2 Basement + Stilt + 2-part | 1293.28 .
2 podium + 1
C 2 Basement + 625.37
3 Stilt/commercial + 2 podium
G 2 Basement + Stilt+ 1 part 930.08
4 podium
H 2 Basement + Stilt+ 1 part 367.26
5 podium
A&B -
6 | (podium) | (podium)
TOTAL 4602.41

17. In the meanwhile, Respondent No. 11 submitted a proposal
before Maharashtra Pollution Control Board (“MPCB”) for
grant of Consent to Establish in respect of said project. The
proposal of Respondent No. 11 was considered by the Consent
Appraisal Committee on 20.12.2021 and accordingly MPCB
granted Consent to Establish dated 02.02.2022 subject to terms
and conditions as mentioned therein. Hereto marked and
annexed as Exhibit— D is the copy of the Consent to Establish

dated 02.02.2022.

18. The Additional Collector, Thane, in exercise of powers

conferred under Rule 59 (1) of the Maharashtra Minor Mineral

Extraction (Development and Regulation) Rules, 2013 has
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dull permitted excavation of soil on Survey Nos. 66, 68 and
ide Order dated 30.09.2021 and the same has been timely
extended by Orders dated 24.04.2022 and 24.11.2022. Hereto
marked and annexed as Exhibit-E Colly are copies of Orders
dated 30.09.2021, 24.04.2022 and 24.11.2022 passed by the
Ld. Collector, Thane District permitting excavation of soil.
The Respondent No. 11 states that it is complete compliance
of the terms and conditions mentioned in the said Orders and
has undertaken excavations only to the extent of the area and

details mentioned therein.

There were 197 trees situated on the said project, out of which
167 trees were required to be cut for carrying out construction
and 30 trees to be transplanted in the said property, Respondent
No.11 submitted an application dated 12™ March 2021 to the
Tree Authority of MBMC for felling of trees. The Tree
Authority of MBMC granted NOC dated 6" January 2022,
allowing felling of 167 trees and required 30 trees to be
transplanted at the project Site. The Authority also directed the
Respondent No. 11 to carry out compensatory plantation of
835 trees along with Geo-tagging and submit periodic reports.

Thus, the Respondent No. 11 have complied with the Tree

106+
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Authority NOC and are also duly submitting perjbdic 'j{k‘-‘tf-*l'*
g\ v
compliance reports. A copy of the Tree Authority NOC e d: A
N S
: . w -
6™ January 2022 is annexed herewith as Exhibit -F alongwith ~5=

translation and the periodic compliance report submitted to the

Tree Authority is annexed herewith as Exhibit - G Colly.

In compliance of the aforesaid issuance of ToR dated 28"
December 2020, the Respondent No. 11 submitted the EIA
report on 03.05.2021 and accordingly made an application for
grant of Environmental Clearance before SEIAA. The said EC
application was taken up in 154® Minutes of SEAC — II on 4"
& 5™ October 2021, wherein the Committee deliberated that
the ToR issued by MOEF was for 10 residential buildings and
2 Towers of Multi Level Car Parking, however the Respondent
No. 11 has submitted the EIA report for 12 residential
buildings for appraisal and the same is not in terms of ToR and
CC and thus directed Respondent No. 11 to obtain the
amended ToR. Accordingly, the Respondent No. 11 made an
application for amendment of the ToR before SEAC II on

14.11.2021 with the details as mentioned hereinbelow:

1. Net Plot Area - 37,880.24 sq. mtrs.
2. Proposed FSI Area - 2,44,659 sq. mtrs.
3. Non FSI Area - 1,41,049.276 sq. mtrs.

4. Total BUA = 3,85,708.276 sq. mtrs.



22,

€S

1208

S 5. Nos. of Building - 12

he said application for amended ToR was deliberated in 160"
Meeting of SEAC — II held on 9" & 10" December 2021,
wherein the proposal was recommended to SETAA for grant of
amendment to the ToR dated 28.12.2020. Thereafter, the ToR
proposal was listed before SEIAA in its 238" Meeting held on
21.02.2022, wherein after deliberation SEIAA granted
amendment to the ToR. The amended ToR was issued by
SEIAA vide letter bearing number SIA/MH/23869/2021

signed by Member Secretary SEIAA on 23.03.2022.

Thereafter, Respondent No. 11 submitted the revised plans to
MBMC which were approved and sanctioned by MBMC and
accordingly issued a revised Commencement Certificate dated
315t March 2022 specifically mentioning that the construction
of the building proposed shall be limited to the area as
provided in table in the Commencement Certificate and that
further construction permission would be granted with prior
permission of the Corporation and after receiving NOC from
the Environment Department. MBMC while granting the
revised Commencement Certificate 31% March 2022 imposed

a condition No. 26, wherein Respondent No. 11 was allowed

a7
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to construct upto 20,000 sq. mtrs for four buildings i.e., Wi

A, B, C and H and for further constructions above 20,000 sql\
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mtrs. i.e., remaining 8 buildings, Respondent No. 11 was to

obtain Environment Clearance and thereafter to seek further

permissions from MBMC. The copy of the third revised

commencement certificate dated 31 March 2022 is annexed

herewith as Exhibit — H alongwith translation.

23. Thus, pursuant to the permissions granted by the MBMC,

Respondent No. 11 have carried out the below construction:

Construction Carried

13:; Wing g:t?(;rgeln_ ;glgggtz Certilicate (l)lllt by Respondent No.
2 Basement + Ground +
A 2 part podium + 1st to
2 Basement + Stilt + 2 part | 5" Slab above second
1 podium + 5 floors podium
2 Basement + Ground +
B 1%t and 2™ podium part
2 Basement + Stilt + 2 part | +First to Second Slab
2 podium + 5 floors above 2™ Podium
2 Basement + 2 Basement + top of
C Stilt/commercial + 1 part Ground Floor ( podium
3 podium / commercial 1 slab part)
2 Basement + top of
H first basement i.e floor
4 2 Basement + Stilt of ground floor
Part podium connecting
5 building A, B and STP Not started

In view of the aforesaid table, it is apparent that the

Respondent No. 11 has undertaken construction of 16,733
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Architect vide certificate dated 20" January 2023. Hereto
annexed and marked as Exhibit — I is the copy of the
Architect Certificate dated 20" January 2023. Hereto
annexed and marked as Exhibit — J are the photos of the

actual construction carried out at the project site as on date.

24 Thereafter, as per law, the Respondent No. 11 submitted an

application for EC to SEIAA on 6™ April 2022 for total
construction Area of 3,23,656.18 sq. mtrs which includes FSI
area of 1,85,303.99 sq. mtrs. for 12 Residential Buildings with
shops, which falls under 8 (b) B-1 category of the EIA
Notification 2006. The proposal for consideration of the EC
application was listed in the 178" Meeting of SEAC -1 on 30t
June 2022 & 1% July 2022. In the said Meeting, after
deliberation, SEAC-II recommended the proposal of
Respondent No. 11 to SEIAA for grant of EC with certain terms
and conditions. It is pertinent to note at this juncture that the
construction at the project site was being carried out by the
Respondent No. 11 as per the relevant revised Commencement

Certificate which was below the threshold limit of below

19, ,
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20,000 sq. mtrs. Hereto marked and annexed as Exhibit - K 1

copy of 178" Minutes of Meeting held by SEAC -IL

25.Thereafter, the proposal of Respondent No. 11 was listed
before SEIAA in its 249™ Meeting on 26™ August 2022,
wherein the proposal was deliberated and during the meeting,
direction was given to provide certain information/documents.
Accordingly, the proposal was deferred. In compliance of the
directions issued by SEIAA, the Respondent No. 11 uploaded
the approved plans and accordingly vide letter dated 6"
September 2022 requested SEIAA to list the project for
appraisal in their forthcoming meeting. The Respondent craves
leave to refer and rely upon the 6™ September 2022 letter as and
when necessary. Hereto marked and annexed Exhibit - L is a
copy of the 249" Minutes of Meeting of SEIAA held on 26"

August 2022.

26.The proposal of Respondent No. 11 was listed during the 252
& 253" meetings of SEIAA. However, the proposal could not

be taken up/deliberated.

27.The Respondent No. 11 states that the cost of construction for

the said project as on 12" January 2023 is ¥57.54 crores and
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Response to the Alleged Violations

28.1 shall now deal with the violations alleged by the Applicant on

the part of Respondent No. 11:

A. NO PRIOR ENVIROMENAL CLEARANCE

| (a) The averments made in the paragraph under reply are totally
baseless, misleading, misconceived and devoid of any
merits. It is submitted that the Applicants have incorrectly
and mischievously stated the status of actual work at site.
Just to illustrate that the table 1 provided in para 7(a)(i) is
based on totally incorrect figures as in Building A it is
projected the construction is done upto 2B + G + 2P +9
floors, however, the actual construction at site on the date is
2B + G + 2P + 5 Floors. The figures mentioned in the table
1 are also false and incorrect. The Respondent No. 11 has
constructed as per the relevant revised CC dated 31¥ March
2022 issued by MBMC, which allows construction upto
20,000 sq. mtrs by categorically directing that further

construction permissions [beyond 20,000 sq.mtrs] shall be



qry0

1213 y f//‘*

granted only after submission of NOC from Environmental
Department i.e. EC to MBMC. The Respondent No. 11
hereinabove, submits that the actual work undertaken at site
is below 20,000 sq. mtrs. It is well settled position of law
that construction upto 20,000 sq. mtrs without EC is
considered to be legally valid and permissible as held by the
Hon’ble Bombay High Court in its Orders dated 24" March
2014 and 18" December 2014 (passed in WP (L) No.
655/2014) specifically holding that EC for constructions
less than 20,000 sq. mtrs. is not required. Infact, the Hon’ble
Bombay High Court has passed several orders in other cases
holding that EC for construction less than 20,000 sq.mitrs. is
not required. Annexed herewith as Exhibit - M are the
Order of the Hon’ble Bombay High Court passed in Writ
Petitions holding that construction upto 20,000 sq. mtrs,

prior EC is not required.

(b)Accordingly, on the basis of aforesaid orders, the

Environment Department of State of Maharashtra issued a
Circular No. ENV/2013/CR39/TC-1 dated 21* April 2015
inter alia holding that proposed construction below 20,000

sq. mtrs. may not be considered as violation of EIA

Nas7 m-
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ification 2006. Even SEIAA has considered the circular

while deliberating the proposal No.

SIA/MH/MIS/134882/2020 submitted by another developer
in its project have accepted the Circular dated 21% April
2015 and observed that construction upto 20,000 sq. mitrs.
cannot be considered as violation of EIA 2006 and
accordingly granted EC. Hereto marked and annexed as
Exhibit - N is copy of the Circular dated 21% April 2015.
The relevant extract of the said 222" Minutes of the

Meeting dated 14" & 15™ June 2021 are reproduced herein

below:
“SEAC Deliberation -

PP submitted that the proposal was appraised in
133" SEAC-2 meeting wherein committee noticed
that PP had already started construction activity on
site and had already constructed around 17,000 plus
Sq. Mtrs.; without obtaining prior EC though the
potential construction of the project is more than
20,000 Sq. Mtrs.; thus there being prima facie
violation of EIA notification. Therefore, then SEAC-

2 committee had referred the proposal to SEIAA for

e
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further necessary action as it seems to be violation of

notification. Thereafter, the proposal was considered -,

in 203 SEIAA meeting wherein SEIAA observed that
as per Government of Maharashtra circular dated
21.04.2015, the total constructed area is below
20,000 Sq. Mtrs.; this does not come under violation.
Hence, SEIAA after deliberation decided to refer
back the proposal to SEAC-2. Now, as per the
directions received from SEIAA, Committee decided

to appraise the proposal.”

SEIAA in its 222" Meeting have accordingly deliberated the
aforesaid proposal and granted the Environmental Clearance. The
copy of the 222™ Minutes of Meeting of SEIAA is annexed

herewith as Exhibit - O.

(c) Thus, it is an admitted position that the Applicants have
wrongly portrayed that the Respondent No. 11 have
constructed the said project without prior EC or that the said
construction is beyond 20,000 sq. mtrs. Infact, the Respondent
No. 11 have applied for EC to SEIAA, duly considered by

SEAC II as per law and recommended to SEIAA for issuance

s JEE
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(d) The Respondent No. 11 submits that a bare perusal of the EIA
Notification dated 14.09.2006 would reveal that the
requirement of Environment Clearance is if the construction
exceeds 20,000 sq. mtrs of built-up area. The legislature in its
wisdom has chosen to bring construction above 20,000 sq.
mtrs within the ambit of EC. In the present case, admittedly,
the construction at site is well below 20,000 sq. mtrs. as more
elaborately mentioned above and thus the question of any

violation as alleged by the Applicant, does not arise.

B. CONSTRUCTION CARRIED OUT IN VIOLATION OF

CONSENT TO ESTABLISH (“CTE”)

(a) The Respondent No. 11 submits that the construction
carried out is below threshold limit of 20,000 sq. mitrs.
which is permissible as per the aforesaid Circular and
Orders of Hon’ble Bombay High Court. Respondent No. 11
has already taken steps for obtaining of EC which is pending
before the SEIAA for deliberation and grant. As per the

procedure, CTE is obtained post grant of EC, however, in

Z
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the present matter the same is obtained well in advance.
Thus, the grant of Consent to Establish (CTE) is not an ex
post facto consent as alleged or portrayed by the Applicants.
Hence, the allegations of Applicants are totally vague,
baseless and devoid of any merit. The aforesaid submissions
are without prejudice to our rights and contentions that as
per the Delhi High Court judgment dated 23.01.2012 in
Letters Patent Appeal No. 895 of 2010 (Delhi Pollution
Control Committee V/s. Splendor Land Base Ltd. and Ors.)
for residential projects no CTE and/or CTO is required, as
provisions of Air Act and Water Act are applicable only to
industry, operations and processes and none of it happens in
residential buildings. A copy of the Delhi High Court
judgment dated is hereto annexed and marked as Exhibit -

E.

C. ILLEGAL FELLING OF TREES & MANGROVES, NO
TRANSPLATATION AND NO COMPENSATORY
PLANTATION

(a) The Respondent No.11 states that the allegation of the
Original Applicants that the Respondent No.11 has not
carried out compensatory plantation of trees as per law is

completely false, frivolous and baseless. The Applicants on



1218

ir own admission, have stated that the Tree Authority of
BMC has granted permission on 6" January 2022 for
felling of 167 trees and 30 trees to be transplanted at site. It
is submitted that as per the Application of Respondent No.
11 and site inspection carried out by the Tree Authority,
NOC was granted for felling of 167 trees and 30 trees to be
transplanted. As per the conditions of the said NOC,
Respondent No. 11 has carried out compensatory plantation
of 835 trees along with geo-tagging as per Tree NOC. The
Respondent No. 11 is also periodically complying with the
condition by submitting a report in every 3 months to the
Tree Authority of MBMC. Thus, there is no violation of

NOC dated 6™ January 2022 and Environment Act.

D. CONSTRUCTION BEING CARRIED IN VIOLATION

OF CRZ NOTIFICATION, 1991 AND TERMS AND

CONDITIONS OF CRZ CLEARANCE

(a) The Respondent No. 11 earlier proposed to develop a

portion of the old survey No.235 (new survey no.68) and
old survey No.256 (new survey No.69) admeasuring
4,730.48 sq. mtrs. and accordingly submitted the building

plans to planning authority i.e. MBMC on 01.02.2018.

UUE,
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Since the aforesaid two survey nos. were partially fallinggiﬁﬁ £
i

CRZ - II, Respondent No. 11 submitted the proposal Et{
\pﬂ"-

MCZMA, seeking a NOC for development as per the CRZ

Notification 2011. The said proposal was deliberated in
132" meeting of MCZMA on 24™ April 2019 wherein
MCZMA duly granted NOC dated 7" June 2019 on terms
and conditions as mentioned therein. As regards Survey No.
233 (New Survey No. 66), the same neither falls in nor is
impacted under CRZ-II and thus NOC of MCZMA is not
required and the said fact is being apprised to SEIAA by
Respondent No. 11. Despite the aforesaid NOC, as of now,

no construction work is undertaken in CRZ - II area.

(b) The Applicant has incorrectly stated that the building L of
the said project is affected by CRZ-I which is totally false
and unsubstantiated. Infact, the entire subject property is not

impacted by CRZ-I.

(c) At the further outset, Respondent No. 11 submits that the
averment that constructions is being carried out in violation
of CRZ 1991, itself is misdirected and out of context. It is
reiterated that the small portion of Survey No. 68(pt) and

69(pt.) is being impacted by CRZ-II as per CZMP (which is
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the landward side of existing road) based on CRZ

otification 2011 for which appropriate approvals/NOC

have been obtained.

(d)The table shown in para (d) (i) is allegedly based on a

Report/Executive Summary Survey carried out from March

2013 and submitted in March 2014 to MBMC.

(e) The Applicants on the basis of Executive Summary of

CZMP of MBMC of Centre for Earth Science Studies,
Thiruvanthpuram have tried to mislead the Hon’ble NGT by
mentioning that Survey Nos. 68 & 69 are affected by CRZ-
1, CRZ-1B, CRZ-II and Mangroves Buffer Zone. By the
aforesaid table, the Respondent No. 11 has tried to
purposely misdirect by stating that both the survey numbers
i.e., 68 & 69 are affected by CRZ. While misconstruing the
factual position and making the aforesaid averments, the
Applicants have deliberately suppressed the true facts that
Respondent No. 11 is only constructing a small portion of
Survey No. 68 & 69, out of which 1721.41 sq. mtrs. area is

only affected by CRZ-II on the landwards side of the

existing road.

i

[
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(f) With respect to para (d) (ii), the Respondent No. 11 deni :':I' ?
% )
that CRZ map or CZMP is prepared under CRZ notiﬁcatioﬁ{‘z._" e

1991, in fact as matter of record the CZMP is prepared based
on CRZ notification 2011 (which is applicable in the present
case) and CRZ NOC dated 07.06.2019 is issued under the
CRZ notification 2011. The Respondent No. 11 denies that
the special condition No. 1 of the said NOC refers to any

terms of ESZ area for mangroves as alleged.

(g) The Respondent No. 11 states that just as it is the state

government-controlled  Development  Authorities that
primarily undertake the task of urban planning in major
cities, similarly, the Coastal Zone Management Plans
(CZMP) are prepared by the coastal State Government or
Union territory by engaging reputed and experienced
scientific institution(s) or the agencies including the
National Centre for Sustainable Coastal Management of

MOoEF and in consultation with the concerned stakeholders.

(h) The Clause 5 (x) of the CRZ Notification 2011 specifically

states that “all developmental activities listed in this
notification shall be regulated by the State Government,

Union Territory Administration, the local authority or the

e
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“‘\5 erned CZMA within the framework of such approved

/-3‘. MPs as the case may be in accordance with provisions

8

of this notification”. Therefore, on a plain reading of the
aforesaid provision it is clear that the concerned authorities
shall consider only such approved CZMP as has been duly
considered and prepared by the concerned CZMA. The
CZMP is approved only after the State Government or
Union territory CZMA submits the draft CZMPs to MoEF
along with its recommendations on the CZMP within a
period of six months after incorporating the suggestions and
objections received from the stakeholders. The MoEF
thereafter considers and approves the CZMPs within a
period of four months from the date of receipt of the
CZMPs. Thus, the reliance of the Applicant on Executive
Summary of CZMP prepared by the Centre for Earth
Science Studies, Thiruvanthpuram prepared in the year
2014 for MBMC is completely misplaced and devoid of any
merits. It is pertinent to mention here that as per new draft
CZMP based on CRZ Notification 2019 (prepared and
published), the subject property under development 1is

completely out of the scope of the CRZ.

%%
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(i) The Respondent No. 11 states that just as it is the state

government-controlled  Development  Authorities that
primarily undertake the task of urban planning in major
cities, similarly, the Coastal Zone Management Plans
(CZMP) are prepared by the coastal State Government or
Union territory by engaging reputed and experienced
scientific institution(s) or the agencies including the
National Centre for Sustainable Coastal Management of
MOoEF and in consultation with the concerned stakeholders.
The clause 5 of the CRZ Notification 2011 categorically
mentions the preparation of Coastal Zone Management
Plans. Therefore, it is only the coastal State Government or
Union territory which has the authority to prepare CZMPs.
In the present case, only a small portion out of the survey
no. 235 (pt) & 256 (pt) [new survey no. 68(pt) & 69(pt)] is
impacted by CRZ — II for which the Respondent No. 11 has
already obtained requisite NOC dated 07.06.2019 from

MCZMA as per CRZ notification 2011.

. PP_EXTRACTING GROUND WATER BOREWELL

WITHOUT _OBTAINING PERMISSION FROM

CGWA.
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/~9We Respondent No.11 states that the allegation of the

)

i)

Original Applicants that the Respondent No.11 has illegally
extracted ground water from bore well is false and baseless.
The Respondent No. 11 submits that there are no bore wells
in the subject property and thus the question of extracting
ground water from bore well does not arise. However, the
Respondent No.11 has sourced water from private water
tankers for the purpose of construction at the project site. The
Respondent No. 11 crave leave to refer and rely upon the

receipts of the water tanker as and when produced.

PP_CARRIED SUBSTANTIAL EXCAVATION AND

THERE IS NO PRESERVATION OF THE TOP

FERTILE SOIL.

The Respondent No. 11 states that the Applicants have
incorrectly stated that the Respondent No. 11 has carried
substantial excavation without preservation of the top fertile
soil. The Respondent No. 11 submits that the excavated topsoil
is duly preserved a:c site. Furthermore, Respondent No. 11 is in
compliance of best standard practices that is called green

building certification governed by IGBC — International Green
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Building Council. The Photographs of preservation of top

fertile soil at the project site is hereto annexed Exhibit — Q.

.PP CARRIED OUT ILLEGAL EXCAVATION FOR

BASEMENT _FOR _FOOTING ETC. WITHOUT
OBTAINING EC, CTE _AND PERMISSION FOR
MINING OF MINOR _MINERALS FROM THE
COMPETENT ___ AUTHORITY __ FOR __ LARGE
EXCAVATION OF 137550 SQ. MTRS.

The Respondent No. 11 states that the said allegation of the
Applicants is vague and unsubstantiated and that nothing in
support has been annexed by the Applicants to their
Application and hence denied in toto. Infact, as stated in
Paragraph No. 14 hereinabove, the Additional Collector,
Thane, in exercise of powers conferred under Rule 59 (1) of
the Maharashtra Minor Mineral Extraction (Development and
Regulation) Rules, 2013 has duly permitted excavation of soil
on Survey Nos. 66, 68 and 69 vide Order dated 30.09.2021 and
the same has been timely extended by Orders dated 24.04.2022
and 24.11.2022. The Respondent No. 11 states that it is
complete compliance of the terms and conditions mentioned in
the said Orders and has undertaken excavations only to the

extent of the area and details mentioned therein.

. PP__ HAS NOT_ OBTAINED PERMISSION FROM

AIRPORT AUTHORITY / MINISTRY OF DEFENCE
(MoD) AS THE BUILDING HEIGHT IS MORE THAN
100 MRTS. AND WITHIN RANGE OF AIRPORT.
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denied and disputed.

However, the Respondent No. 11 submits that the said
allegation is totally unfounded and baseless and without any
substance. It is submitted that Respondent No. 11°s project
is not falling within the alleged range of airport, hence no

such permission required.

20 Constitution of Three Member Joint Committee

The Respondent No. 11 submits that the constitution of the
Three Member Joint Committee vide the Order dated 29"
November 2022 without granting any opportunity of being
heard to Respondent No. 11, that too, which consists of,
inter alia, one representative from the SEIAA, one
representative from the MPCB and one representative from
the MCZMA, all of whom are arrayed as party Respondents
in the captioned Original Application, is in breach of the
well settled principles of the natural justice, as also the
judgment of the Hon’ble Supreme Court in Kanta Vibhag
Yuva Koli Samaj Parivartan Trust and Ors. v. State of

Gujarat & Ors. reported in 2022 SCCOnline SC 120 and

T2
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N,

Sanghar Zuber Ismail v. MoEF and CC & Ors. reporﬁec’i in

2021 SCC Online SC 669.

The Respondent No. 11 states that all the Applications have
been applied in accordance with the law and the same have
been duly granted. Also the Respondent No. 11 has carried out
construction at subject project after following all the applicable
environmental laws. In light of the facts stated hereinabove, the
Respondent No.11 states that this Hon’ble Tribunal ought to
dismiss the Original Application with heavy costs on the
Original Applicants for not satisfying their a) credentials; (b)
the prima facie correctness or nature of information given by
Applicants; and (c) the information being not vague and
indefinite and (d) making baseless and unsubstantiated
allegation with an intent to causing huge financial losses to the
Respondent No. 11. The information in the Original
Application should have at least shown the gravity and
seriousness involved. Nobody should be allowed to indulge in
wild and reckless allegations besmirching the character of
others; and/or harass any citizen under the garb of Petition filed
in the interest of Environment; and/or be permitted to pursue

mischievous petitions seeking to assail, for oblique motives,

Lt
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&
| justifiable actions carried out as per extant law. In such cases

Tribunal ought to be extremely careful to see that under the
guise of redressing a public grievance, a party is not abusing
the process of law as sought to be done in the instant case. The
baseless case as the present one is causing not only huge
financial losses, but also tarnishing the well-built goodwill and

reputation of the Respondent No. 11.

The Respondent No.11 states that the Respondent will not be
dealing with the Original Application in seriatim more
particularly since the entire bogey of allegations and
contentions raised in the Original Application have been dealt
with and answered in terms of the above. The Respondent
No.11, however, expressly craves leave to file an additional
Affidavit dealing with the Memo of Application in a paragraph-

wise manner, if the circumstances so warrant.

The Respondent No.11 states that the issues and grievances
raised by the Original Applicants stand fully answered in terms
of all that is stated hereinabove and thus, the Original
Applicants have failed to make out a cogent and compelling

case for grant of any reliefs/Interim/Ad-Interim by this Hon'ble

Tribunal.

1228 124
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Solemnly affirmed at )
Dated this(¢\day of January 2023. )
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The Respondent No.l1 further submits that the answeri
Respondent has filed a Miscellancous Application/
Interlocutory Application seeking dismissal of the Original
Application challenging the maintainability of the same.
Respondent No.11 states and submits that this Hon'ble Tribunal
be pleased to decide such Application at the outset prior to

proceeding further in the Original Application.

The Respondent No.11 submits that the Original Applicants
have presented a case, replete with bald allegations, surmises
and conjectures and have failed to make out a cogent and

compelling case for grant of reliefs by this Hon'ble Tribunal.

In the premises therefore, the answering Respondent submits
that the Original Application be dismissed by this Hon'ble

Tribunal with the imposition of costs.

) Respondent No.1 1

Advocates for Respondent No.11




VERIFICATION

the Respondent No.11, having office address at 75-old
block factory, Sector I, Shristi Housing Complex, Village
Penkarpada, Mira Road, District Thane, Maharashtra
401104, do hereby state and declare that whatever is stated
in the foregoing paragraphs of the Affidavit in Reply is true

and correct to the best of my knowledge and belief.

Solemnly affirmed at Mumbai ) \ #
This 21 day of January 2023 ) NPT

Respondent No. 11

Advocates for the Respondent No. 11 BEFORE ME
Before m ,

4

RANJEET SINGH

Place: Mumbai 0 bt b
/a

Q & BITE e
SANTACRUZ (¢ -
5 UZ (E). {

AL “AIM S ? GOVT OF INDIA

RANJEET SINGH (Notary Govt. of India)
Register No C’l \

Dated - 7 1 JAN 7023
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EVERSMARIROPERTIES 93

PRIVATE LIMITED

Pursuant to the authority granted vide resolution passed at the meeting of the Board of
Directors of the Company held on 16" September, 2022, |, Imtiaz |I. Kanga, Director of the
Company, hereby authorize the following persons [whose specimen signatures appended
below] to finalize and sign necessary papers/ documents as specified in first para of the
resolution in the matter of the Original Application No. 107 of 2022 filed before National Green Tribunal,
Westem Zone, Pune by Irba Mashnaji Konapure & Ors (“Application”) and to do all such acts, deeds,
matters and things necessary, desirable and expedient in connection with the aforesaid Matter that may
be required to be filed for and/or to be defended by the Company from time to time.

Name of the Specimen Signature
Authorized Representative

1. | Mr. Vinit Barde g0 Bosok

Sr. No.

2. | Abhay Wade 4 zl?ﬂ_:"_r’
0

A copy of the aforesaid Board Resolution is enclosed herewith.

Thank You,
FOR EVERSMILE PROPERTIES PRIVATE LIMITED

Date: 12" January, 2023

Encl: A/a

CIN No.: U70100MH1979PTC021291

Plot No. 75, Old Block Factory, Sector - |, Srishti Housing Complex,
Penkarpada, Mira Road, Dist. Thane - 401 104,
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EVERSMILEPROPERTIES ek
PRIVATE LIMITED

- "-' COPY OF THE RESOLUTION PASSED AT THE MEETING OF THE BOARD OF
& EVERSMILE PROPERTIES PRIVATE LIMITED HELD ON FRIDAY, 16™
022, AT 101, KALPATARU SYNERGY, OPP. GRAND HYATT, SANTACRUZ (EAST),

X 400055.

AU'I;HORITY FOR LEGAL MATTERS:

“RESOLVED THAT in supersession of the earlier board resolution dated 26" November, 2019 (without
prejudice to any action undertaken pursuant thereto), Mr. Mofatraj P. Munot, Mr. Suresh A. Gandhi, Mr. Imtiaz
I. Kanga and Mr. Shravan Kumar Bali, Directors of the Company and Mr. Shivkumar Dalmia, Authorised
Representative of the Company (hereinafter Directors and the Authorised Representative are collectively
referred to as ‘Authorised Signatories) be and are hereby severally authorized to finalize, sign, verify,
submit, affirm, execute and/or file necessary vakalatnamas, pleadings, notices, affidavits, replies,
rejoinders, applications, complaints, plaints, written statements, suit(s), leave to defend, petitions,
appeals, revisions, statement(s) of claim(s), statement(s) of defense, counter claim(s), writ petitions,
special leave petitions, lis pendens and/or any other legal proceedings (including but not limited to,
arbitration), as may be required, from time to time, and to receive and acknowledge documents, notices,
summons, warrants, and/or engage Advocates and Solicitors and/or also to prosecute, appear, defend,
oppose and represent for hearings before any Court/ Forum/ National Company Law Tribunal or any
other tribunal(s)/ National Company Law Appellate Tribunal or any other appellate tribunal(s)/ competent
authorities/ arbitral tribunal(s)/ statutory bodies or authorities/ State Government(s)/ Central Government
(hereinafter referred to as ‘Authorities’) against any person(s), entity(s), company(s), authority(s),

government(s), etc.

RESOLVED FURTHER THAT the Authorised Signatories be and are hereby severally authorized to
finalize, deal, sign, execute, file and/or submit any relevant documents with any person as may be
required, from time to time, in the interest of the Company and to sign, verify, submit, affirm, execute
and/or file the said relevant documents before any of the aforesaid Authorities and also to appear and
attend on behalf of the Company, in any proceedings before them that may be required and to appoint
advocate(s), pleader(s), counsel(s) to represent the Company and to change such advocate(s),
pleader(s), from time to time, and to execute such affidavits, deeds and documents, as may be required
for the purpose and to do all such acts, deeds, matters and things, as may be deemed necessary and/or

in the interest of the Company, so as to give effect to this resolution.

RESOLVED FURTHER THAT the Authorised Signatories be and are hereby severally authorized to
nominate and appoint suitable person(s) (hereinafter referred to as ‘Delegate(s)’), as they may deem fit,
from time to time, to exercise all or any of the aforesaid powers, for and on behalf of the Company, by
issuing authorization letter/ deed in this regard in favour of the said Delegate(s) and are further
authorized to amend and/ or revoke the aforesaid authorization, as may be required, from time to time, in

the best interest of the Company.

RESOLVED FURTHER THAT a certified true copy of the aforesaid resolution duly signed by any one of
the Directors of the Company, be forwarded to any authority/ person(s) requiring the same and such
authority/ person(s) be requested to rely and act thereupon.”

/IValid and subsisting as on date//

For EVERSMILE PROPERTIES PRIVATE LIMITED

IMTI NGA
DIREC
DIN: 00138272

Date: 12" January, 2023

CIN No.: U70100MH1979PTC021291

Plot No. 75, Old Block Factory, Sector - |, Srishti Housing Complex,
Penkarpada, Mira Road, Dist. Thane - 401 104.
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HTRA COASTAL ZONE MANAGEMENT AUTHORITY

‘.‘
Tel. No. : 22029388
E-mail :dirl.mevs
Website: https:/m¢;

No.CRZ-2018/CR-273/TC-4

nic.in Office of the -

i Maharashtra Coastal Zone Management Authority,
Environment Department, 15* floor
New Administrative Buildj
Mumbai- 400 032.
Date: 07" June 2019

\/aal,s Eversmile Properties Pvt. Ltd,
75, Old Block Factory, Sector-1,

3136 ;w

.
Rey. NO

Shrishti Housing Complex, LOO\ Y ont2t N
Penkar pada, Mira Road (East), "C%é\ B R
Thane - 401 104 oo

Subject: Proposed development of residential building known 1 Sector II -

A plot bearing S. No. 235(pt) & 256 (pt) (New S. No 68 (pt) & 69 (pt),
village Penkarpada, Mira Road (E), Dist. Thane by M/s Eversmile

Properties Pvt. Ltd.

The proposal of development of residential building known as Srishti Sector II — A plot
bearing S. No. 235(pt) & 256 (pt) (New S. No. 68 (pt) & 69 (pt), village Penkarpadaa, Mira Road
(E), Dist. Thane by M/s Eversmile Properties Pvt. Ltd. was deliberated in the 132" meeting of
Maharashtra Coastal Zone Management Authority (MCZMA) held on 24" April, 2019.

2. The Authority noted that, the Mira Bhayandar Municipal Corporation vide letter dated
03.09.2018 (received on 14.09.2018) forwarded the proposal for development of residential
building known as Srishti Sector II — A plot bearing S. No. 235(pt) & 256 (pt) (New S. No. 68
(pt) & 69 (pt), village Penkarpada, Mira Road (E), Dist. Thane. The proposal is for construction
of residential building with shop line consist of 2 basement for parking + ground floor for shops,
parking + 1* to 20" Upper floor for residential purpose. The plot is vacant. Total area of plot:
4,730.48sqm, Built up area: 8,016.90sqm and Total Construction area: 16,522.87sqm

3. The PP presented that the plot under reference falls partially in CRZ IT and partially in
Non CRZ. area and it is situated on the landward side of existing DP road prior to 1991. As per
the Development Plan of MBMC, the site falls in residential zone. The PP has submitted the
CRZ map in 1:4000 scale as per which, the plot under reference is partly in CRZ area and partly
situated in Non CRZ area. The PP presented that FSI has been computed based on the FSI
potential of the part of the plot in CRZ, as per DCR existing as on 19.2.1991. Current town &
country planning regulations were considered for the FSI potential of the part of the plot which is
Non CRZ. The Authority noted that the construction of the building is permissible in CRZ II
areas and on landward side of the existing road or existing authorized structure subject to DCR
existing as on 19.2.1991, in accordance with para 8.1I. CRZ I of the CRZ Notification, 2011.

4, The Authority after discussion decided to recommend the proposal to concerned planning
Authority from CRZ point of view under CRZ Notification, 2011 subject to compliance of

following conditions:

Specific conditions:
i. The proposed reconstruction should be carried out strictly as per the provisions of CRZ

Notification, 2011 (as amended from time to time) and guidelines/ clarifications given by

MoEF from time to time.
1
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Buildings permitted on the landward side of the existing and proposed roads or existings
authorized structures shall be subject to the existing local town and country
regulations including the ‘existing’ norms of Floor Space Index or Floor
Provided that no permission for construction of buildings shall be given on landw.
of any new roads which are constructed on the seaward side of an existing road.
The concerned planning Authority should strictly ensure that the FSI of CRZ 1I portion of
the plot should be restricted to permissible FSI as per DCR existing as on 19.2.1991.

All other required permission from different statutory authorities should be obtained prior

to commencement of work.

The MCZMA reserves the right to revoke this recommendation, if the conditions
stipulated are not complied with to the satisfaction of the MCZMA or Environment

Department.

The MCZMA or any other competent authority,
subsequently, if deemed necessary, for environmen
complied with.
A copy of the recommendation letter shall be marked to the concerned local body/ local
NGO, if any, from whom any suggestion/ representation has been received while
processing the proposal.

The environmental safeguard measures should be implemented in letter and spirit.

The recommendation from CRZ point of view is being issued without prejudice to the
action initiated under EP Act or any court case pending in the court of law and it does not
mean that project proponent has not violated any environmental laws in the past and
whatever decision under EP Act or of the Hon’ble court will be binding on the project
proponent. Hence this recommendation does not give immunity to the project proponent
in the case filed against him, if any or action initiated under EP Act.

The agenda item and minutes are also available on the website of MCZMA i.e.

may stipulate any additional conditions
tal protection, which shall be

h'ttg:/lmczma.gov.in.
(Mth/kam)

Copy for information to:

1.

2.

3.

4'

5.

Director, Environment
& Member Secretary, MCZMA

Principal Secretary, Environment & Chairman, MCZMA, Environment Dept, Room
No. 217, Annexe Building, Mantralaya, Mumbai.

Director (IA-III), Coastal Zone Regulation, Government of India, Ministry of
Environment, Forests & Climate Change, Indira Paryavaran Bhavan, Jor Bagh Road,

New Delhi - 110 003.
Member Secretary, Maharashtra Pollution Control Board (MPCB), 3" and 4" Floor,

Kalpataru Point, Sion, Mumbai

Municipal Commissioner, Mira Bhayandar Municipal Corporation, Indira Gandhi
Bhavan, Chhatrapati Shivaji Mabharaj Marg, Bhaindar West,
Mira Bhaindar , Thane - 401 101

District Collector Thane, Court Naka, Thane (West) - 400601

6. Select File- TC 4
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District Thane - 401 107

Tel: 022-28121455 E-mail ID- ty@mbmc.gov.in

O/w. No. MNP/TP/1599/2021-22 Date : 26/08/2021

To,
Authority Holder — M/s. Eversmile Properties Pvt. Ltd.

through - Consultant Engineer — M/s. Tejas Consultant.

Sub.: For construction permission for the proposed construction on the land
bearing Survey No./ Part No. at Penkarpada. 63(231), 65(232), 66(233),
67(234), 68(235), 64/2(240/2), 39(207), 49(217), 50(218), 51(219),
52(220), 60/1 and 2(228/1 and 2) 61(229), 62/1, 2(230/1,2), and 4(175),

79(187), 71(236), 74(238), 76(239), 77(244), 78(255), 69(256), 70(257),
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75(258) within the limits of Mira Bhayander Municipal|
i

C*o‘r,ératlon

@\

area.

Ref . 1) Your application dated 16/07/2021, and dated 24/08/2051‘“

2)

3)

Approval of the scheme under Section 21 (Corrigendum) as per order
No. ULC / TA / F-62 / SR / 142, 143 and 144 dated 10/08/1994 from
Hon. Competent Authority Urban Agglomeration Thane and extension
dated 31/08/2004 and Government Circular No. ULC 2018 /
CR.N0.29/ULC-1 dated 05/12/2018 as well as Letter under No. ULC/
TA/ F-62 / Section21 / SR / 142 + 143 + 144 /02 / 2019 / 133 dated
20/02/2019.

Non-Agricultural Permission Order of Hon'ble Collector Thane bearing
No. Revenue / Desk-1/ NAP / VIl / SR / 221 dated 20/03/1985 and No.
Revenue / Desk-1 / NAP / VII / SR / 222 dated 02.07.1985 and No.
Revenue / Desk-1/NAP / VIl / SR/ 223 dated 28/02/85 and Conversion
Tax Demand letter vide letter of Additional Tehsildar Mira Bhayander
No. Revenue / C-2 / T-2 /landmatters/ Desk-335/2020 dated

10/11/2020.
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4) "“P'reli.r'hm No Objection Certificate vide Letter from the Fire
oraaas 3
Depat t of the Municipal Corporation No. MNC/Fire/404/2021-22
> 3;
““dated 24/06/2021.

5) No Objection Certificate vide Letter from the Estate Investment

Company Pvt. Ltd. No. EI /NOC/EI/280 dated 25/02/2009, No. El/278

dated 25/02/2009, No. El/279 dated 25/02/2009.

6) Construction Permission vide letter of this Office No.

MiBhy/MNC/TP/3904/2020-21 dated 10/03/2021.
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MIRA BHAYANDER MUNICIPAL CORPORATION

Town Planning Department

Swami Vivekananda Bhavan R.B.K. Next to the school, Kanakiya, MirarOaE (East)
District Thane - 401 107

Tel: 022-28121455 E-mail ID- ty@mbmc.gov.in

O/w. No. MNP/TP/ 1599/2021-22 Date : 26/08/2021

7) Certificate vide MCZMA Authority of Government letter No. CRZ-2018
/ CR /273 / TC-4 dated 07/06/2019.
8) Certificate vide letter from Environment Department of Government

No. F.NO 21-69/2020-IN-IlI dated 28/12/2020.

Revised Construction Permission :- (with revised Plan approval)
Pursuant to your request for development work / construction Permission under
Sections 44 and 45 of the Maharashtra Regional and Town Planning Act, 1966 and

Sections 253 to 269 of the Maharashtra Municipal Corporation Act, 1949, this
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ranted to the Layout and construction plans of the building

- SHGH\
. AT (), *
permissiof.s'bein

26 oy
on Survey N.Q:/@ t No. 63 (231), 65(232), 66(233), 67(234), 68(235), 64/2(240/2),

L5

N

39(207), 49?217), 50(218), 51(219), 52(220), 60/1 and 2(228/1 and 2), 61(229),

62/1,2(230/1 and 2), 4(175), 79(187), 71(236), 74(238), 76(239), 77(244), 78(255),

69(256), 70(257), 75(258) at village Penkarpada within the limits of Mira-Bhyandar

Municipal Corporation subject to your compliance with the following terms and

conditions.

1)  This plot is to be used only for the residential+ commercial use as shown

in the construction Plan.

2)  With this Construction Permission you shall not be able to do any
construction on the land which is not in your possession.

3) Actual survey is to be carried on the site as per the approved Plan and a
copy of the said Plan certified by their Deputy Superintendent of Land

Records, Thane is to be sent in two copies for the records of this office and

it is necessary to obtain approval for the same.
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6)
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i /RANN
The subdivision of this plot cannot be done without the |5'r|0r,(per-milssmn of

A

the Municipal Corporation. Also, if the rights to develop thg
in the approved layout are granted to other/another D:‘eﬁeloper/
authorized for development, and if the Secondary/other Developer
committed a breach / does not comply with the approved construction
plans and FSI and the terms and conditions mentioned in the Permission
then the Original Developer and the Architect shall be responsible for all
these acts.

The roads around this plot for which the Plans that have been approved
earlier shall be consistent with the road in this Plan at the time of actual
measurement and demarcation. Similarly, it shall also be the responsibility
of the Developer / Architect / holder to keep the adjacent roads to the
construction proposed on this site and keep it open for public use and you
/ the holder shall have no objection to the road and the use.

The provisions of the Urban Land Ceiling Act, 1976 and the provisions of

the Maharashtra Land Revenue Act shall not be interfered with in any way

and Developer and Architect, other Holders shall have the responsibility of
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-T. n of all the Orders passed under these Acts form time to
time. }
The’&ﬁmmon open spaces in the Layout / construction Plan, shown /
proposed in front of the building is public and shall be owned by the
Munfcipal Corporation and this space shall be used for public road / road
widening. The Applicant, Developer and other holders shall not have any
legal right in this regard.

The Applicant, the Developer, the Architect, the holder and the concerned
persons shall be responsible in case of dispute arises regarding the
ownership right. Also, the Applicant, Developer and Architect shall have
the responsibility to ensure that the access road is available to the above
site and to match with the boundaries of the site actually. In case of any
discrepancy, it is necessary to obtain the revised approval.

It shall be mandatory for the Applicant / Developer to complete the roads,
drainage, gutters and open space (RG) in the approved layout as per the

Rules of the Municipal Corporation and keep the amenities permanently

open for public use.

TI)Y
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There shall be provision for building lift, fire extinguisher, ater tanks

9%

O

-

A\ @ AN
one is on the land and another on building with two electric ip sets.

O,
"~

Municipal Corporation does not guarantee to sdlbply water for
construction and drinking and other purposes. The Developer / holder shall
have the entire responsibility for the same. The Developer / holder shall
also have the responsibility to provide sewerage and drainage. Itis binding
on you to provide adequate toilets and creches for the construction
workers as required at the time of commencing the construction and till
the completion of construction.

It shall be on binding on the Applicant to commence the other
development work only after putting a board on site displaying the
S.No./H.No., Municipal approval, Builder's name, Architect's name, Non-
agricultural approval and other approval details. It is also the joint
responsibility of the Architect and the Developer to make the original
documents of all the approvals available on site for inspection / scrutiny at
all times. If such documents are not received on the spot, the work shall be

stopped immediately.
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15)

TARY 1260
:ET SINGH \
Befd‘(ejﬁ-ginst g the building in the approved Layout, by taking soil test
and ta O consideration all the technical aspects related to the

construction site earthquake prone area (specifically earthquake of highest
intensity in seismic zone should be considered) prepare RCC design and
obtain the approval of the concerned Competent Authorities. Also, the
Applicant, Developer, Structural Engineer, Architect, Construction
Supervisor shall jointly responsible for the implementation of the National
Building Code by providing provisions regarding the life of the, use, quality
and standard of construction materials and fire extinguishing system and
during the construction work technical and non-technical process shall be
completed and comply it.

In case of existing trees in the Layout, prior approval of Municipal
Corporation and other departments is mandatory for cutting it. Also
plantation to be done in the open space.

If there is a discrepancy between the approved construction plans and the
construction on the site, then as per Rules, obtaining approval for the

revised construction plans immediately otherwise, as [er Sanctioned
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16)

17)
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Development Control Regulation this construction becoms $Iauthorized
AR LA

\O)
and accordingly, the action for demolishing the above d@worized
\

construction shall be done.
Construction materials cannot be kept on the road or in public places. In
case of violation of this, the Municipal Corporation shall take punitive
action against you.
In the following cases, the cancellation of the approved construction plans
and Construction Commence permission by the Municipal Corporation
shall be done and prescribed action shall be taken against the concerned
as per the provisions of Maharashtra Municipal Corporation Act 1949 and
Maharashtra Regional and Town Planning Act 1966.

If construction is not done as per approved construction plan.

If it is observed that all the terms and conditions mentioned in the

approved Construction plan and Commencement Letter are not being

complied with.

10
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3 If thére i change in the use of the land under proposal under the

ra Regional Land and Town Planning Act, 1966 and other
Acts, or if it is proposed to change the use.

4. Action shall be taken under section 258 of this Act, in case of submission
of incorrect information and non-legal documents in the proposal
submitted to the Municipal Corporation and if it is observed that the
Municipal Corporation has been misled in accordance with the
proposal.

18) Ifstiltis proposed on the ground floor of the proposed building, the height
of stilt shall be kept as per the approved construction plan and this space
shall be used for parking only.

19) In the approved development plan, the (Set-back) area adm. 6339240
sq.mtr affected by Development Planning Road / road widening has been
transferred to the Municipal Corporation therefore, the benefit of
additional FSl/approval in lieu of this transferred land has been given to
you hence, the Developer shall have the responsibility to keep the area

permanently open, vacant, free from encroachment. Also, the ownership of

11
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21)

22)
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Y
consideration for this area from others. '

If it is proposed to demolish the existing building in the approved Layout,
then it is mandatory to demolish the existing building and start the
construction of the new building after getting the existing construction
area certified by the Municipal Corporation.

After the completion of the construction of the proposed building, it is
mandatory to obtain the User Permission for the completed building first
and thereafter use the building for use. If it is observed that the use of the
building is going on without obtaining the User Permission from the
Municipal Corporation then legal action shall be taken against the
Architects, Developers and holders personally.

This Approval shall be valid for four years. However, if the work does not
start within one year, the Developer shall be responsible for renewing the
Permission as per Regulation 2.71 of the UDCPR. Otherwise, legally the

approval shall be revoked automatically.

12
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The reépo igflity of compliance of the terms and conditions of the said

e of the Authority holder, Construction Supervisor, Architect,
Structural Engineer and holder.

You have given affidavit dated 15/06/2021 regarding ownership of the said
land and no suit is pending in the Court. The Permission granted shall be
revoked if any discrepancies are found in this regard.

The Developer shall have the sole responsibility for the case in the Hon'ble
court regarding the ownership of the land, the boundaries of the land and
the access road and the Municipal Corporation shall not be responsible for
the same. Also, if there is any discrepancy in this regard, the permission
shall be considered as revoked.

The construction of the building proposed in the accompanying approved

Layout shall be limited to the following and shall be binding accordingly.

S.N

Name / type | Num Ground + Proposed
of building | ber Floors construction

area (sq.m.)

A I 2 basements + Stilt + 2 part 1376.42

Podium + 1

13
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2 B 1 |2 basements + Stilt + 2 part] % 129528
Podium + 1 \":-‘;,_ ¥
3 C 1 2 basements + Part Stilt + 2| 65,37
6:&
Podium
4 G i 2 basements + Part Stilt + 2 930.08
Podium
5 H 1 2 basements + Part Stilt + 1 Part 367.26
Podium
6 A and B (Podium) - | |5 ===
(Podium)
Total 4602.41

27)  The approval granted earlier under Letter No. MiBhya/MNC / TP /3904 /
2021-22 dated 10/03/2021 is being cancelled.

28) Itshall be binding to make arrangement of rainwater harvesting on site and
also to operate the system with separate over tank and plumbing line and
to submit a certificate for the same from Water Supply Department.

29)  Construction of septic tank in the Layout space shall be required as per |S-

2470 standards.

14
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31)

32)

33}

AR 1266

ancy Certificate for the proposed building, solar water

m of 100 liter capacity per flat or Roof Top Photovoltaic
Syste'm‘as per UDCPR Regulation No. 13.2, you shall be required to install
and operate a Roof Top Photovoltaic (RTPV) System and it shall be binding
on you to submit a No objection Certificate for the same from the Public
Works Department.

Before the Occupancy Certificate, it shall be binding on you to submit No
Objection of Tree Authority regarding two trees for per 100 sq. mtrs. in the
plot as well as planting five trees for per 100 sq. mtrs in RG. as advised by

the said Tree Authority.

It shall be binding to submit a final No Objection Certificate of Fire
Extinguisher Department by complying the terms and conditions of the

temporary No Objection Certificate.

It shall be binding on you to pay the conversion tax for the land under
subject, submit the Sanad for the said land and comply the terms and

conditions of the Non-agriculture Permission Order.

15
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34)

35)

36)

L

1267

It shall be binding on you to obtain Occupancy Certificate

263 of the Maharashtra Municipal Corporation Act, 1949.

It shall be binding on you to open a Facilitation Center to do all the work
related to the Schemes to be implemented by Maharashtra Building and
Other Construction Workers Welfare Board for the construction workers,
applications for the same, other necessary information in that regards as
well as necessary registration process for registration of eligible
construction workers, renewal, opening Bank account for the construction
workers etc if there are more than 200 construction workers for
construction on the site.

After completion of the building, Occupancy Certificate shall not be issued
without complying the terms and condition in the Construction Permission.
In case of non-fulfillment of conditions, offence shall be recorded against
the Developer under Maharashtra Regional and Town Planning Act 1966
and Maharashtra Municipal Corporation Act 1949 and further action shall

be taken.

16
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42)
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et SINGH

The Dﬁeve]‘rppe rchitect, Structural Engineer / Site Supervisor shall be

G
WAGIL s} N

solely resps e for ensuring that the adjacent buildings / constructions
/ occunp—;nts shall not be disturbed or life or financial loss shall be incurred
due to ancillary work while constructing the building in this place.
Compliance of the Affidavit dated 24/08/2021 shall be binding on the
Developer of the Proposal and Consultant Engineer.

It shall be binding on you to set up and operate a bio fertilizer production
plant of the required capacity for the residents of this housing complex.
The Developer and Architect shall be entirely responsible for transferring
the flats to be handed over to the Government and to obtain No Objection
Certificate for the same and to obtain the necessary no-objection
certificates/permissions from other departments of the Government.

It shall be mandatory to get permission from the concerned Revenue
Authority for filling or excavation of soil on the said plot and to pay the
necessary fee accordingly.

The Developer shall be responsible for obtaining the necessary

Permissions / No Objection Certificates, in future, in case of any instructions

17
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/ orders are received from the Government / CentralgzGovernment

S

"

VA

.\‘.‘“.

W

regarding this land.

LY
It shall be binding on you to pay the tax in each financial year for the vacant
plot tax till the date of receipt of Occupancy Certificate. Failure to pay the
tax shall result in further legal action on you.
It shall be binding on you to set up and implement the required capacity

wastewater treatment and reuse project as per Government Notification

No. TPS-1218/2710 /CR.No.117 / 18, UD-12, dated 06/10/2018, on this site

O.No. Sr. No. MNS /TP/ 1599 / 2021-2022, dated — 26/8/2021
Sd/-
(H. R. Thakur)
Assistant Director, Town Planning

Mira Bhayander Municipal Corporation

(With the approval of Hon'ble Commissioner)

18
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Department of Encroachment and Unauthorized Construction Control

2) Tax Assessor and Collecting Officer

Tax department

19
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Rog. No 3138
Exp. 20140000

ARASHTRA POLLUTION CONTROL BO.

0706/24010437 Pty RN Kalpataru

Fax: 24023516 . S 4th fioor, Opp.
Website: hitp://mpch.gov.ln . Cinema, Near Sion
Emall: cac-cell@mpeb.gov.in 74 Sion (E), Mumbal-40
Infrastructure/RED/ .
No:- Format1.0/CC/UAN No.0000117063/CE - 2202000 |50 B \0"»"'-021
To, [ y
M/s Eversmile Propertias Pvt. Ltd., Old q.-i
Survey Nos. 233 (Pt.), 235 (Pt.) & 256 .
(Pt.), New Survey Nos. 66 (Pt.), 68 (Pt.) & » 3
(G:. t::')‘_:t. "w:m Penkarpada, Mira Road o R Doty

Sub: Grant of Consent to Establish.

Ref:  Minutes of Consent Appraisal Committee meeting held on 20.12.2021.

Your application NO. MPCB-CONSENT-0000117063

For: grant of Consent to Establish under Section 25 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization / Renewal ofAuthecrization under Rule 6 of the Hazardous & Other
Wastes {Management & Transboundry Movement) Rules 2016 is considered and the
consent is hereby granted subject to the following terms and conditions and as detalled in
the schedule LILII & IV annexed to this order:

1. The Consent to Establish Is granted for a period upte commissioning of
project or upto 31-12-2026 whichever is earlier..

2. The capital investment of the project is Rs.1084.26 Cr. (As per undertaking
submitted by pp).

3. The Censent to Establish is valid for Residentlal & Commercial Building
construction project of M/s Eversmile Properties Pvt. Ltd. at plot bearing Old
Survey Nos. 233 (Pt.), 235 (Pt.) & 256 (Pt.) & New Survey Nos. 66 (Pt.), 68
{Pt.) & 69 (Pt.), At Village Penkarpada, Mira Road (East), Thane on total plot
area 37,880.24 sq. mtrs. for total construction BUA 3,04,576.76 sq. mtrs. as
per Environmental Clearance and construction permission Issued by Local
Body including utilitles and services.

4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:

2 D L) 0
0 U 0
1. [Trade effluent Nil INA NA
2, |Domestic 1538 As per 60% recycle for secondary purposes
effluent Schedule -1 |such as toilet flushing, air

onditioning, cocling tower make|
p. firefighting etc. and remaining
hall be utilized on land fo
ardening and/ or connected to
local body sewer line with water
metering system.

Eversmila Properties Pyl Led /CRAIAN Ne. MPCD-CONEINT-G0001ITRSD (C3-01-2027 DI:01:4] pm} /GRS FOS_FOL0D fegelol?

Kindly
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verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
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Maharashtra Pollution €2A8ol Board
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5. Conditions under Air (P& CP) Act, 1981 for air emissions:

ipti Dt to be
Stack NG. Descnptlmn of stack Number, of Standa_rds o
source Stack achieved

S-1 to 5-3 |DG Sets (3 x 910 KVA) As per Schedule -l
6. Conditlons under Solid Waste Rules, 2016:

U &
0 0 ISpo

1 |Bio-degradable waste 2616 Kg/Day g:wmcpf:;:ﬁ:?d oy Used as a manure

il be handed
2 |Non-Biodegradable waste| 3925 Kg/Day |Segregation over to local
. jauthority

3 |STP Sludge 150 Kg/Day |Drying |Used as a manure

7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:

SrNo Category No. Quantity UoM Treatment Disposal

5.1 Used or spent oll LtrfA|Recycle

8. This Board reserves the right to review, amend, suspend, revoke etc. this consent and
the same shall be binding on the industry.

9. This consent should not be construed as exemption from obtaining necessary
NOC/permission from any other Government agencies.

10. PP shall not take effective steps towards construction unless Environment Clearance is -
obtained.

11. PP shall provide STP of adequate capacity to achieve the treated domestic effluent
standard for the parameter BOD-10 mg/iit including disinfection facility.

12. The treated sewage shall be 60% recycled for secondary purposes such as toilet
flushing, air-conditioning, cooling tower make up, firefighting etc. and remaining shall
be utilized on land for gardening and/ or connected to local body sewer line with water
metering system.

13. PP shall provide organic waste digester along with composting facility/ bio-digester
{biogas) for the treatment of wet garbage.

14. PP shall make provision of charging ports for electric vehicles at least 30% of total
available parking slots.

15. PP shall submit Bank Guarantee of Rs. 25 Lakh towards compliance of Environment
Clearance and Consent to Establish conditions.

16. The project proponent shall take adequate measures to control dust emission and
noise level during construction phase,

17. This Consent is issued pursuant to the decision of 8th Consent Appraisal Committee
meeting held on 20.12.2021.

For and on behalf of the
Maharashtra Pollution Control Board.

(e
{Asho ngare IAS),

Member Secretary

Cvarsmibe Prepertios Prt. Lid JCEAURN Mo, NPCR-CONSENT-000001 7SS (93-01-2022 03:05:41 pm) /QMS.PO4_ROLTE Pogalol?

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d1f1 b3c9443e05de29a39bc5b498ea48bd54bc24ef40c196c3df3a88375f6837
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Transaction Type

Copy to:

1. Regional Officer, MPCB, Thane and Sub-Regional Officer, MPCB, Thane i
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPC8,5ion, Mumbai

3. CAC-Cell, M.P.C. Board, Slon, Mumbal.

Bvaramila Properties Put. LI /CRAIN o, MPCE-CONS ENT-0S0011 7060 (00-91-2027 OL:01:43 pm) /QME.POS_FOLDS Pegedal?

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d1f1 b3c9443e05de29a39bc5b498ead8bd54bc24ef40c196c3df3a88375f6837



Maharashtra Pollution €260l Board
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

1) AJAs per your application, you have proposed to provide Sewage Treatment Plants
{STPs) of designed capacity 1540 CMD for the treatment of 1538 CMD domestic
effluent.

B] The Applicant shall operate the sewage treatment plant (5TP) to treat the sewage
50 as to achieve the following standards prescribed by the Board or under EP Act,
1986 and Rules made there under from time to time, whichever Is stringent.

0 0 O
o P

pH 5.5-9.0

1

2 BOD 10

3 COD 50

4 TSS 20

5 NH4 N 5

6 N-total 10

7 |Fecal Coliform less than 100

C] The treated domestic effluent shall be 60% recycled for secondary purposes such
as toilet flushing, air-conditioning, cooling tower make up, firefighting etc. and
remaining shall be utilized on land for gardening and/ or connected to local body
sewer line with water metering system.

2) The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or and extension
or addition thereto.

3) The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

4) The Applicant shall comply with the provisions of the Water (Prevention &
Control of Pollutien) Act,1974 and as amended, and other provislons as
contained In the said act.

Water cansumption

Purpose for water consumed

quantity (CMD)

1. |Industrial Cooling, spraying in mine pits or boiler feed 0.00
2. |Domestic purpose 1733.00
5, [Processing whereby water gets polluted & pollutants 0.00

are easily biodegradable
4 Processing whereby water gets polluted & pollutants
" |are not easily biodegradable and are toxic

5) The Applicant shall provide Specific Water Poliution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time.

0.00

Eversmie Propertian Pet, Lud SCEAUAN N, RPCE-CONSENT-000011709) (03-01-2022 0101:41 pm ) Q5. POG_FOLOS Page oty
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Maharashtra Pollution Gl Board
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SCHEDULE-N

== 1) As per your application, you have proposed to provide the Alr pollution
control (APC)system and also proposed to erect following stack (s) and te
observe the following fuel pattern-

Stack Stack Attached
No. To

DG Set (3 x 910 Acoustic
KVA) Enclosure/ Stack

2) The applicant shall operate and maintain above mentioned air pollution control
System, so as to achieve the level of pollutants to the following standards.

| Total Particular matter | Nottoexceed |  150mg/Nm3 |

3) The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacemenalteration well before its life come to an end or erection of new pollution
control equipment.

4) The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such varlation (including the change of
any control equipment, other in whole or in part is necessary).

5) Conditions for utilities like Kitchen, Eating Places, Canteens:-

a) The kitchen shall be provided with exhaust system chimney with oil catcher
connected to chimney through ducting.

b) The tollet shall be provided with exhaust system connected to chimney through
ducting.

c) The air conditioner shall be vibration proof and the noise shall not exceed 68
dB(A).

d) The exhaust het air from A.C. shall be attached to Chimney at least 5 mtrs. higher
than the nearest tallest building through ducting and shall discharge into open air
in such a way that no nuisance is caused to neighbors,

SCHEDULE-IN
Detalls of Bank Guarantees:
Sr. Consent(C2E/ Amt of Submission

No. C20/C2R) BGA Period
Imposed

Height in Type of Quantity &
Mtrs. Fuel UoM

660 Kg/Hr

APC System

Compliance Validity

P s -
urpose of BG Period Date

Towards
compliance of
Environment
2500000 within 15 days| Clearance &
Consent to
Establish
conditions

** The above Bank Guarantee(s) shall be submitted by the applicant in favour of Reglonal
Officer at the respective Regional Office within 15 days of the date of issue of Consent.
# Existing BG obtained for above purpose if any may be extended for period of
validity as above.

1 C2E 31.12.2026

Evarsmila Praperties PWl. Led /TEAMAN Mo, HPCE-CONSENT- 0000117063 (23-03-3931 0101181 pm) /OMS. P09 _FOLTD PagaSef?
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BG Forfeiture History

“Amount b 7 Amount of Reason of
Consent “of BG Submission Purpose BG BG

(C2E/C20/C2R) imposed Period ofBG o teiture Forfeiture |
NA
BG Return detalls

Srno.

- : Iy Amount of BG
Srno. Consent (C2E/C20/C2R) BG imposed Purpose of BG Returaad

NA
SCHEDULE-IV
Conditions during construction phase

’During construction phase, applicant shall provide temporary sewage and
MSW treatment and disposal facility for the staff and worker quarters.

JDuring construction phase, the ambient air and noise quality shall be
B

maintained and should be closely monitored through MoEF approvedi

laboratory.

Noise should be controlied to ensure that it does not exceed the
¢ prescribed standards. During night time the noise levels measured at the

boundary of the building shall be restricted to the permissible levels to

comply with the prevalent regulations,

General Conditions:

1 The applicant shall provide facility for collection of samples of sewage effluents, air
emissions and hazardous waste to the Board staff at the terminal or designated points and
shall pay to the Board for the services rendered in this behalf.

2 The firm shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act,1981 and
Environmental Protection Act 1986 and Solid Waste Management Rule 2016, Noise (Pollution
and Control) Rules, 2000 ang E-Waste (Management & Handling Rule 2011.

3 Drainage system shall be provided for collection of sewage effluents. Terminal manholes
shall be provided at the end of the collection system with arrangement for measuring the
flow. No sewage shall be admitted in the pipes/sewers downstream of the terminal
manholes. No sewage shall find its way other than in designed and provided collection
system.

4  Vehicles hired for bringing construction material to the site should be In good condition and
should conform to applicable air and noise emission standards and should be operated only
during non-peak hours.

5  Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically,

b} Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the anbient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosurefroom and then average.

¢} Industry should make etforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

Evesumite Properties Py Lid /CI/UAN Be. MPCH-CONSENT-20001 17083 (03-01-2027 L0161 pm) Hws Pog FOLRS Fagebet?
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tion of DG Set must be strictly In compliance with recommendations of DG Set
cturer.

oper routine and preventive maintenance procedure for DG set should be set and
lowed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deterlorating with use,

f) D.G. Set shall be operated only in case of power failure,

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17,05.2002 and its
amendments regarding naise limit for generator sets run with diesel,

Solid Waste - The applicant shall provide onsite municipal solid waste processing system &

shall comply with Solid Waste Management Rule 2016 & E-Waste (M & H) Rule 2011.
Affidavit undertaking in respect of no change in the status of consent conditions and
compliance of the consent conditions the draft can be downloaded from the official web site
of the MPCB.
Applicant shall submit official e-mail address and any change will be duly informed to the
MPCB.
The treated sewage shall be disinfected using suitable disinfection method.
The firm shall submit to this office, the 30th day of September every year, the environment
statement report for the financial year ending 31st march in the prescribed Form-V as per
the provision of rule 14 of the Environmental (Protection) Second Amended rule 1992,
The applicant shall obtain Consent to Operate from Maharashtra Pollution Control Board
before commissioning of the project.

For and on behalf of the
Maharashtra Pollution Control Board.

(Asée ghingare IAS), —

Member Secretary

Everimiin Properties Put. LdJOLALAN um&mxmmnmlwmmm Poga Tof 7

i i i Blockchain by scanning the QR code.
i fy Maharashtra Pollution Control Board's document on
httpsf’:frt;?;)é::r:gn.ecmpcb. in/docs/d1f1b3c9443e05de29a39bc5b498ea48bd54bc24ef40c196¢3df3a88375f6837
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Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d1f1b3c9443e05d £29a39bc5b498ead8bd54bc24ef40c196c3df3a88375f6837
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HAYANDAR MUNICIPAL CORPORATION

Ground Floor, Ward Committee Number 4, Late Vilasrao Deshmukh Bhavan,
Jangid Enclave, Kanakia, Mira Road (East) Tal.Dist. Thane - 401 107 Tel No.

28103409
0.No. MNC/TA/Miraroad/707/2021-22 Dated 06/01/2022
To,
Eversmile Properties Pvt Ltd
Plot No 75, Old Block,
Sector No-1, Srishti Housing Complex,

Mira Road (E).

Subject— For removal of trees from roots (uprooting)/ removal of trees

from roots (uprooting) and transplanting of affected trees in

development works
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12/03/2021
Ri

0WQ\ &
i :“'_
2) Construction Permission bearing MNC/TP/3 _‘020-21

";. i
dated 10/03/2021 (along with Approved plan) (Upto Plinth only)

3) Approval of Hon. Commissioner dated 20/09/2021

4) Approval under Hon. Tree Authority Committee Meeting

Resolution No. 01 dated 27/12/2021

5) Letter O.No. MNC/TA/690/2021-22 dated 29/12/2021 given

for depositing the Security Deposit

6) Receipt No. 1892 dated 05/01/2022 and Book No. 189199,

Book No. 13, Receipt No. 1275
7) Approval of Hon. Commissioner dated 06/01/2022

According to your Letter at Reference No.1 for removal of 167 trees from
roots obstructing in building construction and transplanting of 30 trees on the
land bearing Survey No. / Part No. at Penkarpada. 63(231), 65(232), 66(233),

67(234), 68(235), 64/2(240/2), 39(207), 49(217), 50(218), 51(219), 52(220), 60/1
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and 2(228/%. an 7 61229, 6271, 2230712, and 4Q75) 79(187), 71(236),

[A

~

74(238), 76(23\% (244), 78(255), 69(256), 70(257), 75(258) within the limits of

Mira Bhaya)r;der Municipal Corporation area and under Reference No.04 as per
Section 8(3) of the Maharashtra (Urban Areas) Protection and. Preservation
of Trees Act, 1975 and as per approval of Tree Authority Committee Meeting

Resolution No. 01 dated 27/12/2021 the permission is being granted for

uprooting and transplanting following trees is permitted subject to conditions

A) Tree cutting

Sr. No. Type of Trees Number of Trees Remarks
1 Saptaparni (Saatvin) 1 Removal from
Blackboard tree roots
2 Suru (Casuarina 1

equisetifolia)

3 Fykas (Weeping fig) 1

4 Umbar (Cluster fig) 1

5 Shemat (Bombax) 1




1297
6 Papdi (pongamia pinnata) 1)
7 Subabhul (River tamarind) 44
8 Kamal (Lotus) il
9 Wild  Cherry  (Prunus 16
avium)
10 Peltophorum (Sonmohar) 50
11 Foreign tamarind (Madras 2
Thorn)
12 Shami (Jand) 5
13 Rain tree 19
14 Spathodea 9
15 Karvati (Sterculiaceae alta) 2
16 Jambhul (Java Plum) 1
L7 Bhend Thespesia 4
populnea
18 Ber (Indian jujube) 10
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Total 167
A) Tree transplanting
Sr. No. Type of Trees Number of Trees Remarks
1 Acacia tree 2
A Kashid (Cassieae) 1
3 Gulmohar (Royal 12
poinciana)
4 Black Fig (Ficus hispida) 3
5 Fig (Cluster fig) 7 Transplanting
6 Pipal (Ficus religiosa) 2
7 Jambhul (java Plum) i
8 Mango 1
9 Putranjiva 3
Total 30
Total Chart A + B 197

L

i |



e
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Terms Conditions:
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1. Planting of 835 saplings at the rate of 5 saplings per tree in lieu of 167

saplings to be removed along with roots. It will be mandatory to submit
the report in this regard to the Department of Garden and Trees Authority

every three (03) months.

. In case of new tree planting, tree shall be planted as per specification as

08 to 10 feet tall seedlings, polybag size 21 x 21 inch, Trunk size 30 to 35
mm, Canopy Branch 1 Meter Length, to install a protective nets, watering

the seedlings at their own cost.

It shall be binding on you to remove trees along with

roots/transplanting/planting of new trees, etc,, to be done in the presence
of the Deputy Chief Garden Superintendent / Tree Officer or after being

informed.
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not provide any kind of equipment. Branches of trees and wood shall not

be thrown on the road.

. Photography and video recording shall be done at the time of removal of

trees to be transplanted and during transplantation.
. Geo tagging shall be done after tree plantation and transplantation.

. Geo-tagging photos shall be submitted to the Department after

plantation/transplantation.
. The inspection fee amount paid for the said work will not be refunded.

_ It shall be compulsory to keep the said transplanted trees in good
condition for 3 years. If the said trees die within three years, the deposit

amount will be deducted by Rs.5000 per tree.
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*i
zs all be valid

:_:__ﬂ O\ \t’

11.1t shall be your entire responsibility for any accidents during removal of

trees/transplanting (eg. loss of life, financial loss, and vehicular accidents).

12.If a dispute arises regarding the land and the matter is sub-judice then it

will be your responsibility to resolve it. The Municipal Corporation will not

interfere in any way.

13.For tree removal/transplantation purpose if any citizen asks for the

permission then it shall be binding to provide information about the said

permission.

14.If you fail to plant new trees in lieu of removal of the said trees, you will be
liable to legal penal action under Maharashtra (Urban Areas) Protection

and Preservation of Trees Rules, 2009.

With the approval of the Hon. Tree Authority Committee

Sd/-



1302 94¢

(Kanchan Gaikwad)

Assistant Commissioner and Tree Officer

Mira Bhayandar Municipal Corporation
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EVERSMILE PROPERTIES
PRIVATE LIMITED

ate: 28 July 2022
To,

Chief Garden Superintendent,

Mira Bhayander Municipal Corporation,

Dist. Thane.

Sub: Trees transplantation and New trees plantation at Village — Penkar Pada,
Srishti Hsg. Complex, Mira Road (East), Dist. Thane

Ref: your letter No. F¥UT / 4. U1/ HRIRIS / W0y / 3032.3R f&id - 06/08/30R

Dear Sir,

Pursuant to the letter referred above, we have attached the following documents

Photos of trees transplantation

e Videography and presentation of trees transplantation
e Geo tag report of transplanted trees

e Geo tag photos of transplanted trees

e Geo tag report of newly planted trees

e Summary of newly planted trees

e Geo tag photos of newly planted trees

Thanking you.

Yours Sincerely,
For EVERSMILE PROPERTIES PVT. LTD., ~arer ©
Sl
?&/‘G’b : A¢ :‘;? h
3AF T gg wiiawmTt T
Authorized Signatory. U WAl & 4,5 o
o wrdey wgEmTEtaE J

Encl: As above.

1%
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New tree Plantation
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Mira Bhayandar, Maharashtra, India
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New Tree Plantation
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New Tree Plantation
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New Tree Plantation
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New Tree Planation

K crsveec

Mira Bhayandar, Maharashtra, India
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New Tree Plantation
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New Tree Plantation

o)
Bhayandar, Maharashtra, India
H8, Mira Road, Mira Bhayandar,
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7V99+2 Road, Mira Bhay:
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New Tree Plantation
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New Tree Plantation
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New Tree Plantation
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New Tree Plantation Inventory

Date :- 23.07.2022

Sr.
No. |No. |Tree Name Trees common name |App. Height [App. Girth_|Latitude longitude Date Time Remark
1 1|Mimusops elengi Bakul 8-10' 2-3" 19.267282 72.869325(21.07.2022 11:55AM|Planted In HDPEBag |
2 2|Mimusops elengi Bakul 8-10' 2-3" 19.267282 72.869326|21.07.2022 11:55 PM|Planted In HDPE Bag
3 3|Mimusops elengi Bakul 8-10' 2-3" 19.267285 72.869331(21.07.2022 11:56 PMlPIanted In HDPE Bag
4 4|Mimusops elengi Bakul 8-10' 2-3" 19.267282 72.869332|21.07.2022 lllmed In HDPE Bag
5 5|Mimusops elengi LBakuI 8-10' 2-3" 19.267287 72.86933421.07.2022 11:56 PM|Planted In HDPE Bag
6 6| Mimusops elengi Bakul 8-10' 2-3" 19.267287 72.86933621.07.2022 11:57 PM|Planted In HDPE Bag
7 7| Mimusops elengi Bakul 8-10' 23" 19.267289 72.869334|21.07.2022 11:57 PM|Planted Iin HDPE Bag
8 8| Mimusops elengi Bakul 8-10' 2-3" 19.267291 72 21.07.2022 11:57 PM|Planted In HDPE Bag
9 9| Mimusops elengi Bakul 8-10' 2-3" 19.267289 72.869335(21.07.2022 11:57 PM|Planted In HDPE Bag
10 10| Mimusops elengi Bakul 8-10' 23" 19.267291 72.869334[21.07.2022 11:58 PM | Planted In HDPE Bag
11 11| Mimusops elengi Bakul 8-10' 2-3" 19.267275 72.869309|21.07.2022 11:58 PM|Planted In HDPE Bag
12 12| Mimusops elengi Bakul 8-10' 2-3" 19.267277 72.869304|21.07.2022 11:58 PM|Planted In HDPE Bag
13 13 |Mimusops elengi Bakul 8-10' 2-3" 19.26728 72.869293|21.07.2022 11:58 PM|Planted In HDPE Bag
14 14 |Mimusops elengi Bakul 8-10" 2-3" 19.26729 72.869271|21.07.2022 11:59 PM|Planted In HDPE Bag
15 15 [Mimusops elengi Bakul 8-10' 2-3" 19.26729 72.869268|21.07.2022 11:59 PM|Planted In HDPE Bag
16 16 |Mimusops elengi Bakul 8-10' 2-3" 19.267294 72.869268|21.07.2022 11:59 PM|Planted In HDPE Bag
17 17 |Plumeria Obtusa Chafha white 8-10' 2-3" 19.267292 72.869268)21.07.2022 12:00 PM|Planted In HDPE Bag
18 18|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267293 72.869271|21.07.2022 12:00 PM{Planted In HDPE Bag
19 19| Plumeria Obtusa Chafha white 8-10' 2-3" 19.267286 72.869265|21.07.2022 12:00 PM|Planted In HDPE Bag
20 20| Plumeria Obtusa Chafha white 8-10' 2-3" 19.267292 72.869261{21.07.2022 12:00 PM|Planted In HDPE Bag
21 21|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267292 72.869262(21.07.2022 12:00 PM | Planted In HDPE Bag
22 22|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267297 72.869256]21.07.2022 12:01 PM|Planted In HOPE Bag
23 23|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267297 72.869254|21.07.2022 12:01 PM|Plarited In HOPE Bag
24/ 24 |Plumeria Obtusa Chafha white 8-10' 2-3" 19,267292 72.869256|21.07.2022 12:01 PM|Planted In HDPE Bag
25 25 |Plumeria Obtusa Chafha white 8-10' 2-3" 19.267294 72,869257(21.07.2022 12:01 PM|Planted In HDPE Bag
26 26|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267292 72.86926(21.07.2022 12:01 PM|Planted In HDPE Bag
27 27 |Plumeria Obtusa Chafha_white 8-10' 2-3" 19.26729 72.869254|21.07.2022 12:02 PM|Planted In HDPE Bag
28 28 |Plumeria Obtusa Chafha white 8-10' 2-3" 19.267293 72.869254|21.07.2022 12:02 PM|Planted In HDPE Bag
29 29|Plumeria Obtusa Chafha_white 8-10' 23" 19.267295 72.869254)21.07.2022 12:02 PM|Planted In HDPE Bag
30 30|Plumeria Obtusa Chaftha white 8-10' 2-3" 19.267293 72.869253]21.07.2022 12:02 PM [Planted In HDPE Bag
31 31|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267291 72.869254121.07.2022 12:02 PM|Planted In HDPE Bag
32 32|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267282 72.869258(24.07.2022 2:28 PM|Planted In HDPE Bag
33 33|Plumeria Rubra Chafha Red 8-10' 2-3" 19.267266 72.869321|21.07.2022 12:02 PM|Planted In HDPE Bag
34 34 |Plumeria Rubra Chafha Red 8-10' 23" 19.267267 72.869323|21.07.2022 12:03 PM|Planted In HDPE Bag
35 35| Plumeria Rubra Chafha Red 8-10' 23" 19.267268 72.86932|21.07.2022 12:03 PM|Planted In HDPE Bag
36 36 |Plumeria Rubra Chafha Red 8-10' 2-3" 19.267269 72.869319|21.07.2022 12:04 PM|Planted In HDPE Bag
37 37 |Plumeria Rubra Chafha Red 8-10' 2-3" 19.267227 72.86931{21.07.2022 12:04 PM|Planted In HDPE Bag
38 38|Plumeria Rubra Chafha Red 8-10' 2-3" 19.26729 72.869278|21.07,2022 12:04 PM|Planted In HDPE Bag
39 39| Plumeria Rubra Chafha Red 8-10' 2-3" 19.267287 72.869261|21.07.2022 12:04 PM|Planted In HDPE Bag
40 40| Plumeria Rubra Chafha Red 3-10' 2-3" 19.267286 72.869257(21.07.2022 12:05 PM|Planted In HDPE Bag
41 41| Plumeria Rubra Chafha Red 8-10' 2-3" 19.267285 72.869249(21.07.2022 12:05 PM |Planted In HDPE Bag
42 42 |Plumeria Rubra Chafha Red 8-10" 2-3" 19.267288 72.869232|21.07.2022 12:05 PM|Planted In HDPE Bag
43 43 [Plumeria Rubra Chafha Red 8-10' 23" 19.267287 72.869222(21.07.2022 12:05 PM|Planted In HDPE Bag
44 44 |Plumeria Rubra Chafha Red 8-10' 2-3" 19.267292 72.869197)21.07.2022 12:05 PM|Planted In HDPE Bag
45 45 | Plumeria Rubra Chafha Red 8-10' 2-3" 19.267293 72.869179|21.07.2022 12:05 PM|Planted In HDPE Bag
46 46|Plumeria Rubra Chafha Red 8-10' 2-3" 19.267284 72.869166(21.07.2022 12:05 PM|Planted In HDPE Bag
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a7 47 {Plumeria Rubra Chafha Red 810" 2-3" 19.267284 72.869146|21.07.2022

48 48| Plumeria Rubra Chafha Red 8-10' 2:3" 19.267286 72.869106|21.07.2022

49 49| Peltophorum pterocarpum __ |Sonmohar 8-10' 2-3" 19.267301 72.869133(21.07.2022 &

50 50| Peltophorum pterocarpum __|Senmohar 8-10' 2-3" 19.267292 72.869125(21.07.2022 12:07 PM|Planted In HDPE.BaB
51 51| Peltopharum pterocarpum Sonmohar 8-10' 2-3" 19.267292 72.869117|21.07.2022 12:07 PM|Planted In HDPE Bag
52 52| Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267281 72.869122|21.07.2022 12:07 PM|Planted In HDPE Bag
53 53| Peltophorum pterocarpum __|Sonmohar 8-10' 23" 19.267287 72.86912721.07.2022 12:07 PM|Planted In HDPE Bag
54 54| Peltophorum pterocarpum Senmohar 8-10' 2-3" 19.267286 72.869128|21.07.2022 12:07 PM|Planted In HOPE Bag
55 55| Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.26729 72.869137/21.07.2022 12:08 PM|Planted In HOPE Bag
56 56| Peltophorum pterocarpum S h 8-10' 2-3" 19.267288 72.869145|21.07.2022 12:08 PM|Planted In HDPE Bag
57 57| Peltophorum pterocarpum Sonmahar 8-10' 23" 19.267285 72.869165/21.07.2022 12:08 PM|Planted In HDPE Bag
58 58|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 15.267288 72.869181(21.07.2022 12:08 PM | Planted In HDPE Bag
59 59| Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267295 72.869201{21.07.2022 12:09 PM [Planted In HOPE Bag
60 60|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267287 72.869232|21.07.2022 12:09 PM|Planted in HDPE Bag
61 61 |Pe um pterocarpum Sonmohar 8-10' 2-3" 19.267301 72.86924|21.07.2022 12:09 PM | Planted In HDPE Bag
62 62 |Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267305 72.86924|21.07.2022 12:09 PM |Planted In HDPE Bag
63 63| Peltophorum pterccarpum Sonmohar 8-10' 2-3" 19.267304 72.869271|21.07.2022 12:10 PM |Planted In HDPE Bag
64 64|Delonix Regia Gulmohar 8-10' 23" 19.2673 72.869282|21.07.2022 12:10 PM|Planted In HDPE Bag
65 65| Delonix Regia Gulmohar 8-10' 2-3" 19.267277 72.869297(21.07.2022 12:10 PM |Planted In HDPE Bag
66 66| Delonix Regia Gulmohar 810 2-3" 19.267271 72.869302|21.07.2022 12:10 PM|Planted In HDPE Bag
67 67| Delonix Regia Gulmohar 8-10' 2-3" 19.267263 72.869299|21.07.2022 12:10 PM|Planted In HDPE Bag
68 68| Delonix Regia Gulmohar 8-10' 2-3" 19.267257 72.869289(21.07.2022 12:11 PM|Planted In HDPE Bag
69| 69| Delonix Regia Gulmohar 8-10' 2-3" 19.267257 72.86926|21.07.2022 12:11 PM|Planted In HDPE Bag
70 70| Delonix Regia Gulmohar 8-10' 2-3" 19.2672566 72.869248|21.07.2022 12:11 PM|Planted In HDPE Bag
71 71| Delonix Regia Gulmohar 8-10' 23" 19.267268 72.869241|21.07.2022 12:11 PM|Planted In HDPE Bag
72 72| Delonix Regia Gulmohar 8-10' 2-3" 19.267264 72.869232|21.07.2022 12:11 PM|Planted In HDPE Bag
T3 73| Delonix Regia Gulmohar 8-10' 2-3" 19.267271 72.869236|21.07.2022 12:12 PM|Planted In HDPE Bag
74 74| Delonix Regia Gulmohar 8-10 2-3" 19.267276 72.869227]21.07.2022 12:12 PM|Planted In HDPE Bag
75 75| Delonix Regia Gulmaohar 8-10' 2-3" 19.267271 72.869208|21.07.2022 12:12 PM|Planted In HDPE Bag
76 76| Delonix Regia Imoh: 8-10' 2-3" 19.267276 72.869198]21.07.2022 12:12 PM|Planted In HDPE Bag
77 77| Delonix Regia Gulmohar 8-10' 2-3" 19.267278 72.86919{21.07.2022 12:12 PM|Planted In HDPE Bag
78 78| Delonix Regia Imoh 8-10' 2-3" 19.26728 72.869175/21.07.2022 12:13 PM|Planted In HDPE Bag
79 79| Delonix Regia Gulmeh 8-10' 2-3" 19.267283 72.869174/21.07.2022 12:13 PM|Planted In HDPE Bag
80 80|Delonix Regia I 8-10' 2-3" 19.267287 72.869177|21.07.2022 12:13 PM|Planted In HDPE Bag
81 81|Bauhinia Purpulata Kanchan 8-10' 23" 19.267269 72.869119|21.07.2022 12:13 PM|Planted In HDPE Bag
82 82|Bauhinia Purpulata Kanchan 8-10' 23" 19.267269 72.869118(21.07.2022 12:14 PM | Planted In HDPE Bag
83 83 |Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267271 72.869117|21.07.2022 12:14 PM|Planted In HDPE Bag
84 84 |Bauhinia Purpulata Kanchan 8-10' 23" 19.267269 72.86912|21.07.2022 12:14 PM|Planted In HDPE Bag
85 85 |Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267262 72.869122{21.07.2022 12:14 PM|Planted In HDPE Bag
86 86| Bauhinia Purpulata Kanchan 8-10' 23" 19.26726 72.869138|21.07.2022 12:14 PM|Planted InHDPEBag |
87 87 |Bauhinia Purpulata Kanchan 8-10' 2-3" 18.267261 72.869162|21.07.2022 12:14 PM|Planted In HDPE Bag
88 88|Bauhinia Purpulata Kanchan 8-10' 23" 19.26726 72.869171|21.07.2022 12:14 PM|Planted in HDPE Bag
89 89| Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267251 72.869179|21.07.2022 12:15 PM |Planted In HDPE Bag
90 90| Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267251 72.869192|21.07.2022 12:15 PM|Planted In HDPE Bag
91 91|Bauhinia Purpulata Kanchan 8-10' 2-3" 15.267255 72.869195|21.07.2022 12:15 PM|Planted In HDPE Bag
92 92 ia Purpulata Kanchan 8-10' 2-3" 15.267265 72.869228)21.07.2022 12:15 PM|Planted In HDPE Bag
93 93 hinia Purpulata Kanchan 8-10' 2-3" 15267264 72.869246|21.07.2022 12:15 PM|Planted In HDPE Bag
94 94 hinia Purpulata Kanchan 8-10' 2-3" 19.267262 72.869261|21.07.2022 12:16 PM|Planted In HDPE Bag
95 95 hinia Purpulata Kanchan 8-10' 2-3" 19.267262 72.869261|21.07.2022 12:16 PM|Planted In HDPE Bag
96 96 hinia Purpulata Kanchan 8-10' 23" 19.26725 72.869274|21.07.2022 12:16 PM|Planted In HDPE Bag
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97 97 |Cassia Fistul // Bahava 8-10" 23" 19.267247 72.869283|21.07.2022 12:16 PM|Planted In HDPE Bag
98 98 Caés'ﬁ-fﬁ‘tul& / Bahava 8-10' 2-3" 19.267242 72.869229|21.07.2022 12:16 PM|Planted In HDPE Bag
5

os|  o9|cassia Rist Bahava 8-10' 23" 19267238  72.869291|21.07.2022 12:16 PM|Planted In HDPE Bag
100| 100|cassia Fistula Bahava 8-10' 23" 19.267233|  72.869288)21.07.2022 12:17 PM|Planted In HOPE Bag
101 101 |Cassia Fistula Bahava 8-10' 2-3" 19.26723 72.869277|21.07.2022 12:17 PM|Planted In HDPE Bag
102 102|Cassia Fistula Bahava 8-10' 2-3" 19.267228 72.86926|21.07.2022 12:17 PM|Planted In HDPE Bag
103 103 Cassia Fistula Bahava 8-10' 2-3" 19.267218 72.869254(21.07.2022 12:17 PM|Planted In HDPE Bag
104 104 |Cassia Fistula Bahava 8-10' 2-3" 19.267216 72.869238|21.07.2022 12:17 PM|Planted In HDPE Bag
105 105 |Cassia Fistula Bahava 8-10' 23" 19.267214 72.869229|21.07.2022 12:17 PM|Planted In HDPE Bag
106 106 | Cassia Fistula Bahava 8-10' 2-3" 19.267231 72.869202|21.07.2022 12:18 PM|Planted In HOPE Bag
107|  107|Cassia Fistula Bahava 8-10' 2-3" 19.267235 72.869183|21.07.2022 12:18 PM|Planted In HOPE Bag
108 108|Cassia Fistula Bahava 2-10' 2-3" 19.267241 72.869173(21.07.2022 12:18 PM | Planted In HDPE Bag
109 109| Cassia Fistula Bahava 8-10' 2-3" 19.267251 72.869166|21.07.2022 12:18 PM|Planted In HDPE Bag
110 110|Cassia Fistula Bahava 8-10' 23" 19.267253 72.869155(21.07.2022 12:18 PM|Planted In HDPE Bag
111 111|Cassia Fistula Bahava 8-10' 23" 19.267248 72.869145|21.07.2022 12:18 PM|Planted In HDPE Bag
112 112|Cassia Fistula Bahava 8-10 2-3" 19.267244 72.869139|21.07.2022 12:19 PM|Planted In HDPE Bag
113 113 |Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267252 72.869145|24.07.2022 11:22 PM|Planted In HDPE Bag
114 114|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267239 72.869145|21.07.2022 12:19 PM|Planted In HOPE Bag
115| 115[Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267276 72.86915(21.07.2022 12:19 PM|Planted In HDPE Bag
116 116|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267276 72.86915|21.07.2022 12:19 PM|Planted In HDPE Bag
117| 117|Tabebuia rosea Pink trumpet tree 8-10" 23" 19.267272 72.869154(21.07.2022 12:19 PM|Planted In HDPE Bag
118 118|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267259 72.869164)21.07.2022 12:20 PM|Planted In HDPE Bag
119 119|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267252 72.869177|21.07.2022 12:20 PM |Planted In HDPE Bag
120 120|Tabebuia rosea Pink trumpet tree -10' 2-3" 19.267251 72.869183]21.07.2022 12:20 PM|Planted In HDPE Bag
121| 121|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267251 72.869186|21.07.2022 12:20 PM|Planted In HDPE Bag
122 122|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267246 72.869185|21.07.2022 12:20 PM|Planted In HDPE Bag
123| 123|Tabebuia rosea Pink trumpet tree 8-10" 2-3" 19.267244 72.869184|21.07.2022 12:20 PM|Planted In HDPE Bag
124| 124|Tabebuia resea Pink trumpet tree 8-10' 2-3" 19.267243 72.869186|21.07.2022 12:20 PM|Planted In HDPE Bag
125 125 |Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267238 72.869188)21.07.2022 12:21 PM|Planted In HDPE Bag
126/ 126|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267235 72.869194|21.07.2022 12:21 PM|Planted In HDPE Bag
127| 127|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267236 72.86920421.07.2022 12:21 PM|Planted In HDPE Bag
128| 128|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267242 72.869219(21.07.2022 12:21 PM|Planted In HDPE Bag
129| 129|Saraca indica Sita Ashok 8-10" 2-3" 19.267249 72.869227|21.07.2022 12:21 PM|Planted In HDPE Bag
130 130|Saraca indica Sita Ashok 8-10' 2-3" 19.267215 72.869248(21.07.2022 12:21 PM|Planted InHDPE Bag |
131 131 Saraca indica Sita Ashok 8-10' 2-3" 19.267214 72.869254|21.07.2022 12:22 PM|Planted In HDPE Bag
132 132|Saraca indica Sita Ashok 8-10' 2-3" 19.267209 72.869266(21.07.2022 12:22 PM|Planted In HDPE Bag
133| 133[Saraca indica Sita Ashok 8-10' 2-3" 19.267216 72.869278|21.07.2022 12:22 PM|Planted In HDPE Bag
134 134|Saraca indica Sita Ashok 8-10' 23" 19.267215 72.86928|21.07.2022 12:22 PM|Planted In HDPE Bag
135 135 |Saraca indica Sita Ashok 8-10' 23" 19.267211 72.869271|21.07.2022 12:23 PM|Planted In HDPE Bag
136 136|Saraca indica Sita Ashok 8-10' 2-3" 19.26721 72.869258|21.07.2022 12:23 PM|Planted In HDPE Bag
137 137|Saraca indica Sita Ashok -10' 2-3" 19.267216 72.869234|21.07.2022 12:23 PM|Planted In HDPE Bag
138 138|Saraca indica Sita Ashok 8-10' 2-3" 19.267214 72.869233|21.07.2022 12:23 PM | Planted In HDPE Bag
139! 139|Saraca indica Sita Ashok 8-10' 2-3" 19.267206 72.869236(21.07.2022 12:24 PM|Planted In HDPE Bag
140| 140|Saraca indica Sita Ashok 8-10 Z:3 19.267215 72.869194|21.07.2022 12:24 PM|Planted In HDPE Bag
141 141|Saraca indica Sita Ashok 8-10' 2-3" 19.267225 72.869182|21.07.2022 12:24 PM|Planted In HDPE Bag
142| 142|Saraca indica Sita Ashok 8-10' 2-3" 19.267229 72.869177(21.07.2022 12:24 PM|Planted In HDPE Bag
143 143|Saraca indica Sita Ashok 8-10' 2-3" 19.267231 72.869188|21.07.2022 12:25 PM |Planted In HDPE Bag
144 144 |5araca indica Sita Ashok 8-10' 2-3" 19.267237 72.869168|21.07.2022 12:25 PM|Planted In HDPE Bag
145 145 |Ficus b halensis Vad 8-10' 2-3" 19.267242 72.869169|21.07.2022 12:25 PM|Planted In HDPE Bag
146 146 |Ficus b hals Vad 8-10' 2-3" 19.267232 72.869164|21.07.2022 12:26 PM [Planted In HDPE Bag




a’y

o1]

4

1319

147|  147|Ficus benghalensis Vad 8-10' 2-3" 19.267231 72.869162|21.07.2022

148/ 148 Ficus benghalensis Vad 8-10 23" 19.267222 72.86916)21.07.2022

149 148 |Ficus benghalensis Vad 8-10' 2-3" 19.267214 72.86917321.07.2022

150]  150|Ficus benghalensis Vad 8-10' 2-3" 19.267197 72.869181|21.07.2022 12:26 PM |Planted In HOPE Bag
151 151 |Ficus benghal Vad 8-10' 2-3" 19.267195 72.869192|21.07.2022 12:27 PM | Planted In HDPE Bag
152 152|Ficus benghalensis Vad 8-10' 23" 19.267195 72.869192|21.07.2022 12:27 PM|Planted In HDPE Bag
153 153|Pongamina Pinnata Karanj 8-10' 2-3" 19.267212 72.869238|21.07.2022 12:27 PM |Planted In HDPE Bag
154 154/ P ina Pinnata Karanj 8-10' 2-3" 19.267204 72.869235|21.07.2022 12:27 PM|Planted In HDPE Bag
155 155|Pongamina Pinnata Karanj 8-10' 2-3" 19.267204 72.869235(21.07.2022 12:27 PM|Planted In HDPE Bag
156 156|Pongamina Pinnata Karanj 8-10' 2-3" 19.267206 72.869227|21.07.2022 12:27 PM|Planted In HDPE Bag
157| 157|Pongamina Pinnata Karan] 8-10' 23" 19.267205 72.86923|21.07.2022 12:28 PM|Planted In HDPE Bag
158| 158|Pongamina Pinnata Karanj 8-10' 2-3" 19.267208 72.869243|21.07.2022 12:28 PM|Planted In HDPE Bag
159 159|Pongamina Pinnata Karanj 8-10' 2-3" 19.267196 72.869243|21.07.2022 12:28 PM|Planted In HDPE Bag
160| 160|Pongamina Pinnata Karanj 8-10' 2-3" 19.267188 72.869252|21.07.2022 12:28 PM|Planted In HDPE Bag
161 161|Terminalia catappa Desi Badam 8-10' 2-3" 19.267191 72.869259(21.07.2022 12:29 PM|Planted In HOPE Bag
162]| 162|Terminalia catappa Desi Badam 8-10' 2-3" 19.267184 72.869269]21.07.2022 12:29 PM|Planted In HDPE Bag
163 163|Terminalia catappa Desi Badam 8-10' 2-3" 19.267184 72.869268|21.07.2022 12:29 PM|Planted In HDPE Bag
164 164 | Terminalia catappa Desi Badam 8-10' 2-3" 19.267186 72.869254|21.07.2022 12:29 PM|Planted In HOPE Bag
165 165| Terminalia catappa Desi Badam 8-10' 23" 19.267187 72.869258(21.07.2022 12:29 PM|Planted In HDPE Bag
166 166 | Terminalia catappa Desi Badam 8-10' 2-3" 19.267188 72.86924|21.07.2022 12:29 PM|Planted In HDPE Bag
167| 167 |Terminalia catappa Desi Badam 8-10' 23" 15.267189 72.869239|21.07.2022 12:30 PM|Planted In HDPE Bag
168| 168|Terminalia catappa Desi Badam 8-10' 2-3" 19.26719 72.869239|21.07.2022 12:30 PM|Planted In HDPE Bag
169 169|Azardirachta indica Kadu Neem 8-10' 2-3" 19.267191 72.869241|21.07.2022 12:30 PM|Planted In HDPE Bag
170 170(Azardirachta indica Kadu Neem 8-10' 2-3" 19.267191 72.869241|21.07.2022 12:30 PM|Planted In HDPE Bag
171| 171|Azardirachta indica Kadu Neem 8-10' 2-3" 19.267195 72.869241|21.07.2022 12:30 PM|Planted In HDPE Bag
172| 172|Azardirachta indica Kadu Neem 8-10' 2-3" 19.267196 72.869237|21.07.2022 12:30 PM| Planted In HDPE Bag
173 173 |Azardirachta indica Kadu Neem 8-10' 2-3" 19.267198 72.869227|21.07.2022 12:31 PM|Planted In HDPE Bag
174| 174|Azardirachta indica Kadu Neem 8-10' 2-3" 19.267194 72.869175]21.07.2022 12:31 PM|Planted In HDPE Bag
175| 175|Azardirachta indica Kadu Neem 8-10' 2-3" 19.267207 72.869168|21.07.2022 12:31 PM|Planted In HOPE Bag
176 176 Azardirachta indica Kadu Neem 8-10' 2-3" 19.267209 72.869158|21.07.2022 12:31 PM|Planted In HDPE Bag
177 177|5pathodea Companulata African Tulip tree 8-10' 23" 19.267203 72.869159|21.07.2022 12:31 PM|Planted In HDPE Bag
178 178|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267203 72.869159|21.07.2022 12:32 PM |Planted In HDPE Bag
179|  179|putranjiva roxburghi putranjiva 8-10' 2-3" 19.26721 72.869151|21.07.2022 12:32 PM|Planted In HDPE Bag.
180)  180|putranjiva roxburghi putranjiva 8-10' 2-3" 19.267211 72.869158|21.07.2022 12:32 PM|Planted In HDPE Bag
181| 181|Azardirachta indica Kadu Neem 8-10' 2-3" 19.267206|  72.869156/2107.2022 12:32 PM|Planted In HDPE Bag
182|  182|Azardirachta indica Kadu Neem 8-10" 2-3" 19.267204 72.869156|21.07.2022 12:33 PM|Planted In HDPE Bag
183 183 | Mimusops elengi Bakul 8-10' 23" 19.267212 72.869168|21.07.2022 12:33 PM|Planted In HDPE Bag
184| 184|Mimusops elengi Bakul 8-10' 2-3" 19.267228 72.869181]21.07.2022 1:33 PM|Planted In HDPE Bag
185 185|Khaya lensi: African mohogany 8-10' 2-3" 19.267231 72.869183]21.07.2022 2:33 PM|Planted In HDPE Bag
186| 186|Khaya senegalensis African mohogany _ |8-10' 2:3" 19.26723 72.869179]21.07.2022 2:33 PM|Planted In HDPE Bag
187 187 |Cassia Fistula Bahava 8-10' 2-3" 19.267226 72.869179)21.07.2022 2:34 PM |Planted In HDPE Bag
188 188 |Cassia Fistula Bahava 8-10' 23" 19.267226 72.869188|21.07.2022 2:34 PM|Planted In HDPE Bag
189| 189|Saraca indica Sita Ashok 8-10' 23" 19.26722 72.869188|21.07.2022 2:34 PM [Planted In HDPE Bag
190| 190|Saraca indica Sita Ashok 8-10' 2-3" 19.267196 72.869201|21.07.2022 2:34 PM |Planted In HDPE Bag
191 191|5Saraca indica Sita Ashok 8-10' 2-3" 19.267196 72.869201|21.07.2022 2:34 PM |Planted In HDPE Bag
192 192|Saraca indica Sita Ashok 8-10' 2-3" 19.267177 72.869259|21.07.2022 2:35 PM| Planted In HDPE Bag
193 193|Ficus glomerata Umber 8-10" 2-3" 19.267172 72.869259|21.07.2022 2:35 PM|Planted In HDPE Bag
194|  194|Ficus glomerata Umber 8-10' 2-3" 19.26717 72.86927)21.07.2022 2:35 PM|Planted In HDPE Bag
195 195 | Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267159 72.869272|21.07.2022 2:35 PM|Planted In HDPE Bag
196 196 | Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.26717 72.869267|21.07.2022 2:35 PM|Planted In HDPE Bag
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197 197 Azardiracht? ipdi| Kadu Neem 8-10' 2-3" 19.267164 72.869274|21.07.2022 2:35 PM|Planted In HDPE Bag
198 198|Azardirachta '\n;‘h“// Kadu Neem 8-10" 2-3" 19.267158 72.869278|21.07.2022 2:36 PM |Planted In HDPE Bag
199 199|Kananga o’d’ Kawati chafha 8-10" 23" 19.267154 72.86928(21.07.2022 2:36 PM |Planted In HDPE Bag
200] 200 Kananﬂa.udulata Kawati chafha 8-10 2-3" 19.267153 72.86928|21.07.2022 2:36 PM|Planted |n HDPE Bag
201 201|Cassia Fistula Bahava 8-10 2-3" 19.267151 72.869279(21.07.2022 2:36 PM|Planted In HDPE Bag
202| 202|Cassia Fistula Bahava 8-10' 2-3" 19.267149 72.869273|21.07.2022 2:36 PM [Planted In HDPE Bag
203| 203 |Khaya senegalensis African mohogany 8-10' 2-3" 19.267146 72.869269(21.07.2022 2:37 PM |Planted In HOPE Bag
204| 204|Khaya senegalensis African mohogany 8-10' 2-3" 19.267143 72.869268|21.07.2022 2:37 PM|Planted In HDPE Bag
205 205 |Saraca indica Sita Ashok 8-10' 2-3" 19.267147 72.869265|21.07.2022 2:37 PM|Planted In HDPE Bag
206 206 |Saraca indica Sita Ashok 8-10' 2-3" 19.267147 72.869265(21.07.2022 2:37 PM | Planted In HDPE Bag
207 207 |Cassia Fistula Bahava 8-10' 2-3" 19.267132 72.869064)|21.07.2022 3:13 PM|Planted In HDPE Bag
208|  208|Cassia Fistula bahava 2-10' 2-3" 19.267332 72.869064)21.07.2022 3:13 PM|Planted In HDPE Bag
209 209|Cassia Fistula Bahava 3-10" 23" 19.26733 72.869098|21.07.2022 3:14 PM|Planted In HDPE Bag
210 210|Cassa Fistula |Bahava 8-10' 2-3" 19.267338 72.869098|21.07.2022 3:14 PM |Planted In HDPE Bag
211| 211(Cassia Fistula Bahava 8-10' 2-3" 19.267325 72.869106(21.07.2022 3:15 PM|Planted In HDPE Bag
212 212|Cassia Fistula Bahava 8-10' 2-3" 19.267441 72.869418|21.07.2022 3:30 PM|Planted Iin HDPE Bag
213 213|Cassia Fistula Bahava 8-10' 2-3" 19.267344 72.86909(21.07.2022 3:30 PM | Planted In HDPE Bag
214 214 Cassia Fistula Bahava 8-10' 2-3" 19.267335 72.869064|21.07.2022 3:30 PM | Planted In HDPE Bag
215| 215|Cassia Fistula Bahava 8-10' 2-3" 19.267326 72.869134|24.07.2022 11:56 PM|Planted In HDPE Bag
216 216|Cassia Fistula Bahava 8-10' 23" 19.26733 72.869035|21.07.2022 3:30 PM|Planted In HDPE Bag
217 217 |Cassia Fistula Bahava 8-10' 2-3" 19.267285 72.869155|24.07.2022 11:57 PM|Planted In HDPE Bag
218 218 |Cassia Fistula Bahava 8-10' 2-3" 19.267285 72.869155|24.07.2022 11:57 PM|Planted In HDPE Bag
219| 219|Cassia Fistula Bahava 8-10' 23" 19.267273| 72.8689937|21.07.2022 3:43 PM|Planted In HDPE Bag
220| 220|Cassia Fistula Bahava 8-10" 2-3" 19.267306 72.868948|21.07.2022 3:43 PM |Planted In HDPE Bag
221 221|Cassia Fistula Bahava 8-10' 23" 19.267314 72.868967(21.07.2022 3:43 PM[Planted In HDPE Bag
222 222|Cassia Fistula Bahava 8-10' 2-3" 19.267314 72.868967|21.07.2022 3:43 PM|Planted In HDPE Bag
223|  223|Ficus glomerata Umber 8-10' 23" 19.267226 72.869176(21.07.2022 3:15 PM | Planted In HDPE Bag
224|  224|Ficus glomerata Umber 8-10' 2-3" 19.267279 72.869193|21.07.2022 3:15 PM|Planted INHOPEBag |
225 225|Ficus glomerata Umber 8-10' 2-3" 19.2673 72.869122|21.07.2022 3:15 PM|Planted In HDPE Bag
226 226 |Ficus glomerata Umber 8-10' 2-3" 19.267295 72.86917|24.07.2022 11:57 PM|Planted In HDPE Bag
227 227 |Ficus glomerata Umber 8-10' 2-3" 19.267269 72.86904(21.07.2022 3:16 PM|Planted InHDPE Bag |
228| 228|Ficus glomerata Umber 8-10' 2-3" 19.267336 72.86904)21.07.2022 3:30 PM|Planted In HDPE Bag
229 229|Ficus glomerata Umber 3-10" 2-3" 19.267286 72.869016(21.07.2022 3:31 PM [Planted In HDPE Bag
230 230|Ficus glomerata Umber 8-10' 23" 19.267296 72.865046|21.07.2022 3:31 PM|Planted In HDPE Bag
231 231 [Ficus glomerata Umber 8-10' 23" 19.267317 72.869028|21.07.2022 3:31 PM|Planted In HDPE Bag
232| 232|Ficus glomerata Umber 8-10' 2-3" 19.267294 72.869021|21.07.2022 3:32 PM | Planted In HDPE Bag
233|  233|Saraca indica Sita Ashok 8-10' 2-3" 19.267294 72.869029(21.07.2022 3:16 PM|Planted In HDPE Bag
234 234 |Saraca indica Sita Ashok 8-10' 23" 19.267269 72.869042(21.07.2022 3:16 PM|Planted In HDPE Bag
235 235 |5araca indica Sita Ashok 8-10' 2-3" 19.267262 72.869041|21.07.2022 3:17 PM|Planted In HDPE Bag
236 236|Saraca indica Sita Ashok 8-10' 2-3" 19.267314 72.869132|24.07.2022 11:59 PM|Planted In HDPE Bag
237 237|Saraca indica Sita Ashok 8-10' 23" 19.267315 72.86903|21.07.2022 3:32 PM|Planted In HDPE Bag
238 238|Saraca indica Sita Ashok 8-10' 2-3" 19.267222 72.86916324.07.2022 11:59 PM|Planted In HDPE Bag
239| 239|Saraca indica Sita Ashok 8-10' 2-3" 19.267286 72.869028|21.07.2022 3:32 PM | Planted In HDPE Bag
240| 240|Saraca indica Sita Ashok 8-10' 2-3" 19.267201 72.86949|21.07.2022 3:32 PM|Planted In HDPE Bag
241 241|Saraca indica Sita Ashok 8-10' 2-3" 19.267207 72.86917|24.07.2022 11:59 PM|Planted In HDPE Bag
242 242 |Saraca indica Sita Ashok 8-10' 2-3" 19.267315 72.86941(21.07.2022 3:48 PM |Planted In HDPE Bag
243 243 |Saraca indica Sita Ashok 8-10' 2-3" 19.26731 72.868941|21.07.2022 3:48 PM [Planted In HDPE Bag
244 244 |Saraca indica Sita Ashok 8-10' 23" 19.267319| 72.8689456|21.07.2022 3:49 PM|Planted In HDPE Bag
245 245|Saraca indica Sita Ashok 8-10' 2-3" 19.266612 72.868798|21.07.2022 3:51 PM|Planted In HDPE Bag
246 246 |Saraca indica Sita Ashok 8-10' 2-3" 19.267226 72.868863|21.07.2022 3:53 PM|Planted In HDPE Bag
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247|  247|Saraca indica Sita Ashok 8-10 2-3" 19.26733 72.869011|21.07.2022 P'iaqn_tedln HDPE Bag
248|  248|Saraca indica Sita Ashok 8-10 2-3" 19.267321 72.868979|21.07.2022 3:55 Ph‘d‘&\;&lﬁ HDPE Bag
249 249| Cassia Fistula Bahava 8-10' 2-3" 19.26731 72.86906(22.07.2022 10:54 PM| Plant ™ HDPE Bag
250]  250|Cassia Fistula Bahava 8-10' 2-3" 19.267319. 72.869039|22.07.2022 10:54 PM|Planted In HDPE Bag
251 251 |Cassia Fistula Bahava 8-10' 2-3" 19.267315 72.86904|22.07.2022 10:54 PM|Planted In HDPE Bag
252] 252|Cassia Fistula Bahava 8-10' 2-3" 19.26731 72.869036)22.07.2022 10:54 PM|Planted In HDPE Bag
253| 253|Cassia Fistula Bahava 8-10' 2-3" 15.267298 72.869016)22.07.2022 10:54 PM|Planted In HDPE Bag
254 254 |Cassia Fistula |Bahava 8-10' 2-3" 19.267297 72.869005]22.07.2022 10:55 PM|Planted In HDPE Bag
255|  255|Cassia Fistula Bahava 8-10' 23" 19.267302 72.868989|22.07.2022 10:55 PM|Planted In HDPE Bag
256|  256|Cassia Fistula |Bahava 8-10' 2-3" 19.26730% 72.868983]22.07.2022 10:55 PM|Planted In HDPE Bag
257 257 |Cassia Fistula Bahava 8-10' 23" 19.267316 72.868962|22.07.2022 10:55 PM|Planted In HDPE Bag
258 258|Tabebuia argentea Tabebuia argentea  |8-10' 2-3" 19.2673 72.869051{21.07.2022 3:17 PM|Planted In HDPE Bag
259| 259|Tabebuia argentea Tabebuia argentea [8-10' 2-3" 19.267315 72.868934/22.07.2022 10:56 PM|Planted in HDPE Bag
260 260 Tabehumma Tabebuia argentea |8-10' 2-3" 19.267314 72.868941(22.07.2022 10:56 PM | Planted In HDPE Bag
261 261|Tabebuia argentea Tabebuia argentea |8-10' 2-3" 19.267575 72.868972(22.07.2022 11:00 PM | Planted In HDPE Bag
262 262|Tabebuia argentea Tabebuia argentea |8-10' 23" 19.267262| 72.8689195|22.07.2022 11:42 PM|Planted in HDPE Bag
263 263|Saraca indica Sita Ashok 8-10' 2-3" 19.267281 72.869001|22.07.2022 11:00 PM | Planted In HDPE Bag
264|  264|Saraca indica Sita Ashok 8-10' 2-3" 19.267291| 72.8698971(22.07.2022 11:00 PM |Planted In HDPE Bag
265 265|Saraca indica Sita Ashok 8-10' 2-3" 19.267229 72.868972|22.07.2022 11:01 PM|Planted In HDPE Bag
266|  266|Saraca indica Sita Ashok 8-10' 2-3" 19.267288 72.868972|22.07.2022 11:01 PM|Pianted In HDPE Bag
267 267 |Saraca indica Sita Ashok 8-10' 2-3" 19.267288 72.868971|22.07.2022 11:01 PM|Planted In HDPE Bag
268 268|Saraca indica Sita Ashok 8-10' 2-3" 19.267255 72.869189|24.07.2022 11:42 PM|Planted In HDPE Bag.
269 269|Saraca indica Sita Ashok 8-10 23" 19.267272 72.869259|24.07.2022 11:43 PM|Planted In HDPE Bag
270| 270(Saraca indica Sita Ashok 8-10' 2-3" 19.26727 72.86882|22.07.2022 11:05 PM|Planted In HDPE Bag
271| 271|Saraca indica Sita Ashok 8-10' 2-3" 19.267285 72.868855|22.07.2022 11:05 PM|Planted In HDPE Bag
272 272|Saraca indica Sita Ashok 8-10' 2-3" 19.267293 72.868864(22.07.2022 11:06 PM|Planted In HDPE Bag
273 273 [Michelia champaca Son chafha 8-10' 2-3" 19.267319 72.869049|22.07.2022 12:12 PM|Planted In HDPE Bag
274 274 | Michelia champaca Son chafha 8-10' 23" 19.267317 72.869034|22.07.2022 12:12 PM|Planted In HDPE Bag
275 275 [Michelia champaca Son chafha 8-10' 2-3" 19.267316 72.869033|22.07.2022 12:12 PM|Planted In HDPE Bag
276|  276|Michelia champaca Son chafha 8-10' 2-3" 19.267319 72.869029(22.07.2022 11:12 PM|Planted In HDPE Bag
277 277 |Michelia champaca Son chafha 8-10' 2-3" 19.267319 72.869026|22.07.2022 12:13 PM|Planted In HDPE Bag
278| 278|Michelia champaca Son chafha 8-10' 23" 19.267109 72.868983|22.07.2022 12:15 PM|Planted In HDPE Bag
279|  279|Michelia champaca Son chafha 8-10' 2-3" 19.267125 72.869031)22.07.2022 12:15 PM|Planted In HDPE Bag
280| 280|Michelia champaca Son chafha 8-10' 2-3" 19.267125 72.869031(22.07.2022 12:15 PM|Planted In HOPE Bag
| _281| 281|Michelia champaca San chafha 810 2-3" 19.267121 72.868067|22.07.2022 12:16 PM|Planted In HDPE Bag
282 282|Michelia champaca Son chafha 8-10' 2-3" 19.267121 72.869067|22.07.2022 12:16 PM|Planted In HDPE Bag
283| 283|Michelia champaca Son chafha 8-10' 23" 19.267111 72. 22.07.2022 12:16 PM|Planted In HDPE Bag
284 284 |Michelia champaca Son chafha 8-10' 2-3" 19.26711 72 22.07.2022 12:16 PM [Planted In HDPE Bag
285| 285|Michelia champaca Son chafha 8-10' 2-3" 19.267103 72.869095(22.07.2022 12:16 PM|Planted In HOPE Bag
286 286|Michelia champaca Son chatha 8-10' 2-3" 19.267102 72. 22.07.2022 12:16 PM|Planted In HDPE Bag
287| 287|Michelia champaca Son chafha 8-10' 2-3" 19.267061 72.869069|22.07.2022 12:17 PM|Planted in HDPE Bag
288| 288|Michelia champaca Son chatha 8-10' 23" 19.267248 72.869041|22.07.2022 12:18 PM|Planted In HDPE Bag
289| 289|Michelia champaca Son chafha 8-10' 2-3" 19.267263 72.869048|22.07.2022 12:18 PM |Planted In HDPE Bag
290| 290|Michelia champaca Son chafha 8-10' 2-3" 19.267282 72.869058|22.07.2022 12:18 PM |Planted In HDPE Bag
291 291|Michelia champaca Son chafha 8-10' 2-3" 19.267284 72.869064|22.07.2022 12:18 PM|Planted In HDPE Bag
292 292| Michelia champaca Son chafha 8-10' 2-3" 19.267284 72.869063|22.07.2022 12:18 PM [Planted In HDPE Bag
293| 293|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267259 72.869246|22.07.2022 11:26 AM|Planted In HDPE Bag
294 294|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267272 72.869259|24.07.2022 11:45 AM|Planted In HDPE Bag
295| 295|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267259 72.869246(22.07.2022 11:26 AM|Planted In HDPE Bag
296| 296|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267238 72.869016|22.07.2022 11:27 AM|Planted In HDPE Bag
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Spathodea Compa
L)
298| Spathodea Compa

297 297 African Tulip tree 310" 23" 19.267246 72.86902(22.07.2022 11:27 AM |Planted In HDPE Bag
298 African Tulip tree 8-10' 2-3" 19.267244 72.869008|22.07.2022 11:28 AM|Planted In HDPE Bag
299 299 Spathodea C anulata African Tulip tree 8-10' 2-3" 19.267246 72.865002(22.07.2022 11:28 AM|Planted In HOPE Bag
300| 300|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267245 72.869004|22.07.2022 11:28 AM | Planted In HDPE Bag
301 301|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267245 72.869004)22.07.2022 11:28 AM|Planted In HDPE Bag
302 302|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267275 72.86912123.07.2022 5:28 AM|Planted In HDPE Bag
303| 303|Spathodea Companulata African Tulip tree 8-10' 23" 19.267245 72.869007|22.07.2022 11:30 AM|Planted In HDPE Bag
304| 304|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267246 72.86900522.07.2022 11:30 AM|Planted In HDPE Bag
305| 305|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267276 72.869121|23.07.2022 5:28 PM| Planted In HDPE Bag
306| 306|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267245 72.869006|22.07.2022 11:31 AM|Planted In HDPE Bag
307| 307|Spathcdea Companulata African Tulip tree 8-10' 2-3" 19.267246 72.869014(22.07.2022 11:31 AM|Planted In HDPE Bag
308| 308|Spathodea Companulata African Tulip tree 8-10 2-3" 19.267244 72.869007|22.07.2022 11:35 AM | Planted In HDPE Bag
309] 309|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267246 72.869007|22.07.2022 11:35 AM | Planted In HDPE Bag
310 310|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267272 72.86913|23.07.2022 5:29 PM|Planted In HDPE Bag
311| 311|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267244 72.869008|22.07.2022 11:36 AM|Planted In HDPE Bag
312 312|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267244 72.869008|22.07.2022 11:36 AM|Planted In HDPE Bag
313| 313|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267299 72.869198)23.07.2022 5:22 PM|Planted In HDPE Bag
314 314 |Peltophorum pterocarpum Sonmohar 8-10' 23" 19.267246 72.869006|22.07.2022 11:40 AM|Planted In HDPE Bag
315| 315|Peltophorum pterocarpum Senmohar 8-10' 2-3" 19.267181 72.86922|23.07.2022 5:23 PM |Planted In HDPE Bag
316| 316|Peltopharum pterocarpum Sonmohar 8-10' 2-3" 19.267266 72.869146(23.07.2022 5:15 PM|Planted In HDPE Bag
317| 317|Peltophorum pterocarpum Sonmahar 8-10' 23" 19.267247 72.868994(22.07.2022 11:41 AM | Planted In HDPE Bag
318| 318|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267273| 72.8689155|23.07.2022 5:15 PM | Planted In HOPE Bag
319] 319/ Peltophorum pterocarpum __[Sonmohar 8-10' 2-3" 19.267279| 72.8689176/23.07.2022 5:16 PM|Planted In HDPE Bag
320| 320|Peltophorum pterocarpum S¢ h 8-10' 2-3" 19.267276 72.869161|23.07.2022 5:15 PM|Planted In HDPE Bag
321| 321|Peltophorum pterocarpum Sanmohar 8-10' 2-3" 19.267278 72.869163|23.07.2022 5:16 PM|Planted In HDPE Bag
322 322|Peltophorum pterocarpum Sonmohar 8-10" 2-3" 19.267279 72.869176|23.07.2022 5:16 PM|Planted In HDPE Bag
323| 323|Peltophorum pterocarpum Sonmohar 8-10" 2-3" 19.267241 72. 22.07.2022 11:47 AM|Planted In HDPE Bag
324| 324|Peltophorum pterocarpum Senmohar 8-10' 2-3" 19.267285 72.869199|23.07.2022 5:17 PM|Planted In HDPE Bag
325| 325|Peltophorum pterocarpum Sonmahar 8-10' 2-3" 19.267285 72.869199(23.07.2022 5:17 PM|Planted In HDPE Bag
326] 326|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267285 72.869199|23.07.2022 5:18 PM[Planted In HDPE Bag
327| 327|Peltophorum pterocarpum Sonmghar 8-10' 2-3" 19.267285 72.869202|23.07.2022 5:18 PM|Planted In HDPE Bag
328| 328|Michelia champaca Son chafha 8-10' 23" 19.266734 72.869212|22.07.2022 5:28 PM|Planted In HDPE Bag
329| 329|Michelia champaca Son chafha 8-10' 2-3" 19.267985 72.869087)22.07.2022 5:28 PM|Planted In HDPE Bag
330| 330{Michelia champaca Son chafha 8-10" 23" 19.267003 72.869072|22.07.2022 12:28 PM|Planted In HDPE Bag
331| 331|Michelia champaca Son chafha 8-10' 2-3" 19.267023 72.869063(22.07.2022 12:28 PM|Planted in HDPE Bag
332 332|Michelia ct Son chafha 8-10' 2-3" 19.267012 72.869068(22.07.2022 12:28 PM|Planted In HOPE Bag
333 333| Michelia champaca Son chafha 8-10' 2-3" 19.267034 72.869055]22.07.2022 12:28 PM | Planted In HDPE Bag
334| 334 Michelia champaca Son chafha 8-10' 2-3" 19.267038 72.869051{22.07.2022 12:28 PM|Planted In HDPE Bag
335| 335|Michelia champaca Son chafha 8-10' 2-3" 19.267029 72.86906|22.07.2022 12:28 PM|Planted In HDPE Bag
336 336 |Michelia champaca Son chafha 8-10 2-3" 19.267266 72.869127|23.07.2022 5:33 PM|Planted In HDPE Bag
337| 337|Michelia champaca Son chafha 8-10' 2-3" 19.26703 72.869061|22.07.2022 12:29 PM|Planted In HDPE Bag
338| 338|Micheliachampaca Son chafha 8-10' 2-3" 19.267264 72.86912(23.07.2022 5:36 PM|Planted In HOPE Bag
339| 339|Michelia champaca Son chafha 8-10' 2-3" 19.267269 72.869117|23.07.2022 5:36 PM|Planted In HDPE Bag
340| 340|Michelia champaca Son chafha 8-10' 2-3" 19.267273 72.869122(23.07.2022 5:36 PM|Planted In HDPE Bag
341 341 |Michelia champaca Son chafha 8-10' 2-3" 19.267264 72.869125(23.07.2022 5:37 PM|Planted In HDPE Bag
342|  342|Michelia champaca Son chafha 8-10' 2:3" 19.267241 72.869019(22.07.2022 12:30 PM |Planted In HDPE Bag
343 343 | Michelia champaca Son chafha 8-10' 2-3" 19.26707 72.869074|22.07.2022 12:31 PM|Planted In HDPE Bag
344 344 |Michelia champaca Son chafha 8-10' 23" 19.267044 72.869068]22.07.2022 12:32 PM|Planted In HDPE Bag
345 345| Michelia champaca Son chafha 8-10' 2-3" 19.267038 72.869071|22.07.2022 12:32 PM|Planted In HDPE Bag
346| 346 Michelia champaca Son chafha 8-10' 2-3" 19.267042 72.869073{22.07.2022 12:32 PM|Planted In HDPE Bag
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347| 347|Michelia champaca Son chafha 8-10' 2-3" 19.267046 72.869072(22.07.2022 12:35

348| 348|Mi elengi Bakul 8-10' 2-3" 19.267252 72.869045|22.07.2022 12:38 P

349 349 Mimusops elengi Bakul 8-10' 2-3" 19.267305 72.869106|22.07.2022 12:38 PM

350 350|Mimusops elengi Bakul 8-10' 23" 19.267313 72.869141|22.07.2022 12:38 PM|Planted In HDPE Bag
351 351|Mimusops elengi Bakul 8-10' 2-3" 19.267318 72.869158|22.07.2022 1‘2';38 PM |Planted In HDPE Bag
352  352|Mimusops elengi Bakul 8-10' 2-3" 19.267315 72.869171)22.07.2022 12:39 PM|Planted In HDPE Bag
353 353|Mimusops elengi Bakul 8-10' 2-3" 19.267312 72.869181(22.07.2022 12:39 PM|Planted In HDPE Bag
354| 354|Mimusops elengi Bakul 8-10' 2-3" 19.267314 72.869187|22.07.2022 12:39 PM|Planted In HDPE Bag
355  355[Mimusops elengi Bakul 8-10' 2-3" 19.26732 72.86919422.07.2022 12:39 PM |Planted In HDPE Bag
356| 356|Mimusops elengi Bakul 8-10' 2-3" 19.267315 72.869214|22.07.2022 12:39 PM | Planted In HDPE Bag
357| 357 |Mimusops elengi Bakul 8-10' 2-3" 19.26732 72.869221|22.07.2022 12:40 PM|Planted In HDPE Bag
358| 358|Mimusops elengi Bakul 8-10' 23" 19.267324 72.869232/22.07.2022 12:40 PM|Planted In HDPE Bag
359 359| Mimusops elengi Bakul 8-10' 2-3" 19.267325 72.869232122.07.2022 12:40 PM |Planted In HDPE Bag
360  360{Mimusops elengi Bakul 8-10' 2-3" 19.267322|  72.869246|22.07.2022 12:40 PM |Planted In HDPE Bag
361 361| Mimusops elengi Bakul 8-10' 2-3" 19.267315 72.86925822.07.2022 12:40 PM |Planted In HDPE Bag
362 362|Mi elengl Bakul 8-10' 2-3" 19.2673 72.869282|22.07.2022 12:40 PM|Planted In HDPE Bag
363 363|Khaya senegalensis African r 8-10' 2-3" 19.267244 72.868911|22.07.2022 12:57 PM|Planted In HDPE Bag
364| 364|Khaya senegalensis African mohogany  [8-10' 2-3" 19.267248 72.868906|22.07.2022 12:57 PM|Planted In HDPE Bag
365 365|Khaya senegalensis African mohogany 8-10' 2-3" 19.26726 72.868904|22.07.2022 12:57 PM|Planted In HDPE Bag
366 366|Khaya | African mohogany 8-10' 23" 19.267267 72.868903|22.07.2022 12:57 PM|Planted In HDPE Bag
367 367|Khaya senegalensis African mohogany 8-10' 2-3" 19.267267 72.8689|22.07.2022 12:57 PM|Planted In HDPE Bag
368| 368[Khaya senegalensis African mohogany 8-10' 2-3" 19.267264 72.868897|22.07.2022 12:57 PM|Planted In HDPE Bag
369| 369|Khaya I African mohogany 8-10' 2-3" 19.26732 72.869102|24.07.2022 12:20 PM|Planted In HDPE Bag
370| 370|Khaya senegalensis African mohogany 8-10' 2-3" 19.267253 72.869086)24.07.2022 12:20 PM|Planted In HDPE Bag
371 371(Khaya I African mohogany 8-10' 2-3" 18.267275 72.869109)24.07.2022 12:21 PM|Planted In HDPE Bag
372 372|Khaya senegalensis African mohogany 8-10' 2-3" 19.26727 72.869089|24.07.2022 12:21 PM|Planted In HDPE Bag
373 373 |Khaya ser African mohogany 8-10 2-3" 19.267261 72.869074|24.07.2022 12:21 PM|Planted In HDPE Bag
374| 374|Khaya ser | African mohogany 8-10' 2-3" 19.267253 72.869075|24.07.2022 12:22 PM|Planted In HOPE Bag
375| 375|Khaya senegalensis African mohogany  |8-10' 2-3" 19.267253 72.86503124.07.2022 12:24 PM|Planted In HDPE Bag
376| 376|Khaya senegalensis African mohogany 8-10' 23" 19.26726 72.869053/22.07.2022 12:24 PM|Planted In HDPE Bag
377| 377|Khaya senegalensis African mohogany 8-10' 2-3" 19 267266 72.868304|24.07.2022 12:59 PM|Planted In HDPE Bag
378| 378|Azardirachta indica Kadu Neem 8-10' 2-3" 15.267618 72.868031|24.07.2022 4:28 PM|Planted In HDPE Bag
379| 379|Azardirachta indica Kadu Neem 8-10' 2-3" 15.267618 72.868031(24.07.2022 4:28 PM [Planted In HDPE Bag
380| 380|Azardirachta indica Kadu Neem 8-10' 2-3" 19.267011 72.86908724.07.2022 1:50 PM [Planted In HDPE Bag
381| 381|Azardirachta indica Kadu Neem 8-10' 2-3" 19.267618 72.868031)22.07.2022 4:28 PM|Planted In HDPE Bag
382| 382|Azardirachta indica Kadu Neem 8-10' 2-3" 19.267618 72.868031|22.07.2022 4:28 PM|Planted In HDPE Bag
383 383| putranjiva roxburghi putranjiva 8-10' 2-3" 19.267177 72.869394(22.07.2022 4:47 PM|Planted In HDPE Bag
384| 384|putranjiva roxburghi putranjiva 8-10' 2-3" 19.267172 72.869383|22.07.2022 4:47 PM|Planted In HDPE Bag
385 385 putranjiva roxburghi |putranjiva 8-10' 23" 19.267172 72.869384|22.07.2022 4:47 PM|Planted In HDPE Bag
386 386 putranjiva roxburghi putranjiva 8-10' 2-3" 19.26717 72.869383|22.07.2022 4:47 PM|Planted In HDPE Bag
387|  387|putranjiva roxburghi putranjiva 8-10' 2-3" 19.267163 72.869375|22.07.2022 4:47 PM| Planted In HDPE Bag
388| 388|putranjiva roxburghi ,’Eutranj\‘va 8-10' 2-3" 15.267128 72.869214|24.07.2022 1:52 PM|Planted In HDPE Bag
389| 389|putranjiva roxburghi putranjiva 8-10' 2-3" 19.267169] 72.869376|22.07.2022 4:47 PM|Planted In HDPE Bag
390|  390|putranjiva roxburghi putranjiva 8-10" 2-3" 19.267171 72.869378|22.07.2022 4:48 PM|Planted In HDPE Bag
391| 391 |putranjiva roxburghi putranjiva 8-10" 2-3" 19.267167 72.869387)2207.2022 4:48 PM | Planted In HDPE Bag
392|  392|putranjiva roxburghi putranjiva 8-10' 2-3" 19.267125 72.8694|22.07.2022 4:48 PM |Planted In HDPE Bag
393| 393|putranjiva roxburghi putranjiva 8-10' 2-3" 19.267117 72.869382|22.07.2022 4:48 PM |Planted In HDPE Bag
394| 3894|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267618 72.868031|22.07.2022 4:33 PM|Planted In HDPE Bag
395 395|Tabebuia rosea Pink trumpet tree 8-10" 2-3" 19.267618 72.868031)22.07.2022 4:33 PM [Planted In HDPE Bag
396| 396|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267618 72.86803122.07.2022 4:33 PM|Planted In HDPE Bag
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23"

19.267618

72.868031

22.07.2022

4:34 PM

Planted In HDPE Bag

397| 397|Tabebuia rosea . 8-10'

398 398|Tabebuia rosea gl k trumpet tree 8-10" 23" 19.267618 72.868031(22.07.2022 4:34 PM|Planted In HDPE Bag
399| 399|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267618 72.868031|22.07.2022 4:34 PM|Planted In HDPE Bag
400| 400|Tabebuia rose: . Pink trumpet tree 8-10' 2-3" 19.267618 72.868031|22.07.2022 4:34 PM |Planted In HDPE Bag
401| 401|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267231 72.869268(22.07.2022 4:49 PM|Planted In HDPE Bag
402|  402[Kananga odolata Kawati chatha 8-10' 2-3" 19.267249 72.869119|22.07.2022 4:51 PM|Planted In HDPE Bag
403|  403|Kananga odolata Kawati chatha 8-10' 2-3" 19.267248|  72.869101|22.07.2022 4:51 PM|Planted In HDPE Bag
404 404|Kananga odolata Kawati chafha 8-10' 2-3" 19.267247 72.863106|22.07.2022 4:52 PM|Planted In HDPE Bag
405| 405|Kananga odolata Kawati chafha 8-10" 2-3" 19.267248 72.869107|22.07.2022 4:52 PM|Planted In HDPE Bag
406| 406|Kananga odolata Kawati chafha 8-10' 2-3" 19.267249 72.869107|22.07.2022 4:52 PM|Planted In HDPE Bag
407| 407 |Kananga odolata Kawati chafha 8-10' 2-3" 19.267246 72.869107)22.07.2022 4:52 PM|Planted In HDPE Bag
408| 408|Kananga odolata Kawati chafha 8-10' 23" 19.26725 72.86911|22.07.2022 4:53 PM |Planted In HDPE Bag
409| 409|Kananga odolata Kawati chafha 8-10' 2-3" 19.267251 72.869082|24.07.2022 12:04 PM|Planted In HDPE Bag
410| 410|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267128 72.869336(22.07.2022 5:00 PM|Planted In HDPE Bag
411|  411|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.26717 72.869304|22.07.2022 5:01 PM|Planted In HDPE Bag
412] 412|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267214 72.869186)24.07.2022 12:04 PM|Planted In HDPE Bag
413| 413|Anthocephalus cadamba Cadamba 3-10' 23" 19.267192 72.869208)26.07.2022 10:42 AM | Planted In HDPE Bag
414| 41a|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.2671 72.869299|22.07.2022 12:01 PM|Planted In HDPE Bag
415 415 |Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267197 72.8692|24.07.2022 12:06 PM|Planted In HDPE Bag
416| 416|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267214 26.07.2022 Planted in HDPE Bag
417| 417|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267202 72.869298|22.07.2022 5:02 PM|Planted In HDPE Bag
418| 418|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267105 72.869304|22.07.2022 5:02 PM|Planted In HDPE Bag
419  419|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267107 72.869304)22.07.2022 5:02 PM|Planted In HDPE Bag
420| 420|Anthocephalus cadamba Cadamba 8-10" 2-3" 19.267099 72.869299|22.07.2022 5:02 PM|Planted In HDPE Bag
421| 421|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267097 72.869298|22.07.2022 5:03 PM| Planted In HDPE Bag
422| 422|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267101 72.869301|22.07.2022 5:03 PM |Planted In HDPE Bag
423|  423|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267106 72.869305/22.07.2022 5:03 PM [Planted In HDPE Bag
424| 424|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267108 72.869309|22.07.2022 5:03 PM|Planted In HDPE Bag
425| 425|Terminalia catappa Desi Badam 8-10' 2-3" 19.267109 72.869313|22.07.2022 5:08 PM | Planted In HDPE Bag
426| 426|Terminalia catappa Desi Badam 8-10' 2-3" 19.267114 72.869312|22.07.2022 5:08 PM[Planted In HDPE Bag
427| 427|Terminalia catappa Desi Badam 8-10 2-3" 19.267117 72.86931|22.07.2022 5:08 PM|Planted In HDPE Bag
428| 428|Terminalia catappa Desi Badam 8-10' 2-3" 19.267118 72.86931|22.07.2022 5:09 PM|Planted In HDPE Bag
429| 429|Terminalia catappa Desi Badam 8-10' 2-3" 19.267118 72.869311|22.07.2022 5:09 PM |Planted In HDPE Bag
430| 430|Terminalia catappa Desi Badam 8-10' 2-3" 19.267119 72.869311|22.07.2022 5:09 PM | Planted In HOPE Bag
431 431|Terminalia catappa Desi Badam 8-10' 23" 19.267121 72.869312|22.07.2022 5:09 PM | Planted In HDPE Bag
432| 432|Terminalia catappa Desi Badam 8-10' 2-3" 19.267121 72.869312|22.07.2022 5:09 PM|Planted In HDPE Bag
433| 433|Terminalia catappa Desi Badam 8-10' 2-3" 19,267125 72.869316(22.07.2022 5:11 PM|Planted In HDPE Bag
434 434|Terminalia catappa Desi Badam 8-10' 23" 19.267126 72.869311|22.07.2022 5:11 PM|Planted In HDPE Bag
435| 435|Terminalia catappa Desi Badam 8-10' 2-3" 19.267126 72.869312|22.07.2022 5:11 PM |Planted In HDPE Bag
436| 436|Terminalia catappa Desi Badam 8-10' 2-3" 19.267126 72.869312|22.07.2022 5:11 PM|Planted In HDPE Bag
437|  437|Anthocephalus cadamba Cadamba 8-10" 2-3" 19.267117 72.869301|22.07.2022 5:18 PM|Planted In HDPE Bag
438| 438|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267096 72.863296|22.07.2022 5:18 PM|Planted In HDPE Bag
439] 439 Anthocephalus cadamba Cadamba 8-10' 23" 19.267077 72.86928|22.07.2022 5:18 PM|Planted In HDPE Bag
440| 440|Anthocephalus cadamb Cadamba 8-10' 2-3" 19.267072 72.869286|22.07.2022 5:18 PM|Planted In HDPE Bag
441 441 |Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267073 72.869288|22.07.2022 5:18 PM [ Planted In HDPE Bag
442|  442|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267072 72.869289|22.07.2022 5:18 PM|Planted In HDPE Bag
443|  443|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267185 72.869211|26.07.2022 10:36 AM|Planted In HDPE Bag
444 444 Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267042 72.86931|22.07.2022 5:19 PM|Planted In HDPE Bag
445| 445 |Anthocephalus cadamba Cadamba 8-10" 2-3" 19.267052 72.869317|22.07.2022 5:19 PM|Planted In HDPE Bag
446|  446|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267062 72.869286|22.07.2022 5:19 PM |Planted In HDPE Bag
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447| 447|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267064 72.869291|22.07.2022 5:19 PM FIan&QPE Bag
448|  448|Anthocephalus cadamb Cadamba 8-10' 23" 19.267131 72.869198|24.07.2022 12:08 PM|Planted In BPE Bag
449|  449|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267054 72.869319|22.07.2022 5:19 PM|Planted In HDPE Bag
450|  450|Anthocephalus cadamb Cadamba 8-10' 23" 19.267184|  72.86915724.07.2022 12:09 PM|Planted In HOPE Bag
451 451|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267214 72.869102{24.07.2022 12:09 PM|Planted In HDPE Bag
452|  452|Wodyetia bifurcata Fox tail Palm 8-10' 2-3" 19.267051 72.869067|22.07.2022 5:29 PM|Planted In HDPE Bag
453|  453|Wodyetia bifurcata Fox tail Palm 8-10' 2-3" 19.267048 72.86906(22.07.2022 5:29 PM|Planted In HDPE Bag
454| 454 |Wodyetia bifurcata Fox tail Palm 8-10' 2-3" 19.267083 72.869015|22.07.2022 5:29 PM[Planted In HDPE Bag
455|  455{Wodyetia bifurcata Fox tail Palm 8-10' 2-3" 19.267086 72.869024|22.07.2022 5:30 PM|Planted In HDPE Bag
456| 456|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267263 72.869078|24.07.2022 12:12 PM |Planted In HDPE Bag
457|  457|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267248 72.869062|24.07.2022 12:12 PM|Planted In HDPE Bag
458|  458|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267254 72.869144|22.07.2022 5:38 PM|Planted In HDPE Bag
459|  459|Spathodea C I African Tulip tree 8-10' 2-3" 19.267255 72.869069|24.07.2022 12:12 PM|Planted In HDPE Bag
460| 460|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.26727 72.869077|24.07.2022 12:12 PM|Planted In HDPE Bag
461| 461 [Spathodea Cc lata African Tulip tree -10' 2-3" 19.267267 72.869073|24.07.2022 12:12 PM|Planted In HDPE Bag
462| 462|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267262 72.869073|24.07.2022 12:13 PM|Planted In HOPE Bag
463 463 |Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267262 72.86906(24.07.2022 12:13 PM|Planted In HDPE Bag
464| 464 |Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267273 72.8690824.07.2022 12:13 PM|Planted In HDPE Bag
465| 465 |Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267273 72.86908|24.07.2022 12:13 PM|Planted In HDPE Bag
466| 466|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267273 72.86908524.07.2022 12:13 PM|Planted In HDPE Bag
467|  467|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267273 72.869085|24.07.2022 12:13 PM|Planted In HDPE Bag
468| 468|Spathodea Companulata African Tulip tree 8-10' 23" 19.267273 72.869085|24.07.2022 5:40 PM|Planted In HDPE Bag
469| 469 Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267218|  72.869121|22.07,2022 5:40 PM | Planted In HDPE Bag
470| 470|5Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267218 72.869122|22.07.2022 5:40 PM |Planted In HDPE Bag
471|  471|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267802 72.870174|24.07.2022 2:13 PM[Planted In HDPE Bag
472| 472|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.266876 72.868932|24.07.2022 2:13 PM|Planted In HDPE Bag
473|  473|Mangifera Indica Mango 8-10' 2-3" 19.26725 72.869039)23.07.2022 11:12 AM|Planted In HDPE Bag
474] _474|Mangifera Indica Mango 8-10' 2-3" 19.267282 72.86887)23.07.2022 11:12 AM|Planted In HDPE Bag
475|  475|Mangifera Indica Mango 8-10" 2-3" 19.267279 72.868871|23.07.2022 11:13 AM|Planted In HDPE Bag
476 476|Mangifera Indica Mango 8-10' 23" 19.267282 72.868866)23.07.2022 11:13 AM|Planted In HOPE Bag
477 477 fera Indica Mango 8-10' 2-3" 19.26728 72.868868|23.07.2022 11:13 AM|Planted In HDPE Bag
478 478 ifera Indica Mango 8-10' 2-3" 19.267278 72.868873(23.07.2022 11:13 AM [Planted In HDPE Bag
479| 479|Mangifera Indica Mango 8-10' 2-3" 19.267274 72.868873]23.07.2022 11:13 AM|Planted In HOPE Bag
480| 480|Mangifera Indica Mango 8-10' 2-3" 19.267243 72.868872|23.07.2022 11:14 AM [Planted In HDPE Bag
481 481|Mangifera Indica Mango 8-10' 2-3" 19.267223 72.868876|23.07.2022 11:15 AM | Planted In HDPE Bag
482| 482|Mangifera Indica Mango 8-10 2-3" 19.267224 72.868874)23.07.2022 11:16 AM|Planted In HDPE Bag
483 483 |Mangifera Indica Mango 8-10' 2-3" 19.267203 72.868887|23.07.2022 11:19 AM | Planted In HDPE Bag
484| 484 Mangifera Indica Mango 8-10' 2-3" 19.267206 72.868888|23.07.2022 11:19 AM|Planted In HDPE Bag
485 485| Mangifera Indica Mango 8-10' 2-3" 19.267208 72.868887(23.07.2022 11:19 AM |Planted In HDPE Bag
486| 486|Mangifera Indica Mango 8-10" 23" 19.267208 72.868891|23.07.2022 11:19 AM | Planted In HDPE Bag
487|  487|Mangifera Indica Mango 8-10' 2-3" 19.267202 72.868891|23.07.2022 11:19 AM|Planted In HDPE Bag
488| 488 |Mangifera Indica Mango 8-10' 2-3" 19.2672 72.868878)23.07.2022 11:20 AM|Planted In HDPE Bag
489] 489|Mangifera Indica Mango 8-10' 2-3" 15.267202 72.868877]23.07.2022 11:20 AM | Planted In HDPE Bag
490|  490|Mangifera Indica Mango 8-10' 2-3" 19.267202  72.868878)23.07.2022 11:20 AM|Planted In HDPE Bag |
491| 491|Mangifera Indica Mango 8-10' 23" 19.267192 72.86881)23.07.2022 11:20 AM [Planted In HDPE Bag
492| 492 ifera Indica Mango 8-10' 2-3" 19.267193 72.868878)23.07.2022 11:20 AM | Planted In HDPE Bag
493|  493|Millintonia hortensis Booch 8-10' 2-3" 19.267196 72.868876(23.07.2022 11:21 AM [Planted In HDPE Bag
494|  494|Millintonia hortensis Booch 8-10' 2-3" 15.267196 72.868898|23.07.2022 11:21 AM|Planted In HDPE Bag
495| 495 [Millintonia hortensis Booch 8-10' 2-3" 19.2672 72.868896|23.07.2022 11:21 AM|Planted In HDPE Bag
496 496 [Millintonia hortensis Booch 8-10' 2-3" 19.2672 72.868898|23.07.2022 11:21 AM|Planted In HDPE Bag
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497 497 | Millintonia huri@w’ 8-10' 2-3" 19.267196 72.868898|23.07.2022 11:21 AM[Planted In HDPE Bag
498  498|Millintonia'hy ; 8-10 2-3" 19.267196 72.868902|23.07.2022 11:22 AM|Planted In HDPE Bag
499| 499|Millintonia hortensis Booch 8-10' 2-3" 19.267196 72.868921|24.07.2022 2:09 PM | Planted In HDPE Bag
500 S00|Millintenia hortensis Booch 8-10' 2-3" 19.26717 72.868922|24.07.2022 2:10 PM|Planted In HDPE Bag
501 501 |Millintonia hortensis Booch 8-10' 2-3" 19.267195 72.86889823.07.2022 11:24 AM |Planted In HDPE Bag
502|  502{Millintonia hortensis Boach 8-10' 2-3" 19.267193 72. 23.07.2022 11:24 AM | Planted In HDPE Bag
503 503 |Millintonia hortensis Booch 8-10' 2-3" 19.267194 72.868902|23.07.2022 11:25 AM|Planted In HDPE Bag
504 504 |Millintonia hortensis Booch 8-10' 2-3" 19.267196 72.868894|23.07.2022 11:25 AM |Planted In HDPE Bag
505 505|Millintonia hortensis Booch 8-10' 2-3" 19.267195 72.868891|23.07.2022 11:25 AM [Planted In HDPE Bag
506] 506|Millintonia hortensis Booch 8-10' 2-3" 19.267195 72.868892|23.07.2022 11:25 AM|Planted In HDPE Bag.
507 507 |Millintonia hortensis Booch 8-10" 23" 19.267192 72868892|23.07.2022 11:26 AM|Planted In HDPE Bag
508| 508|Delonix Regia Gulmohar 8-10' 23" 19.26728 72.868968)23.07.2022 10:29 AM|Planted In HDPE Bag
509 509 | Delonix Regia Gulmohar 8-10' 2-3" 19.267277 72.869012|23.07.2022 10:29 AM|Planted in HDPE Bag
510| 510|Delonix Regia Guimohar 8-10' 2-3" 19.267267 72.869027)23.07.2022 10:29 AM |Planted In HDPE Bag
511 511|Delonix Regia Gulmohar 8-10' 2-3" 19.267265 72.869025|23.07.2022 10:29 AM |Planted In HDPE Bag
512| 512|Delonix Regia Gulmohar 8-10' 2-3" 19.267258 72.869036|23.07.2022 10:29 AM | Planted In HDPE Bag
513 513|Delonix Regia Gulmohar 8-10' 2-3" 19.267255 72.869043(23.07.2022 10:29 AM | Planted In HDPE Bag
514 514|Delonix Regia Imoh 8-10' 2-3" 19.267252 72.869047|23.07.2022 10:30 AM [Planted In HDPE Bag
515 515|Delonix Regia Imok 8-10' 2-3" 19.267252 72.869048(23.07.2022 10:30 AM [Planted In HDPE Bag
516| 516|Delonix Regia Imok 8-10' 2-3" 19.267251 72.869048|23.07.2022 10:30 AM | Planted In HDPE Bag
517 517 |Delonix Regia Gulmohar 8-10' 2-3" 19.267247 72.869151|23.07.2022 10:30 AM | Planted In HDPE Bag
518 518|Delonix Regia Gulmohar 8-10 2-3" 19.267251 72.869161|23.07.2022 10:31 AM|Planted In HDPE Bag
519 519|Delonix Regia Gulmohar 8-10' 23" 19.267253 72.869166|23.07.2022 10:31 AM|Planted In HDPE Bag
520| 520|Delonix Regia Gulmohar 8-10' 2-3" 19.267253 72.869168|23.07.2022 10:31 AM|Planted In HDPE Bag
521| 521|Delonix Regia Gulmohar 8-10' 2-3" 19.267244 72.869261(23.07.2022 10:32 AM|Planted In HDPE Bag
522 522|Delonix Regia Gulmohar 8-10' 2-3" 19.267248 72.86926(23.07.2022 10:32 AM [Planted In HDPE Bag
523 523| Delonix Regia Gl t 8-10' 2-3" 19.267255 72.869259|23.07.2022 10:32 AM | Planted In HDPE Bag
524| 524|Delonix Regia Gulmghar 8-10" 2-3" 19.267209 72.869096| 24.07.2022 2:15 PM|Planted In HDPE Bag
525| 525|Delonix Regia Gulmohar 8-10' 2-3" 19.267238 72.869227|23.07.2022 10:33 AM |Planted In HDPE Bag
526 526 | Delonix Regia Gulmohar 8-10 2-3" 19.267254 72.869254|23.07.2022 10:34 AM|Planted In HDPE Bag
527| 527|Delonix Regia Gulmohar 8-10' 2-3" 19.267253 72.869255|23.07.2022 10:34 AM |Planted In HDPE Bag
528| 528|Ficus religiosa Pimpal 8-10' 2-3" 19.267253 72.869255(23.07.2022 10:34 AM | Planted In HDPE Bag
529| 529|Ficus religiosa Pimpal 8-10' 2-3" 19.267151 72.868893|23.07.2022 11:26 AM | Planted In HDPE Bag
530 530 Ficus religi Pimpal 8-10' 2-3" 19.267184 72.86889423.07.2022 11:27 AM [Planted In HDPE Bag
531 531|Ficus religiosa Pimpal g-10' 2-3" 19.267185 72.868893|23.07.2022 11:27 AM|Planted In HDPE Bag
532{ 532|Ficus religiosa Pimpal 8-10' 2-3" 19.26719 72.868887|23.07.2022 11:27 AM|Planted In HDPE Bag
533| 533|Ficus religiosa Pimpal 8-10' 2-3" 19.26719 72.868885|23.07.2022 11:28 AM|Planted In HDPE Bag
534| 534[Ficus religiosa Pimpal 8-10' 2-3" 19.267178|  72.868886|23.07.2022 11:28 AM |Planted In HDPE Bag
535 535 [Ficus religiosa Pimpal 8-10' 2-3" 19.267183 72.868893|23.07.2022 11:31 AM|Planted In HDPE Bag
536|  536|Ficus religiosa Pimpal 8-10' 23" 19.267184 72 23.07.2022 11:31 AM|Planted In HDPE Bag
537 537 | Ficus religiosa Pimpal 8-10' 2-3" 19.267184 72.868894|23.07.2022 11:31 AM | Planted In HDPE Bag
538] 538/ Ficus religiosa Pimpal 8-10' 2-3" 19.267188 72.868889|23.07.2022 11:31 AM|Planted In HDPE Bag
539| 539|Ficus religiosa Pimpal 8-10' 2-3" 19.267185| 72.8688891|23.07.2022 11:33 AM|Planted In HDPE Bag
540| 540|Tabebuia argentea Tabebuia argentea  |8-10 2-3" 19.26723 72.869156|23.07.2022 11:37 AM|Planted In HDPE Bag
541| 541|Tabebuia argentea Tabebuia argentea |8-10' 2-3" 19.267252 72.869143|23.07.2022 11:36 AM|Planted In HDPE Bag
542| 542|Tabebuia argentea Tabebuia argentea |8-10' 2-3" 19.267237 72.869153|23.07.2022 11:36 AM | Planted In HDPE Bag
543| 543|Tabebuia argentea Tabebuia argentea  |8-10' 2-3" 19.267234 72.869107|24.07.2022 2:26 PM|Planted In HDPE Bag
544| 544|Tabebuia argentea Tabebuia argentea |8-10° 2-3" 19.267201 72.86922|23.07.2022 11:40 AM|Planted In HDPE Bag
545| 545|Ficus benghalensis Vad 8-10' 23" 19.267251 72.869147|23.07.2022 11:36 AM|Planted In HDPE Bag
546 546 |Ficus benghalensis Vad 8-10' 2-3" 19.267298 72.868947|23.07.2022 11:42 AM|Planted in HDPE Bag
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547 547 |Ficus benghalensis Vad 8-10' 23" 19.267197 72.868949/23.07.2022 11:43 AM Plante\rh;f:{DPE Bag
548| 548 |Ficus benghalensis Vad 8-10 2-3" 19.267203 72.868985(23.07.2022 11:43 AM | Planted In H.BPE Bag
549|  549|Ficus benghalensis Vad 8-10' 2-3" 19.267205 72.869101}23.07.2022 11:43 AM|Planted In HDPE Bag
550| 550|Delonix Regia Gulmohar 8-10' 23" 19.2672308 72.869159{23.07.2022 11:48 AM[Planted In HDPE Bag
551} 551 Delonix Regia Gulmohar 8-10' 2-3" 19.267291 72.869171|23.07.2022 11:48 AM |Planted In HDPE Bag
552 552| Delonix Regia Gulmohar 8-10' 2-3" 19.267284 72.86918(23.07.2022 11:49 AM |Planted In HDPE Bag
553 553 | Delonix Regia Gulmohar 8-10' 2-3" 19.267284 72.869184|23.07.2022 11:49 AM|Planted In HDPE Bag
554| 554|Delonix Regia Gulmohar 8-10' 23" 19.267282 72.869192|23.07.2022 11:49 AM|Planted In HDPE Bag
555| 555|Delonix Regia Gulmohar 8-10' 2-3" 19.267282 72.869197(23.07.2022 11:49 AM|Planted In HDPE Bag
556| 556 Delonix Regia Gulmohar 8-10' 2-3" 19.26728 72.869197|23.07.2022 11:49 AM | Planted In HDPE Bag
557 557 | Delonix Regia Gulmohar 8-10' 23" 19.267278 72.869201)23.07.2022 11:49 AM|Planted In HDPE Bag
558 558 |Delonix Regia 8-10' 2-3" 19.267279 72.86921|23.07.2022 11:50 AM [Planted In HDPE Bag
559 559|Peltophorum pterocarpum Sonmohar -10" 2-3" 19.267237 72.869226(23.07.2022 11:55 AM|Planted In HDPE Bag
560 560|P horum pterocarpum Sonmohar 8-10' 2-3" 19.267227 72.869287|23.07.2022 11:55 AM|Planted In HOPE Bag
561 561 |Peltophorum pterocarpum Sonmahar 8-10' 2-3" 19.267271 72.86928823.07.2022 11:55 AM|Planted In HDPE Bag
562 562|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.26727 72.869293|23.07.2022 11:56 AM|Planted In HDPE Bag
563| 563|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267268 72.869291|23.07.2022 11:56 AM |Planted In HDPE Bag
564| 564 |Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267269 72.869291|23.07.2022 11:56 AM|Planted In HDPE Bag
565| 565|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.26727 72.86929(23.07.2022 11:56 AM|Planted In HDPE Bag
566| 566|Peltopharum pterocarpum Sonmohar 3-10' 2-3" 19.267272 72.86929|23.07.2022 11:56 AM|Planted In HDPE Bag
567| 567|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267274 72.86929|23.07.2022 11:56 AM|Planted In HDPE Bag
568| 568|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267274 72.869286|23.07.2022 11:57 AM|Planted In HDPE Bag
569| 569|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.26727 72.869282|23.07.2022 11:57 AM|Planted In HDPE Bag
570 570|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.26727 72.869282|23.07.2022 11:57 AM|Planted In HDPE Bag
571| 571|Peltophorum pterocarpum | Sonmohar 8-10' 2-3" 19.267274 72.86928123.07.2022 11:57 AM [Planted In HDPE Bag
572| 572|Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267276 72.869281|23.07.2022 11:57 AM [Planted In HDPE Bag
573 573 |Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267276 72.869281/23.07.2022 11:57 AM|Planted In HOPE Bag
574| 574 |Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.26728 72.869278)23.07.2022 11:57 AM|Planted In HDPE Bag
575 575|Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267307 72.869191|23.07.2022 11:58 AM |Planted In HDPE Bag
576| 576|Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267301 72.869178(23.07.2022 11:58 AM|Planted In HDPE Bag
577 577|Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267295 72.869173|23.07.2022 11:58 AM |Planted In HDPE Bag
578| 578|Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267291 72.869167(23.07.2022 11:58 AM|Planted In HDPE Bag
579 579 ia Purpulata Kanchan 8-10' 2-3" 19.267292 72.869166|23.07.2022 11:59 AM|Planted In HDPE Bag
580 580|Khaya | African mohogany 8-10' 2-3" 19.267207 72.869114|24.07.2022 2:20 PM|Planted In HDPE Bag
581| 581|Khaya I African mohogany 8-10' 2-3" 19.26724 72.868929(23.07.2022 12:04 PM|Planted In HDPE Bag
582| 582|Khaya African mohogany 8-10' 2-3" 19.267241 72.868919|23.07.2022 12:04 PM|Planted In HDPE Bag
583| 583|Khaya senegalensis African mohogany 8-10' 2-3" 19.267243 72.868921|23.07.2022 12:04 PM|Planted In HDPE Bag
584 584|Khaya | African mohogany 8-10' 2-3" 19.267249 72.868926|23.07.2022 12:04 PM|Planted In HDPE Bag
585 585[Khaya lensi African mohogany 8-10' 2-3" 19.267253 72.868932|23.07.2022 12:05 PM|Planted In HDPE Bag
586| S586|Khaya senegalensis African mohogany 8-10' 2-3" 19.267235 72.868936(23.07.2022 12:05 PM|Planted In HDPE Bag
587| 587|Khaya ser i African mohogany 8-10' 2-3" 19 267229 72.868934|23.07.2022 12:05 PM|Planted In HOPE Bag
588 588|Khaya senegalensis African mohogany 8-10' 2-3" 19.267223 72.868932(23.07.2022 12:05 PM|Planted In HDPE Bag
589| 589|Khaya senegalensis African mohogany 8-10' 2-3" 19.2672233 72.868926|23.07.2022 12:05 PM|Planted In HDPE Bag
590| 590|Khaya senegalensis African moh 8-10' 2-3" 19.26724 72.86892423.07.2022 12:06 PM |Planted In HDPE Bag
591 591|Khaya senegalensis African moh: 8-10" 2-3" 19.267218 72.869087(24.07.2022 2:20 PM|Planted In HDPE Bag
592| 592|Khaya lensis African mohogany 8-10" 2-3" 19.267216 72.869096|24.07.2022 2:20 PM|Planted In HDPEBag |
593 593|Khaya senegalensis African mohogany 8-10' 2-3" 19.267245| 72.8698926|23.07.2022 12:07 PM|Planted In HDPE Bag
594| 594|Khaya senegalensis African mohogany 8-10' 2-3" 19.267244| 72.8698922|23.07.2022 12:07 PM|Planted In HDPE Bag
595| 595|Khaya senegalensis African mohogany 8-10' 2-3" 19.267242( 72.8698919|23.07.2022 12:07 PM|Planted In HDPE Bag
596| 596|Khaya | African mohogany 8-10' 23" 19.267244| 72.8698917(23.07.2022 12:07 PM|Planted In HDPE Bag
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597| 597|Khaya sén‘e;a}re.ns'iS - 8-10' 2-3" 19.267244| 72.8698917|23.07.2022 12:07 PM|Planted In HDPE Bag
598) 598|Khaya se I s African mohogany 8-10' 2-3" 19.267246| 72.8698915|23.07.2022 12:08 PM|Planted In HDPE Bag
599 599|Khaya gall African mohogany 8-10' 2-3" 19.267246 72.869892|23.07.2022 12:08 PM|Planted In HDPE Bag
600|  600|Khaya senegalensis African mohogany 8-10 23" 19.267243 72.869892|23.07.2022 12:08 PM |Planted In HDPE Bag
601| 601|Khaya senegalensis African moh 8-10' 2-3" 19.267212| 72.8699097(24.07.2022 2:29 PM|Planted In HDPE Bag
602 602|Khaya senegalensis African mohogany 8-10' 2-3" 19.267202 72.869106(24.07.2022 2:29 PM [Planted In HDPE Bag
603 603 |Khaya lensis African mohogany 8-10' 2-3" 19.267188 72.869082|24.07.2022 2:29 PM|Planted In HDPE Bag
604| 604 |Largerstromia speciosa Taman 8-10' 23" 19.267197|  72.869205|23.07.2022 2:57 PM|Planted In HDPE Bag
605| 605 |Largerstromia speciosa ‘Taman 8-10' 2-3" 19.267197 72.869202|23.07.2022 2:57 PM|Planted In HDPE Bag
606 606 |Largerstromia speciosa Taman 8-10' 2-3" 19.267201 72.869199|23.07.2022 2:58 PM|Planted In HDPE Bag
607| 607 |Largerstromia speciosa Taman 8-10" 23" 19.2672 72.869201|23.07.2022 2:58 PM |Planted In HDPE Bag
608| 608|Largerstromia speciosa Taman 8-10' 2-3" 19.267198 72.869202|23.07.2022 2:58 PM|Planted In HOPE Bag
609 609 Largerstromia speciosa Taman 8-10' 23" 19.267198 72.869201|23.07.2022 2:58 PM |Planted In HOPE Bag
§10| 610]Largerstromia speciosa Taman 8-10' 2-3" 19.267209 72.869187|23.07.2022 2:59 PM|Planted In HDPE Bag
611] 611|Largerstromia speciosa Taman 8-10' 23" 19.26721|  72.869192|23.07.2022 2:59 PM|Planted In HDPE Bag
612| 612|Largerstromia speciosa Taman 8-10' 2:3" 19.267214 72.869195(23.07.2022 2:59 PM|Planted In HDPE Bag
613| 613|Largerstromia speciosa Taman 8-10' 2-3" 19.267213 72.869195|23.07.2022 2:59 PM |Planted In HDPE Bag
614| 614|Largerstromia speciosa Taman 8-10" 23" 19.267225 72.8691823.07.2022 2:59 PM |Planted in HDPE Bag
615| 615|Largerstromia speciosa Taman 8-10' 2-3" 19.267217 72.869186|23.07.2022 3:00 PM | Planted In HOPE Bag
616 616|Pongamina Pinnata Karanj 8-10' 2-3" 19.267181 72.869247|23.07.2022 2:55 PM | Planted In HDPE Bag
617 617|Pongamina Pinnata Karanj 8-10' 2-3" 19.267181 72.869249(23.07.2022 2:55 PM|Planted In HDPE Bag
618 618|Pongamina Pinnata Karanj 8-10' 2-3" 19.267182 72.869251|23.07.2022 2:55 PM|Planted In HDPE Bag
619 619|Largerstromia speciosa Taman 8-10' 2-3" 19.267221 72.869181|23.07.2022 3:00 PM|Planted In HDPE Bag
620| 620|Largerstromia speciosa Taman 8-10' 2-3" 19.267208 72.869183|23.07.2022 3:00 PM [Planted In HDPE Bag
621| 621]Largerstromia speciosa Taman 8-10' 2-3" 19.267206 72.869178|23.07.2022 3:01 PM|Planted In HDPE Bag
622 622|Largerstromia speciosa Taman 8-10' 2-3" 19.267198 72.86917|23.07.2022 3:01 PM |Planted In HDPE Bag
623 623 |Largerstromia speciosa Taman 8-10' 2-3" 19.267203 72.869172|23.07.2022 3:01 PM|Planted In HOPE Bag
624| 624 |Largerstromia speciosa Taman 8-10' 2-3" 19.267203| 72.8691723|23.07.2022 3:02 PM|Planted In HDPE Bag
625| 625 |Largerstromia speciosa Taman 8-10" 2-3" 19.267203 72.869173|23.07.2022 3:02 PM|Planted In HDPE Bag
626| 626|Largerstromia Taman 8-10' 2-3" 19.2672 72.869168|23.07.2022 3:03 PM |Planted In HDPE Bag
627| 627|Largerstromia speciosa Taman 8-10" 2-3" 19.267197 72.869171{23.07.2022 3:03 PM|Planted In HDPE Bag
628| 628|Largerstromia speciosa Taman 8-10' 2-3" 19.267198 72.869173]23.07.2022 3:03 PM|Planted In HDPE Bag
629 629| Largerstromia speciosa Taman 8-10' 2-3" 19.267197 72.869171|23.07.2022 3:03 PM|Planted In HDPE Bag
630| 630|Largerstromia speciosa Taman 8-10' 2-3" 19.267194 72.869174(23.07.2022 3:04 PM|Planted In HDPE Bag
631 631|Largerstromia speciosa Taman 8-10" 2-3" 19.267198 72.869172|23.07.2022 3:04 PM|Planted In HDPE Bag
632| 632|Largerstromia speciosa Taman 8-10' 2-3" 19.267198 72.869178|23.07.2022 3:04 PM |Planted In HDPE Bag
633| 633|Largerstromia speciosa Taman 8-10' 2-3" 19.267189 72.869179|23.07.2022 3:04 PM[Planted In HDPE Bag
634] 634|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267117 72.869214|23.07.2022 3:09 PM|Planted In HDPE Bag
635 635|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267096 72.869227|23.07.2022 3:09 PM|Planted In HDPE Bag
636] 636|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267345 72.869052|23.07.2022 12:50 PMrPlanted In HDPE Bag
637 637 |Anthocephalus cadamba Cadamba 8-10' 23" 19.267086 72.869236|23.07.2022 3:10 PM|Planted In HDPE Bag
638| 638|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.2671 72.869226|23.07.2022 3:10 PM [Planted In HDPE Bag
639 639|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267094 72.869232(23.07.2022 3:10 PM[Planted In HOPE Bag
640| 640|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.26711 72.869226|23.07.2022 3:11 PM|Planted In HDPE Bag
641| 641|Largerstromia speciosa Taman 8-10' 2-3" 19.267079 72.869227|23.07.2022 3:14 PM|Planted In HDPE Bag
642| 642|Largerstromia speciosa Taman 8-10' 23" 19.267177 72.869127|23.07.2022 3:14 PM |Planted In HDPE Bag
643| 643 |Largerstromia speciosa Taman 8-10' 23" 19.267178 72.869125|23.07.2022 3:14 PM|Planted In HDPE Bag
44| 644|Largerstromia speciosa Taman 8-10' 23" 19.267178 72.869125|23.07.2022 3:14 PM [Planted In HDPE Bag
645| 645 |Largerstromia speciosa Taman 8-10' 2-3" 19.267181 72.86913723.07.2022 3:14 PM|Planted In HDPE Bag
646| 646 |Largerstromia speciosa Taman 8-10' 2-3" 19.267182 72.869144(23.07.2022 3:15 PM|Planted In HDPE Bag
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647| 647|Largerstromia speciosa Taman 8-10' 2-3" 19.267178 72.869151|23.07.2022 3:15PM P;anted JHDPE Bag
648|  648|Largerstromia speciosa Taman 8-10' 2-3" 19.267175 72.869149|23.07.2022 3:15 PM FMDPE Bag
649| 649|Largerstromia speciosa Taman 8-10' 23" 19.267178 72.869143|23.07.2022 3:15 PM|Planted In HDPE Bag
650| 650|Largerstromia speciosa Taman 8-10' 2-3" 19.267182 72.86914(23.07.2022 3:15.PM|Planted In HDPE Bag
651| 651|Largerstromia speciosa Taman 8-10' 2-3" 19.267183 72.869136|23.07.2022 3:15 PM|Planted In HDPE Bag
652| 652|Largerstromia speciosa Taman 8-10' 2-3" 19.267179 72.869138|23.07.2022 3:16 PM|Planted In HDPE Bag
653| 653 |Largerstromia speciosa Taman 8-10' 23" 19.267177 72.869141|23.07.2022 3:16 PM|Planted In HDPE Bag
654| 654 (Largerstromia speciosa Taman 8-10' 2-3" 19.267176 72.869144|23.07.2022 3:16 PM|Planted In HDPE Bag
655  655(Largerstromia i Taman 8-10' 2-3" 19.267177 72.869149]23.07.2022 3:16 PM|Planted In HDPE Bag
656| 656|Largerstromia speciosa Taman 8-10' 2-3" 19.267184 72.869147|23.07.2022 3:16 PM|Planted In HDPE Bag
657| 657|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267191 72.869132|23.07.2022 3:25 PM | Planted In HDPE Bag
658| 658|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267202|  72.869129|23.07.2022 3:25 PM|Planted In HDPE Bag
659| 659|Tabebuia rosea Pink trumpet tree 8-10' 23" 19.267202|  72.869128|23.07.2022 3:25 PM|Planted In HDPE Bag
660| 660|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267202 72.869128|23.07.2022 3:26 PM |Planted In HDPE Bag
661| 661|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267202 72.869128|23.07.2022 3:26 PM|Planted In HDPE Bag
662| 662|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267202 72.869128(23.07.2022 3:26 PM | Planted In HOPE Bag
663| 663|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267204 72.86913}23.07.2022 3:26 PM|Planted In HDPE Bag
664 664 | Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.297202 72.869136|23.07.2022 3:26 PM | Planted In HDPE Bag
665| 665|Tabebuia rosea Pink trumpet tree 8-10' 23" 19.297202 72.869136|23.07.2022 3:26 PM |Planted In HDPE Bag
666| 666 |Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.297203 72.869136(23.07.2022 3:26 PM|Planted In HDPE Bag
667| 667|Tabebuia rosea Pink trumpet tree 8-10 2-3" 19.297207 72.869144|23.07.2022 3:27 PM|Planted In HDPE Bag
668| 668|Tabebula rosea Pink trumpet tree 8-10' 2-3" 19.297207 72.86914423.07.2022 3:27 PM [Planted In HDPE Bag
669| 669|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.297218 72.869211|23.07.2022 3:27 PM|Planted In HDPE Bag
670| 670|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.26721 72.869248|23.07.2022 3:28 PM [Planted In HDPE Bag
671] 671|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267191 72.869276|23.07.2022 3:28 PM |Planted In HDPE Bag
672| 672|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267251 72.869224|23.07.2022 3:29 PM|Planted In HDPE Bag
673| 673|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267254 72.86922|23.07.2022 3:30 PM| Planted In HDPE Bag
674 674 |Plumeria Obtusa Chafha white 8-10° 2-3" 19.267269 72.869204|23.07.2022 3:30 PM|Planted In HDPE Bag
675 675|Plumeria Obtusa Chafha white 8-10 23" 19.267269 72.869204)23.07.2022 3:30 PM|Planted In HDPE Bag
676| 676|Plumeria Obtusa Chatha white 8-10' 2-3" 19.267292 72.869177)23.07.2022 3:30 PM|Planted In HDPE Bag
677| 677|Plumeria Obtusa Chafha white 8-10 2-3" 19.267303 72.869173(23.07.2022 3:30 PM|Planted In HDPE Bag
678| 678|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267294 72.869186(23.07.2022 3:30 PM|Planted In HDPE Bag
679 679|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267297 72.869186(23.07.2022 3:30 PM|Planted In HDPE Bag
680|  680|Plumeria Obtusa Chafha white 8-10' 23" 19.267303 72.869172|23.07.2022 3:30 PM[Planted In HDPE Bag
681| 681|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267299  72.869169|23.07.2022 3:31 PM|Planted In HDPE Bag
682| 682|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267273 72.869207|23.07.2022 3:31 PM|Planted In HDPE Bag
683| 683 |Plumeria Obtusa Chafha white 8-10' 2-3" 15.267468 72.869561|24.07.2022 12:37 PM|Planted In HDPE Bag
684| 684 Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267224 72.869261)23.07.2022 3:32 PM|Planted In HDPE Bag
685| 685|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 15.267222 72.869261|23.07.2022 3:32 PM | Planted In HDPE Bag
686| 686|Tabebuia rosea Pink trumpet tree 8-10 2-3" 19.267221 72.869262|23.07.2022 3:33 PM|Planted In HOPE Bag
687 687 | Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267237 72.86926823.07.2022 3:34 PM|Planted In HDPE Bag
688| 688|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267222) 72.86926623.07.2022 3:34 PM | Planted In HDPE Bag
689| 689|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267221 72.869265(23.07.2022 3:34 PM |Planted In HDPE Bag
690|  690|Tabebuia rosea Pink trumpet tree 8-10' 23" 19.267224 72.869261|23.07.2022 3:34 PM [ Planted In HDPE Bag
691| 691|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267224 72.869258(23.07.2022 3:34 PM|Planted In HDPE Bag
692| 692|Tabebuia rosea Pink trumpet tree 8-10' 23" 19.267222 72.869256|23.07.2022 3:34 PM|Planted In HDPE Bag
693| 693|Tabebuia rosea Pink trumpet tree 8-10' 23" 19.267223 72.869244|23.07.2022 3:35 PM|Planted In HDPE Bag
694| 694|Plumeria Rubra Chafha Red 8-10' 2-3" 19.267231 72.869223|23.07.2022 3:52 PM |Planted In HDPE Bag
695|  695|Plumeria Rubra Chafha Red 8-10' 2-3" 19.26724 72.869227{23.07.2022 3:52 PM|[Planted In HDPE Bag
696| 696 |Plumeria Rubra Chafha Red 8-10' 2-3" 19.267235 72.869223|23.07.2022 3:52 PM [Planted in HDPE Bag
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697| 697|Plumeria Rubra . 63“\3 Red 8-10" 2-3" 19.267238 72.869233|23.07.2022 3:53 PM| Planted In HDPE Bag
698| 698 Plumeria Rubra ./ Chafha Red 8-10' 2-3" 19.26724 72.869232|23.07.2022 3:53 PM|Planted In HDPE Bag
699| 699|Plumeria Rubra g Chafha Red 8-10' 2-3" 19.267239 72.869231|23.07.2022 3:53 PM [Planted In HDPE Bag
700| 700|Plumeria Rubra Chafha Red 8-10" 23" 19.267239 72.869232|23.07.2022 3:53 PM|Planted In HDPE Bag
701| 701|Plumeria Rubra Chafha Red 8-10' 2-3" 19.26724 72.869226|23.07.2022 3:54 PM|Planted In HDPE Bag
702|  702|Plumeria Rubra Chafha Red 8-10' 2-3" 19.267238 72.869226|23.07.2022 3:54 PM|Planted In HDPE Bag
703|  703|Plumeria Rubra Chafha Red 8-10' 2-3" 19.267232 72.869224|23.07.2022 3:54 PM|Planted In HDPE Bag
704| 704 hinia Purpulata Kanchan 8-10' 2-3" 19.267238 72.86922423.07.2022 3:55 PM | Planted In HDPE Bag
705|  705|Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267238 72.869223|23.07.2022 3:56 PM|Planted In HDPE Ba
706| 706 |Bauhinia Purpulata Kanchan 8-10' 2-3" 19.26724 72.869222|23.07.2022 3:56 PM| Planted In HDPE Bag
707| 707|Bauhinia Purpulata Kanchan 8-10" 2-3" 19.267243 72.869218|23.07.2022 3:56 PM |Planted In HDPE Bag
708| 708|Bauhinia Purpulata Kanchan 8-10' 23" 19.267241 72.86922|23.07.2022 3:56 PM [ Planted In HDPE Bag
709| 709 hinia Purpulata Kanchan 8-10 23" 19.267245 72.869218(23.07.2022 3:56 PM | Planted In HDPE Bag
710 710 hinia Purpulata Kanchan 8-10' 2-3" 19.267245 72.869207(23.07.2022 3:57 PM|Planted INHDOPEBag |
711| 711|Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267242 72.869207|23.07.2022 3:57 PM|Planted In HDPE Bag
712| 712|Bauhinia Purpulata Kanchan 8-10' 2-3" 19.26724 72.86921)23.07.2022 3:57 PM|Planted In HDPE Bag
713|  713|Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267235 72.869216(23.07.2022 3:57 PM|Planted In HDPE Bag
714| 714 |Bauhinia Purpulata Kanchan 8-10' 2-3" 19.267239 72.869224|23.07.2022 3:58 PM|Planted In HDPE Bag
715| 715|Bauhinia Purpulata Kanchan 8-10' 23" 19.267239 72.869226)23.07.2022 3:58 PM|Planted In HDPE Bag
716| 716 |Bauhinia Purpulata Kanchan 8-10° 2-3" 19.267239 72.869226|23.07.2022 3:58 PM |Planted In HDPE Bag
717| 717|Pongamina Pinnata Karanj 8-10' 2-3" 19.267236 72.86922|23.07.2022 3:59 PM | Planted In HDPE Bag
718| 718|Pongamina Pinnata Karanj 8-10 2-3" 19.267237 72.86922|23.07.2022 3:59 PM | Planted In HDPE Bag
719 719|P ina Pinnata Karanj 8-10' 2-3" 19.267231 72.869224|23.07.2022 3:59 PM|Planted In HDPE Bag
720 720|Pongamina Pinnata Karanj 8-10' 2-3" 19.267232 72.86922723.07.2022 3:59 PM|Planted In HDPE Bag
721| 721|Pongamina Pinnata Karanj 8-10' 2-3" 19.267233 72.869229|23.07.2022 4:00 PM|Planted In HDPE Bag
722| 722|Pongamina Pinnata Karanj 8-10' 2-3" 19.267234 72.869229|23.07.2022 4:00 PM|Planted In HDPE Bag
723| 723|Pongamina Pinnata Karanj 8-10' 23" 19.267233 72.869231|23.07.2022 4:00 PM|Planted In HDPE Bag
724| 724|Pongamina Pinnata Karanj 8-10' 23" 19.26723 72.869228|23.07.2022 4:00 PM | Planted In HDPE Bag
725| 725(P ina Pinnata Karanj 8-10' 2-3" 19.267235 72.869225|23.07.2022 4:01 PM|Planted In HDPE Bag
726] 726|Pongamina Pinnata Karanj 8-10' 2-3" 19.26723 72.869224(23.07.2022 4:01 PM|Planted In HDPE Bag
727|  727|Pongamina Pinnata Karanj -10' 2-3" 19.267232 72.869226(23.07.2022 4:02 PM|Planted In HDPE Bag
728| 728|Saraca indica Sita Ashok 8-10' 2-3" 19.2672 72.869121|23.07.2022 4:05 PM|Planted In HDPE Bag
729\ 729|Saraca indica Sita Ashok 8-10' 2-3" 19.2672 72.869121)23.07.2022 4:05 PM|Planted In HDPE Bag
730] 730|Saraca indica Sita Ashok 8-10' 2-3" 19.267202 72.86912223.07.2022 4:05 PM|Planted In HDPE Bag
731| 731(Saraca indica Sita Ashok 8-10' 23" 19.267208 72.869125(23.07.2022 4:05 PM|Planted In HDPE Bag
732| 732|Saraca indica Sita Ashok 8-10' 2-3" 19.267211 72.869125|23.07.2022 4:05 PM | Planted In HDPE Bag
733| 733|Saraca indica Sita Ashok 8-10' 2-3" 19.26721 72.869128|23.07.2022 4:06 PM | Planted In HDPE Bag
734| 734|Saraca indica Sita Ashok 8-10' 2-3" 19.267211 72.869131|23.07.2022 4:06 PM|Planted In HDPE Bag
735| 735|Saraca indica Sita Ashok 8-10' 2-3" 19.26721 72.86913|23.07.2022 4:07 PM|Planted In HDPE Bag
736| 736|Saraca indica Sita Ashok 8-10' 2-3" 19.267198 72.869151|23.07.2022 4:07 PM|Planted In HDPE Bag
737| 737|Saraca indica Sita Ashok 8-10" 2-3" 19.267196 72.869168(23.07.2022 4:07 PM|Planted In HDPE Bag
738| 738|Saraca indica Sita Ashok 8-10' 2:3" 15.267194 72.8692|23.07.2022 4:07 PM|Planted In HDPE Bag
739| 739|Saraca indica Sita Ashok 8-10' 2-3" 19.26719 72.869213|23.07.2022 4:08 PM |Planted In HDPE Bag
740| 740|Saraca indica Sita Ashok 8-10' 2-3" 19.267191 72.869218|23.07.2022 4:08 PM|Planted In HDPE Bag
741|  741|Saraca indica Sita Ashok 8-10' 2:3" 19.267152| 72.8692172|23.07.2022 4:08 PM | Planted In HDPE Bag
742| 742|Saraca indica Sita Ashok 8-10' 2-3" 19.267212 72.86925(23.07.2022 4:10 PM|Planted In HDPE Bag
743| 743 (Saraca indica Sita Ashok 8-10' 2-3" 19.267206 72.869252|23.07.2022 4:11 PM|Planted In HDPE Bag
744| 744|Saraca indica Sita Ashak 8-10' 2-3" 19.267204 72.869261|23.07.2022 4:13 PM|Planted In HOPE Bag
745| 745|Saraca indica Sita Ashok 8-10' 2-3" 19.267204 72.869261|23.07.2022 4:13 PM|Planted In HDPE Bag
746| 746|Saraca indica Sita Ashok 8-10' 2-3" 19.267203 72.869266|23.07.2022 4:13 PM|Planted In HDPE Bag
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747|  747|Saraca indica Sita Ashok 8-10' 23" 19.267204|  72.869262|323.07.2022 4:13'PNy[Planted IHDPE Bag
748| 748|5araca indica Sita Ashok 8-10' 2-3" 19.267204 72.869262|23.07.2022 1414 PIVi ‘l.i@q_ In I:IDPE Bag
749 749|Saraca indica Sita Ashok 8-10' 2-3" 19.26721 72.869259|23.07.2022 4:14 PM Plan\t};&OPE Bag
750 750|Saraca indica Sita Ashok _l!_!-m' 2-3" 19.267215 72.869259|23.07.2022 4:14 PM | Planted In HDPE Bag
751| 751|Saraca indica Sita Ashok 8-10" 2-3" 19.267218 72.869259|23.07.2022 4:14 PM|Planted In HDOPE Bag
752| 752|Saraca indica Sita Ashok 8-10' 2-3" 19.267215 72.86926|23.07.2022 4:14 PM|Planted In HDPE Bag
753|  753|Saraca indica Sita Ashok 8-10' 2-3" 19.267201 72.86926|23.07.2022 4:14 PM|Planted In HDPE Bag
754 754 |Saraca indica Sita Ashok 8-10' 23" 19.267201 72.86926/23.07.2022 4:15 PM|Planted In HDPE Bag
755| 755|Saraca indica Sita Ashok 8-10' 2-3" 19.2672 72.869253|23.07.2022 4:15 PM|Planted In HDPE Bag
756 756|Saraca indica Sita Ashok 8-10' 2-3" 15.267193 72.869254|23.07.2022 4:15 PM|Planted In HDPE Bag
757| 757|Saraca indica Sita Ashok 8-10" 2-3" 19.267161 72.869132|23.07.2022 4:16 PM | Planted In HDPE Bag
758|  758[Michelia champaca Son chafha 8-10' 2-3" 19.267325 72.869069)24.07.2022 12:47 PM|Planted In HDPE Bag
758| 759|Michelia champaca Son chafha 8-10" 2-3" 19.267047 72.86912|23.07.2022 4:21 PM|Planted In HDPE Bag
760 760|Michelia champaca Son chafha 8-10' 2-3" 19.267341 72.869049)24.07.2022 12:47 PM|Planted In HDPE Bag
761 761|Michelia champaca Son chafha 8-10' 2-3" 19.267345 72.869052)24.07.2022 12:48 PM | Planted In HDPE Bag
762| 762|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267218 72.869167)23.07.2022 4:25 PM|Planted In HDPE Bag
763 763|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267204 72.869117(23.07.2022 4:25 PM|Planted In HOPE Bag
764 764 |Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267226 72.869107|23.07.2022 4:26 PM|Planted In HDPE Bag
765| 765|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267223 72.869092|23.07.2022 4:26 PM [Planted In HDPE Bag
766 766 | Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267219 72.869091/23.07.2022 4:26 PM |Planted In HDPE Bag
767| 767|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267213 72.86909(23.07.2022 4:26 PM|Planted In HDPE Bag
768| 768|Spathodea Companulata African Tulip tree 8-10' 2-3" 15.267209 72.869094|23.07.2022 4:27 PM|Planted In HDPE Bag
769 769|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267215 72.869098|23.07.2022 4:30 PM|Planted In HDPE Bag
770]  770|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267215 72.869106|23.07.2022 4:30 PM|Planted In HDPE Bag
771| 771|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267212 72.869108|23.07.2022 4:31 PM | Planted In HDPE Bag
772| 772|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267209 72.869107)23.07.2022 4:31 PM|Planted In HDPE Bag
773 773|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267209 72.869126(23.07.2022 4:31 PM|Planted In HDPE Bag
774| 774|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267208 72.869164|23.07.2022 4:31 PM | Planted In HDPE Bag
775 775 | Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267208 72.869164)23.07.2022 4:31 PM|Planted In HDPE Bag
776 776 |Mimusops elengl Bakul 8-10' 2-3" 19.267338 72.869181{24.07.2022 10:47 AM|Planted In HDPE Bag
777| 777 |Mimusops elengi Bakul 8-10' 2-3" 19.267358 72.869195|24.07.2022 10:47 AM|Planted In HDPE Bag
778| 778|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.2672 72.869179|24.07.2022 10:49 AM |Planted In HDPE Bag
779]  779/Anthocephalus cadamba Cadamba 8-10' 2-3" 19.267207 72.869174|24.07.2022 10:49 AM |Planted In HDPE Bag
780|  780|Anthocephalus cadamba Cadamba 8-10' 2-3" 19.26722|  72.869174|24.07.2022 10:50 AM|Planted In HDPE Bag
781| 781|Anthocephalus cadamba Cadamba 8-10' 23" 19.267215 72.869174|24.07.2022 10:50 AM|Planted In HDPE Bag
782 782|Delonix Regia Gulmohar 8-10' 2-3" 19.267295 72.869214|24.07.2022 10:53 AM|Planted In HDPE Bag
783 783 Delonix Regia Gulmohar 8-10' 2-3" 19.267288 72.869248|24.07.2022 10:53 AM|Planted In HDPE Bag
784 784|Delonix Regia Gulmohar 8-10' 2-3" 15.267306 72.869231|24.07.2022 10:53 AM [ Planted In HDPE Bag
785|  785|Delonix Regia Gulmohar 8-10' 23" 19.267308 72.86923|24.07.2022 10:53 AM [Planted In HDPE Bag
786 786 | Delonix Regia Gulmohar 8-10' 23" 19.267309 72.86923)24.07.2022 10:53 AM | Planted In HDPE Bag
787 787|Kananga odolata Kawati chafha 8-10' 2-3" 19.267183 72.869252|24.07.2022 10:55 AM | Planted In HDPE Bag
788| 788[Kananga odolata Kawati chafha 8-10' 23" 15.267198 72.869246)24.07.2022 10:55 AM | Planted In HDPE Bag
789| 789|Khaya senegalensis African mohogany 8-10' 2-3" 19.267212 72.869187)24.07.2022 10:56 AM | Planted In HDPE Bag
790| 790|Khaya senegal African mohogany _ [8-10' 2-3" 19.267202 72.869168)24.07.2022 10:56 AM | Planted In HOPE Bag
791| 791|Khaya senegalensis African mohogany 8-10' 2-3" 19.267216 72.869204(24.07.2022 10:57 AM|Planted In HDPE Bag
792 792 | Millintonia hortensis Booch 8-10' 2-3" 19.267138 72.868977|24.07.2022 2:39 PM |Planted In HDPE Bag
793 793 | Millintonia hortensis Booch 8-10' 2-3" 19.267217 72.868882|24.07.2022 11:02 AM|Planted In HDPE Bag
794 794 | Millintonia hortensis Booch 8-10' 2-3" 19.267157 72.868956|24.07.2022 2:40 PM|Planted in HDPE Bag
795| 795|Millintonia hortensis Booch 8-10' 2-3" 19.267155 72.868962)24.07.2022 2:40 PM|Planted In HDPE Bag |
796 796| Millintonia hortensis Booch 8-10' 2-3" 19.26714 72.868949|24.07.2022 2:40 PM|Planted In HDPE Bag
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797 797 | Millintonia hurteni’i‘ h 8-10' 2-3" 19.267137 72.868948)24.07.2022 2:40 PM [Planted In HDPE Bag
798| 798|Ficus religiosa “?_‘ Pimpal 8-10' 23" 19.267137|  72.868948(24.07.2022 2:40 PM|Planted In HDPE Bag
799 799|Ficus religiosa '7 Pimpal 8-10' 2-3" 19.267137 72.868948|24.07.2022 2:40 PM|Planted In HDPE Bag
800 800/ Ficus religiosa Pimpal 8-10' 2-3" 19.267217 72.868857|24.07.2022 11:07 AM|Planted In HDPE Bag
801 801|Pongamina Pinnata Karanj 8-10" 2-3" 19.267291 72.86923424.07.2022 11:11 AMi;r:ed In HDPE Bag
802| 802|Pongamina Pinnata Karanj 8-10' 2-3" 19.267245|  72.868229|24.07.2022 11:11 AM|Planted In HDPE Bag
803| 803 |Pongamina Pinnata Karan] 8-10' 2-3" 19.26725 72.868221|24.07.2022 11:11 AM|Planted In HDPE Bag
804| 804 |Pongamina Pinnata Karanj 8-10' 2-3" 19.267251 72.868221|24.07.2022 11:11 AM |Planted In HDPE Bag
805| 805|Pongamina Pinnata Karanj 8-10' 2-3" 19.267266 72.868253|24.07.2022 11:11 AM|Planted in HDPE Bag
806| 806|Pongamina Pinnata Karanj 8-10' 2-3" 19.267262 72.869252|24.07.2022 11:11 AM|Planted In HDPE Bag
807| 807 |Pongamina Pinnata Karanj 8-10' 2-3" 19.267255 72.869253|24.07.2022 11:12 AM|Planted In HDPE Bag
808| 808|Pongamina Pinnata Karanj 8-10' 23" 19.267254 72.869258(24.07.2022 11:12 AM |Planted In HOPE Bag
809| 809|Pongamina Pinnata Karanj 8-10' 2-3" 19.267191 72.869285|24.07.2022 11:15 AM [Planted In HDPE Bag
810 810|Pongamina Pinnata Karanj 8-10' 2-3" 19.267177 72.869234|24.07.2022 11:15 AM|Planted In HDPE Bag
811 811|Pongamina Pinnata Karanj 8-10' 2-3" 19.267193 72.869284|24.07.2022 11:15 AM [Planted In HDPE Bag
812| 812|Pongamina Pinnata Karanj 8-10 23" 19.267161 72.869261)24.07.2022 11:16 AM|Planted In HDPE Bag
813 813 |Pongamina Pinnata Karanj 8-10' 23" 19.267166 72.86926(24.07.2022 11:16 AM|Planted In HDPE Bag
814| 814|Pongamina Pinnata Karanj 8-10' 2-3" 19.267169 72.869261|24.07.2022 11:16 AM|Planted In HDPE Bag
815 815|Pongamina Pinnata Karanj 8-10 23" 19.267169 72.869261|24.07.2022 11:16 AM|Planted In HDPE Bag
816 816|F Pinnata Karanj 8-10' 2-3" 19.26717 72.869257|24.07.2022 11:16 AM|Planted In HDPE Bag
817 817 |Pongamina Pinnata Karanj 8-10' 2-3" 19.267246 72.86904)24.07.2022 11:17 AM|Planted In HDPE Bag
818| 818 |Pongamina Pinnata Karanj 8-10' 2-3" 19.267161 72.869313|24.07.2022 11:17 AM|Planted In HDPE Bag
819 819| Pongamina Pinnata Karanj 8-10' 2-3" 19.267154 72. 24.07.2022 11:19 AM|Planted In HOPE Bag
820| 820|Pongamina Pinnata Karanj 8-10' 2-3" 19.267218 72.869245(24.07.2022 11:19 AM|Planted In HDPE Bag
821| 821|Pongamina Pinnata Karanj 8-10' 2-3" 19.267164 72.869315(24.07.2022 11:20 AM [ Planted In HDPE Bag
822| 822|Terminalia catappa Desi Badam 8-10' 2-3" 19.267167 72.869309(24.07.2022 11:21 AM [Planted In HDPE Bag
823| 823|Terminalia catappa Desi Badam 8-10' 2-3" 19.267173 72.869302|24.07.2022 11:21 AM | Planted In HDPE Bag
824| 824|Terminalia catappa Desi Badam 8-10' 2-3" 19.267173 72.869296|24.07.2022 11:21 AM [Planted In HDPE Bag
825 825|Terminalia catappa Desi Badam 8-10" 2-3" 19.267175 72.869288)24.07.2022 11:21 AM|Planted In HDPE Bag
826| 826|Terminalia catappa Desi Badam 8-10' 2-3" 19.267175 72.869288|24.07.2022 11:21 AM|Planted In HDPE Bag
827| 827|Terminalia catappa Desi Badam 8-10' 23" 19.267175 72.869288|24.07.2022 11:21 AM|Planted In HDPE Bag
828| 828|Terminalia catappa Desi Badam 8-10' 23" 19.267177 72.869285)24.07.2022 11:22 AM|Planted In HDPE Bag
829| 829|Terminalia catappa Desi Badam 8-10' 2-3" 19.267219 72.869285|24.07.2022 11:24 AM |Planted In HDPE Bag
830| 830|Terminalia catappa Desi Badam 8-10' 2-3" 19.267198 72.869249|24.07.2022 11:24 AM |Planted In HDPE Bag
831| 831|Terminalia catappa Desi Badam 8-10' 2-3" 19.267192 72.869245|24.07.2022 11:24 AM|Planted In HOPE Bag
832| 832|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267273 72.869238(24.07.2022 11:25 AM|Planted In HOPE Bag
833| 833|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267277 72.86924(24.07.2022 11:26 AM [ Planted In HOPE Bag
834| 834|Plumeria Obtusa Chafha white 8-10' 2-3" 19.267275 72.869274|24.07.2022 11:26 AM |Planted In HDPE Bag
835 835 |Plumeria Obtusa Chafha white 3-10' 2-3" 19.267267 72.869197|24.07.2022 11:26 AM[Planted In HDPE Bag
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Sr.No. |Tree Nare=""_ Trees common name _ |Unit Qty. Remark
1|Anthocephalus cadamba Cadamba No 41|Planted In HDPE Bag
2|Azardirachta indica Kadu Neem No 17|Planted In HDPE Bag
3|Bauhinia Purpulata Kanchan No 34|Planted In HDPE Bag
4|Cassia Fistula Bahava No 45|Planted In HDPE Bag
5|Delonix Regia Gulmohar No 51|Planted In HDPE Bag
6|Ficus benghalensis Vad No 13|Planted In HDPE Bag
7|Ficus glomerata Umber No 12|Planted In HDPE Bag
8|Ficus religiosa Pimpal No 15|Planted In HDPE Bag
9|Kananga odolata Kawati chafha No 12|Planted In HDPE Bag

10|Khaya senegalensis African mohogany No 46|Planted In HDPE Bag
11|Largerstromia speciosa Taman No 43|Planted In HDPE Bag
12|Mangifera Indica Mango No 20|Planted In HDPE Bag
13|Michelia champaca Son chafha No 44|Planted In HDPE Bag
14|Millintonia hortensis Booch No 21|Planted In HDPE Bag
15|Mimusops elengi Bakul No 35|Planted In HDPE Bag
16|Peltophorum pterocarpum __[Sonmohar No 47|Planted In HDPE Bag
17|Plumeria Obtusa Chafha white No 32|Planted In HDPE Bag
18|Plumeria Rubra Chafha Red No 26|Planted In HDPE Bag
19|Pongamina Pinnata Karanj No 43|Planted In HDPE Bag
20|putranjiva roxburghi putranjiva No 13|Planted In HDPE Bag
21|Saraca indica Sita Ashok No 78|Planted In HDPE Bag
22 [Spathodea Companulata African Tulip tree No 47|Planted In HDPE Bag
23|Tabebuia argentea Tabebuia argentea No 10|Planted In HDPE Bag
24|Tabebuia rosea Pink trumpet tree No 56|Planted In HDPE Bag
25|Terminalia catappa Desi Badam No 30|Planted In HDPE Bag
26|Wodyetia bifurcata Fox tail Palm No 4|Planted In HDPE Bag
Total S55555555>55>>55>>>> 1 No 835
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Date24.07.2022

10 26

Sr. No. |Tree No . |Tree Name -,"7 Trees common name |Latitude longitude Date Time Remark

n 16|Ficus religiosa pimpal 19.27235 72.869812|24.07.2022 11:55 AM|Retained

2 17|Ficus glomerata Umber 19.2676|  72.867908|24.07.2022 2:53 PM|Transplanted at Penkar Pada plot

3 20|Ficus religiosa pimpal 19.267703 72.86736|24.07.2022 2:59 PM|Transplanted at Penkar Pada plot

4 22 Ficus glomerata Umber 19.271288 72.870102)24.07.2022 12:02 PM |Retained

5 3g|Acacia auriculiformis Acacia 19.26786]  72.86735|24.07.2022 2:58 PM|Transplanted at Penkar Pada plot

6 4p|Acacia auriculiformis Acacia 19267844  72.867347(24.07.2022 2:58 PM|Transplanted at Penkar Pada plot

7 45 |Cassia siamea Kasid 19.267679|  72.867694|24.07.2022 2:55 PM [Transplanted at Penkar Pada plot

8 65|Ficus glomerata Umber 19.267646 72.867762|24.07.2022 2:54 PM|Transplanted at Penkar Pada plot
9 66|Ficus glomerata Umber 19.267646 72.867762|24.07.2022 2:54 PM|Transplanted at Penkar Pada plot
10 68 |Ficus glomerata Umber 19.267645 72.867715(24.07.2022 2:54 PM|Transplanted at Penkar Pada plot
11 72|Ficus caronata Kala umber 19.267746]  72.867388|24.07.2022 2:56 PM|Transplanted at Penkar Pada plot
12 77Ficus coronata Kala umber 10.267758|  72.86743624.07.2022 2:57 PM|Transplanted at Penkar Pada plot
13 108|Syzygium cumini Jambul 19.267631 72.8678124.07.2022 2:53 PM|Transplanted at Penkar Pada plot
14 110|Mangifera indica Mango 19.267683 72.867594|24.07.2022 2:55 PM [Transplanted at Penkar Pada plot
15 119|Ficus glomerata Umber 19.267524 72.867024(24.07.2022 2:52 PM|Transplanted at Penkar Pada plot
16 127|Ficus glomerata Umber 19.267572 72.867977(24.07.2022 2:52 PM |Transplanted at Penkar Pada plot
17 130|Ficus racemosa Kala umber 19.267348 72.867692|24.07.2022 3:01 PM|Transplanted at Penkar Pada plot
18 140|Delonix regia Gulmohar 19.267729 72.867485[24.07.2022 2:56 PM|Transplanted at Penkar Pada plot
19 147|Delonix regia Gulmohar 19.267719|  72.867481)|24.07.2022 2:56 PM|Transplanted at Penkar Pada plot
20 152 |Delonix regia Gulmohar 19.267665 72.867571|24.07.2022 2:56 PM|Transplanted at Penkar Pada plot
21 153 [Delonix regia Gulmohar 19.267688 72.867526|24.07.2022 2:56 PM|Transplanted at Penkar Pada plot
22 155|Delonix regia Gulmohar 19.267693 72.867649(24.07.2022 2:55 PM|Transplanted at Penkar Pada plot
23 156|Delonix regia Gulmohar 19.267724 72.867431|24.07.2022 2:56 PM|Transplanted at Penkar Pada plot
24 158|Delonix regia Gulmohar 19.267835 72.867431|24.07.2022 2:57 PM|Transplanted at Penkar Pada plot
25 160|Delonix regia Gulmohar 19.267712|  72.867431|24.07.2022 2:56 PM|Transplanted at Penkar Pada plot
26 161 |Delonix regia Gulmohar 19.267782|  72.867431|24.07.2022 2:57 PM|Transplanted at Penkar Pada plot
27 165 | Delonix regia Gulmohar 19.26788 72.867346(24.07.2022 2:58 PM |Transplanted at Penkar Pada plot
28 166|Delonix regia Gulmohar 19.267779|  72.867396(24.07.2022 2:57 PM|Transplanted at Penkar Pada plot
29 167|Delonix regia_ Gulmohar 19.267775 72.86743|24.07.2022 2:57 PM|Transplanted at Penkar Pada plot
30 180|Putranjiva putranjiva 19.267898 72.867898|24.07.2022 2:53 PM|Transplanted at Penkar Pada plot
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th November 2022

To,

Chief Garden Superintendent,
Mira Bhayander Municipal Corporation,
Dist. Thane.

Sub: Trees transplantation and New trees plantation at Village — Penkar Pada, Srishti
Hsg. Complex, Mira Road (East), Dist. Thane

Ref: your letter No. T-UT / 4. 91,/ HRIRIS / 9ols / 032-IR foHia - 0f/0¢/2033

Dear Sir,

We are submitting the quarterly report of newly planted trees and transplanted trees as
mentioned in the subject letter.

The following documents are attached

e Geo tag photos of newly planted & transplanted trees
e Inventory of newly planted trees
e Summary of Trees Inventory

e Inventory of transplanted trees

Thanking you.

Yours Sincerely,
For EVERSMILE PROPERTIES PVT. LTD.,

!

.

a Lk
£ )

Authorized Signatory. o)

Encl: As above.

|33
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039

# “'ﬂ' A ‘Mlﬁsfghnte Tree Ipbentory
ST TETe ] q . . Date24 07 2022
g Status on
|Sr No__|Tree No_ [Tree Trees common name |Latitude  [longitude Date Time Remark Oct 2022
S
pimpal 1927235  72869812(24.07.2022 | 11:55 AM|Retained I
[ o nerata Umber 19.2676| 72 B67908|24 07 2022 2:53 PM|Transplanted at Penkar Pada plot Live
3 20{Ficus religi pimpal 19.267703]  72.86736(24072022 | 2:59PM lanted at Penkar Pada plot Live |
] 22{Ficus glomerata Umber | 19271288] 72.870102(2407.2022 | 12:02 PM|Retained Live
5 3g|Acacia auriculiformis Acacia 1926786  72.86735|24.07.2022 2:58EM |mnsphmed at Penkar Pada plot Live
| & qoffwach: sl Acacia 19.267844|  72.867347|2407.2022 | 2:58 PM|Transplanted at Penkar Pada plot Live
7 4] Cest slames [asid 19.267679|  72.867694|2407.2022 | 2:55 PM|Transplanted at Penkar Pada plot e |
8 55| Ficus gl Umber 19 zsml 72867762(24072022 |  2:54 PM|Transplanted at Penkar Pada plot Live
9 56| Ficus gl Umber 19257545' 72.867762|2407.2022 | 2:54 PM|Transplanted at Penkar Pada plot Live
10 58| Ficus gh Umber 19267645|  72.867715[24.07.2022 | 2:54 PM|Transplanted at Penkar Pada plot Live
11 TN cosonata Kaka umber 19,257145[ 72867388[24072022 | 2:59 PM|Transplanted at Penkar Pada plot Live
12 Fpjics cofonats Kala umber 19.267?5_3[ 72.867436[24.07.2022 | 2:57PM|Transplanted at Penkar Pada plot Live
13| 108{syevgium cumini Jambul 19267631 72.8678/24072022 | 2:53 PM|Transplanted at Penkar Pada plot
14 110|Mangifera indica |Mango 19.267683|  72.867594/2407.2022 | 2:55 PM|Transplanted at Penkar Pada piot
15 113 |Ficus glomerata Umber 19.267524|  72.867024[24.07.2022 | 2:52 PM|Transplanted at Penkar Pada plot Live
16 127 Ficus glomerata Umber 19267572] 72867977|24.07.2022 | 2:52 PM|Transplanted at Penkar Pada piot Live
17 13g|Ficus coronata Kala umber 19.267348|  72.867692|24 07 2022 3:01 PM|Transplanted at Penkar Pada plot Live
18 140{Delonix regia Gulmohar 19267729 72867485(24072022 | 2:56PM|Transplanted at Penkar Pada plot Live
19| 147|Delonix regia Gulmoh 19267719  72.867481(2407.2022 | 2:56 PM|Trar d at Penkar Pada plot Live
20|  152|Delonix regia Gulmoh 19267665 72.867571[24.07.2022 | 2:55 PM|Transplanted at Penkar Pada plot Live
21 1531 Delonix regia Guimoh 19267688 72.867526/24072022 | 2:56 PM|Transplanted at Penkar Pada plot Live
22| 155{Delonix regia Gulmohar 19, 25759_l 72857649(24.07.2022 | 2:55 PM|Transplanted at Penkar Pada plot Live
23 156| Delonix regia imoh 19267724 72867431|24.072022 | 2:56 PMlTlans lanted at Penkar Pada plot Live
24| 158|Delonix regia Gulmohar 19.267835|  72.867431|24.07.2022 | 2:57 PM|Transplanted at Penkar Pada plot Live
25 160| Delonix regia Gulmohar 19267712 72867431|24072022 | 2:56 PM|Transplanted at Penkar Pada plot Live
26 161/ Delonix regia Gulmohar 10.267782|  72867431|24.072022 | 2:57 PM|Transplanted at Penkar Pada plot Live
27| 165|Delonix regia Gulmohar 19,26788|  72.867346|24.07.2022 | 2:58 PM|Transplanted at Penkar Pada plot Live
28 ‘l.;IDebnin regia _ Gulmohar 19.267779|  72.867396/24072023 | 2:57 PM|Transplanted at Penkar Pada piot Live
28 167|Delonix regia Gulmohar 19.267775|  72.86743|24.07.2022 | 2:57 PM|Transplanted at Penkar Pada plot Live
30 180|Putranji _hp«m-‘pn 19267898  72.867898|24.07 2022 2:52 M| Transplanted at Penkar Pada plot Live

Naresh Panwar
DGM - Horticulture

g -

\
uAL

M2

Comnioshh

‘\(M"; bk’)

Santosh Kambie

Manager - Horticulture

Sanjay Potdar
AVP - Horticulture
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Jloy L

mary
Sr. No. Trees common name |Unit Qty. Remark Status

Cadamba No 41|Planted In HDPE Bag Live

2 Azardirachta indica Kadu Neem No 17(Planted In HDPE Bag Live
3|Bauhinia Purpulata Kanchan No 34|Planted In HDPE Bag Live
4/|Cassia Fistula Bahava No 45|Planted In HDPE Bag Live
5|Delonix Regia Gulmohar No 51{Planted In HDPE Bag Live
6/|Ficus benghalensis Vad No 13|Planted In HDPE Bag Live
7|Ficus glomerata Umber No 12|Planted In HDPE Bag Live
8|Ficus religiosa Pimpal No 15|Planted in HDPE Bag Live
9|Kananga odolata Kawati chafha No 12|Planted In HDPE Bag Live
10|Khaya senegalensis African mohogany No 46|Planted In HDPE Bag Live
11|Largerstromia speciosa Taman No 43|Planted In HDPE Bag Live
12 |Mangifera Indica Mango No 20|Planted In HDPE Bag Live
13|Michelia champaca Son chafha No 44|Planted In HDPE Bag Live
14|Millintonia hortensis Booch No 21|Planted In HDPE Bag Live
15|Mimusops elengi Bakul No 35|Planted In HDPE Bag Live
16|Peltophorum pterocarpum  |Sonmohar No 47|Planted In HDPE Bag Live
17|Plumeria Obtusa Chafha white No 32|Planted In HDPE Bag Live
18|Plumeria Rubra Chafha Red No 26|Planted In HDPE Bag Live
19|Pongamina Pinnata Karanj No 43|Planted In HDPE Bag Live
20|putranjiva roxburghi putranjiva No 13|Planted In HDPE Bag Live
21|Saraca indica Sita Ashok No 78(Planted In HDPE Bag Live
22|Spathodea Companulata African Tulip tree No 47|Planted In HDPE Bag Live
23|Tabebuia argentea Tabebuia argentea No 10|Planted In HDPE Bag Live
24|Tabebuia rosea Pink trumpet tree No 56|Planted In HDPE Bag Live
25|Terminalia catappa Desi Badam No 30|Planted In HDPE Bag Live
26| Wodyetia bifurcata Fox tail Palm No 4|Planted In HDPE Bag Live

Total S>55>>>03>25>5>325> 1 No 835
S
HE. '
=N = e . e
Qmﬂ”ug"\ ]erﬂ%]‘e) M - Horhiegihre
SaMiush Kambie Q).J\ =

Manager - Horticulture b
Sanjay roaat

AVP - Horticulture
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TET SINGH

AR {E),

w3 .S New Tree Plantation Inventory
4o BIES ) Date - 23072022
Tres = -:G;S Status on
No. [Tres Name name | App. Height | App. Girth | Latitude longitude Date Time Remark Ocr.2022

1] 1M 8-10" 4’_2-3" 19.267282 72 8693252107 2022 11:55 AM | Planted in HDPE Bag Live
2 Zr 8-10" 23" 19 267282 72 869326]21 07 2022 11:55 PM|Planted In HDPE Bag Live
3 3| Mimusops elengi B-10" 23" 19.267285 72.869331{21.07.2022 11:56 PM|Planted in HDPE Bag Live
4 4| Mimusops elengi Bakui 8-10" 23 19267282 72 869332(21.07 2022 11fPlanted InHOPE Bag _____ [Live
5 5{Mimusops elengi Bakul 8-10" 23" 19267287 72.859334(21 .07 2022 11:56 PM|Planted in HDPE Bag Live
6 Mi elengl Bakul 8-10" 23" 19267287 72.869336(21.07.2022 11:57 PM|Planted In HDPE Bag Live
7 7 |Mimusops elengi ]Bihl 8-10" -5 19.267289 72 869334|21.07.2022 11:57 PM [ Planted In HDPE Bag Live
8 a{n elengi Bakul 8-10° 23" 19.267291]  72.869338(21.07.2022 11:57 PM |Planted In HDPE Bag Live
9 a|Mimusops elengi Bakul 8-10 3" 19.267289 72 869335|21.07.2022 11:57 PM |Planted In HDPE Bag Live
10 imusops elengi Bakul 8-10' 23" 19.267291 72 869334|21.07.2022 11:58 PM | Planted in HDPE Bag Live
11 11| Mimusops elengi Bakul 8-10' 23" 19.267275|  72.863308|21.07.2022 11:58 PM | Planted In HDPE Bag Live
12 12| Mimusops elengi Bakul 8-10' 23" 19.267277 72.869304|21.07.2022 11:58 PM|Planted In HDPE Bag Live
13 13| Mimusops elengi Bakul 8-10' 3 19.26728]  72.869293{21 07 2022 11:58 PMlPhnhd InHOPE Bag Live
14 14| M elengi Bakul 8-10' 3" 1926728 72.869271121.07.2022 11:59 PM|Planted In HOPE Bag Live
15 15| Mimusops elengi Bakul 3-10' 23" 1926728 72 86926821 07 2022 11:59 PM| Planted in HDPE Bag Live
16 16] N elengi Bakul 8-10 3" 19.267294 72.869268|21.07.2022 11:59 PM|Planted in HDPE Bag Live
17 17| Plumeria Obtusa Chatha white 8-10" 2.3 19267292 72.869268 21.07.2022 12:00 PM|Planted in HOPE Bag Live
18 18| Plumeria Obtusa Chafha white 8-10' 23" 19.267293 72.869271|21.07 2022 12:00 PM |Planted In HDPE Bag Live
19 19|Plumeria Obtusa Chafha white 8-10" 23" 19.267286 72 869265]21.07.2022 12:00 PM {Planted In HDPE Bag Live
20 20|Plumeria Obtusa Chafha white 8-10" 23" 19.267292 72.869261|21.07.2022 12:00 PM |Planted In HDPE Bag Live
21 21|Plumeria Obtusa Chafha white 8-10' 23 19.267292 72.869262|21.07.2022 12:00 PM|Planted In HDPE Bag Live
22 22| Plumeria Obtusa Chatha white 8-10' 23 19.267297 72.869256|21 07.2022 12:01 PM|Planted In HDPE Bag Live
23 23|Plumeria Obtusa Chatha white 8-10' 23" 19.267297 72.869254|21.07.2022 12:01 PM|Planted In HDPE Bag Live
24 24| Plumeria Obtusa Chafha white 8-10 -3 19.267292 72.869256| 21 07 2022 12:01 PM|Planted In HDPE Bag Live
25 25| Plumeria Obtusa (Chafha white 8-10" 23" 19.267294 7286925721 07.2022 12:01 PM|Planted In HDPE Bag Live
26 26| Plumeria Obtusa {Chafha white 8-10" =" 19.267292 72.86926|21.07 2022 12:01 PM|Planted In HOPE Bag Live
27 27| Plumeria Obtusa Chafha white 8-10' 23" 19.26729 72.869254{21 07 2022 12:02 PHlthd in HDPE Bag Live
28 28| Plumeria Obtusa Chafha white 8-10' 2-3* 19.267293  72.869254|21.07.2022 12:02 PM|Planted In HOPE Bag Live
_j 29| Plumeria Obtusa Chafha white 8-10' 23" 19.267295, 72.869254|21.07 2022 12:02 PM|Planted In HDPE Bag Live
30 30| Plumeria Obtusa Chafha white 8-10' 23" 19.267293|  72.869253|2107.2022 12:02 PM|Planted in HOPEBag ___|Live
31 31|Plumeria Dbtusa Chafha white |8-10' 23" 19.267291 72.869254|21.07.2022 12:02 PM|Planted In HDPE Bag Live
32 32| Plumeria Obtusa Chatha white 8-10' 3" 19.267282 72.869258|24.07.2022 2:28PM|Planted In HOPEBag _|Live
33 33| Plumeria Rubra Chafha Red 8-10' 3" 19.267266 72.869321{21.07.2022 12:02 PM|Planted In HOPE Bag Live

34 34| Plumeria Rubra Chafha Red 8-10' 25" 19.267267|  72.869323|21.07.2022 12:03 PM|Planted In HDPE Bag
35 35| Plumeria Rubra Chafha Red 8-10' 2.3 19.267268| 72.86932|21.07.2022 12:03 PM|Planted In HOPE Bag Live
36} 36| Plumeria Rubra Chafha Red 8-10' 23" 19.267269 72.869319|21 072022 12:04 PM | Pianted In HDPE Bag Live
37 37|Plumeria Rubra Chafha Red B-10' 23" 19.267227 72 86931|21.07.2022 12:04 PM|Planted In HDPE Bag Live
38 32 Plumeria Rubra Chafha Red 8-10° 23" 19.26729 72.869273| 21 07.2022 12:04 PM|Planted In HOPE Bag Live
33 39| Plumeria Rubra Chafha Red 8-10" 2-3" 19267287 72.8659261}21 07.2022 12:04 PM|Planted In HDPE Bag Live
40 40IP1umer|a Rubra Chafha Red 8-10" T 19.267286 72.869257|21 07.2022 12:05 PM|Planted In HDPE Bag Live
41 41{Plumeria Rubra Chafha Red B8-10' 2-3 19 267285 72.865245}21.07.2022 12:05 PM|Planted In HDPE Bag Live
42 42{Plumeria Rubra Chafha Red 8-10' 2-3° 19 267288 72.8692322107.2022 12:05 PM|Planted In HDPE Bag Live
43! 43|Plumeria Rubra Chafha Red 8-10' 2.3 19.267287 72 869222§2107.2022 12:05 PM|Planted In HDPE Bag Live
a4 44|Plumaria Rubra Chafha Red 2-10' 23 19 267292 72 869197]21.07.2022 12:05 PM|Planted in HDPE Bag Live
A5 45| Plumeria Rubra Chafha Red B-10' 2-3" 19 267293 72.869179{21 07 2022 12:05 PM |Planted In HDPE Bag Live
46 46| Plumeria Rubra Chafha Red 8-10' 2-3" 16.267284 72 869166|21.07.2022 12:05 PMIPlanted In HDPE Bag Live
47 47| Plumeria Rubra Chafha Red 8-10' 23" 19267284 7286914621 07 2022 12:05 PM|Planted In HDPE Bag Live
43 48| Plumeria Rubra = Chafha Red 8-10' 2-3" 19.267286/ 72 869106|21 07 2022 12:06 PM|Planted In HDPE Bag Live
4s| 49 Peltophorum ptarocarpum Sonmobhar 8-10' 23" 19 267301 7286913321 07 2022 12:06 PM|Planted In HDPE Bag Live
50 50| Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.267292 72.869125]21.07.2022 h.o: PM|Planted In HDPE Bag Live

F-...'-.
B @—.a%@ |
aresh Panwar Daljay vl

Sanfosh Kamble -
Manager - Horticutture ~SM - HOtICUIUT® AVP - Horticuiture



1361

51 51| Peltophorum g um Sc har 8-10' 3 15.267292 7286911721 07 2022
52| _52|pekophorum pterocarpum __|Sonmohar s lass | 19267281)  72869122(21072022
53 53| Peitophorum pterocarpum Sonmohar 8-10 23" 19 267287 72.869127|21 07 2022
| 54]  54|Peitophorum p pum___|Sonmohas B-10" L 19.267286| _ 72.869128|2107 2022
55 55| Pellophorum pterocarpum ISonmohar __|s10" 23 _ 1926729 72 86913721 07 2022
56, 56| Peltophorum pterocarpum __{Sonmohar 8-10" 53" 19.267288) 72 869145/2107 2022 '12:8 PM |Planted in HOPE !;_ Live
57 57 |Peltaphorum pterocarpum | Senmohar 8-10 3 19.267285) 72 869165|21 07 2022 uﬂi?m_ngd nHOPEBag _ |iive
58| Peltophorum pterccarpum Sonmohar B8-10 23" 19 26723_8_[ 72,869181) 21.07 2022 12:08 PM |Planted In HOPE Bag Live
59| Peltophorum pterccarpum Sonmohar 8-10' |8 19.267295 72 869201|21 07 2022 12:09 PM|Planted In HDPE Bag Live
60| 60| Peltophorum pterocarpum __|Scnmohar 810’ 2 19.267287|  72.869232|21.07.2022 |  12:09 PM|Planted In HDPE Bag _ Live
61 61|Peltophorum pterocarpum Sonmahar 8-10' = 19.267301 72.86924|21.07 2022 12:09 PMIPhnlad In HOPE Bag Live
62|  62|Peitoph p pum 8-10' 3 19,267305 72.86924| 21 07 2022 12:09 PM|Planted In HDPE Bag Live
63 63|Peltoph [ pum S h IB-IB' 2-5" 19.267304 72.869271|21.07 2022 12:1ﬁPMIPhnIH In HDPE Bag Live
&4 64 | Delonix Regia Gulmohar II—I.O' i 23" 19.2673 72 B69282|21 07.2022 12:10 PM|Planted in HDPE Bag Live
65 65|lenix Regia Gulmohar 8-10' -3 19.267277 72 B69297|21 07 2022 12:10 PM| Planted In HDPE Bag Live
66/ 66 Delonix Regia &Guknohat 8-10' 2-3" 19.267271 72.863302|21.07.2022 12:10 PM|Planted In HDPE Bag Live
67 67| Delonix Regia |Gulmohar 8-10' 2-3" 19.267263 72.869299)21 07 2022 12:10 PM|Planted In HDPE Bag Live
68 68| Delonix Regia Gulmohar 8-10' 2-3" 19.267257 72.869289|21.07.2022 12:11 PM|Planted In HDPE Bag Live
69 65| Delonix Regia Gulmot 8-10' 2.3* 19 267257 72.86926|21 07 2022 12:11 PM|Planted in HOPE Bag Live
L 70| Delonix Regia Gulmohar 8-10" 23" 15.2672566 72.869248(21.07.2022 12:11 PM|Planted In HOPE Bag Live
71 71|Delonix Regia = Gulmaohar 8-10' 7 19.267268 72.869241]21 07 2022 12:11 PM|Planted In HDPE Bag Live
72 72|Delonix Regia Imoh 8-10' 3 19.267264 72.869232121.07.2022 12:11 PM| Planted In HOPE Bag Live
73 73| Delonix Regia lmah B-10" 23 19 267271 72 869236/21.07.2022 12:12 PM|Planted In HDPE Bag Live
74 74| Delonix Regia Iimoh 8-10° 25" 19.267276 7286922721 07 2022 12:12 PM|Planted In HOPE Bag Live
75 75| Delonix Regia Guimohar 8-10' b< il 19.267271 72 86920821 07 2022 12:12 PM|Planted In HDPE Bag Live
76 76| Delonix Regia Guimohar 8-10' 23 19 267276 72.869198|21 072022 12:12 PM | Planted in HDPE Bag Live
77 77| Delonix Regia Imok 8-10' 27 19.267278 72.86919|21.07.2022 12:12 PM|Pianted In HOPE Bag Live
78 78|Delonix Regia imoh 8-10' 23" 19.26728 72869175121 07.2022 12:13 PM|Planted In HOPE Bag Live
79 79|Delonix Regia Gulmohar 8-10' - 19.267283 72.869174}21.07.2022 12:13 PM|Planted In HDPE Bag Live
80 mlbeluniu Regia simah: 8-10 -3 19 267287 72.869177|21.07.2022 12:13 PM|Planted in HOPE Bag Live
81 81|Bauhinia Purpulata |Kanchan 8-10' -3 19,267269 72.869119{21 07 2022 12:13 PM | Planted In HDPE Bag Live
82 82| Bauhinia Purpulata IKI.I'I:hln 8-10" 23" 19 267269 72869118 21.07.2022 12:14 PM|Planted In HDPE Bag Live
83 BSIBGUNNI Purpulata Kanch 8-10" 2-3" 19.267271 72.869117 21 07.2022 12:14 PM|Planted in HOPE Bag Live
84 84| Bauhinia Purpulata Kanchan 8-10° 2-3* 19.267269| 72.86912|21 07 2022 12:14 PM |Planted In HDPE Bag Live
8BS 85| Bauhinia Purpulata Kanchan 8-10' 3-3" 19.267262 72.869122|2107.2022 12:14 PM | Planted In HOPE Bag Live
86 BE| Bauhinia Purpul; Kanchan B8-10' 2-3* 19.26726| 72 869138|21.07.2022 12:14 PM | Planted In HDPE Bag Live
87 B7|Bauhinia Purpulata Kanchan 8-10' 2-3° 19.267261 72.869162|21 07 2022 12:14 PM|Planted In HOPE Bag Live
a8 BIL" shinia Purpul Kanch 8-10' -3 19 26726 72 B69171(21.07.2022 12:14 PM |Planted In HDPE Bag Live
8s 89{Bauhinia Purpulata Kanchan 8-10' 2-3* 19.267251 72.869179|21 07 2022 12:15 PM |Planted In HDPE Bag Live
50 90| Bauhinia Purpulata |Kanchan ~ |810' 2-3 19.267251|  72.869192|21.07.2022 12:15 PMIPhnled In HOPE Bag Live
81 91| Bauhinia Purpulata Kanchan 1!—10' 2-¥ 19.267255| 72 869155|2107.2022 12:15 PM [Planted In HDPE Bag Live
92 92| Bauhinia Purpulata Kanchan 8-10 23 19 267265 72 B69228|21 07.2022 12:15 PM|Planted In HDPE Bag Live
93| 93|Bauhinia Purpulata |Kanchan 8-10' 3 19.267264| 72 869246)21.07.2022 12:15 PM|Planted In HOPE Bag Live
94|  94/Bauhinia Purpulata Kanchan 8-10' 23" 19267262 72 869261/2107.2022 12:16 PM|Planted In HOPE Bag Live
95 95| Bauhinia Purpulata Kanchan 8 10" 25" 10 267262 72.869261}21.07.2022 12:16 PM|Planted in | IDPL Bag Live
g6 96| Bauhinia Purpulata Kanchan 8-10' 23" 19.26725 72 869274]21 07.2022 12:16 PM|Planted In HDPE Bag Live
87 97| Cassia Fistula Bahava 8-10' 2-3" 19.267247 72.869283}21.07 2022 12:16 PM|Planted in HDPE Bag Live
98|  98|Cassia Fistula Bahava 8-10' 2-3" 19267242 72 869229121 07.2022 12:16 PM|Planted In HDPE Bag Live
93 99| Cassia Fistula — Bahava 8-10' 23" 19,267238 72.869291|21.07.2022 12:16 PM|Planted In HOPEBag |Live
100| 100|Cassia Fistula Bahava 8-10' 2-3" 19 267233 72 869288|21 07 2022 12:17 PM | Plantad In HDPE Bag Live
101| 101|Cassia Fistula I 8-10' 2-3" 19 26722 72.8689277)21 07.2022 12:17 PM|Planted In HDPE Bag Live
| 102 102|Cassia Fistula Bahava 8-10' 23" 19.267228)  72.86926(21.07.2022 1217 PM|Planted In HOPEBag [Live |
103|  103{Cassia Fistula Bahava 8-10' -3 | 19267218) 72 865254|2107 2022 12:17 PM|Planted In HOPE Bag Live
104 104 | Cassia Fistula IBlhivl 8-10' 2-3 19 267216 72 869238|21.07 2022 12:17 PMi| Planted in HDPE Bag Live
105| _ 105|Cassia Fistula Is.-l-m Il |8-10° 2-3° 15.267214|  72.860922921.07.2022 12:17 PM | Planted In HDPE Bag Live
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106| 106{Cassia Fistuls 4+ 58 Jal 8-10° 25" 19267231)  72.869202/21.07.2022 12:18 PM [Planted In HOPE Bag Live

| 107| 107|Cassia Fist 033 g1 P 19.267235|  72.869183[2107.2022 12:18 PM|Planted In HDPE Bag Live |
08| 108|Cassia Fistula 8-10' Fr s 19.267241|  72.869173{21.07.2022 12:18 PM|Planted In HOPE Bag Live
109|  109|Casyin Fistube— 8-10 23 19.267251| 72 869166 |21 07 2022 12:18 PM |Planted In HDPE Bag Live
110]  110|Cassia # |8ahava !a—w 23" 19.267253|  72.869155|21.07.2022 12:18 PM |Planted In HOPE Bag Live
111  111)Cassia |Bahava 8-10' E 19.267248] 72 869145|21.07.2022 12:18 PM |Planted in HDPE Bag Live
112|  112|Cassia Fistula Bahava 210’ 3% 19.257244|  728691392107.2022 12:19 PM|Planted In HOPEBag  |Live
113|  113|Tabebuia rosea Pink trumpet tree __ |8-10' 3 19.267252|  72.869145(24.07.2022 11:22 PM|Planted In HDPE Bag Live
114]  114{Tabebuia rosea Pink trumpet tree il—m‘ 2 19.267239|  72.869145|21.07.2022 12:19 PM |Planted In HOPE Bag _ Live
115] 115 Tabebuia rosea Pink trumpet tree Il-m‘ 2.5 19.267276 72 86915|21.07.2022 12:19 PM |Planted In HDPE Bag Live
116 116|Tabebuia rosea Pink trumpet tree _|8-10° 23 19.267276 72.86915{21.07.2022 12:19 PM|Planted In HOPEBag |Live
117| 117|Tabebuia rosea Pink trumpet tree | 8-10" 23 19.267272]  72.869154|2107.2022 12:19 PM|Planted In HDPE Bag _ Live
|18} | 118|Tabebula rasea Pink trumpet tree  |8-10' 23 19.267259|  72.869164|21.07.2022 12:20 PM |Planted In HDPE Bag Live
119]  119|Tabebuia rosea Pink trumpet tree  |8-10' 23" 19267252  72.869177|21.07.2022 12:20 PM |Planted in HDPE Bag Live
120|  120|Tabebuia rosea Pink trumpet tree  [2-10" 33" 19.267251|  72.869183]21.07.2022 12:20 PM |Planted In HDPE Bag ﬁun
121| 121|Tabebuia rosea Pink trumpet tree _ |8-10' 25" 19.267251|  72869186/2107.2022 12:20 PM |Planted In HOPE Bag Live
122|  122|Tabebuia rosea Pink trumpet tree _ |8-10" 23 19.267246|  72.869185|2107.2022 12:20 PM |Planted in HDPE Bag Live
123| 123{Tabebuia rosea Pink trumpet tree |8-10" 25" 19.267244]  72.869184/21.07.2022 12:20 PM | Planted in HDPE Bag Live
124|  124|Tabebuia rosea Pink trumnpet tree 10' 23" 19267243  72.869186(2107.2022 12:20 PM|Planted in HDPE Bag Live
125 125|Tabebuia rosea Pink trumpet tree  [B-10" 2-3* 19267238  72.869188|21 07.2022 mzi;[%nhd In HOPE Bag Live
126| 126|Tabebuia rosea Pink trumpet tree  |8-10° 3 19,267235|  72.86919421.07 2022 12:21 PM |Planted In HDPE Bag Live
127] 127|Tabebuia rosea Pink tree  |8-10' 2y 19.267236]  72.863204|2107 2022 12:21 PM|Planted In HOPE Bag Live
128| 128|Tabebuia rosea Pink trumpet tree  |8-10" 23" 192672420  72869210{21 07,2022 12:21 PM|Planted in HDPE Bag Live
129| 129|Saraca indica Sita Ashok js-10' 2-3" 19.267249]  72.869227|2107 2022 12:21 PM|Planted In HDPE Bag Live
130 130|saraca indica Sita Ashok |a-1qr 23 19267215 72.869248|21 07,2022 12:21 PM |Planted In HDPE Bag Live
131|  131|Saraca indica Sita Ashok |B-10' 23 19.267214|  72.869254|21.07.2022 12:22 PM |Planted In HOPE Bag Live
132| 132{Saraca indica Sita Ashok 8-10' 23" 19.267209|  72869266|21 07 2022 12:22 PM|Planted In HDPE Bag Live
133| 133|5araca indica Sita Ashok 8-10' 2.3 19.267216|  72.869278[21.07.2022 12:22 PM |Planted In HDPE Bag Live
134  134|Saraca indica Sita Ashok 8-10' 13" 19 267215, 72.86928(21.07 2022 12:22 PM |Planted In HDPE Bag Live
135|  135|Saraca indica Sita Ashok 8-10' b 19267211]  72.869271|21.07.2022 12:23 PM|Planted in HDPE Bag Live
136| 136(Saraca indica Sita Ashok 8-10' 2 19.26721] 72 869258{21.07.2022 12:23 PM | Planted In HDPE Bag Live
137| 137|Saraca indica Sita Ashok 8-10' 23" 19.267216|  72.869234]21.07 2022 12:23 PM |Planted In HDPE Bag Live
138|  138|5araca indica Sita Ashok 8-10' 23" 19.267214|  72.869233/21.07.2022 12:23 PM|Planted In HDPE Bag Live
139|  133|5araca indica Sita Ashek !a—m’ 2.3" 19.267206|  72.869236/21.07.2022 12:24 PM | Planted In HDPE Bag Live
140]  140|Saraca indica Sita Ashok 8-10' 23 19.267215|  72.869194/2107.2022 12:24 PM|Planted In HDPE Bag Live
141]  141|Saraca indica Sita Ashok 8-10' 2-3" 19.267225|  72.869182|21.07.2022 12:24 PM |Planted In HDPE Bag Live
142{ 142|Saraca indica Sita Ashok 8-10" 23" 19.267229]  72.869177|21.07.2022 12:24 PM |Planted In HOPE Bag Live
143|  143|Saraca indica sita Ashok |s-10° 3 19.267231| 72.869188|21.07.2022 12:25 PM | Planted In HDPE Bag Live
144| 144|Seraca indica Sita Ashok 8-10' 25" 19.267237|  72.869168|21.07.2022 12:25 PM|Planted In HDPE Bag Live
145|  145|Ficus benghalensi vad B-10' 23 19.267242|  72.86916821.07.2022 12:25 PM |Planted In HDPE Bag Live
146]  146|Ficus benghalensis vad 8-10' 2 19 267232]  72.869164)21.07.2022 12:26 PM | Planted In HDPE Bag Live
147|  147|Ficus benghalensis Vad 8-10" 23" 19.267231| 72 869162|21.07.2022 12:26 PM |Planted In HDPE Bag Live
148|  148|Ficus benghalensis Vad 8-10' 23" 19 267222 72.86916|21 07.2022 12:26 PM|Planted In HDPE Bag Live
145|  149|Ficus benghalensis Vad 8-10' 3" 19.267214|  72.869173|21.07.2022 12:26 PM | Planted In HDPE Bag Live
150|  150|Ficus beng! Vad 8-10' 2.3 19.267197|  72.869181|21 07 2022 12:26 PM |Planted In HDPE Bag Live
151|  151|Ficus benghalensis Vad 8-10' 23" 19,267195|  72.869192|21 07.2022 12:27 PM|Planted In HOPE Bag Live
152]  152|Ficus banghalensis Vad 8-10' 2.3 19.267195|  72.869192|2107.2022 12:27 PM|Planted In HOPE Bag Live
153]  153|Pongamina Pinnata Karanj 8-10' 23" 19.267212|  72.869238|2107 2022 12:27 PM|Planted In HDPE Bag Live
154|  154|Pengamina Pinnata Karanj 8-10' 2-3" 19267204  72.869235|21.07.2022 12:27 PM|Planted In HOPE Bag Live
58|  155|Pongamina Pinnata Karanj 8-10' 23" 19.267204| 72 869235|21.07 2022 12:27 PM|Planted In HDPE Bag Live
155 156 Pongamina Pinnata Karanj 8-10' 23" 19.267206]  72869227|2107.2022 12:27 PM/|Planted In HDPE Bag Live
157 157|Pongamina Pinnata Karanj 8-10' 2-3" 19267205 72 86923(21.07.2022 12:28 PM|Planted in HDPE Bag Live
158| 158} Pongamina Pinnata Karan] 8-10' 2-3" 19 267208  72.865243|2107.2022 12:28 PM |Planted In HOPE Bag Live
159 159}Pongamina Pinnata Karanj 8-10' Fe s 19.267196|  72.869243|2107.2022 12:28 PM | Planted In HDPE Bag Live
160|  160|F ina Pinnata Karan| 8-10' 27 19.267188|  72.869252|21.07.2022 uzb(m Planted In HDPE Bag Live
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161] 161|Terminalia catappa Desi Badam 210 13 19.367191|  72.869259{21.07.2022
162]  162|Terminaka catappa Desi Badam 3-10 25" 19.267184) 7286926321 07 2022
163|  163|Terminalia catappa esi Badam 3-30" 23" | 19267183]  72869268|21.07 2022
164] 164 Terminalia ratappa Desi Badam 810" " 19 267 186 72 869254|21,07.2022

185|165 Terminafia catappa Desi Badarn B0’ 3 19267187  72.869258[2107.2022 o3
166| _ 166) Terrminalia catappa Desi Badam 8-10' A3 | 19267188 728692421 07.2022 1&; PM|Planted InHDPEBag _ |iwve
167| 167 Tenwinala catappa Desi Badam 8-10" 25" 19.267129 72 B69239121 07 2022 12:30 PM[Planted In HDPE Bay Live

_les] 168 F [hesi Badam 8-10 2-3" 19 26719 72 umnlzx 07 2022 12:30 PM |Planted In HDPE Bag Lve
168]  109{Azardirachta indica Kadu Neem Jl-lﬂ' 23" 19.267191 72.869241|21.07.2022 12:30 PM |Planted In HDPE Bag Live
170|  170|Azardirachta indica Kadu Neem 8-10" 33" 19.267191)  72.869241|21.07 2022 1230 PM | Planted in HDPE Bag Live
171|  171|Asardiachta indica Kadu Neem 810 23" 19.267185|  72.869241|21.07.2022 12:30 nubmmd InHOPEBsg |Live
172|  172|Azardirachta indica Kadu Naem 3-10' 3 19 267196 72.8659237|21.07.2022 12:30 PM|Planted I HDPE Bag Live
173|  173|Azardirachta indica |Kldll Neem ildﬂ‘ 3 19 267198 T2 B69227|21.07.2022 12:31 PM|Planted In HDWE Eag Live
174 174 dirachta indica Kadu Neem |l-w L 19.2671%4 72.869175(21 07 2022 12:31 PM| Planted In HDPE Bag Live
175 175kAmdhd1h indica Kadu Neem |I-m‘ 2.3 19.267207| 72 869168121 87.2022 12:31 PM | Planted In HDPE Bag Live
176 17€|Azardirachta indica Il(adu Neem |I-ll? 25 19.267209|  72.869158]21.07.2022 12:31 PM|Planted In HOPE Bag Lon
177|  177|Spathodea C Alvican Tulip tree 8-10' 213" 19.267203|  71.869159(21.07.2022 12:31 PM|Planted in HDPE Bag Lave
178|  178|Spathodea Companulata Afncan Tulip tree a 2-3" 19.267203]  72.869159|21 07,2022 12:32 #M|Planted In HOPE flag Live
179 lnlwl 310 2-3" 19.26721]  72.864151]21.07.2022 12:32 PM|Planted In HDPE Bag Live
180|  180|putraniiva roxburghi putranjia 3-10' 2-3° 19.367211) 71.869158)|21.07.2022 12:32 PM [Planted In HDPE Bag Live
18l 181 Azardirachta indica |Kadu Neem |8-10 2-5° 19.367206 72 BG2156|21 07 2022 12:32 PM | Marted in HOPE Bag Live
182{  182{Azardirachta indica Kadu Newsi I! 10 23 l’mj 72.869156/21.07,.2022 12:33 PM |Planted in HDPE Bag
153) 1&3 { Bakul I:-w 3 19.267212|  72.869168(21 07 2022 12:33 mlrhmunmn. Live
184|  184|Mimi ele: Bakul 8-10' 2-3" 19 267228 72.8691R1]21.07.2022 1:33 FMIW In HDPE Live
138 185 African 8-10' 3-3" 19 267231| 7286918321 07.2022 2:33 PM| Planted In HOPE Bag Lve
36| 186 5 African mohogany 8-10' 3" 1926723 71869179{21 07 2022 2:33 PM| Planted In HDPE Bag Live
187|  187{Cassia Fistula im 8-10' 2-3" 19 267226 72.869179(21.07.2022 2:34 PM| Planted In HDPE Bag Live
1B8|  188[Cassia Fistula |Bl|’nm 2-10" 23" 19.3725' 72.869188| 21.07.2072 2:34 PM | Planted In HDPE Bag Live
189|  189|Saraca indica Imm 310 2-3* 19.26?22' 72.869188(21.07.2022 2:34 PM | Planted in HDPE Bag Live
190|  190|Saraca indica Isu Ashok |l-m' 23" 19 ZEHSGI 72.86920121.07.2022 2:34 PM|Planted In HOPE Bag Live
191|  191|Saraca indica Sita Ashiok |&III' Fe 19.267196)  72.869201|21.07.2022 2:34 PM | Plnted (n HDPE Bag Live
192| 192 Saraca indica Sita Ashok Il—m‘ 2-3" 19 267177 72.865258|21.07.2022 2:35 PM | Planted [n HDPE Bag Live
193]  193|Ficus gl Umber 103 -3 19.267172|  72.866258|21 07 2022 2:35 PM | Planted In HDPE Bag Live
194]  194)Ficus Umber 10 2-3" 19.26717 72.86927121 07.2022 2:35 PMIPhnted In HDPE Bag Live
195  195| Puitophorum Sonmekwar &-i 2-3" 19.267159| 7286927212107 2022 2:35 I'Mlmnud In HOPE Bag Live
196 196 Sanmahar 8-10' 2-3 19.26717]  72.869267)21.07.2022 2:35 PM | Planted In HOPE Bag Live
197| _ 197|Azasdirachta indica Kady Neem 8-10" |23 19.267164] 72869274} 21.07.2022 2:35 PM|Planted In HDPE Bag Live
198 198(A hta indica Kadhu Neem 3-10' 23 19267158 72 869278|21.07.2022 2:36 PM | Planted In HDPE Bag Live
199| 159|Kananga odolata Kawatl chafha 8-10" 23 19.267154 72.86928|21.07.2022 236 PM | Planted In HOPE Bag Live
200]  200|Xanangs odolata Kawall chatha Il— 10" -3 14.267153 72.869718|21.07.2022 2:36 PM | Manted [0 HOPE Bag Live
201|  201|Cassia Fistula Bahava a1 23" 19 267151 72.869279)21.07.2022 2:36 PM | Planted In HDPE Bag
202| 202|Cassia Fistula Bahava 8-10' 23" 19 267149 72.869273|21.07.2022 2:36 PM |Planted In HOPE Bag Lwe
203|Khaya gak African mohogany  |8-10' 2-3" 19267146|  72.869269[21.07.2022 2:37 PM | Planted In HOPE Bag Live
204) 204 |Khaya senegahenals Altican molwgany 510 2.3 19.267143 72.869268{2107.2022 £:37 PM | Manted In HOPE Bag Live
208 205|Saraca indica Sita Ashok 3-10' 2-3" 19.267147|  72.869285121 07 2022 2:37 PM|Planted In HOPE Bag Live
206|  206|Saraca indica Sita Ashok 210 3" 19 267147 72 869265} 21.07.2022 2:37 PM | Planted In HDPE Bag Live
07|  207|Cassia Fistula Bahava |8-10° 23 19.267132] 72.869064|21.07 2022 3:13 PM|Planted In HDPE Bag Live
208| 208|Cassia Fistula Bahava 8-10" 2-¥ 18 267332 72 869064 21,07.2022 3:13 P | Planted In HDPE Bag Live
209| 209|Cassia Fistula Bahava 8-10" -3 19.26733 72.869098 |21 07 2022 3:14 PM [Planted In HOPE Bag Live
210| 210|Cassia Fistula |Bahava a-10' 2-3" 19 267338 72.869098 | 21.07.2022 3:14 PM [Planted In HDPE Bag Live
211 211/ Cassia Fistula Bahava s-10' -3 19.267325 72.869106|21.07 2022 3:15PM|Planted inHOPEBag |Live
212 212|Cassia Fistula Bahava &-10' 23" 19 267441 72 869418)21 07.2022 3:30 PM |Planted In HDPE Hag Live
213 213|Cassia Fistula Bahava 8-10' 3" 19.267344 72 86909121.07.2022 3:30 PM|Planted In HDPE Bag Live
214|  214|Cassia Fstuls (Bahava 8-10' 2-3" 19.267335! 72.869064)21.07.2022 3:30 PM |Planted In HDPE Bag Live
215)  215|Cassia Fistula Hahava 8-10' 23" 19.267326)  72969134)24.07.2022 | 11:56 PM|Planted In HDPE Bag Live
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| 216 216|cassia Fistola " 3% g1 |23 19.26733|  72.869035[2107 2022 3:30 PM|Planted In HDPE Bag Live
| 217 217|Cassia Fistula' ! ..st e 8-10' -3 19 267285 72 869155|24.07.2022 11:57 PM|Planted In HOPE Bag Live |
218  218|CasslaFistula 810 by _ 19.267285| 72 86915524.07.2022 11:57 PM|Planted In HDPE Bag Live
_2:!._9 219|Cassia Fist i 8-10 2.5° 19.267273| 72.8689937|21.07 2022 3:43 PM |Planted In HDPE Bag Live
220] 220|Cassia 8-10 3" 19 267306 72.868948(21.07.2022 3:43 PM |Planted In HDPE Bag Live
221 221|Cassia @.‘i?- B-10' 23" _ __19.26?31‘ 72 86896721 07.2022 3:43 PM | Planted In HDPE Bag Live
222| 222|Cassia Fistula Bahava 8-10' 2-37 19.267314 72 36896721 07 2022 3:43 PM|Planted in HDPE Bag Live
| _223| 223|Ficus glomerata Umber 8-10' 23" 19.267226]  72.859176/2107.2022 3:15 PM|Planted in HDPE Bag Live
_224] 224|Ficus glomerata Umber 8-10' 23" 19 267279 72 .869193|21.07 2022 3:15 PM|Planted in HDPE Bag Live
225| 225|Ficus glomerata Umber |&1U' 23" 192673 72.869122|21.07 2022 3:15 PM | Planted In HOPE Bag Live
226|  226(Ficus glomerata Umber 8-10° 3 19 267295 72.86917|24.07 2022 11:57 PM|Planted In HDPE Bag Live
227|  227|Ficus glomerata Umber 810" 2.3 19.267269 72.86904|21.07.2022 3:16 PM|Planted In HDPE Bag Live
228|  22B|Ficus glomerata Umber 8-10' 23 19.267336 72 B6304|21.07.2022 3:30 PM |Planted In HOPE Bag Live
229|  229|Ficus glomerata Umber 8-10' 23" 19.267286 72.865016(21.07.2022 3:31 PM |Planted In HDPE Bag Live
230|  230|Ticus glomerata Umber 8 10 28" 19,267296 72.865046{21.07.2022 3:31 PM|Planted in |IDPC Bag Live
231|  231|Ficus glomerata Umber 8-10' 23" 19.267317] 72 869028|21.07.2022 3:31 PM| Planted In HDPE Bag Live
232]  232|Ficus glomerata Umber |8-10' 23" 19.267294] 72 869021|21.07.2022 3:32 PM | Planted In HOPE Bag Live
233|  233Saraca indica Sita Ashok I!-I.D' 2.9 19.267294 72.869029(21 07 2022 3:16 PM | Planted In HDPE Bag Live
234]|  234j5araca indica Sita Ashok I&-l.D' 23" 19.267269 7286904221 07 2022 3:16 PM|Planted in HDPE Bag Live
235| 235|Saraca indica Sita Ashok II—!B‘ 23" 19.267262 72 86904121 07 2022 3:17 PM|Planted In HDPE Bag Live
236|  236|Saraca indica Sita Ashok l!u!.ﬂ' 33" 19 267314 72.869132(24.07 2022 11:59 PM |Planted In HDPE Bag Live
237|  237|Saraca indica Sita Ashok ]!-1(? -3 19 267315 72.86503|21.07.2022 3:32 PM |Planted In HDPE Bag Live
238| 238|Saraca indica Sita Ashok 8-10' 23 19.267222] 72.869163| 24 07,2022 11:59 PM|Planted In HDPE Bag Live
239| 239|Saraca indica Sita Ashok B-10° 23 19 267286 72 869028}21 07 2022 3:32 PM|Planted In HDPE Bag Live
240|  240|Saraca indica Sita Ashok 8-10' 3" 19.267201 72.86949{21,07.2022 3:32 PM | Planted In HDPE Bag Live
241| 241|Saraca indica Sita Ashok 8-10' 23" 19.267207 72.86917 24 07.2022 11:59 PM|Planted In HDPE Bag Live
242| 242|Saraca indica Sita Ashok 8-10' -3 19.267315 72 86341|21.07.2022 3:48 PM|Planted In HDPE Bag Live
243|  243|Saraca indica Sita Ashok 8-10' 33" 19.26731 72.868941)|21.07.2022 3:48 PM{Planted In HOPE Bag Live
244| 244 ISlraca indica Sita Ashok 8-10' 23 19.267319| 72.8689456|21 07 2022 3:49 PM |Planted In HOPE Bag Live
245} ZASlSarm indica Sita Ashok 8-10 2-3" 19.266612 72.868798|21.07 2022 3:51 PM |Planted in HOPE Bag Live
24 stlsana indica Sita Ashok 8-10" 23" 19.267226 72.868863| 21.07.2022 3:53 PM|Planted In HDPE Bag Live
247| 247|Saraca indica Sita Ashok 8-10' 23" 19.26733 72.869011{21.07.2022 3:54 PM | Planted In HDPE Bag Live
248|  248|Saraca indica Sita Ashok 8-10 23 19.267321|  72.868975|2107.2022 3:55 PM|Planted In HDPE Bag Live
249|  243|Cassia Fistula Bahava 8-10' 28" 1926731 72.!6@& 22,07.2022 10:54 PM|Planted in HDPE Bag Live
250{ 250|Cassia Fistula |Bahava 8-10' 23" 19.267319 namaslzz.ouozz 10:54 PM|Planted In HDPE Bag Live
251|  251|Cassia Fistula Bahava 8-10° a3 19.267315 72.86904{22.07.2022 10:54 PM {Planted in HOPE Bag Live
252 252|Cassia Fistula Bahava 8-10" 3" 19 26731 72.869036|22.07.2022 10:54 PM |Planted In HDPE Bag Live
253|  253|Cassia Fistula Bahava 8-10' 2-3* 19.267298, 7286901622 07.2022 10:54 PM |Planted In HOPE Bag Live
254| 254|Cassia Fistula Bahava 8-10" 23" 19.267297 72 869005|22.07.2022 10:55 PM|Planted In HDPE Bag Live
255| 255|Cassia Fistula |Bahava B-10 2-3° 19.267302 72.868989|22.07.2022 10:55 PM | Planted In HDPE Bag Live
256| 256|Cassia Fistula Bahava 8-10 23 19.267309, 72.868983(22 07 2022 10:55 PM | Planted In HDPE Bag Live
257| 257|Cassia Fistula Bahava 8-10' 23" 19.267316 72.868962|22 07 2022 10:55 PM|Planted In HOPE Bag Live
258| 258|Tabebuia arg: Tabebuia argentea 8-10 2-3" 15.2673 7286905121 07 2022 3:17 PM | Planted In HDPE Bag Live
259| 259|Tabebuia argentea Tabebuia argentea |8-10' 23" 15267315  72.868934|22 07 2022 10:56 PM|Planted In HDPE Bag Live
260 260|Tabebuia sigentea Tabebuia aigentea |8-10' 23" 15.267314|  72,868941|22 07 2022 10:56 PM | Planted In HDPE Bag Live
261| 261|Tabebuia argentea Tabebuia argentea |8-10 2-3" 19 267575 72.868972|22.07.2022 11:00 PM | Planted In HDPE Bag Live
262| 262|Tabebuia argentea Tabebuia argentea |8-10° 2-3" 19.267262| 72.8689195|22,07.2022 11:42 PM|Planted In HDPE Bag Live
263| 263|Saraca indica Sita Ashok B-10' 2-3" 19 267281 72.869001122.07.2022 11:00 PM |Planted In HOPE Bag Live
264|  264|Saraca indica Sita Ashok 8-10 = 19.267291| 72 8698971|22.07.2022 11:00 PM |Planted In HDPE Bag Live
265| 265|Saraca indica Sita Ashok 8-10' 2-3" 19.267229 72.868972|22.07 2022 11:01 PM |Planted In HOPE Bag Live
266| 266|Saraca indica Sita Ashok 8-10' 3" 15.267288 72.868972|22,07.2022 11:01 PM|Planted in HDPE Bag Live
| 267] 267 |Saraca indica Sita Ashok 8-10' 23" 19 267288 72.868971(22 07.2022 11:01 PM | Planted In HDPE Bag Live
268| 268|Saraca indica Sita Ashok 8-10' 2.3 19.267255 72 869189)24 07,2022 11:42 PM|Planted In HDPE Bag Live
269| 269|Saraca indica Sita Ashok 8-10' -3 19 267272 7286925924 07,2022 11:43 PM|Planted In HDPE Bag Live
270| 270|Saraca indica 5ita Ashok 8-10' -3 | 1826777 72.86882|22.07.2022 u.ushq Fl::ted In HDPE Bag Live
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271 271|Saraca indiea Sita Ashok 8-10 Fa 19.267285 72.868855|22.07.2022
272 272|Saraca indica Sita Ashok 8-10 P ] 19267293 72.868864 22 07 2022
273] _ 273|Michelia champaca Son chatha 8-10' 2 19267319)  72869049[2207.2022 [
274 274 Michelia champ It Son chatha 3-10' 2-3" 19 267317 72 869034 |22 07.2022
_ 275| _ 275|Michelia champaca Son chafha 8-10' 23 | 19267316) 72869033|2207.2022 12:12 PM|Planted In HDPE Bag Live
| _276] 276 Michetia ch Son chafha 8-10 3 19 267319| 72 869029 2207 2022 11:12 ted In HOPE Bag Jtve |
277| _ 277|Michelia champaca Son chafha 8-10' 33" 15.267319| 72 86902622 07 2022 12:13PM tht.l; In HOPE Bag, Live
278|  278|Michelia champaca Son chafha 8-10" -3 19 267109 72.868983|22 07.2022 12:15 PM|Planted InHDPEBag _  |Live
279|  279|Michelia champaca Son chafha 8-10' F 19.267125 7286503122 07.2022 12:15PM|Planted InHOPEBag |Live
280 280|Michelia champaca Son chafha 810 3" 19.267125 72.869031|22.07.2022 12:1S PM|Planted In HDPE Bag Live
281| 281 |Michelia chamg Son chafha 3-10' b 19 267121 72.869067|22 07.2022 12:16 PM|Planted In HOPE Bag Live
282| 282{Michelia champaca Son chatha 3-10" -3 19267121 72 869067122 07.2022 12:16 PM|Planted In HDPE Bag
203  20]Michelis champaca Son chafha 8-10' f 19.267111 71% 22.07.2022 12.1G PM|Plaited ln HIDPE Bag Leve
| 284)  284|Michelia chamg Son chatha 310" 23 19.26711|  72.869088(22 07.2022 12:16 PM|Planted In HDPE Bag lve |
| _285| 285|Michelia chamg Son chafha 8-10" ) = o 19.267103 72 869095122 .07 2022 12:16 PM|Planted In HDPE Bag Live
286|  286| Michelia champaca Son chafha 8-10" 2-3" 19267102 7235@95L22.D7.2022 12:16 PM|Planted In HDPE Bag Live
287|  287|Michelia ch Son chafha 8-10 3" 19.267061 72 86906922 07.2022 12:17 PM|Planted in HDPE Bag Live
288| 288[Michelia ch Son chafha 8-10 2-3" 19 267248 72.869041{22.07 2022 12:18 PM|Planted in HDPE Bag Live
283| 283|Michelia champaca Son chafha B-10 2-5" 19.2672@3_[ 72 869048)22 07 2022 12:18 PM |Planted in HDPE Bag Live
290|  290|Michelia ch Son chafha 8-10' 23" 19.267282| 72 869058}22.07.2022 12:18 PM |Planted In HDPE Bag Live
291 291 |Michalia champaca Son chafha 8-10' -5 19.267284 72869064 {22 07.2022 12:18 PM | Planted In HDPE Bag Live
292|  292|Michelia ch Son chafha 8-10' 33" 19.267289 72.869063|22.07.2022 12:18 PM|Planted In HDPE Bag Live
293 EBI pathodea C | African Tulip tree 8-10 -3 19 267259 72 B69246{22.07 2022 11:26 AM|Planted in HDPE Bag Live
294| 294|Spathodea Ce K African Tulip tree B-10" -5 19267272 72 869259|24 07 2022 11:45 AM | Planted In HDPE Bag Live
295| 295|Spathodea Companulata African Tulip tree 3-10" 3-3* 19.267259 72 B69246{22 .07 2022 11:26 AM |Planted In HDPE Bag Live
296  296|Spathodea Companulata African Tulip tree 8-10" 2-3" 19.267238 72 86901622 07 2022 11:27 AM |Planted In HDPE Bag Live
297{ 297|Spathodea Companulata African Tulip tree B-10" 2-3° 19.267246 72.86902{22.07.2022 11:27 AM|Planted in HDPE Bag Live
298| 298|Spathodea Companulata African Tulip tree 8-10' 3-5" 19.267244 72869008} 22 072022 11:28 AM|Planted In HDPE Bag Live
299! 299|Spathodea Companulata African Tulip tree 8-10' 2-3* 19.267246 7’2.36“2'2107.2021 11:28 AM | Planted in HDPE Bag Live
300| 300|Spathodea Companulata African Tulip tree £-10' -3 19 267245 72 869004| 22.07.2022 11:28 AM | Planted In HDPE Bag Live
301 301 hodea C: I African Tulip tree 8-10' 2-3" 19.267245]  72.869004|22 07 2022 11:28 AM | Planted In HDPE Bag Live
302| 302|Spathodea Companut African Tulip tree 8-10' 2-3° 18.267275]  72.869121]23.07.2022 5:28 AM | Planted in HDPE Bag Live
303] 303|Spathodea Comg | | African Tulip tree 8-10 2-3* 19.267245 72.863007(22 07.2022 11:30 AM|Planted in HDPE Bag Live
304| 304 hodea Companul: African Tulip tree 3-10' 2-3* 18 267246 72.869005|22 07 2022 11:30 AM | Planted In HDPE Bag Live
305| 305|Spathodea Companulata African Tulip tree 8-10' 2.7 19.267278| 72.869121|23.07.2022 5:28 PM |Planted In HDPE Bag Live
306| 306!Spathodea Companulata African Tulip tree 8-10' 2-3* 18 267245 72.865006)22.07.2022 11:31 AM|Planted In HDPE Bag Live
307| 307|Spathodea Companulata African Tulip tree 8-10' 2-3 19.267246 72.869014|22 07 2022 11:31 AM|Planted In HDPE Bag Live
308| 308|Spathodea Companulata African Tulip tree 8-10° 2.3 19 267244 72.869007|22.07.2022 11:35 AMlPhntnd In HDPE Bag Live
309| 309|Spathodea Companulata African Tulip tree 8-10' 23" 19.267246| 72 869007|22 07.2022 11:35 AMIPhn!ed In HOPE Bag Live
310/ 310|Spathodea Companulata African Tulip tree 8-10' 3 19.267272 72.86913(23.07.2022 5:29 PM | Planted n HDPE Bag Live
311 311)Spathodea Companulata African Tulip tree 8-10 23" 19 267244 72 869008(22.07 2022 11:36 AM|Planted In HDPE Bag Live
312] 312|Spathodea Companulata African Tulio tree 8-10 3-5" 19 267244 71.@2? 07 2022 11:36 AM|Planted In HDPE Bag Live
313}  313|Spathodea Cor i African Tulip tree 8-10' 3 19 267299 12.889198|23 07.2022 5:22 PM|Planted In HDPE Bag Live
314|  314|Peltophorum pterocarpum | Sonmohar 8-10' 2-3 19.267246| 72 865006{22 07 2022 11:40 AM|Planted In HDPE Bag Live
315]  315|Peltophorum pterocarpum Sonmochar 8 10 23" 19.267181 72.86922|23 07.2022 5:23 "M|Mlanted In HDPE Bag Live
316] 316 Peltophorum pt P 5 h 18-10' 2-3" 19.267266| 72 865146|23.07.2022 5:15 PM|Planted in HDPE Bag Live
317|  317|Peltopharum p! pum 5 1 8-10" 2-3" 19.267247 72.868994|22 07 2022 11:41 AM|Flanted in HDPE Bag Live
318| 31B|Peltophorum pterocarpum Sonmchar 2-10 2-3" 19 267273 72 8689155]23.07 2022 5:15 PM|Planted In HDPE Bag Live
319| 319} Peltophorum pterocarpum Sanmohar 8-10' -3 19.267279| 72.8689176|23 07.2022 5:16 PM|Planted In HDPE Bag Live
320| 320|Peltephorum pterocarpum  |Sonmohar 8-10' 2-3* 19.267276| 72 869161|23,07 2022 5:15 PM|Planted In HDPE Bag Live
321| 321|Peltophorum pterocarpum _ |Sonmohar 8-10' 2-3" 19 267278 72869163/12307.2022 |  5:16 PM|Planted in HDPE Bag Live
322| 322|Peltophorum pterocarpum | Sonmohar 8-10' 2-3" 19.267279| 72 869176(23.07.2022 5:16 PM|Planted In HDPE Bag Live |
323| 323|Peltophorum pterocarpum _ |Sonmohar  |B-10' 2-3" 19 267241 72 B68S63|22 07 2022 11:47 AM|Planted In HDPE Bag Live
324| 3u4|m t n pl i Sonmohar 8-10' 23" 19 267285 72 869199(23.07.2022 517 l’MlFflnted In HDPE Bag Live
325| 325|Peltophorum plermcarpum  |Sonn T 8-10' -3 19.267285 72.869199|23 07.2022 5:17 PMlFlantnd In HDPE Bag Live
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| 326 [ A L 19 26715:] 728691992307 2022 dsﬂ_PnJ Placted in HOPE Bag Live
|32 8-10° 23" 19267285 72869202]2307.2022 |  5:18PM Prantad In HOPE Bag Live
y___318 510 23" 19266734 7;1592 22.07.2022 5:28 PM |Pianted In HDPE Bag Live
329 8-10' 2.3 19.267985|  72.863087|22 07 2022 5:28 PM|Planted In HDPE Bag Live
230 Son chafha 8-10' 23" 19 267003|  72.869072|22 07 2022 12:28 PM |Planted In HOPE Bag tive |
331 Son chafha 8-10' 23" 19.267023|  72.869063|22 07 2022 12:28 PM|Plamted In HOPE Bag____ ilive
332|  332|Michelia charnpaca son chafha 8-10' 23" 19267012 72 869068|22 07,2022 12:28 PM | Planted In HOPE Bag Live
333]  333|Michelia champ son chafha 8-10" 23" 19.267034|  72.869055|22 07 2022 12:28 PM |Planted In HDPE Bag Live
334  334]Mahela thampaca San chafha Il-w' 21" 19.267038| 72 869051|22,07.2022 12:28 PM| Mlanted In HOPE Bag Live
33s|  335|Michelia cham Son chafla 810 23 19.267025| 728690622 07.2022 12:28 PM| Planted In HEPE Bag Live
336| 336|Mihela champaca Son chafha 8-10" 23 19.267266]  72.869127|23 07.2022 5:33 PM | Planted In HDPE Bag Live
337{ 337{Michelia champaca Son chafha 8-10' s 19.26703|  72.869061/22.07.2022 12:29 PM|Planted In HOPE Bag Live
338| 338|Michelia champaca Son chafha B-10" 2.5 19.267264 7’2.&55)1123.07.2021 5:36 PM|Planted In HOPE Bag Live
335| 339|Michelia champaca Son chafha 1&10’ -3 19.267269 72.869117|23.07,2022 5:36 PM | Planted in HOPE Bag Live
340)  340|Michelia charnp son chafha 810" 23" 19.267273|  72.869122(2307.2022 5:36 PM | Planted In HOPE Bag Live
3a1| 341 |Michelts ch Son chafha B-10" 23" 19.267264 72.869125]23 07.2022 5:37 PM |Planted In HDPE Bag Live
342|  342|Micheta Son chafha 8-10' 23" 19267241)  72.869019|22 07.2022 12:30 PM |Planted In HDPE Bag Live
3430 343|Michedia champaca son chafha 810" 23 19.26707|  72.869074|22 07.2022 12:31 PM |Planted InHDPEBag ___ |Live
344| 344 |Michelia ch Son chafha 810" 2-3" 19.267044 72.869068{22.07.2022 12:32 PM|Planted In HDPE Bag Live
345  345|Michelia chamg Son chafha 8-10' 23" 19267038  72.863071)2207.2022 12:32 PM|Planted In HDPE Live
346| 346|Michelia champaca Son chafha 8-10" 23 19.267042|  72.869073|22.07 2022 12:32 PM | Planted In HDPE Bag
| _347| _3a7|Michelia champaca Son chatha 8-10' 23 19.267046] 72 863072)22.07,2022 12:32 PM | Planted In HOPE Bag Live
348]  348|Mimusops elengi Bakul 8-10' 27 19267252 72.86904522.07.2022 12:38 PM | Planted In HOPE Bag Live
349| 349|Mimusopselengi Bakul 8-10" 24" 19.267305|  72869106|22.07 2022 12:38 PM|Planted In HOPE Bag Live
LfaSO 350 elengi Bakul 8-10" 23" 19.267313] 72]'&9141 22.07.2022 12:38 PM | Planted In HOPE Bag Live
351]  351|Mimusops elengi Bakul B-10' 23 19.267318|  72.869158|22.07.2022 12:38 PM |Planted in HDPE Bag Live
3sz| 352 aps elengl Bakul {g10 23 19.267315{  72.869171/22.07.2022 12:39 PM |Planted In HDPE Bag Live
353 353 Mimusops elengl Bakul 8-10' 23" 19.267312 72.869181|22 07.2022 12:39 PM |Planted In HOPE Bag Live
354 354 Bakul 8-10" 23" 19.267314|  72.869187(22.07.2022 12:39 PM | Planted In HDPE Bag Live
355]  355|Menusaps sleng Bakul 8-10' 2-3" 19.26732 72 86919422 .07.2022 12:39 PM|Planted In HOPE Bag Lve
356] 356/ Mimuzops elengl Bakul 8-10' 23" 19 267315 72.869214|22 07.2022 12:39 PM|Planted In HDPE Bag Live
357|357 |Mumusops elengi Bakul 8-10' 23" 19.26732]  72.869221(22.07.2022 12:40 PM |Planted In HDPE Bag Live
358|  358|Mi elengt Bakul 8-10' -3 19.267324 72.86923222.07.2022 12:40 PM |Planted In HDPE bag Live
359 359|Mimusops elenei Bakul 8-10' -3 19.267325, 72.869232|22.07.2022 12:40 PM|Planted In HOPE Bag Live
360 360 W Bakul 8-10' 23" 19.267322 72 86924622.07 2022 12:40 PM|Planted In HDPE Bag Live
361]  361|Mimusopselengi Bakul 810’ 25 19.267315| 7286925822 07.2022 12:40 PM|Planted INHDPEBag  [Live
____Sg 362 | Mi ps elengi Bakul 8-10' 2-3 19.2673 72.869282|22.07.2022 12:40 PM |Planted In HOPE Bag Live
363  363|Kha African mohog: 8-10' 23" 19.267244 72 868911|22.07.2022 12:57 PM | Planted In HDPE Bag Live
364] 364 senegalensis African mohy v 8-10" 23 15.267248 72.868906|22.07,2022 12:57 PM|Planted In HOPE Bag Live
365 wh African mohogany 8-10' 2-3" 19.26726 72.86850422.07.2022 12:57 PM|Planted n HDPE Bag Live
___ﬁ;g_ 366/ A African g 8-10' 2-3" 19.267267 72 868903122.07,2022 12:57 PM|Planted In HDPE Bag Live
367| 367|Khaya MWI African mohogs 810" 2-3" 19 267267 72 8689 22.07.2022 12:57 PM |Planted in HOPE Bag Live
368|  368[Khaya se nsis African mohogany __ |8-10' 23" 19.267264) 72868897122 07.2022 12:57 PM|Planted In HDPE Bag
369 m‘m sonegalensis African mohogany _ |8-10° 2.3" 19.26732|  72.869102|24.07 2022 12:20 PM|Plarited In HDPE Bag Live
370  370(Khaya ser 15 African mohogany _|8-10' 23" 19.267253|  72.869086|24.07.2022 12:20 PM | Planted In HDPE Bag Live
371]  371|Khaya senegalensis African mohogany __ |8-10' 23" 19267275|  72.869109|24 07.2022 12:21 PM | Planted In HDPE Bag Live
372| 372|Khaya senegalensis African mohogany _[8-10° 2.3 19.26727|  72.869089(24.07.2022 12:21 PM | Planted In HDPE Bag Live
373|  373|Khaya senegal African mohogany __ |8-10° 23" 19267261  72.869074(24.07 2022 12:21 PM |Planted In HOPE Bag Live
374|  374|Khaya senegal African mohog: 8-10' 23" 19 267253  72.869075[24 07,2022 12:22 PM | Planted in HOPE Bag Live
375  375|khayn senegalensls African mohogany _ |8-10' 23" 19.267253|  72.869031/24.07.2022 12:24 PM| Planted In HOPE Bag Live
376| 376|Khaya senegalensis African mohogany __|8-10' 23" 19.26726|  72.869053]2207.2022 12:24 PM |Planted In HDPE Bag Live
377|  377|xhaya senegstens] African mohagany _ |8-10' 23" 19.267266| 72 858904/24.07 2022 12:59 PM|Planted In HOPE Bag Live
378  378|Azardirachta indica Kadu Neem 8-10° 2-8" 19.267618]  72.868031|24 07.2022 4:28 PM|Planted In HDPE Bag Live
379]  379|Azardirachta indica Kadu Neem 8-10' 23" 19.267618| 72 868031/24.07.2022 4:28 PM |Planted In HOPE Bag Live
330| 380|Azardwachta indica  |KaduNeem 810" 23" 13.267011|  72.869087(24.07.2022 1-5&»1 Planted In HDPE Bag Live
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381 381|Azardirachta indica Kadu Neem 810" 23" 19.267618]  72.86803122.07.2022 4:28 PM : e
382|  382|Azardirachta indica Kadu Neem 810" 27 19.267618| 72 86803122 07.2022 4:28 PM ¥ In HDPE Bag Live
383| 383)putranjiva roxburghi putranjiva 8-10" 23" 19267177 728693942207 2022 _ | 4:47 PM i I Live
384 ranjiva roxburghi i 8-10' T . 19.267172|  72.869383(22 07.2022 4:47 PM|Pia Juve
385 gh putranjiva 810" 23" 19 267172|  72.869384/22.07.2022 4:47 PM [Plant b Live
| 386 386|putraniiva roxburghi tranjiva 810 [ay 19.26717| 72 869383[22.07.2022 4:47 PM [Planted In HIWRN Live
387|  387|putranjiva roxburghi jiva 8-10° 2-3" 19.267163| 72 B69375/22.07.2022 4:47 PM|Planted In HOPE Bag Live
388 388|putranjiva roxburghi p i 10 2-3" 19267128 72 869214 24.07 2022 1:52PM b\ud b HDPE Bag Live
389| 389/ putranji burghi putranjiva 8-10' 23" 19267169] 72 B69376{22.07.2022 4:47 PM | Planted In HOPE Bag Live
3%0|  390|putranjiva roxburghi i 8-10' bE 19.267171| 72 8693782207 2022 4:48 Pd Planted In HDPE Bag _ |Live
391) 391 ij burgh putran 8-10' 3 19267167|  72.869387(22.07.2022 4:48 PM |Planted In HOPE Bag Live
392  392/put roxburgh putranj 8-10' 3 19.267125 728694 |22 07 2022 4:48 PM|Planted In HOPE Bag Live
393 393 |putraniiva roxburghi putranjiva Illﬂ‘ 23" 19267117 72.869382|22.07.2022 4:48 PM|Planted In HOPEBag _  |Live
394] 394[Tabebuia rosea Pink trumpet tree 8-10' 3" 19267618 72 868031(22.07.2022 4:33 PM|Planted In HDPE Bag Live
395|  395[Tabebuia rosea Pink trumpet tree _ |8-10" P 19.267618| 72 868031(22.07.2022 4:33 PM [Planted In HOPE Bag Live
396| 396|Tabebuia rosea Pink trumpet tree 10' 23" 19.267618|  72.868031|22.07 2022 4:33 PM |Pianted In HOPE Bag Live
397| 397{Tabebuia rosea Pink pet tree 8-10' -3 19.267618] 72 B68031|22 07 2022 4:34 PM{Planted In HOPE Bag Live
398|  398|Tabebuia rosea Pink trumpet tree  |8-10" 23 19.267618) 7286803122 07.2022 4:34 PM|Planted In HDPE Bag Live
399 399(Tabebuia rosea Pink trumpet tree _ |8-10" 23 nms:al 72.86803122.07.2022 4:34 PM | Planted In HDPE Bag Live
400| 400|Tabebuia rosea Pink trumpet tree _ |8-10' 23" 19.267618' 72 B68031|22.07.2022 4:34 PM |Planted In HOPE Bag Live
401] 401|Tabebuia rosea Pink trumpet tree 8-10 2-3* 19267231 72.869268|22.07.2022 4:49 PM |Planted In HDPE Bag Live
402|  402|Kananga odolata Kawati chafha 8-10' o 19.267249{ 72 B69113|22 07.2022 4:51 PMPlanted In HDPE Bag Live
403|  403|Kananga odolata Kawati chatha |8-10" 2-3" 19.267248|  72.869101)22.07 2022 4:51 PM|Planted In HDPE Bag Live
404  404|Kananga odolata Kawati chafha 8-10' 23" 19.267247|  72.869106|22 07.2022 4:52 PM |Planted In HDPE Bag Live
405]  405|Kananga odolata Kawati chafha 8-10° 23" 15.267248|  72.869107(22.07 2022 4:52 PM | Planted In HDPE Bag Live
406| 406|Kananga odolata Kawati chafha 8-10' 23" 19.267249)  72.869107(22.07.2022 4:52 PM |Pianted in HDPE Bag Live
407| 407 |[Kananga odolata Kawati chafha 8-10' 23 19.267246| 72 B6910722 07 2022 4:52 PM|Planted In HDPE Bag Live
_4051 408 Kananga odolata Kawati chatha 8-10' 3" 19.26725 72.86911)22.07.2022 4:53 PM | Planted In HDPE Bag Live
| 409] _409|Kananga odolata Kawati chatha B-10' 23 19.267291|  72.869082|24.07.2022 12:04 PM | Planted In HDPE Bag Live
410|  410|Anthocephalus cadamba Cadamb 8-10' 23" w.mm1 72.869336|22.07 2022 5:00 PM |Planted In HOPE fag Live
411|  411Anthocephalus cadambs Cadamb 8-10' 23 19.26717|  72.869304|22 07.2022 5:01 PM|Planted In HOPEBag  |Live
412|  412|Antheocephal damt Cadamba (810 23" 19.267214 72.869186|24.07 2022 12:04 PM | Planted In HDPE Bag Live
413|  413|Anthocephal damt Cadamba I&m' 2-3 19.267192| 72 86520826 07.2022 10:42 AM |Planted In HDPE Bag Live
414|  414Anth halus cadamb Cadamba |l—1t!' 23" 19.2671|  72.869299|22.07.2022 12:01 PM |Planted In HDPE Bag Live
415|  415|Anthocaphalus cad; Cadamba |s-1o' 23 19.267197 72.8692|24.07.2022 12:06 PM |Planted In HDPE Bag Live
416 416[!\- thocephalus cadamb: Cadamba B-10" 23" 15.267214 26.07.2022 Planted In HDPE Bag Live
417|  417|Anthocephal damb Cadamb 8-10' 2-3" 19267202| 72 869298|22.07.2022 5:02 PM |Planted In HDPE Bag Live
418| 418}Anth hal jamt Cadamba 8-10' 2.3 19.267105 72.869304|22.07 2022 5:02 PM |Planted In HDPE Bag Live
419]  419|Anthocephalus cadamba Cadamba |8-10' 23 19.267107|  72.869304/22.07.2022 5:02 PM |Planted In HOPE Bag Live
420|  420|Anthocephalus cadamb Cadamt 8-10' 23" 19.267098)  72.869299]22.07.2022 5:02 PM|Planted In HOPE Bag Live
421|  421|Anthocephalus cadamba Cadamba 8-10' 23" 19.267097| 72 869298(22.07.2022 5:03 PM|Planted In HOPE Bag Live
427|  422|Anthocephalus cadamt Cadamb 810 23 19.267101|  72.869301|22.07.2022 5:03 PM|Planted In HDPE Bag Live
423  423|Anthocephalus cadamba Cadamba 8-10' te o 19.267106]  72.869305/22.07.2022 5:03 PM|Planted in HDPE Bag Live
424| 424|Anthocephalus cadamba Cadamba 810" re s 19 267108|  72.RA9303(22 07 2022 5:03 PM|Planted In HDPE Bag Live
425 42ShTsrmlnnlfl e Desl Badam 8-10' 23 19.267109|  72.869313|22.07,2022 5:08 PM|Planted In HDPE Bag Live g
426 426’anminari| catappa Desi Badam 8-10' 23" 19.267114| 72 869312|22 07 2022 5:08 PM |Planted in HDPE Bag Live
427|  427|Terminalia catappa Desi Badam 8-10' 2.3* 19.267117 7286931122 07.2022 5:08 PM |Planted In HDPE Bag Live
428  428|Terminalia catappa Desi Badam 8-10' 2-3" 19.267118 728693122 07 2022 5:09 PM |Planted In HOPE Bag Live
429]  428[T i £p Desi Badam 8-10' 2-3" 19267118)  72.869311)22.07 2022 5:09 PM|Planted In HDPE Bag Live
430  430(Terminalia catappa Desi Badam 8-10' 23" 19.267119|  72.869311(22.07 2022 5:08 PM|Planted In HDPE Bag Live
431|  431Terminalia catappa Desi Badam 8-10' 23 19.267121|  72.86931222.07.2022 5:09 PM | Planted In HDPE Bag Live
432| 432 Terminalia catappa Desi Badam 8-10° -1 19.267121|  72869312122.07 2022 5:09 PM |Planted In HDPE Bag live
433|  433|Terminala catappa Desi Badam 2-10' 23" 19267125|  72.869316/2207.2022 5:11 PM |Planted In HOPE Bag Live
434]  a34{Terminalia catappa Desi Badam 8-10' 23" 19.267126] 72 869311|22.07.2022 5:11 PM | Planted In HDPE Bag Live
435|  435|Terminalia p Desi Batlam 8-10' 23" 19.267126|  72869312|22.07.2022 5:11 PM [Planted In HDPE Bag Live |
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436] 4 ' . 1 esi Bad3 2-10° -3 IS.ZSTIZS' 72 B69312|22 07 2022 5:11 PM|Planted In HDPE Bag Live
437] 437 mmﬂ-aﬁw 1 }Eadamby q 810" 2 19267117 72 869301(2207.2022 5:18 PM|Planted INHDPEBag ___ |Live
| 38| 438|Anthoceph MOT‘ES‘: —— CEC 19.267096| 7286929622 07 2022 5:18 PM |Planted In HOPE Bag Lve |
439 8-10' 25" 19 267077 72.86929|22.07 2022 5:18 PM |Planted In HDPE Bag Live
440 8-10" 23" 19 267072 72 869 22.07.2022 5:18 PM|Planted In HOPE Bag Live
441 8-10' 2-3" 19 267073 72.86928822 07.2022 $:18 PM|Planted In HDPE Bag Live |
442 B-10° -5 19.267072 72.869289|22.07.2022 ____5:18PM|Planted In HDPE Bag Live
443] 443 8-10° 23" 19267185 72.869211|26 07.2022 10:36 AM | Planted In HDPE Bag Live
444|444 8-10' 23" 19.267042 72.86931|22 07 2022 5:19 PM|Planted In HOPE Bag Live
445,  445{Anth hall damb Cadamt 8-10' 23" 19.267052|  72.869317|22 07.2022 5:19 PM |Planted In HOPE Bag Live
446  446|Anthocephalus cadamba Cadamba 8-10' 25" 19.267062 72 86928622 07.2022 5:19 PM | Planted In HDPE Bag Live
447|  447|Anthocephalus cadamba Cadamb 8-10' 23" 19.267064| 728652912207 2022 5:19 PM|Planted In HDPE Bag Live
448|  448|Anthocephal damb Cadamba 8-10' 23" 19267131 nmmlum.zuzz 12:08 PM| Planted In HDPE Bag Live
449{ 449|Anth halus cadamba Cadamba 8-10' 23 19.267054 72.869319[22.07 2022 5:19 PM|Planted in HDPE Bag Live
450{ 450} Anthocephalus cadamba Cadamba 8-10" 3" 19.267184|  72.869157)24.07.2022 12:09 PM |Planted in HDPE Bag Live
451|  451]Anthocephalus cadamb Cadamba 8-10' 3 19.267214 72 869102{24.07.2022 12:09 PM|Planted |n HDPE Bag Live
452|  452{Wodyetia bifurcata Fox tail Palm 8-10° 2.5 19.267051 72 86906722 07.2022 5:29 PM|Planted In HDPE Bag Live
453|  453|Wodyetia bifurcata Fax tail Palm 8-10' 23" 19.267048 72.86906{22 07 2022 5:29 PM| Planted In HOPE Bag Live
454|  454|Wodvyetia bifurcata Fox tail Paim 8-10' 23" 19267083 72.869015|22.07.2022 5:29 PM|Planted In HOPE Bag Live
455]  455|Wodyetia bifurcata Fox tail Palm 8-10' 23 19 267086, 72.869024(22.07 2022 5:30 PMl?hnted in HDPE Bag Live
456|Spathodea C la African Tulip tree 3-10' 23" 19.267263 72.869078(24.07 2022 12;12 PM | Planted in HDPE Bag Live
457| 457 hodea C la African Tulip tree 8-10' 13 19267248| 72 869062|24 07.2022 12:12 PM|Planted In HDPE Bag Live
458 :E hodea C ulat African Tulip tree 8-10' 2.5 19.267254 72 869144122 07.2022 5:38 PM | Planted In HDPE Bag
459| 459|Sp dea Companulata African Tulip tree 8-10' 2-3" 19.267255 72 869069|24 07,2022 12:12 PM|Planted in HOPE Bag Live
460|  460|Spathodea Companulata African Tulip tree 8-10' 23" 19.26727 72.869077|24.07.2022 12:12 PM|Planted in HDPE Bag Live
461|  461(Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267267 72.865073|24 07 2022 12:12 PM |Planted In HDPE Bag Live
| _462] 462|Spathodea C lat. | African Tulip tree 8-10' Ian 19.267262|  72.865073|24 07.2022 12:13 PM |Planted In HDPE Bag Live
463  463|Spathadea Companulata African Tulip trae 8-10 23" 19267262 72 B6906{24.07.2022 12:13 PM|Planted in HDPE Bag Live
464| 464|Spathodea Companulata African Tulip tree 8-10" 23 19.267273 72.86908{24 07 2022 12:13 PM|Planted In HOPE Bag Live
465| 465 |Spathodea Companulata African Tulip tree 8-10' 23" 19,267273 728690824 07.2022 12:13 PM|Planted In HDPE Bag Live
466| 466 hodea C: 1 African Tulip tree 8-10' 23" 19.267273|  72.869085)24.07.2022 12:13 PM |Planted In HDPE Bag Live
467 G lata African Tulip tree Il—iﬂ' 2-3" 19.267273 72.869085(24 07 2022 12:13 PM |Planted In HDPE Bag Live
468| Spathodea Companulata African Tulip tree 8-10' 23" 19.267273]  72.869085)24.07.2022 5:40 PM | Planted In HDPE Bag Live
469|  469|Spathodea Companulata African Tulip tree _ |8-10' 23" umzul 72.869121| 22 07.2022 5:40 PM|Planted In HDPE Bag Live
470|  470|Spathodea Companulata African Tulip tree 8-10" 23 19.267218| 72 869122)22.07.2022 5:40 PM| Planted In HDPE Bag Live
471 471|Spathodea Companul African Tulip tree__|8-10" 23 19267802|  72.870174|24.07.2022 2:13 PM|Planted In HDPEBag _ [Live
472| a72|Spathodea Companulata African Tulip tree 8-10" 3" 19.266876 72.868932|24.07.2022 2:13 PM|Planted In HDPE Bag Live
473| 473|Mangifera Indica | Mango 8-10' 23 19.26725|  72.869039|23 07.2022 11:12 AM|Planted in HOPE Bag Live
474  474|Mangifera Indica |Mango 8-10" 23 19.267282 72.86887|23.07.2022 11:12 AM|Planted In HDPE Bag Live
475 75| Mangifera Indica Mang Is-m’ 2.3 19267279  72.868871(23.07.2022 11:13 AM | Planted In HDPE Bag Live
ﬂ'GI 476| Mangifera Indica Mango IB-IO' B . 19.267282 72 85!865‘23.07.2022 11:13 AM|Planted In HOPE Bag Live
477| 477|Mangifera Indica Mango B-10' 2-3" 19.26728 72.86!88!'23 07.2022 11:13 AM|Planted |n HDPE Bag Live
478| 478 Mangifera Indica Mango 8-10' 23" 15.267278|  72.868873|23.07.2022 11:13 AM|Planted In HDPE 8ag Live
479|  479|Mangifera Indica Mange £-10' 2-3* 19.267274 72.868873)|23.07 2022 11:13 AM | Planted In HOPE Bag Live
430|  480|Mangifera Indlca Mango 8-10° -3 19.267243 72.8G8872(23.07 2022 11:14 AM|Planted In HDPE Bag Live
481 481]Mangifera Indica Mango 8-10' 23" 19.267223|  72.868876|23 07 2022 11:15 AM [Planted In HDPE Bag Live
482| 482|Mangifera Indica Mango 8-10° 2-3" 15 267224 72 868874(23.07 2022 11:16 AM | Planted In HOPE Bag Live
483| 483|Mangifera Indica Mango 8-10' 2-3" 19.267203 72 8688871 23.07.2022 11:19 AM|Planted In HDPE Bag Live
484] 484|Mangifera Indica Mango 8-10' N 19 267206} 72 868888}23.07.2022 11:19 AM |Planted In HDPE Bag Live
485 485|Mangifera Indica Mango 8-10' -3 19 267208 72 B68887|23.07 2022 11:13 AM |Planted In HDPE Bag Live
486| 486|Mangifera Indica Mango 8-10' -3 - 19 267208 72.86889123 07.2022 11:19 AM | Planted In HDPE Bag Live
487| 487|M gifera Indica Mango 8-10' __jar 19 267202 72.868891|23 07 2022 11:19 AM | Planted In HDPE Bag Live
488|  488|Mangifera Indica Mango . 8-10' e 19 2672 72 868878|23.07.2022 11:20 AM|Planted In HDPE Bag Live
489  489|Mangifera Indica Mango 8-10' -3 19 267202 72.868877|23 07 2022 11:20 AM | Planted In HOPE Bag Live
| 490 490 Mangilera Indica Mango 3-10° 28" 19 267202 72.868878|23.07.2022 \.20 AM | Planted In HDPE Bag Live
.

AV AN

, Naresh Panwar E iy
Manager - Horliculture DGM - Horticulture AVP - Horticulture

y | Juaar




1369

‘ffafesﬁ Panwar

DGM - Hortienltura

Santosh Kamble

Manager - Horticulture

njay Potdar

VP - Morticulture

491| _ 491|Mangifera Indica Mango ]8—10‘ 13" 19 267192 728688123 07 2022
42|  492|Mangifera Indica |Mango ~ |8-10° 3" 19.267193|  72.868878)23 07 2022
493|  493|Millintonia hortensis Booch 810’ 23" 19.267196] 72 868876]2307.2022 _
494] 4s4{Millintonia hortensis Booch 8-10" -3 19.267196| 72 868898{23 07 2022 Live
495| 495 |Millintonia hortensis _|Booch 8-10 23" 19.2672]  72868896/23 07 2022 \ ! c Live
436 dsstMilinmnh hortensis Booch 810" 2~ _ 19.2672]  72.868898(23.07.2022 1:21 wlrhpudmh Live
457| 497 |Millintonia hortensis Booch 8-10 3-3" 19267196/ 72 868898) 23 07.2022 AM [Planted In HDPE Bag Live |
498| 498 Millintonia hortensis |Booch 8-10' 7" 19.267156 72 868902 23.07 2022 131:22 nted In HDPE Bag Live
499|  499|Millintonia hortensis lsom:h S 8-10' -3 19 267196( 72 868921)24 07 2022 2:09 PM |Planted In HDPE Bag Live
__500| 500 Millintonia hortensis Booch B-10' 33" | 192677 72 868922| 24 07 2022 2:10 PM |Flanted In HDPE Bag Live
501]| 501|Millintonia hortensis Booch 8-10' 2.3 19267195 72 868898/23 07,2022 11:24 AM |Planted In HDPE Bag Live
502| 502|Millintonia hortensis IBooch 8-10' -3 19.267193|  72.868899|23.07.2022 11:24 AM | Planted In HDPE Bag Live
503]  503|Millintonia hortensis Booch {8-10' 5 19.267194]  72.868902/23.07 2022 11:25 AM | Planted In HDPE Bag Live
S04| 504 |Millintonia hortensis Booch 8-10° 2-5° 19 267196]  72.868894)23.07 2022 11:25 AM |Planted In HDPE Bag Live
505 SG&‘Mmhlonh hortensis Booch 8-10 2-3" 19 267195| 728688912307 2022 11:25 AM | Planted In HDPE Bag Live
506| 506{Millintonia hortensis Booch 8-10' ra o 19.267195)  72.868892)23.07.2022 11:25 AM |Planted In HDPE Bag Live
507|  507|Millintonia hortensis Booch 8-10' 2-3" 19 267192 7286889223 07.2022 11:26 AM | Planted In HDPE Bag Live
508| 508|Delonix Regia Gulmohar 8-10' r 19 26728 7186!96!_'23.07 2022 10:29 AM |Planted In HDPE Bag Live
509 sosl Delonix Regia Gulmohar 8-10° 23 19.267277|  72.869012|2307.2022 10:29 AM | Planted In HDPE Bag Live
510 smloem Regia Gulmohar 8-10" 3" 19 267267|  72.869027|23 07.2022 10:29 AM | Planted In HDPE Bag Live
511} 511}Delonix Regia imoh 8-10" 23 19 267265| 72 865025|23 07 2022 10:29 AM |Planted In HDPE Bag Live
512| 512|Delonix Regia Gulmohar 8-10' 23" 19 267258 72 B65036/23 07 2022 10:29 AM | Planted In HDPE Bag Live
513] 513|Delonix Regia Gulmohar 8-10' 23" 19.267255|  72.865043|23 07 2022 10:29 AM | Planted In HDPE Bag Live
514 514|Delonix Regia Guimohar 8-10' 23" 19.267252|  72.869047|23 07.2022 10:30 AM | Planted in HDPE Bag Live |
515| 515|Delonix Regia imok 8-10' 2.3 19.267252 72.869048|23.07.2022 10:30 AM | Planted in HDPE Bag Live
516| 516{Delonix Regia Gulmohar 8-10° »3* 19,267251|  72.869048|23.07.2022 10:30 AM |Planted In HDPE Bag_ Live
517| 517|Delonix Regia Gulmohar 8-10' 2-3" 19 267247 72.869151|23 07 2022 10:30 AM | Planted In HDPE Bag Live
518 SISIDeIonix Regia imok 8-10' 2-3" 19.267251|  72.869161|23.07.2022 10:31 AM |Planted In HOPE Bag Live
519| 519|Delonix Regia Gulmohar 8-10' 2" 19.267253| 7286916623 07 2022 10:31 AM | Planted In HDPE Bag Live
520| 520|Delonix Regia |Gulmohar 8-10' 2-3 19.267253| 72 B69168|23.07 2022 10:31 AM [Planted In HDPE Bag Live
521| 521|Delonix Regia |Gulmohar 8-10" 23" 19.267244|  72.869261|23.07.2022 10:32 AM | Planted in HDPE Bag Live
522| 522|Delonix Regia | Gulmohar 8-10' j2-3" 19.267248 72.86926|23 07 2022 10:32 AM | Planted In HDPE Bag Live
523| 523|Delonix Regia Gulmohar 8-10° Ex 19.267255|  72.869259|23.07.2022 10:32 AM |Planted In HDPE Bag Live
524 524 |Delonix Regia Gulmohar 8-10" 2-3* 19.267209| 72 869096|24 07 2022 2:15 PM | Planted In HDPE Bag Live
525| 525 |Delonix Regia Gulmohar |8-10' 2-3* 19.267238|  72.865227|23.07.2022 10:33 AM | Planted In HDPE Bag Live
SZGL 526|Delonix Regia Gulmoh: IB-:I.O’ 23" 19.267254| 72 86925423 07.2022 10:34 AM [Planted In HDPE Bag Live
527| 527|Delonix Regia _ |Gulmohar 8-10 23" 19.267253|  72.869255|23.07.2022 10:34 AM |Planted In HDPE Bag Live
528| 528 |Ficus religiosa Pimpal iu—m‘ 2-3" 19 267253| 72 869255[23 07 2022 10:34 AM |Planted In HOPE Bag Live
$29| 528|Ficus religiosa Pimgal IB-‘].U’ jar 19 267191| 72 868893|23.07 2022 11:26 AM |Planted In HDPE Bag Live
530|  530|Ficus religiosa Pimpal 8-10' 23 19.2671B4)| 72 868894 (23 07 2022 11:27 AM |Planted In HDPEBag |Live
531| 531|Ficus religiosa Pimpal 8-1¢' 23 19.267185| 72 868893[23 07 2022 11:27 AM |Planted In HDPE 8ag Live
532| 532|Ficus religiosa Pimpal 8-10' 23 19.26719|  72.868887{23.07.2022 11:27AM|PIamed In HOPE Bag Live
533| 533|Ficus religiosa Pimpal 8-10' 23" 15 26719  72.868885|23 07 2022 11:28 AMIPIInled In HDPE Bag Live
534| 534|Ficus reiigiosa Pimpal 8-10' 2-3" 19.267178 72.868886{23.07.2022 11:28 AM | Planted In HDPE Bag Live
535| 535|Ficus religiosa Pimpal 8-10' 2-3* 15 267183 ?2.868393'23 07.2022 11:31 AM|Planted In HOPE Bag Live
536| 536/ Ficus religiosa Pimpal 8-10 =3 19 267184 72 .858893l13 07 2022 11:31 AM |Planted in HDPE Bag Live
537| 537|Ficus religiosa Pimpal 8-10 23" 19,267184| 7286833423 07.2022 11:31 AM | Planted In HDPE Bag Live
538] 538|Ficus religiosa Pimpal 8-10' 25" 19 267188 72.868889123 .07 2022 11:31 AM|Planted In HDOPE Bag Live
539] 539|Ficus religiosa Pimgal 8-10' 23" 19 267185] 72 868889123 07 2022 11:33 AM|Planted In HDPE Bag Live
540] 540|Tabebuia argentea Tabebuia argentea  |8-10° 2-3" 19.26723 72.8369156(23.07.2022 11:37 AM | Planted In HDPE Bag Live
541| 541|Tabebuia argentea Tabebuia argentea  |8-10 2-3" 19267252  72.869143}23 07 2022 11:36 AM|Planted In HDPE Bag Live
542 542|Tabebuia argentea Tabebuia argentea |8-10° 1L | 19.267237 72.869153}23.07.2022 11:36 AM | Planted In HDPE Bag Live
543]  543|Tabebuia argentea Tabebuia argentea  |8-10' >3 19 267234 72 869107|24.07.2022 2:26 PM | Planted In HOPE Bag Live
_544| 544|Tabebuia argentea Tabebuia srgentea |8-10' 2-3" 19 267201 72.86922§23 07 2022 11:40 AM | Planted In HDPE Bag Live
545| 545|Ficus benghalensis Vad Bﬂ ;-}': L _LB_?.Q_EE;H 2_869147 2307 2022 11:36 AM llllnted In HDPE Bag - Live
' . éé |
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[ 5461 546|Ficus benghalensi e |vad 510 23" 19267298| _ 72.868947|23.07.2022 11:42 AM|Planted In HDPEBag _ tive
547 547 |Ficus benghaleass » Vad 8-10" 2.5 19.267197 72 868945123.07.2022 11:43 AM/{Planted in HDPE Bag Live
548|  548|Ficus benghalensi: 2 o) 8-10' 2-3 19267203 __72868985/23 07 2022 11:43 AM |Planted In HDPE Hag Live
549 _Sflﬂcus benghalensis 5-10' 23 19.267205|  72.869101}23.07 2022 11:43 AM|Planted \n HDPE Bag Live
550| 550|Delonix Regia - ar B-10" 23" 19.2672308| 72 869158|23 07 2022 11:48 AM |Planted in HDPE Bag Live
$51] 551|Delonix Regia Gulmohar 8-10' 28" 19 267291 72.869171)23.07 2022 11:48 AM|Planted in HOPE Bag _ Live
SSZr 552| Delonix Regia Imoha 8-10' 7 19267284 72 86918(23 07.2022 11:43 AM |Planted in HDPE Bag Live
553] 553)Delonix Gulmohar 8-10' 23" 19 267284 72.869184 |23.07 2022 11:43 AM | Planted in HDPE ag Live
554| 554|Delonix Regia Gulmohar 8-10' rou 19.267282|  72869192|23.07.2022 11:49 AM |Planted In HOPEBag ____ |Live
555 555|Delonix Regia Guimohar 8-10' 23" 19 267282| 72 86919723 07.2022 11:49 AM | Planted in HDPE Bag Live
s56| 556|Delonix Regia Gulmohar 8-10 ¥ 19 26728 72.869197(23.07 2022 11:49 AM |Planted in HDPE Bag Live
557| 557| Delonix Regia Gulmohar 8-10' 28" 19.267278|  72.869201{23.07 2022 11:49 AM | Planted In HDPE Bag Live
558|  558|Delonix Regia Guimohar 8-10" Ea 19267279 72.86921/23.07.2022 11:50 AM | Planted In HDPE Bag Live
559) 554 pterocaepum _ |S h 8-10' 23" 19.267237|  72.869226{23.07.2022 11:55 AM|Planted In HOPE Bag Live
560 560|Pelioph pterocarpum S h 8-10' 23" 19.267227 72.869287|23.07.2022 11:55 AM|Planted In HDPE Bag Live
561 561|Peltoplwrum pterocarpum Sonmohar {8100 Fx 19.267271 72 863288}23 07.2022 11:55 AM|Planted In HDPE Bag Live
562 sszrr oph P P Sonmohar 810 23 19.26727|  72.869293|2307.2022 11:56 AM | Planted in HDPE Bag Live
553| 563 Pultophorum pterocarpam S h &10' 23" 19.267268 72.869291{23.07.2022 11:56 AM|Planted in HDPE Bag Live
564| 564 Peltoph [ P S h 8-10¢ 3 19267269  72.869291|23.07 2022 11:56 AM |Planted In HOPE Bag Live
565| 565|Peltoph pterocarpum Sonmohar 8-10" 2 19.26727 72.86929|23 07.2022 11:56 AM |Planted In HDPE Bag Live
565‘ 566{ Feltophorum pteracarpum Sonmohar 8-10' 23" 19.267272 72.86929|23.07.2022 11:56 AM | Planted In HDPE Bag Live
567| 567|Pelopharun: p w |Sonmoh 8-10' 23" 19.267274|  72.86929{23 07 2022 11:56 AM|Planted In HDPE Bag Live
seal  568|Peltapt p s h 10' 23* 19.267274 7zwnslam.zozz 11:57 AM | Planted tn HDPE Bag Live
569 569|Peitoph pterocarpum___|Sonmohar 8-10' 2-3 19 26727 72.869282{23.07 2022 11:57 AM|Planted In HDPEBag Live
[—_570 570/ Peltophorum pterocarpum Sonmohar 8-10' 2-3" 19.26727 72 869282|23.07.2022 11:57 AM |Planted In HOPE Bag Live
s71| 571|Peltophorum pterocaipum | Sonmohar 8-10" 2.3 19.267274| 72 869281|23 07 2022 11:57 AM|Planted in HDPE Bag Live
572| 572 gracarpum | Sonmohar 8-10° 3-3* 19267276|  72.869281/23.07 2022 11:57 AM|Planted In HDPE Bag Live
573|  573|Pekoph prerocarp b 8-10° e 19.267276|  72.869281|23 07 2022 11:57 AM|Planted in HDPE Bag Live
s74| 574|Pehophorum perocarpum __|Sonmohar 8-10' 2.3 1626728  72.869278|23.07.2022 11:57 AM |Planted In HOPE 8ag Live
575l 575|Bauhinia Purpulata Kanchan 8-10' 23 19.267307|  72.869191|23.07 2022 11:58 AM|Planted In HOPE Bag Live
576| 576|Bauhinia Purpulata |Kanchan 8-10' 2-3° 19.267301 72 869178|23.07.2022 11:58 AM |Planted In HDPE Bag Live
577| 577|Bauhinia Purpulata Kanchan 8-10' 23" 19.267295|  72.869173|23.07.2022 11:58 AM |Planted In HDPE Bag Live
578]  578|Bauhinia Purpulata Kanchan 810 23" 19.267291|  72.869167|23.07 2022 11:58 AM |Planted In HDPE Bag Live
579| 579|Bauhinia Purpulata Kanchan 8-10' 3" 19.267292) 72 869166/23.07.2022 11:59 AM | Planted In HOPE Bag Live
580 580 African mohogany _ |8-10' 23 19.267207|  72.869114{24.07 2022 2:20 PM|Planted In HOPEBag ___[Live
581| 581|Khaya senegalensis African mohog 8-10° F 19.26724| 72 868929{23.07.2022 12:04 PM|Planted In HDPE Bag Live
582| 582iKhaya sermgalensis African mohogany _ |8-10° 23" 19.267241|  72.868919]23.07.2022 12:04 PM|Planted In HDPE Bag Live
583| 583|Khava senegalensi AMGRM 8-10' 2-3% 19 267243|  72.868921|23.07 2022 12:04 PM|Planted In HDPE Bag Live
sa4| 584|xhaya senegatensis African mohogany __|8-10° 23" 19.267249| 72 B68926{23.07.2022 12:04 PM | Planted In HOPE Bag
585| 585|Khaya galensi African mohogany 8-10' -7 19.267253 72.868932|23.07.2022 12:05 PM|Planted in HDPE Bag Live
586 586|Klhaya senegalensis African mohogany __ |8-10' 2-3" 19.267235|  72.868936/23.07.2022 12:05 PM | Planted In HOPE Bag Live
587| 587|Khaya senegalensis African mohogany__|B-10" -3 19 267229 72 868934 |23.07 2022 12:05 PM|Planted In HOPE Bag Live
sas| 588|khaya senegalensis African mohogany __ |8-10' 23" 19.267223|  72.868932(23.07.2022 12:05 PM |Planted n HOPE Bag Live
589 589|Khaya seregalensis African mot ¥ 8-10' 2-3" 19.26/2233|  72.868926|23.07.2022 12:05 PM | Planted In HOPE Bag Live
590| 550 Muwhnsis African mohogany _ |B-10" 2-3" 19.26724 72.86892423.07 2022 12:06 PM | Planted in HOPE Bag Live
591| 591 |Khaya lensis African mohogany 8-10' F 19 267218 72869087 |24 07.2022 2:20 PM | Planted In HDPE Bag Live
592 592{Khaya gal African maohi v 3-10' 2-3* 19.267216|  72.869096|24.07.2022 2:20 PM | Planted In HDPE Bag Live
593| 503 |Khays galensi African mohogany _ |8-10' 23" 13 267245| 72.8698926{23.07,2022 12:07 PM|Planted In HDPEBag  |Live
s94| 594|Khaya senegalensis African mohogany __|8-10° 3" 19.267244| 72.8698922|23 07.2022 12:07 PM|Planted In HOPE Bag Live
535| 595|Khava i African moh Y 8-10' 23" 19.267242| 72 869891923 07 2022 12:07 PM|Plantad In HOPE Bag Live
596| 596|Khaya senegalensis African mohog 8-10' 23 19.267244| 72.8698917|23.07.2022 12:07 PM|Planted in HOPE Bag Live
| sa7|  597|xhaya senegalemis African mohogany __[8-10° 23 19 267244| 72.8698917|23.07 2022 12:07 PM |Planted In HOPE Bag Live
598| 598|Khaya lensi Arican mohogany __ |8-10' 23 19,257246| 72 B698915|23 07.2022 12:08 PM|Planted In HDPE Bag Live
599]  599|Khaya senegalensis African mohogany _ [8-10' 2-3" 19.267246]  72.869892|23.07 2022 12:08 PM|Planted In HOPE Bag Live
| 600 600 Khaya senegalensis African mohogany __|8-10° 23" 19.267243|  72.869892|23.07.2022 12:08 PM|Planted In HOPE Bag Live
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601| 601|Khaya senegalensis African mohogany  |8-10° y 19.267212| 72 8699097|24 07 2022 PM|P m‘ed:“b Bag E
602| 602|Khaya senegal African mohog 510 19.267202|  72.869106/24.07.2022 y In ve |
603| 603|Khaya lensi African mohogany  |8-10° 13" 19.267188|  72.869082(24 07 2022 2] E Bag Live
604| 6041 Taman 8-10" 25 19.267197 72 869205|23 07.2022 2:57 P o Bag Live
605| 605 |Largerstromia speciosa Taman 8-10' 3" 19267197 72 869202|23 07 2022 2:57 PM|Pla R Live
606 Largerstromia speciosa Taman |s-10° 23" 19.267201]  72869193|23.07.2022 2:58 PM|Plarted In HOPE Bag Live
607| 607|Large ia 5p Taman 8-10' 2.3 19.2672 72 B69201|23.07.2022 PM|Planted In HDPE Bag Live
608 608|Larg ia speci Taman B-10' 3" 19267198] 72 869202|23.07 2022 2:58 PM|Planted In HDPE Bag Live
609 609|Largerstromia speciosa Taman 8-10 =3 19.267198 72 B65201|23.07.2022 2:58 PM|Planted In HDPE Bag Live
610 610|Larg omia sp: Taman 8-10' 23 19.267203| 72 869187|23.07 2022 2:59 PM|Planted In HDPE Bag Live
611 Taman 810" ﬁ-&“ 19.26721| 72.869192|23.07 2022 2:59 PM | Planted In HDPE Bag Live
612 Taman 8-10' 23" 12.267214 72 .869195|23.07.2022 2:59 PM|Planted In HDPE Bag Live
613 Taman 8-10' -3 18 267213 72.869195|23.07 2022 2:59 PM | Planted In HDPE Bag Live
614 Taman 8-10° -3 19 267225 72 B6918(23 07 2022 2:59 PM | Planted In HDPE Bag Live
| 615 Taman 8-10 23* 19.267217| 72 23 07 2022 3:00 PM |Planted In HDPE Bag Live
616| 616|Pongamina Pinnata Karanj 8-10' 2.3 19 267181 72.869247|23 07 2022 2:55 PM [Planted In HDPE Bag Live
617| 617 |Pongamina Pinnata Karanj 8-10' 2-3" 19.267181 72.869249|23.07.2022 2:55 PM | Planted In HDPE Bag Live
618) 618 |Pongamina Pinnata Karanj 8-10' 23 19.267182| 72 B659251|23.07.2022 2:55 PM|Planted In HDPE Bag Live
613| 619]Larg ia spec Taman 810" 23 19 267221 72.869181/23.07 2022 3:00 PM |Planted In HDPE Bag. Live
620| 620|Largerstromia speci Taman |l-10' >3 19.267208 72.869183|23.07.2022 3:00 PMIPhnﬁEd In HDPE Bag Live
621] 621)L peck Taman ||-m' 23" 19.267206{ 72869178|23.07 2022 | 3:01 FMIPhnhd In HDPE Bag Live
622|  622|Largarsireenia spaciasa Taman |B-10‘ 23" 19267198 72.86917|23.07 2022 3:01 PM [Planted in HDPE Bag Live
623| 623|Largerstromia speciosa Taman |I-!.D' -3 19.267203) 72 869172(23 07,2022 3.01 PM|Planted In HDPE Bag Live
624] 624 |Large i Taman 8-10' 23" 19267203 72.8691723|2307 2022 3:02 PM|Planted In HDPE Bag Live
625| 625 |Largerstromia speciosa Taman 8-10' 23" 19.267203 nmua.';? 2022 3:02 PM|Planted InHDPE Bag __ |Live
6261 Largerstromia speciosa Taman 8-10' 2-3 19.2672 72.86915!]23 07 2022 3:03 PM|Planted in HDPE Bag Live
G27|  627|Laigeislivinia specivss Taman 8-10' 2.5 19.267197 72.869171{23 .07 2022 3:03 PM|Planted In HUPL Bag Live
628|  628|largerstromia speciosa Taman 8-10' 2-3* 19.267198|  72.869173/23.07.2022 3:03 PM | Planted In HOPE Bag Live
| 629 629|Largerstromia speci Taman 810’ E 19267197,  72.869171|23.07 2022 3:03 PM|Planted in HDPE Bag_ Live
630| 630 rstromia speciosa Taman 8-10" 2-3" 19.267194 72.869174)23.07.2022 3:04 PM|Planted In HDPE Bag Live
631] 631|largerstromia speciosa Taman 8-10" 2-3" 19.267158]  72.869172|23 07.2022 3:04 PM | Planted |n HDPE Bag Live
632 mll._wwm speciosa Taman IB—W 2-3" 139 267198 72.869178|23.07 2022 3:04 PM|Planted In HDPE Bag Live
633| 633|Largerstromia speciosa Taman ll-iﬂ' Hg-!"‘ 19 267185 72 869179|23.07 2022 3:04 PM | Planted In HDPE Bag Live
634| 634|Anth halus cadamba C IB-ID' 23" 19.267117 72.869214|23.07.2022 309 PM‘IPEI'III‘ In HDPE Bag Live
635| 635|Antt hal damt Cadamba 8-10' 2-3" 19 267096 72 869227(23 07 2022 3:09 PM |Planted In HDPE Bag Live
636| 636|Anthocephal damb Cadamba 8-10' 2.1 19.267345|  72.869052)23.07.2022 12:50 PM |Planted In HDPE Bag Live
637 637 |Anthocephal damib Cadamba 8-10' 2-5* 19.267086| 72 869236|23.07.2022 3:10 PM | Planted In HDPE Bag Live
633] 638{Anth haly damb Cadamb 8-10' > 19,2671 72.869226{23.07.2022 3:10 PM | Planted In HDPE Bag Live
639| 639|A lus cadamt Cadamba 8-10' 2-3" 19.267094|  72.869232/23.07.2022 3:10 PM | Planted In HDPE Bag Live
640| 640 Anthocephaius cadamb Cadamba 8-10° 2-3" 19.26711 7286922623 07 2022 3:11 PM|Planted In HDPE Bag Live
641| 641 |Largerstromia speciosa Taman B-10' 2-3* 19.267079 72.869227|23.07.2022 3:14 PM|Planted In HDPE Bag Live
642  642{Largerstromia speciosa Taman 8-10' 2-3" 19 267177 72 869127|23 07.2022 3:14 PM|Planted In HDPE Bag Live
643}  643|Largerstromia speciosa Taman 8-10' 2-3* 19 267178 72.863125|23 07 2022 3:14 PM|Planted In HDPE Bag Live
644| 644 |Largerstromia specinsa Taman 8-10' 23" 19.267178)  72.869125(23.07.2022 3:14 PMIPhn(ud In HDPE Bag Live
645| B45|largerstromia Taman 8-10' 2-3* 19 267181 72.869137|23 07 2022 314 mlPlal'lted In HDPE Bag Live
646|  646|Largerstromia speci Taman &-10' 2-3 19 267182 72.869144|23.07.2022 3:15 PM|Planted In HOPE Bag Live
647| 647|Largerstromia i Taman 8-10 23" 19.267178 72.869151|23.07 2022 3:15 PM|Planted In HDPE Bag Live
648| 648|Largerstromia speciosa Taman 8-10' 2-3" 18267175 72.869149|23 07 2022 3:15 PM | Planted In HDPE Bag Live
649| 649|Largerstromia speclosa Taman 8-10 2-3" 19.267178/ 72 86914323 07.2022 3:15 PM|Planted In HDPE Bag Live
650] 650{Largerstromia sp Taman 810 aa 19.267182|  72.86914/23.07.2022 3:15 PM|Planted In HDPE Bag Live
651| 651|Largerstromia speclosa Taman 8-10' 2-3" 19 267183| 72 86913&|23 07 2022 3:15 PM|Planted In HDPE Bag Live
€52 652{Largerstromia speciosa Taman |8-10' 23" 19.267179|  72869138|23 07 2022 3:16 PM|Planted in HDPE Bag Live
653 653|Largs Taman IB-‘.I.Q' 23" 19.267177, 72.869141|23 07 2022 3:16 PM|Planted In HDPE Bag Live
654| B54|Largerstromia speciosa Taman 8-10' 23 19.267176| 7286914423 07 2022 3:16 PM| Planted In HOPE Bag Live
655|  655|Largs i it Taman 8-10' 2-3* 19 267177 72.865148|23.07.2022 3:16 PM | Planted In HOPE Bag Live
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__ESGI 656 8-10' 23" 19.267184 72 86914723 07 2022 3:16 PM|Planted in HOPE Bag Live
657| 657 810 25 | 19267191} 728691322307 2022 3:25 M| Planted In HDPE Bag Live
_ess| s g0t fax 19267202  72.863129|23072022 |  3:25 PM|Planted In HOPE Bag_ Live
ﬁS‘S“l 659 E-__lg‘ 2-3" 19 267202 7286912823 072022 3:25 PM{Planted In HDPE Bag Live
660| 660| Tabebuia rosea . Pink trumpet tree 8-10' 23" __19.267202] 7286912823 07 2022 3:26 PM |Planted In HDPE Bag Live
661| 661 Tabebuia rosea __|Pink trumpet tree 8-10 2-3° 19 267202 72.869128{23 07.2022 3:26 PM|Planted In HOPE Bag Live
| 62| 662|Tabebuiarosea Pink trumpet tree __[8-10' 23" 19267202|  72.869128|23 07 2022 3:26 PM|Planted In HDPE Bag Live
663] 663 Tabek rosea Pink trumpet tree 8-10" 23" 19 257204 72.86913|23.07.2022 3:26 PM|Planted In HDPE Bag Live
664| 664]Tabebuia rosea Pink trumpet tree 8-10" 3" 19 297202 72.869136/23.07.2022 3:26 PM| Planted In HOPE Bag Live
665| 665|Tabebuia rosea Pink trumpet tree 8-10° 23" 19 297202 72.869136|23 07 2022 3:26 PM |Planted In HDPE Bag Live
666| 666|Tabebuia rosea Pink trumpet tree 8-10' 23 19.297203 72 869136|23 07 2022 3:26 PM | Planted In HDPE Bag Live
667| 667|Tabebuia rosea Pink trumpet tree 8-10' 13" 19.297207 72.86914423.07.2022 3:27 PM|Planted in HDPE Bag Live
668) 663|Tabebuia rosea Pink trumpet tree 8-10' 23" 19.297207 72.86914423.07 2022 3:27 PM|Planted In HDPE Bag Live
669 663|Tabebuia rosea Pink trumpet tree 8-10' 23" 19.297218 72.869211/23.07.2022 3:27 PM|Planted In HDPE Bag Live
670  670|Tabebuia rosea Pink tree 8-10' 23" 19.26721 72.869248| 23.07.2022 3:28 PM|Planted In HDPE Bag Live
671] 671|Tabebuia rosea Pink pet tree 8-10' 23" 19.267191 72.869276{23.07.2022 3:28 PM | Plantad In HDPE Bag Live
672| 672|Plumeria Obtusa Chafha white 8-10' 2.3 19 267251 72.869224| 23.07.2022 3:29 PM |Planted In HDPE Bag Live
673 :;Lhmrh Obtusa Chafha white 8-10° 2.3 19.267254 72.86922{23.07 2022 3:30 PM | Planted In HOPE Bag Live
674| 674 |Plumeria Obtusa [Chafha white 8-10° 23 19.267265 72 869204 123.07.2022 3:30 PM | Planted In HOPE Bag Live
675| 675|Plumeria Obtusa Chafha white 8-10" e 19.267269 72.869204|23.07 2022 3:30 PM|Planted In HDPE Bag Live
676| 676|Plumeria Obtusa Chafha white 8-10" 23" 19.267252 72.869177(23.07 2022 3:30 PM|Planted in HDPE Bag Live
677| 677|Plumaeria Obtusa Chafha white 8-10' >3 19.267303| 72.869173(23.07.2022 3:30 PM [Planted In HDPE Bag Live
678| 678|Plumeria Obtusa Chafha white 8-10" 3 19.267294 72 869186{23.07.2022 3:30 PM [Planted In HDPE Bag Live
| 679 679|Plumeria Obtusa Chafha white 8-10' P 19.267297|  72.869186{23.07.2022 3:30 PM | Planted In HOPE Bag Live
680}  680(Plumeria Obtusa Chafha white 8-10' 2" 19267303 72.86917223 07.2022 3:30 PM | Planted In HDPE Bag Live
681] 681|Plumeria Obtusa Chafha white 8-10' »3* 19267299 72 863163|23.07.2022 3:31 PM|Planted In HDPE Bag Live
682| 682)Plumeria Obtusa Chafha white 8-10 23" 19.267273|  72.869207|23 07 2022 3:31 PM|Planted In HDPE Bag Live
583| 683|Plumeria Obtusa Chatha white 8-10' 23" 19.267468| 72.869561| 24 07 2022 12:37 PM|Planted In HDPE Bag Live
684| 684 |Tabebuia rosea Pink trumpet tree B-10" 23" 19.267224 72 869261|23 .07 2022 3:32 PM|Planted In HDOPE Bag ___ JLive
685| 685|Tabebuia rosea Pink trumpet tree B-10" 23" 19.267222 72.863261|23 07 2022 3:32 PM|Planted In HDPE Bag Live
686| 686(Tabebuia rosea Pink trumpet tree __ |8-10' 23" 19.267221|  72.869262|23.07.2022 3:33 PM|Planted In HOPE Bag Live
687| 687|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267237 72.86926823.07 2022 3:34 PM | Planted In HDPE Bag Live
688| 688 Tabebuia rosea Pink trumpet tree _ |8-10" 23 19267222] 72.869266|23.07.2022 3:34 PM|Planted in HDPEBag ____|Live
689| 689|Tabebuia rosea Pink trumpet tree | 8-10' _P_'.:-r 19.267221|  72.869265|23.07.2022 3:34 PM |Planted In HOPE Bag Live
650/ Tabebuia resea Pink trumpet tree  |8-10 23" 19.267224|  72.869261)|23.07 2022 3:34 PM|Planted In HDPE Bag Live
691] 691 Tabebuia rosea Pink trumpet tree _ |8-10' 2-3" 19.267224|  72.869258)23 07.2022 3:34 PM|Planted In HDPE Bag Live
692| 692|Tabebuia rosea Pink trumpet tree B-10' 23" 19.267222 72.869256|23.07.2022 3:34 PM|Planted In HOPE Bag Live
693| 693|Tabebuia rosea Pink trumpet tree 8-10' 2-3" 19.267223 72.86924423.07 2022 3:35 PM|Planted In HDPE Bag Live
94| 694 |Plumeria Rubra Chatha Red 8-10' 2-3" 19.267231 72.865223|23.07.2022 3:52 PM|Planted In HDPE Bag Live
95| 695 |Plumeria Rubra Chafha Red 8-10 23" 19.26724 72.869227|23.07.2022 3:52 PM|Planted In HDPE Bag Live
696| 696|Plumeria Rubra Chafha Red 8-10' 2-3 19.267235 72.869223|23.07.2022 3:52 PM |Planted in HDPE Bag Live
697| 697 |Plumeria Rubra Chafha Red 8-10' 2-3* 19.267238|  72.869233|23 07.2022 3:53 PM|Planted in HDPE Bag Live
658| 698|Plumeria Rubra Chafha Red 8-10' 2-3° 19.26724 72.869232|23.07.2022 3:53 PM | Planted In HDPE Bag Live
699| 699|Plumeria Rubra Chafha Rad 8-10° 2-3" 19.267239] 72.869231}23.07 2022 3:53 PM|Planted In HDPE Bag Live
700|  700|Plumeria Rubra Chatha Red 8-10' 3" 19.267239/ 72.869232{23.07 2022 3:53 PM|Planted In HDPE Bag Live
701] 701|Plumeria Rubra Chatha Red 8-10' 23" 19 26724 72.869226{23.07.2022 3:54 PM|Planted In HDPE Bag Live
702| 702|Plumeria Rubra Chafha Red B-10' 23" 19267238 72 869226(23.07.2022 3:54 PM|Planted In HDPE Bag Live
703] 703|Plumeria Rubra Chatha Red 8-10° -3 19.267232 72.869224|23.07.2022 3:54 PM|Planted In HDPE Bag Live
704| 704|Bauhinia Purpulata Kanchan |8-10' 2-3" 19 267238 72.869224|23.07.2022 3:55 PM | Planted In HDPE Bag Live
05| 705|Bauhinia Purpulata Kanchan B-10' 2-3" 19 267238 72.869223|23 07.2022 3:56 PM | Planted In HDPE Bag Live
706| 706|Bauhinia Purpulata Kanchan 2-10' 2-3" 19.25724 72.869222| 23 07 2022 3:56 PM|Planted In HDPE Bag Live
| 707) 707 Bauhinia Purpulata Kanchan 8-10' 3-3" 19 267243 72 869218123 07 2022 356 PM| Planted In HDPE Bag Live
708| 708!Bauhinia Purpulata Kanchan 8-10' _1-3 . 19 267241 72 86522|23 07.2022 3:56 PM Planted In HDPE Bag Live
703|  709|Bauhinia Purpulata Kanchan ey _8-10' —I 3-3" 15_2672115 72.869218|23.07 2022 3:56 PM | Plantad In HOPE Bag Live
|__710f 710|Bauninia Purpulata |Xanchan 8-10' 2-3" 19.267245 72 869207(23.07.2022 “ 3:57 PM | Planted In HOPE Bag Live
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- m ‘ﬂllmdlhh Purpulata | kanchan 8-10' 23" 19267242  72869207{23 072022 3:57 a HOPE Bag Live
712| 712|Bauhinia Purpul Kanch hlnlU' 2-3" 19.26724 72.86921{23 07.2022 3:57 ~ nted | E Bag Ju“
713|713/ Bauhinia Purpulata Kanchan lu-m' 23"  19.267235| 7286321623 07 2022 3:57p) 8ag Live
74| 714 hinia Purpulata Kanchan 8-10' 2-3* 19.267239 72.869224{23 07 2022 3:58 PM : E Bag Live
715|  715|Bauhinia Purpulata Kanchan 8-10' 23" 19.267239|  72.869226/23 07.2022 3:58PM Hf*E Bag Live
716 716|Bauhinia Purpuk Kanchan 8-10' 23" 19.267239| 72 869226{23 07.2022 __'__ 3:58 PM|Planted In bee Bag Live
717| _717|Pongamina Pinnata Karan| la10 290 19.267236] __ 7286922(2307 2022 3:598M|Planted In HDPE Bag uve |
718| 718|Pongamina Pinnata Karanj 8-10' 2-3" 19 267237 72.8692223 07 2022 3:59 P&nhﬂ In HOPE Bag Live
718| 719 gamina Pinnata Karanj 8-10 3" 19.267231 72.869224(23.07.2022 3:59 PM|Planted in HOPEBag _  [Live

ﬂi 720|P: ina Pinnata Kara |8-10" Ea 19.267232 72 869227|23.07 2022 3:.59PM|Planted In HOPEBag _ |Live
721] 721|Ponga: Pinnata Karanj IFIO' 2-3* 19.267233 72.869229|23 07.2022 4:00 PM|Planted InHDPEBag _ Live
722| 722|Pongamina Pinnata IKarInl Il—lﬂ' 2-5" 19267234 72.869229|23 07 2022 4:00 PM|Planted in HOPE Bag Live
723 773]rarp-n Pinnata Karanj 8-10' 33" 19.267233]  72.869231|23.07.2022 4:00 PM|Planted In HDPE Bag Live
724 724 Pinnata Karanj I!-:.u' 2-3" 19.26723]  72.869228/23.07.2022 4:00 PM|Planted In HDPE Bag Live
725 725|Pongamina Pinnata Karan] I!-ll:l‘ 23" 19.267235]  72.869225[23 07.2022 4:01 PM|Planted In HDPE Bag Live
'J'IGI 726 Pongamina Pinnata Karanj [!-!.0' 23" 19.26723|  72.869224/23.07.2022 4:01 PM|Planted in HDPE Bag Live
727|  727|Pongamina Pinnata Karanj 8-10' 2-3" 19267232 72 B69226|23 07 2022 4:02 PM|Planted In HDPE Bag Live
728| 728|Saraca indica Sita Ashok 8-10' 2-3" 19.2672|  72.B69121{23.07 2022 4:05 PM|Planted In HDPE Bag Live
729 TI9I Saraca indica Sita Ashok 8-10' 2-3" 19.2672 72.869121/23.07.2022 4:05 PM|Planted in HDPE Bag_ Live
730 TMIS.ﬁn indica Sita Ashok 8-10' 2-3" 19 267202 72.869122|23 07 2022 4:05 PM|Planted In HDPE Bag Live
731] 731)Saraca indica Sita Ashok 8-10' 2-3" 19 267208, 72.869125/23.07.2022 4:05 PM | Planted In HDPE Bag Live
732/ ml&m indica Sita Ashok 8-10' 23" 19.267211 72.869125|23.07 2022 4:05 PM |Planted in HDPE Bag Live
733| 733|Saraca indica Sita Ashok 8-10' 2-3" 1926721 72869128)23 07.2022 4:06 PM |Planted in HDPE Bag Live
734|  734|Saraca indica Sita Ashok 8-10' 2-3" 19.267211 72.869131|23.07 2022 4:06 PM|Planted In HDPE Bag Live
735|  735|Saraca indica Sita Ashok 8-10' 3 15 26721 72 86913|23 07 2022 4:07 PM|Planted inHDPEBag [Live
736|  736|Saraca indica Sita Ashok |8-10' 2-3* 19 267138 72 869151(23 07 2022 4:07 PM |Planted In HDPE Bag Live
737|  737|Saraca indica Sita Ashok ll—lﬂ‘ 2.3 19267196 72869168(23.07 2022 4:07 PM|Planted in HOPE Bag Live
738|  738|Saraca indica Sita Ashck 8-10" Pe s 19 267194 728692|23.07.2022 4:07 PM|Planted In HDPE Bag th!
738  739|Saraca indica ISM Ashck 8-10' - 19.26719 72.869213{23.07.2022 4:08 PM | Planted in HDPE Live
740|  740|Saraca indica lﬂﬂ Ashok 8-10' 2-3 19 267191 7286921823 07.2022 4:08 PM | Planted In HOPE Bag Live
741| 741|5araca indica ISR: Ashck 8-10" 2-3" 19.267152| 72.8692172{23.07 2022 4:08 PM | Planted In HDPE Bag Live
742|  742|5araca indica Sita Ashok |8-10' 2-¥ 15267212/ 7286925123 07.2022 4:10 PM| Planted ln HDPE Bag Live
743|  743|Saraca indica Sita Ashok 8-10' -3 19.267206|  72.86925223.07 2022 4:11 FMIPImhd InHDPEBag _ |Live
744|  744|Saraca indica Sita Ashok Il—J.D' 27 19 267204 72 869261123 07,2022 4:13 PMIFhm-d In HDPE Bag Live
745|  745|Saraca indica Sita Ashok 8-10' 23" 19.267204|  72.869261|23.07.2022 4:13?Mll’lmted In HDPE Bag Live
746 745|{Saraca indica Sita Ashok 8-10" 2-3 15 267203 72 86926623 07.2022 4:13 PM|Planted In HDPE Bag Live
747|  747|Saraca indica Sita Ashok lD—lD' 2-3 19.267204|  72.869262|23.07.2022 4:13 PM|Planted In HDPE Bag Live
7a8|  748{Saraca indica Sita Ashok 8-10' 23 19.267204 72.869262|23 07 2022 4:14 PM|Planted In HOPE Bag Live
749|  749|Saraca indica Sita Ashok 8-10' 23 19.26721| 72 869258(23 07.2022 4:14 PMII‘hnud In HDPE Bag Live
750] 750}Saraca indica Sita Ashok 8-10' 2.3 19.267215 72.869258|23.07 2022 4:14 PMIPlII'mId In HOPE Bag Live
751 TSIISum indica Sita Ashok 8-10' 2-.3* 19 267218 72.8692559|23 07.2022 4:14 PMIPhnl!d In HDPE Bag Live
752 75?[5-:3:: indica Sita Ashok 8-10' 23 19.267219 72.86926|23.07 2022 4:14 PM|Planted In HOPE Bag Live
753] 753[Saraca indica Sita Ashok 8-10' 2-3* 19.267201) 72.86926|23 07 2022 4:14 PM |Planted In HDPE Bag Live
754]  754|Saraca indica Sita Ashok 8-10' -3 19267201 728692623 07 2022 4:15 PM|Planted In HOPE Bag Live
755)  755)Saraca indica Sita Ashck 8-10' -3 19.2672 72 B69253|23 07 2022 4:15 PM |Planted in HOPE Bag Live
756| 756|Saraca indica Sita Ashck 8-10' 23 19.267193 7286925423 07.2022 4:15 PM|Planted In HDPE Bag Live
757) 757|Saracaindica Sita Ashok 8-10 23" 19.267161 72.869132|23.07 2022 4:16 PM|Planted In HDPE Bag Live
758| 758| Michelia ch Son chafha 8-10' -3 19.267325 72.869069|24 07,2022 12:47 PM|Planted In HDPE Bag Live
759 753 Michella champaca Son chatha 8-10' 23" 19.267047 72.86912|23.07 2022 4:21 PM|Planted In HDPE Bag Live
760| 760| Michelia champaca Son chafha 8-10' 2-3* 19267341 72 869049|24 07.2022 12:47 PM|Planted In HDPE Bag Live
761| 761 Michelia champaca __|son chatha 810 23 19.267345|  72.869052|24 07 2022 1248 PM|Planted InHDPEBag  |lve

762|  762|Spathodea Companulata African Tulip tree 8-10' -3 19.267218| 72 .869167|23.07.2022 4:25 PM|Planted In HDPE Bag Live
763|  763|Spathodea Companulata African Tulip tree 8-10' b A 19 267204 72 869117}23 07.2022 4:25 PM|Planted In HDPE Bag Live

__764| 764|Spathodea Companulata African Tulip tree 8-10' 2-3" 19.267226|  72.869107|23.07 2022 4:26 PM|Planted In HDPE Bag Live
765 765|Spathodea Companulata African Tulip tree 8-10' 2-3" 19 267223 72 869092|23.07 2022 4:26 PM |Planted In HDPE Bag Live
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1w lag 1s200219| 7236900 |23.07 2022 4:26 PM|Planted In HDPE Bag _] Live
167|  767|Spathodes Companulata 16 w 1926rats|  7236908|23.07 2022 426 ¥ |Manted in HOPE Bag.__|Live
768 mI dex Companadatgli 4 o rplmae s 1o 2 19.367209)  72.860084|23.07.2022 427 PM [Parted InHDPE B3 |Live
768|769 Fabrebusa ramea Pink 210 23 19267215| _ 72.865008| 23.07.3022 a0 mlpumd InHDPEBsg |Live
P ——— ey AT 23 19.267215)  72.368106(23.07 2022 4:30 PM [Pianted In HDPE Live
711] 771 vabebuia rosea ‘t tiree |8-10' 23 19.267212]  72.86910823.07.2022 .31 PM|Planted In HDPEBag _|Live
172| _772|1abebuia rosea " Pink trumpet tres 2100 2r 19.367209)  72.869107|23.07.2022 .31 PM|Planted In HDPL By |Live
173|  773|Tabebuia resea Pink trumpet trea _[B-10¢ 23° 19.267208] 728691262307 2022 4:31 PM|Planted n HOPEBag__ |Lwe
77a| 77| 1abebuia rosea Pk wee |20 23" 19.267208|  72869164(23.07.2022 4:31 PM|Planted tn HDPEBag _ [Lwe
775|775 | Tabelwia razea pink trumpet trea__|8-10° 23 19.267208|  72.869154]2307 2022 4:31 #é|Planted In HDPEBag__|Live
76| _776|Mimusops elengs [Bakul 810 2.3° 19267328|  72860181/24.07.2022 1047 AM |Planted In HOPE Bag _|Live
m n;lmwm Bakul 810' 23" 19.267358| _ 72.869195|24 07.2022 10:47 At |Planted InHDPEBag _|Live
78 ml- liocephatus cadamba | Cadamb 510 23" Jszm] 72869179)M07 2022 | 1049 AM|Planted InHDPEBag _|live
el eahsinbies odhate |Cotem 810 230 19267207| 72969174 | .07, 2022 10:49 AM Planted InHDPEBag _|Live
780| Anthoceptatus eadame Cadamb 810 2.3 1926722 72869174 | 34.07.2022 10:50 AM [Planted In HOPE Bag Live
| 781 damb Cadarmb 810 23 19267218 72.36374|24.07.2022 10:50 AM |Planted InHDPEBag ___|Live
782| _ 782|Delonix Regia Gulmals 510 25 1926705 72389234| 24072022 10:53AM|Planted InHDPEBag ___|Live
783] 783|Delonix Regia Gulmal s 10 25 15 72 868248 34 07.2022 10:53 AM|Planted In HOPE fiog. | Live
784 784|Delenix Rogia {Guimot s 2.7 19267306)  72869231{24.07.202 10:53 AM [Planted In HDPE biag.____ |Live
785 785 |Delonix fega Gulmah 810 25 1967308 7226923)24.07.2022 10:53 AM [Planted In HOPE g |Live
786| _785|Delonix Rega st 810 PEN u.zsﬂnl 72.86923| 24 07.2022 10:53 AM|Planted In HOPEBag__ |tive
787| 787 |Kavarga odoiata Kawati chafha 510 23 19.267183|  72869753) 24 67.2022 10:55 AM | Plantedd In HOPEBag_ |Live
788| _ 788|Kananga edotits Kawali chafha a1 23 19.267108|  72.869348/24.07.2022 10:55 AM | Planted In HDPEBag _[Live
ml 753 Kiaya smnegat African mohogany _|8-10° 23 19267212 72.869187|24.07.2022 1056 AM|Planted In HOPE o |Live
720|790 |Khava senegatensia Adrican mohogany__|3-10° 23 19267202 72.869168|24.07. 22 1056 AM|Planted In HOPEBag___|Live
791) 791 |Khaya senegal Afrcan motiogany Is-ur 23 19267216| _ 72.869204| 24 07.2022 1057 AM|Planted In HDPEBag___|Live
792| _ 792|Milintonia hortensis Booch |e-ur 23 19.267138) 7286897724 07.2022 2:39PM|Planted InHDPEBag____ |iive
793|793 iintonia hortensi Booch |l—1rr 2.3 19367217|  72.988882{ 24.07.2022 11:02 AM [Planted InHOPE Bag _|(ive
| 794 794|Mifintonia hortensis 8occh 510 23 19.2657157] _ 72868956{24.07.2022 2:40 pM|Planted In HOPE Bag___|iive
795| _795| Milfintonia hortensis Booch 10 2y 19.267155|  72868962)24.07.2022 2:40 PM|Planted In HOPE Bag _|Live
u_;sr 796| Millintonia hortensis {800ch 10 2z 19.26714| _ 72.858945(24.07.2022 240 PM|Planted INHDPE Bag ___[Live
797] 797 Millintania hortensis pooch 81 2y 19.267137 nm!umznzz 2:40 PM|Planted In HOPE Bag.__[Live
| 798| 798|ricus eligioss Pimpal 8.10' 23 T - 2:40 PM|Planted In HDPEBsg___ [Lve
798 mln:- religiosa Pirmgal |10 2.9° 1967137 72.888543| 24.07.2022 2:40PM|Plantad In HOPE Bag___|Live
ga0| _ 800|ficus ralig Pimgal In—m’ 29 19267217 72.868857|24.07.2022 11:07 AM | Plantad in MOPEBag __ |Live
sat| 501 {Pongamina Pinata Kavary Imn' 24 19.67291)  72.869234(24 07.2022 1111 AM | Planted In HOPE Bag.____|tive
| 02| 202Pangamina Pinnata Kazary Ia—m‘ 23 19.267245| _ 72.868229{24 07.2022 11:11 AM|Planted In HDPEBsg.___|Live
03 —mLm‘Imlm Pinnata |nm¢ In—m‘ 2 1926725  72.988221)24.07.2022 1111 AM|Planted InHOPEBag _ [Live
804 mlm Pinnata Karany 810 23 19.367251|  72.968221|24.67.2022 11:11 AM|Planted In HOPEBag____|Live
| sos) aslwnm Pinnats Karan 810° 23 19.267266| _ 72.368253|24.07.2022 11:11 AM | Planted In HOPE Bsg | Live
| s0] _I.- arvina Pinnata Karan 810 23 19267262 72.859252|24.07.2022 11:11 AM|Planted In HOPE Bag | Live
807  807|Pangarina Pinnata Karan| 810 23 19.267255|  72.889753|24.07.2022 11:12 AM|Plated InHDPEBag__[Live
sos| _sos|p Pinrata Harany 810 23 18.367254| _ 72.869258(24.07.2022 11:12 AM|Planted In HDPE Bag___|Live
09| soslpa Pinnata Karan| 10 23 19.267191| _ 72.869285(24.07.2022 11:15 AM |Planted In HOPE Bag____[Live
10| 810|Ponganiing Pinnata Karanj a0 23 19267177| _ 72.869234{24 07,2022 11:15 AM|Planted In HDPE Bag __|Live
811 811 |Pangamna Pinnata Karan] 810 2 19.267193| _ 72889284)24.07.2022 11:15 AM | Planted In HOPE Bag ___[Live
82| 812|Pongamina Pimats |karsny 810 23 19267161 72869261|24.07.2022 11:16 AM|Planted In HOPE Bag___ [Uive
813| _813|Pangamina Pinnata yaran) 310 23 19267166  72.86926{24 07.2022 12:16 AM|Planted n HDPE Bag__|Live
814] 814|Pongamna Pinnata Karan) 510 23 19.267169|  72.869261)24.07 2022 1116 AM|Planted In HOPE Bag___ |Live
B1S #15|Pangamina Pinnata Karan| 8-10' 23" 19.267169 TL8E9261|24.07.2022 11:16 AM|Planted In HDPE Bag Live
B16| B16|Panganmwna Pinnata Karan 8-10' 2-3" 19.26717|  72.869257|24.07.2022 ll:lGAMIPhntad In HDPE #ag Live
#17| _817|Pangamina Pionata Katani 510 23" 19267246 72.86904/24.07.2022 11:17 AM |Planted In HOPE Bag____ |Live
818 818|Pongemina Pinnata Karany 820 23 10267161  72.869313|24.07.2022 11:17 AM|Planted InHDPE Bisg_[Live
815 219/Pongamina Pinnata Karan] s10 23 19.267154|  72.869303( 24.07.2022 11:19 AM |Planted In HDPE flag___|Live
s20] 820/Pongamina Pinnata  [xaray  jsao 23 19.267218]  72.860245{24.07.2022 1140 AM [Planted tn HOPE Bag_ [tve
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821 821 Pinnata Karanj Bt 2w 19.267164 nmm]umm 11:20 HORE Ba Uve
822) Terminalla catapsa |Desi Badam 810" 23 19.267167 nmaoslu‘m.am 11:214 InHOPEBag _ |Uve |
823 lfa catappa Des| Badam 8-10" 23 19267173 72 #69302)24 07.2022 12 HOPEBag  |uive
#24] _824{Terminalla catapga Desi Badam ___[8-10' 23 19.267173|  72.86929624.07.2022 1217 PEBag  [uve
85| 825 lia catappa Desl Badam 8-10' 23" 19.267175|  72.869288)24.07.2022 11:21AM Bag Live
826 826|Terminalia Desi Badam 810" 23 19.267175|  72.869268/24.07.2022 11:21 AM |Plantd Bag __[Live
827) 827|Terminalla cati Des! Badam |a-10' 23" 19.267175| _ 72.869288)24.07.2022 11:21 AM|Planted in HBEE Bag Live
_828| E28{Terminalia Desi Badam 810" 23 19.267177 _ 72.869285)24.07 2022 n%‘::r in HDPE Bag Live
825| 829|Terminalia catappa Des! Badam In-w 23" 19.267218| _ 72.869285(24072022 | 11:24 In HOPE Bag Live
830| 830 Terminalia catappa Desi Badam 810" 2 19.267198|  72.869248|24.07 2022 11:24 AM|Planted In HDPE Bag Live
831| 831 |Terminalia catanpa _ Desi Badam 8-10' 25 19.267192|  72869245(24 07.2022 11:24 AM)| Planted In HDPE Bag Live
 832|  832|Plumera Obtusa Chatha white 810° e 19267273 72869238{24.07.2022 1mmlmnud In HOPE Bag Lve |
833 mlnmonun |Chatha white 310° 23 19267277)  72.86324|24.07.2022 1msmlmm InHDPEBag __ |Live
834 mln-mom |Chatha white 210 23* 18.267275|  72.86927424.07.2022 11:26 AM |Planted In HDPE Bag Live
835 aslnummuum Chatha whita 210 23" 19.267267|  72.869197{24.07.2022 11:26 AM|Planted In HOPE Bag Live
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BHAYANDER MUNICIPAL CORPORATION

Town Planning Department
Swami Vivekananda Bhavan R.B.K. Next to the school, Kanakiya, Miraroad (East)
District Thane - 401 107

Tel: 022-28121455 E-mail ID- ty@mbmec.gov.in

O/w. No. MNP/TP/ 4622/2021-22 Date : 31/03/2022

To,
Authority Holder — M/s. Eversmile Pvt. Ltd.

through - Consultant Engineer — M/s. Tejas Consultant.

Sub.: For revised construction permission with approved plan as per the

provisions of the UDCPR Regulation for the proposed building type "A" to

"' "K and L" and "Club House" buildings in the Srishti Complex at

I

Village Penkarpada bearing Survey No. / Part No. at Penkarpada. 63(231),

65(232), 66(233), 67(234), 68(235), 64/2(240/2), 39(207), 49(217), 50(218),

1
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Ref .. 1)

3)

¥ 1393

51(219), 52(220), 60/1,2(228/1,2), 61(229), 62/1,2 - 4(175),

oo -7

N, o

/
79(187), 71(236), 74(238), 76(239), 77(244), 78(255), 69(2 % 70(257),

75(258) within the limits of Mira Bhayander Municipal Corporation area.
Your application dated 02/03/2022, dated 25/03/2022 and dated
30/03/2022

Approval of the scheme under Section 21 (Corrigendum) as per order No.
ULC / TA / F-62 / SR / 142, 143 and 144 dated 10/08/1994 from Hon.
Competent Authority Urban Agglomeration Thane and extension dated
31/08/2004 and Government Circular No. ULC 2018 / CR.No.29/ULC-1
dated 05/12/2018 as well as Letter under No. ULC/ TA/ F-62 / Section21 /
SR/ 142 + 143 + 144 /02 / 2019 / 133 dated 20/02/2019.
Non-Agricultural Permission Order of Hon'ble Collector Thane bearing
No. Revenue / Desk-1 / NAP / VIl / SR / 221 dated 20/03/1985 and No.
Revenue / Desk-1/NAP /VII /SR /222 dated 02.07.1985 and No. Revenue

/ Desk-1 / NAP / VII / SR / 223 dated 28/02/85 and Conversion Tax
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4) Construction permission with amended Plans approval as per Letter of
this Office No. MNC/TP/1599 /2021-22 dated 26/08/2021.

5) Letter from the Estate Investment Company Pvt. Ltd. No. El / 280 dated
25/02/2009, No. EI/278 dated 25/02/2009, No. EI/279 dated 25/02/2009.

6) Preliminary NOC Certificate vide Letter from the Fire Department of the

Municipal Corporation No. MBMC/Fire/1156/2021-22 dated 29/12/2021.
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MIRA BHAYANDER MUNICIPAL CORPORATION * “%\.
Town Planning Department
Swami Vivekananda Bhavan R.B.K. Next to the school, Kanakiya, Miraroad (East)

District Thane - 401 107

Tel: 022-28121455 E-mail ID- ty@mbmc.gov.in

O/w. No. MNP/TP/ 4622/2021-22 Date : 31/03/2022

7) Certificate vide letter from Environment Department of Government No.

21-69 / 2020-1A- Ill dated 28/12/2020.

8) Certificate vide MCZMA Authority of Government letter No. CRZ-2018 /

CR/ 273/ TC-4 dated 07/06/2019.

9) Certificate under Green Building dated 21/12/2021 issued by IGBC

organization.

Revised Construction Permission :- (with revised Plan approval)
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Pursuant 6 your request for development work / construction Permission under

Sections 44 and 45 of the Maharashtra Regional and Town Planning Act, 1966 and
Sections 253 to 269 of the Maharashtra Municipal Corporation Act, 1949, this
permission is being granted to the Layout and construction plans of the building on

Survey No. / Part No. 63 (231), 65(232), 66(233), 67(234), 68(235), 64/2(240/2),

39(207), 49(217), 50(218), 51(219), 52(220), 60/1,2(228/1,2), 61(229), 62/1,2(230/1,2),

4(175), 79(187), 71(236), 74(238), 76(239), 77(244), 78(255), 69(256), 70(257), 75(258)

at village Penkarpada within the limits of Mira-Bhyandar Municipal Corporation

subject to your compliance with the following terms and conditions.

1) This plot is to be used only for the residential+ commercial use as shown in

the construction Plan.

2) With this Construction Permission you shall not be able to do any construction

on the land which is not in your possession.
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3)

4)

)
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of the said Plan certified by their Deputy Superintendent o d Records,

Thane is to be sent in two copies for the records of this office and it is
necessary to obtain approval for the same.

The subdivision of this plot cannot be done without the prior permission of
the Municipal Corporation. Also, if the rights to develop the other buildings in
the approved layout are granted to other/another Developer/ authorized for
development, and if the Secondary/other Developer committed a breach /
does not comply with the approved construction plans and FSI and the terms
and conditions mentioned in the Permission then the Original Developer and
the Architect shall be responsible for all these acts.

The roads around this plot for which the Plans that have been approved earlier
shall be consistent with the road in this Plan at the time of actual measurement
and demarcation. Similarly, it shall also be the responsibility of the Developer

/ Architect / holder to keep the adjacent roads to the construction proposed
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1398 1077 >
d"“.' i

The provisions of the Urban Land Ceiling Act, 1976 and the provisions of the
Maharashtra Land Revenue Act shall not be interfered with in any way and
Developer and Architect, other Holders shall have the responsibility of
implementation of all the Orders passed under these Acts form time to time.

The common open spaces in the Layout / construction Plan, shown / proposed
in front of the building is public and shall be owned by the Municipal
Corporation and this space shall be used for public road / road widening. The
Applicant, Developer and other holders shall not have any legal right in this
regard.

The Applicant, the Developer, the Architect, the holder and the concerned
persons shall be responsible in case of dispute arises regarding the ownership
right.  Also, the Applicant, Developer and Architect shall have the

responsibility to ensure that the access road is available to the above site and
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11)
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to match with the boundaries of the site actually. In case of

is necessary to obtain the revised approval.
It shall be mandatory for the Applicant / Developer to complete the roads,
drainage, gutters and open space (RG) in the approved layout as per the Rules
of the Municipal Corporation and keep the amenities permanently open for
public use.

There shall be provision for building lift, fire extinguisher, two water tanks one
is on the land and another on building with two electric pump sets.

Municipal Corporation does not guarantee to supply water for construction
and drinking and other purposes. The Developer / holder shall have the entire
responsibility for the same. The Developer / holder shall also have the
responsibility to provide sewerage and drainage. It is binding on you to
provide adequate toilets and créches for the construction workers as required
at the time of commencing the construction and till the completion of

construction.
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approval, Builder's name, Architect's name, Non-agricultural approval and
other approval details. It is also the joint responsibility of the Architect-and the
Developer to make the original documents of all the approvals available on
site for inspection / scrutiny at all times. If such documents are not received
on the spot, the work shall be stopped immediately.

Before constructing the building in the approved Layout, by taking soil test
and taking into consideration all the technical aspects related to the
construction site earthquake prone area (specifically earthquake of highest
intensity in seismic zone should be considered) prepare RCC design and
obtain the approval of the concerned Competent Authorities. Also, the
Applicant, Developer, Structural Engineer, Architect, Construction Supervisor
shall jointly responsible for the implementation of the National Building Code
by providing provisions regarding the life of the, use, quality and standard of

construction materials and fire extinguishing system and during the

9
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15)

16)

17)
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construction work technical and non-technical process shall
and comply it.

In case of existing trees in the Layout, prior approval of Municipal Corporation
and other departments is mandatory for cutting it. Also plantation to be done
in the open space.

If there is a discrepancy between the approved construction plans and the
construction on the site, then as per Rules, obtaining approval for the revised
construction plans immediately otherwise, as [er Sanctioned Development
Control Regulation this construction becomes unauthorized and accordingly,
the action for demolishing the above unauthorized construction shall be
done.

Construction materials cannot be kept on the road or in public places. In case
of violation of this, the Municipal Corporation shall take punitive action
against you.

In the following cases, the cancellation of the approved construction plans

and Construction Commence permission by the Municipal Corporation shall

10
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provis‘ions of Maharashtra Municipal Corporation Act 1949 and Maharashtra
Regional and Town Planning Act 1966.
If construction is not done as per approved construction plan.
If it is observed that all the terms and conditions mentioned in the
approved Construction plan and Commencement Letter are not being
complied with.
If there is any change in the use of the land under proposal under the
Maharashtra Regional Land and Town Planning Act, 1966 and other Acts,
or if it is proposed to change the use.
Action shall be taken under section 258 of this Act, in case of submission
of incorrect information and non-legal documents in the proposal
submitted to the Municipal Corporation and if it is observed that the

Municipal Corporation has been misled in accordance with the proposal.

11
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If stilt is proposed on the ground floor of the proposed buildik\%e height of
stilt shall be kept as per the approved construction ptan‘énd this space shall
be used for parking only.

In the approved development plan, the (Set-back) area adm. 63392.40 sq.mtr
affected by Development Planning Road / road widening has been transferred
to the Municipal Corporation therefore, the benefit of additional FSl/approval
in lieu of this transferred land has been given to you hence, the Developer
shall have the responsibility to keep the area permanently open, vacant, free
from encroachment. Also, the ownership of this land cannot be transferred to
others under any circumstances and at any time. Also, you or other concerned
and holders shall not accept the consideration for this area from others.

If it is proposed to demolish the existing building in the approved Layout, then
it is mandatory to demolish the existing building and start the construction of
the new building after getting the existing construction area certified by the

Municipal Corporation.

12



21)

22)

23)

24)

mandatory to obtain the User Permission for the completed building first and

thereafter use the building for use. If it is observed that the use of the building
is going on without obtaining the User Permission from the Municipal
Corporation then legal action shall be taken against the Architects,
Developers and holders personally.

This Approval shall be valid for four years. However, if the work does not start
within one year, the Developer shall be responsible for renewing the
Permission as per Regulation 2.71 of the UDCPR. Otherwise, legally the
approval shall be revoked automatically.

The responsibility of compliance of the terms and conditions of the said order
shall be of the Authority holder, Construction Supervisor, Architect, Structural
Engineer and holder.

You have given affidavit dated 29/12/2021 regarding ownership of the said

land and no suit is pending in the Court. The Permission granted shall be

revoked if any discrepancies are found in this regard.

13
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25) The Developer shall have the sole responsibility for the case 14
court regarding the ownership of the land, the boundariesof the land and the
access road and the Municipal Corporation shall not be responsible for the
same. Also, if there is any discrepancy in this regard, the permission shall be
considered as revoked.
26) The construction of the building proposed in the accompanying approved
Layout shall be limited to the following and shall be binding accordingly.
S.N |Name /type | Num Ground + Proposed
o. | ofbuilding | ber Floors construction
area (sgq.m.)
1 Wing ‘A’ 1 2 basements + Stilt + 2 part|3928.84
podium + 5 floors
2 Wing ‘B’ il 2 basements + Stilt + 2 part|3647.15
podium + 5 floors
3 Wing 'C 1 2 basements + stilts / commercial | 780.25
+1 part podium/ commercial
4 Wing 'H’ 1 2 basement + stilt 34.81

14
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connecting
building
type A, B

and STP

The following Construction Permission shall be granted with the prior

permission of the Corporation, after receiving the revised No Objection

Certificate from the Environment Department of the Government and

submitting it to the Municipal Corporation.

S.N |Name /type | Num Ground + Proposed
o. | ofbuilding | ber Floors construction
area (sg.m.)
1 A 1 2 basement + Part Ground + 2 | 20622.96
part Podium + 1 to 33 floor
Z ‘B 1 2 basement + part Ground + 2| 210401.06
part podium + 1 to 33 floor
3 i o i | 2 basement + part Ground + 2 |19683.21
part podium + 1 to 33 floor
4 i) ] 3 basement + part Ground + 2|19219.74

part podium + 1to 33

15
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5 ‘E | 3 basement + part Ground
part podium + 1to 31

6 3 1 3 basement + part Ground 20168.67
part podium + 1to 31

7 G 1 2 basement + part Ground 20161.19
part podium + 1to 31

8 H’ 1 2 basement + part Ground 200084.48
part podium + 1to 31

9 1 1 2 basement + part Ground 1983.98
part podium + 1to 2

10 L 4 1 2 basement + part Ground 14093.53
part podium + 1to 21

11 1L 1 2 basement + part Ground 16400.29
part podium + 1to 33

12 | Club House |1 2 basement + part Ground 683.54
part podium + 1

Total construction area 1,93,657.72
27) The approval granted earlier under Letter No. MNC / TP / 1599 / 2021-22

dated 26/08/2021 is being cancelled.

16




28)

29)

30)

31)

submit a certificate for the same from Water Supply Department.
Construction of septic tank in the Layout space shall be required as per IS-
2470 standards.

Prior to Occupancy Certificate for the proposed building, solar water heating
system of 100 liter capacity per flat or Roof Top Photovoltaic System as per
UDCPR Regulation No. 13.2, you shall be required to install and operate a Roof
Top Photovoltaic (RTPV) System and it shall be binding on you to submit a No
objection Certificate for the same from the Public Works Department.

Before the Occupancy Certificate, it shall be binding on you to submit No
Objection of Tree Authority regarding two trees for per 100 sq. mtrs. in the

plot as well as planting five trees for per 100 sq. mtrs in R.G. as advised by the

said Tree Authority.

17
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33)

34)

35)
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it shall be binding to submit a final No Objection \{WificHt& *of Fire

Extinguisher Department by complying the terms and condi
temporary No Objection Certificate.

It shall be binding on you to pay the conversion tax for the land under subject,
submit the Sanad for the said land and comply the terms and conditions of
the Non-agriculture Permission Order.

It shall be binding on you to obtain Occupancy Certificate under Section 263
of the Maharashtra Municipal Corporation Act, 1949.

It shall be binding on you to open a Facilitation Center to do all the work
related to the Schemes to be implemented by Maharashtra Building and
Other Construction Workers Welfare Board for the construction workers,
applications for the same, other necessary information in that regards as well
as necessary registration process for registration of eligible construction
workers, renewal, opening Bank account for the construction workers etc if

there are more than 200 construction workers for construction on the site.

18
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36) letion of the building, Occupancy Certificate shall not be issued

without complying the terms and condition in the Construction Permission. In
case of non-fulfillment of conditions, offence shall be recorded against the
Developer under Maharashtra Regional and Town Planning Act 1966 and
Maharashtra Municipal Corporation Act 1949 and further action shall be
taken.

37) The Developer / Architect, Structural Engineer / Site Supervisor shall be solely
responsible for ensuring that the adjacent buildings / constructions /
occupants shall not be disturbed or life or financial loss shall be incurred due
to ancillary work while constructing the building in this place.

38) It shall be binding on you to set up and operate a bio fertilizer production
plant of the required capacity for the residents of this housing complex.

39) It shall be binding on the Developer to install an electric charging point for
the electric vehicle in the proposed parking lot in the Layout and submit the

Certificate for the same before the Occupancy Certificate of the building.

19
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1411

¢ Revenue

It shall be mandatory to get permission from the con /

Authority for filling or excavation of soil on the said plo'f and to pay the
necessary fee accordingly.
The Developer shall be responsible for obtaining the necessary Permissions /
No Objection Certificates, in future, in case of any instructions / orders are
received from the Government / Central Government regérding this land.
It shall be binding on you to pay the tax in each financial year for the vacant
plot tax till the date of receipt of Occupancy Certificate. Failure to pay the tax
shall result in further legal action on you.
It shall be binding on you to set up and implement the required capacity
wastewater treatment and reuse project as per Government Notification No.

TPS-1218/2710 /CR.N0.117 / 18, UD-12, dated 06/10/2018, on this site

O.No. Sr. No. MNS /TP/ 4622 / 2021-22, dated 31/03/2022
Sd/-

(H. R. Thakur)

20
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Assistant Director, Town Planning

Mira Bhayander Municipal Corporation

(With the approval of Hon'ble Commissioner)

Copy - for information and further action

1) Head of Department

Department of Encroachment and Unauthorized Construction Control
2) Tax Assessor and Collecting Officer

Tax department

21
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BASAVARAJ S. GADEKAR
BE (Civil)

VIJAYALAXMI B. GADEKAR
DArch.

Consulting Civil Engineers
& Asst. Architects

Mob : 9820195711
Off : 9619905711
-mail : consultingarchitect9@gmail.com

Date : 2012023

Ref. No.: AR*SS_/mz}

AREA CERTIFICATE
To,
The Member Secretary, SEAC 11, Maharashtra,
Environment Department.
15" Floor, New Administrative Building.
Mumbai-400032.

Sub- Proposed Residential /Commercial Development On Land Bearing Old
Survey Nos. 233 (Pt.) ,235(Pt.) & 256 (Pt.) (New Survey Nos. 66 (Pt.),68 (Pt.)
&69 (Pt.)) At Village Penkarpada, District :Thane

Ref: 1. EC application no. SIA/MH/MIS/238569/2021
2. CC issued by MBMC in the name of M/s. Eversmile properties pvt. Ltd.
under No 9T, % : AUI/AY/¥ER/R032-IR dated. 31/03/2022,

Sir,
- With reference to the above it is to state hereby that the onsite construction area for the project
& is 16733 sq.m.
Y The details of construction area as per Proposed EC ,CC & construction done are given in
i additional sheet.
Al Thanking you

(« Yours faithfully

(CA2016/80464)

1002, Nakshatra Tower, Behind Balaji Hospital, Golden Nest Circle,
Mira Road (East), Dist. Thane - 401 107.
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Area as per Approved EC Arca as per Approved CC Constructed on site
Proposed arca
- - zZlz
ABEEERBE EEEERHIEE B AEE
=) < E.. = @ z 2 §. - g < 2 E. 'g = ® Z|5 B
s| € | 8| 2| | %)4| 2E¢2 €78 22|29 i€ gl 2| o
nl 2 el & il 2| «[B2 8l o S| F2 2 | £
N g 5 § 8 3 E g é g B ] ) 5 g g & =
ol 3 3 B | Al 2l = | & = 5 E
2 '3 ~ ® S S a ] =
5 &
NIL NIL NI NIl [Tower-A B] 8391. | 11582 [19973.] Tower—A 6563 10170.05 167335 Tower - A B &L 1,85.303.]138352. 323656
28 + Ground | 050 19 24 |28+ Ground + | sq. m m DR + Ground + 1st Podium + 2nd Podium= Ist w 33th floor] 99 9 18
+ st sqm | sqm |sqm Ist Podium Tower —C sqm | sqm | sqm
Podliumipt) (pt) Ind 28 + Ground/Shopping+ 15t PodiunyShopping + 2nd
42 Podiumi{pt)* 1st Podium + 15t 1o 33th tloor
podium(pt) +1 o 5 Shab above Tower - D
o §* floor 2% Podium 31 + Giround/Shopping + 11 PodiumvShepping + 2nd
Tower - B Podium + [ 1w 33th floor
' | Tower-C 21 + Ground * Tower - E&F
2B+ Ist Podiumipt) 3B + Giround + 15t Podium + 2nd Podium « Istto §1st
Ciround/Shop +1%10 2™ Slah Noor
ping+ Ist above 2% Tower - G &H
Podium¢pty/ podium IR + Ground + 15t Podium + 2nd Podium + st 1o 31t
Shopping Tower - C toor
Tower -1l 2B + top of Tower - |
2R + Ground Ground floor 2B+ Ground + 1st Podiam + 2nd Podium+ It to 2nd floor
STP Arca (Podium 1 Tower - J
slab{pt)) 28 + Ground ¢+ 151 to 4th floor
Tower -H Tower - K
pB+Top of 1* 2R + Ground + 15t Podivm + 2nd Podium+ Ist to 3 floor
Bascment i.e.
foor of Ground
¥loor.
Thanking you .
Yours fgithfully
For T >
talt s iOAD Z
{E)
AR. MEHS

(CA/2016/80464)
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WING — A — Construction upto 5% Floor /7480
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WING — B — Construction upto 2" Floor
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WING - C — Construction upto Podium (first level)
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WING — H— Construction upto Ground Level
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Minutesof the 1}78"
30" June, 2022

235 (PL), and 256 (Pt.), {new survey no. 66 (Pt.), 68 (Pt.),
Mira road, Thane by Eversmile Properties Pvt Ltd.

Introduction:

PP submitted the application for environment clearance to their proposed Residential
Development project having total plot area of 37,880.43 Sq. Murs, Total construction area of
3.23,656.18 Sq. Mtrs and FSI area of 1,85,303.99 Sq. Mitrs. PP proposes to construct 12 Nos.
of Residential buildings with shops as mentioned at Sr. no-20 of the project details.

Representative of PP was present during the meeting along with environmental consultant
Enviro Analysts & Engineers Pvt Ltd. The details of project are as mentioned below:

Sr | Description Details

N

0.

1 | Proposal Number SIA/MH/MIS/238569/202 1

2 | Name of Project Proposed residential development at old Survey No.

233 (Pt.), 235(Pt.) and 256(Pt.) (new survey no.
66(Pt.), 68(Pt.) and 69(Pt.) at Village: Penkapada,
Mira road, Thane by M/s Eversmile Properties Pvt

Ltd.

3 Project category 8(b) Bl

4 | Type of Institution Private

5 | Project Proponent Name Mr. Parag Saraiya
Regd. Office 101, Kalpataru Synergy, Opp.
address Grand Hyatt, Santacruz (E),

Mumbai 400 055.

Contact number | 022 30645000
e-mail eversmile@kalpataru.com

6 | Consulant Name: M/s. Enviro Analysts & Engineers Pvt. Ltd.
NABET Accreditation No:
NABET/EIA/2023/RA0206
Validity: 13.05.2023

7 | Applied for New

8 | Location of the project Ol Survey No. 233 (Pt.),235(Pt.) and 256(Pt.) (new

survey no. 66(Pt.), 68(Pt.) and 69(Pt.) at Village:
Penkarpada, Mira road, Thane.

r Secretary 33
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9 | Latitude and Longitude Latitude: 19°16'19.39'N -\ A
Longitude: 72°52'10.49'E \\\a IAY
10 | Plot Area (sq.m.) 37,880.43 sq. mt. N
11 | Deductions (sq.m.) 0.00 sq. mt. ~
12 | NetPlot area (sq.m.) 37,880.43 sq. mt.
13 | Ground coverage (m?) & % | 22869.166 sq .mt. (60.371 %)
14 | FSI Area (sq.m.) 1,85,303.99 sq. mt.
15 | Non-FSI (sq.m.) 138352.19 sq. mt.
16 | Proposed built-up area (FSI + | 323656.18 sq. mt.
Non FSI) (sq.m.)
17 | TBUA (m?) approved by | CC has been received dated -31//3/2022 from
Planning Authority till date | MBMC.
Approved FSI area- 1,93,657. 72sq.m
18 | Earlier EC details with Total | NA. This is fresh project.
Construction area, if any.
19 | Construction completed (FSI
+ Non FSI) (sq.m.)
20 Previous EC/Existing Proposed Configuration Reason
Building for
Buildi | Configurat | Heig | Building Configuration | Heig | Modificat
ng ion ht Name ht ion/
Name (m) (m) Change
NA NA 2B + Ground + 108.6
A 15t Podium + 2™ 0 NA
Podium+ 1stto
33th floor
2B + Ground + 108.6
B 1*t Podum + 0
2vd Podium+ 1st to
33th floor
2B + 108.6
Ground/Shopping+ | 0
e 15t Podium/Shopp
ing + 2% Podium +
1st to 33th floor
3B + 108.6
D Ground/Shopping | 0
+ ]st
Podium/Shopping
+ 20 Podium + 1st
to 33th floor

r Secretary
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30™ June,2022.& 1 July, 2082 through Vide o Conferencing.

|4

f the State Level Expe rt Appraisal C ommittee-I1 (MMR & Konkan Region) held on 29%

3B + Ground + 102.7
E 1st Podium + 2nd 0
Podium + Ist to
31+ floor
3B + Ground + 102.7
F Ist Podum +2nd | 0O
Podium + Istto
31st floor
2B + Ground + 102.7
G 1st Podium +2nd |0
Podium + 1st to
31st floor
2B + Ground + 102.7
H Ist Podum +2nd | O
Podium + 1st to
31st floor
2B + Ground + 16.00
I I1st Podium + 2nd
Podum + Ist to
Znd floor
J 2B + Ground + Ist | 14.95
to 4th floor
2B + Ground + 18.95
K Ist Podium + 2nd
Podium + 1stto
3rd floor
2B + Ground + 108.6
L Ist Podum +2nd |0
Podium + 1st to
33th floor
21 | No. of Tenements & Shops Flats-2521 Nos.
Shops-21 nos
22 | Total Population 11602 Nos.
23 | Total Water Regquirements | Total Water Requirement:1705
CMD Domestic: 1103
Flushing: 572
Landscape: 30
24 | Under Ground Tank (UGT) | Below ground
location
25 | Source of water MBMC
26 | STP Capacity & Technology | 1624 KLD
MBBR technology

r Secretary
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Minutesof the 178% m eeting of the State Leve | Expe rt Appraisal Commitdee- -0 (MMR & Kon
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30™ June, 2022 & 1% July,2022 through Video C onferencing.

27 | STP Location Ground A * .

28 | Sewage Generation CMD & | Sewage Generation is 1455 CMD 7\AD (35%
% of sewage discharge in | of sewage discharge in the sewer line ‘&”
sewer line N 7

29 [ Solid Waste Management | Type Quantity (Kg/d) Treatm‘eﬁhl
during Construction Phase disposal

Dry waste | 20 Will -be handed
over to arecycler
Wet waste | 30 Will be banded
over to municipal
waste collector
i 68057 | To be preserved
grpaes ) liptal cum for landscaping.
Demoliti Nil NA
on waste
The excavated soil
shall be reused for
Excavate 137550 backfilling to the
d extent
material Ede possible. The
excess shall be
disposed off
The empty bags
g:‘;"“‘ 91338 | shall be recycled
and reused.
Pamt. 23168 | Tobe sold to
1 Cans | recyclrs
(@20L)
Scrap
metal 706 Mt The steel sha]l.be
generate sent for recycling
d
The excess shall
be disposed of
Tiles ;29;87 through authorized
vendors.

30 | Total Solid Waste Quantities | Type Quantity (Kg/d) | Treatment/
with type during Operation disposal
Phase & Capacity of OWC to { Dry waste | 3543 kg/day Will be handed

\ | be istalled over to a recycler.
\
r Secretary 36
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the State Leve 1 Expert Appraisal Committee-II (MMR & Konkan Region) held on 29%
“ﬂm}ugh Video Conferencing.

Wet waste | 2362 kg/day Will be treated on
OWC. Manure
obtained shall be
used as manure for
landscaping.
E-Waste 8535 kg/year Will be collected
and sent to MPCB
authorized
recyclers.
STP 73 kg/day . Sewage sludge is
Sludge used as manure for
(dry) gardening,
31 |R.G. Areain sq. m. RG required — 3788.04 sq.m.
RG provided on Mother earth- 1.5 strip proposed
RG provided on Podium - 3788.04 sq.m.
Total — 3788.04 sq.m.
Existing trees on the plot: 197nos
Number -of trees to be planted: 1298 nos.
a) In RG arca: 625 nos.
b) In Miyawaki Plantation; 1000 nos.
Number of trees to be cut: 167 nos.
Number of trees to be transplanted: 30 nos.
32 | Power requirement During Operation Phase:
Details
Connected load (kW) 37788
Demand load (kW) 10674
33 | Energy Efficiency a) Total Energy saving (%): 20%
b) Solar energy (%): 5%
34 | D.G. set capacity 3x910KVA
35 | No. of W & 2-W Parking | 4W — 2917 No’s
with 25% EV 2W — 3036 No's
25% EV Charging Points provided
36 | No. & capacity of Rain water | 11 Recharge Pits
harvesting tanks /Pits
37 | Project Cost in (Cr.) Rs 1084.26crores
38 | EMP Cost Capital Cost: Rs. 366.25 lakhs
O & M Cost: Rs. 47.34 lakhs/annum
39 | CER Details with justification | OM dated 30.9.2020 U/n F.No- 22-65/2017.1A.111

if any....as per MoEF&CC
circular dated 01/05/2018

supersedes earlier OM under even number dated st
May, 2018 regarding guidelines in respectto CER

r Secretary

37
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Minutes of the 178® meeting of the State Level Expert Appraisal Com mittee-II (MMR &
30" June, 2022 & 1* July, 2022 through Video Conferencing.

40 | Details of Court Nil : "\ 7
Cases/litigations w.r.t the o
!Jroject and project location, \ ;
if any. \4-,‘

Delibe ration: -

PP informed that the project comes in the jurisdiction of Mira Bhayandar Municipal
Corporation (MBMC). PP also informed that the project site is accessibke by 30.0 Mir wide
existing DP road. PP further informed that the project is proposed for IGBC Geen homes
certification. :

PP submitted that the project has received Terms of Reference (ToR) vide letter No-
SIA/MH/MIS/238569/2021, dated: 23.03.2022 for total plot area of 37,880.34 Sq. Mirs, Total
construction area of 3,85,708.276 Sq. Mtrs. and FSI arca of 2,44,659.300 Sq. Mirs.
Accordingly, PP has submitted EIA report on Parivesh portal for appraisal. However,
Committee noted that the proposed total construction area of the project is 3.23,656.18 Sgq.
Mirs which is well within the total construction area of 3,85,708.276 Sq. Mitrs. approved in
ToR dated: 23.03.2022.

The project proposal was discussed on the basis of presentation made and documents
submitted by the proponent along with environmental consuhant Enviro Analysts & Engineers
Pvt Ltd. All issues related to environment, including air, water, land, soil ecology and
biodiversity and social aspects were discussed. Committee noted that the project is under 8(b)
B1 category of EIA Notification, 2006. Consolidated Statements, Form- 2/1A, presentation &
plans submitted are taken on the record.

During discussion following points emerged:

1.PP to submit IOD/IOA/Concession Document/Plan Approval or any other form of
documents as applicable clarifying its conformity with local planning rules and provisions as
per the Circular dated 30.01.2014 issued by the Environment Department, Govt. of
Maharashtra.

2 PP to submit revised CRZ NOC from MCZMA as per latest revised planning of the project.
3.PP to submit details energy calculation with terrace floor plan in accordance with shadow

analysis & ensure that the energy savings from renewable sources shall be minimum 35 % &

over all energy saving of the project is minimum 20%.

4.PP to reduce discharge of treated water up to 35%. PP to submit undertaking from concerned
authority/agency/third party regarding use of excess treated water.

\
1 W

r Secretary 38 Chairman
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30" June, 2022 &l".lnly, 22 through Video Conferencing.

5PPto revnse blodwe/ hapter in EIA inchuding details of trees to be cut & compensatory

plantation deta /‘,é

6.PP to pr: nate mechanical ventilation in the STP-2 & include costof it n EMP.
7.PP to provide two row plantations all along the project boundary to mitigate noise and air
pollution due to vehicular movements on roads.

8.Planning authority to ensure that water supply, sewer and storm water networks are made

available in the vicinity of the project before issuing occupation certificate to the project.

Decision: -

In view of above discussion and subject to compliance of above points the proposal is
recommended to SEIAA for grant of Environmental Clearance.

mber Secretary 39
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Item no. 39 , /S
Proposal No.:- S|,
Subject- Envi
233 (Pt), 23§§Pt.
Pcnkarpada“'

Project Details-
PP submitted the application for environment clearance to their proposed Residential

Development project having total plot area of 37,880.43 Sq. Mitrs, Total construction area of
3,23,656.18 Sq. Mtrs and FSI area of 1,85,303.99 Sq. Mtrs. PP proposes to construct 12 Nos.
of Residential buildings with shops as mentioned at Sr. no-20 of the project details.
Representative of PP was present during the meeting along with environmental consultant
Enviro Analysts & Engineers Pvt Ltd. The details of project are as mentioned below:

| Clearance for proposed residential development at ol
d 256 (Pt.), {new survey no. 66 (Pt.), 68 (Pt.), and 69 (Pt.)}
road, Thane by Eversmile Properties Pvt Ltd.

Sr | Description Details
N
0.
1 | Proposal Number SIA/MH/M1S/238569/2021
2 | Name of Project Proposed residential development at old
Survey No. 233 (Pt.), 235(Pt.) and 256(Pt.)
(new survey no. 66(Pt.), 68(Pt.) and
69(Pt.) at Village: Penkapada, Mira road,
Thane by M/s Eversmile Properties Pvt
Ltd.
3 | Project category 8(b) BI
4 | Type of Institution Private
5 | Project Proponent Name Mr. Parag Saraiya
Regd. Office 101, Kalpataru
address Synergy, Opp. Grand
Hyatt, Santacruz (E),
Mumbai 400 055.
Contact number | 022 30645000
e-mail eversmile@kalpataru.co
m
6 | Consultant Name: M/s. Enviro Analysts & Engineers
Pvt. Ltd.
NABET Accreditation No:
NABET/EIA/2023/RA0206
Validity: 13.05.2023
7 | Applied for New
8 | Location of the project Old Survey No. 233 (Pt.), 235(Pt.) and
256(Pt.) (new survey no. 66(Pt.), 68(Pt.)
and 69(Pt.) at Village: Penkarpada, Mira
road, Thane.
9 | Latitude and Longitude Latitude; 19°16'19.39"N
Longitude: 72°52'10.49"E
10 | Plot Area (sq.m.) 37,880.43 sg. mt.
11 | Deductions (sq.m.) 0.00 sq. mt.
12 | Net Plot area (sq.m.) 37,880.43 sq. mt. et
13 | Ground coverage (m%) & % | 22869.166 sq .mt. (60.371 %)

Mem !er Secretary
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A
14 | FSI Area (sq.m.) 1,85,303.99 sq. mi. j »
15 | Non-FSI (sq.m.) 138352.19 sq. mt. A GE 2
16 | Proposed built-up area (FSI | 323656.18 sq. mt. \\ BN
+ Non FSI) (sq.m.) [
17 | TBUA (m?) approved by | CC has been received dated -3 1//3/20?3&-.#
Planning Authority till date | from MBMC. Sl
| Approved FSI area- 1,93,657. 72sg.m
18 | Earlier EC details with | NA. This is fresh project.
Total Construction area, if
any.
19 | Construction completed
(FSI + Non FSI) (sq.m.)
20 | Previous EC / Existing Proposed Configuration Reason
Building for
Modifica
tion /
el Change
Buildi | Configura | Heig | Building | Configuration Height
ng tion ht Name (m)
Name (m)
NA NA 2B + Ground + 108.60
A 1% Podium + 2" NA
Podium+ 1st to
33th floor
2B + Ground + 108.60
B 1 Podium +
2™ Podium+ 1st
to 33th floor
2B + 108.60
Ground/Shoppin
gt
I** Podium/Sho
C pping +
2™ Podium + 1st
to 33th floor
3B + 108.60
D Ground/Shoppin
g 4 lst
Podium/Shoppin
g + 2" Podium +
Ist to 33th floor
3B + Ground + 102.70
E 1st Podium + 2™
Podium + 1st to
i 31* floor
3B + Ground + 102.70
F 1st Podium +

2nd Podium +
1st to 31st floor

Member Secretary
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2B + Ground + 102.70
G 1st Podium +
2nd Podium +

1st to 31st floor

2B + Ground + 102.70
H 1st Podium +
2nd Podium +

I1st to 31st floor

2B -+ Ground + 16.00
1 Ist Podium +
2nd Podium +

1st to 2nd floor

J 2B + Ground + 14.95

Ist to 4th floor

2B + Ground + 18.95
K Ist Podium +
2nd Podium +

1st to 3rd floor

2B + Ground + 108.60
L 1st Podium +
2nd Podium +

1st to 33th floor

21 | No. of Tenements & Shops | Flats-2521 Nos.
Shops-21 nos
22 | Total Population 11602 Nos.
23 | Total Water Requirements | Total Water Requirement:1705
CMD Domestic: 1103
Flushing: 572
Landscape: 30
24 | Under Ground Tank (UGT) | Below ground
location
25 | Source of water MBMC
26 | STP Capacity & | 1624 KLD
Technology MBBR technology
27 | STP Location Ground
28 | Sewage Generation CMD | Sewage Generation is 1455 CMD & 634
& % of sewage discharge in | CMD (35% of sewage discharge in the
sewer line sewer line.)
29 | Solid Waste Management | Type Quantity (Kg/d) | Treatme
during Construction Phase nt/
disposal
Dry waste | 20 Will be
handed
overto a
recycler
Wet waste | 30 Will be
' handed
over to

Member Secretary
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Constructi
on waste 6805 | preserved

Top Soil |7 for
cum | landscapi
ng.
Demoliti Nil NA
on waste

The
excavated
soil shall
be reused
for
backfillin
g to the
extent
possible.
The
excess
shall be
disposed
off

The
empty
bags shall
be
recycled
and
reused.

Excavate | 1375
d 50
material | cum

Cement | 9133
Bags 8

8 sold to

Cans | recyclers

¢
(@20L)
Scrap The steel
metal 706 shall be
generate | Mt sent for
d recycling
The
excess
shall be
disposed
of
through
authorize
d
vendors.

bR iy
Member Secr hairman
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30 | Total =~ Sofe Waste | Type Quantity (Kg/d) | Treatme
Quantities;} ¢ during nt/
Operatifﬁn\ Phase & disposal
Capacit OWC to be | Dry waste | 3543 kg/day Will be
installed handed

overtoa
recycler.
Wet waste | 2362 kg/day Will be
treated on
OWC.
Manure
obtained
shall be
used as
manure
for
landscapi
ng.
E-Waste 8535 kg/year Will be
collected
and sent
to MPCB
authorize
d
recyclers.
STP 73 kg/day Sewage
Sludge sludge is
(dry) used as
manure
for
gardening

31 | R.G. Area in sq. m. RG required — 3788.04 sq.m.

RG provided on Mother earth- 1.5 strip
proposed
RG provided on Podium - 3788.04 sq.m.
Total —3788.04 sq.m.
Existing trees on the plot: 197nos
Number of trees to be planted: 1298 nos.
a) In RG area: 625 nos.
b) In Miyawaki Plantation; 1000 nos.
Number of trees to be cut: 167 nos.
Number of trees to be transplanted: 30 nos.
32 | Power requirement During Operation Phase:
Details
Connected load (kW) 37788
Demand load (kW) 10674

Mem b#fsgr;%m
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33 | Energy Efficiency a) Total Energy saving (%): 2?0% ,\
b) Solar encrgy (%): 5% N
34 | D.G. set capacity 3x 910 KVA R N P
35 | No. of 4-W & 2-W Parking | 4W —2917 No’s N
with 25% EV 2W —3036 No’s
25% EV Charging Points provided
36 | No. & capacity of Rain 11 Recharge Pits
water harvesting tanks
/Pits
37 | Project Cost in (Cr.) Rs 1084.26crores
38 | EMP Cost Capital Cost: Rs. 366.25 lakhs

O & M Cost: Rs. 47.34 lakhs/annum

39 | CER Details with | OM dated 30.9.2020 U/n F.No- 22-
justification if any....as per | 65/2017.JA.IIl supersedes earlier OM
MoEF&CC circular dated | under even number dated 1st May, 2018
01/05/2018 regarding guidelines in respect to CER

40 | Details of Court Nil

Cases/litigations w.r.t the
project and project
location, if any.

SEAC Deliberation —
PP informed that the project comes in the jurisdiction of Mira Bhayandar Municipal
Corporation (MBMC). PP also informed that the project site is accessible by 30.0 Mtr wide
existing DP road. PP further informed that the project is proposed for IGBC Geen homes
certification.
PP submitted that the project has received Terms of Reference (ToR) vide letter No-
SIA/MH/M1S8/238569/2021, dated: 23.03.2022 for total plot area of 37,880.34 Sq. Mtrs, Total
construction area of 3,85,708.276 Sq. Mtrs. and FSI area of 2,44,659.300 Sq. Mtrs.
Accordingly, PP has submitted EIA report on Parivesh portal for appraisal. However,
Committee noted that the proposed total construction area of the project is 3,23,656.18 Sq.
Mtrs which is well within the total construction area of 3,85,708.276 Sq. Mtrs. approved in
ToR dated: 23.03.2022.
The project proposal was discussed on the basis of presentation made and documents submitted
by the proponent along with environmental consultant Enviro Analysts & Engineers Pvt Ltd.
All issues related to environment, including air, water, land, soil, ecology and biodiversity and
social aspects were discussed. Committee noted that the project is under 8(b) Bl category of
EIA Notification, 2006. Consolidated Statements, Form- 2/1 A, presentation & plans submitted
are taken on the record.
During discussion following points emerged:
1.PP to submit IOD/IOA/Concession Document/Plan Approval or any other form of
documents as applicable clarifying its conformity with local planning rules and provisions
as per the Circular dated 30.01.2014 issued by the Environment Department, Govt. of
Mabharashtra.
2.PP to submit revised CRZ NOC from MCZMA as per latest revised planning of the
project.
3.PP to submit details energy calculation with terrace floor plan in accordance with
shadow analysis & ensure that the energy savings from renewable sources shall be
minimum 5 % & over all energy saving of the project is minimum 20%.

_L_Q £ \\\\ﬁ
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Minutes of 249", Dq\yt‘g (Part C) meeting of SEIAA held on 26™ Avgust, 2022
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4.PP to reduce discharge, éf treated water up to 35%. PP to submit undertaking from
concerned autho;it)(/a_gg’(p y/third party regarding use of excess treated water.
5.PP to revise 'bioqiw y chapter in EIA including details of trees to be cut &
compensatory plart etails.
6.PP to proﬁfa te mechanical ventilation in the STP-2 & include cost of it in
EMP.  _®
7.PP to provide two row plantations all along the project boundary to mitigate noise and
air pollution due to vehicular movements on roads.
8.Planning authority to ensure that water supply, sewer and storm water networks are
made available in the vicinity of the project before issuing occupation certificate to the
project.
Recommendations of SEAC-
In view of above discussion and subject to compliance of above points the proposal is
recommended to SEIAA for grant of Environmental Clearance.
Deliberation in SETAA-
Proposal is a new construction project. Proposal is recommended by SEAC-2 in its 178th
meeting for grant of Environment Clearance for total plot area of 37880.43 m2, FSI area of
185303.99 m2, Non FSI area of 138352.19 m2 and total BUA of 323656.18 m2.
The proposal was then considered in 247" meeting of SEIAA wherein PP was absent for the
meeting.
During the meeting, PP submitted that they have not obtained approved plan from MBMC.
SEIAA after deliberation decided to defer the proposal for want of above point.

SEIAA Decision-
SEIAA after deliberation decided to defer the proposal.

Member Secretary
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IN THE HIGH COURT OF JUDICATURE AT BOMBAY
ORDINARY ORIGINAL CIVIL JURISDICTION

WRIT PETITION (L) No.655 OF 2014

Glomore Constructions and Ors. ...Petitioners
Vs.
The Union of India and Ors. ...Respondents

hkdekdkdk

Mr.Virag Tulzapurkar, Senior Counsel with Mr. Rafi Patni with Ms.
Anjali S. Mohan i/b. Wadia Ghandy & Co. for Petitioners
None for Respondents

kkkkkkkk

CORAM : V. M. KANADE &
A.K. MENON, JJ.

DATE : MARCH 24, 2014
BEC.

1. Heard the learned counsel appearing on behalf of the
Petitioners. None appears on behalf of the Respondents, though

they were served. Two affidavit of services are taken on record.

2, The grievance of the Petitioners is that though the Petitioners
propose to construct the buildings, which are less than 20000
sg.mtrs. and though this Court, in number of cases, has held that
for construction of buildings, which are below 20000 sq.mtrs.,
environmental clearance is not required, even then, Respondents
State have issued a stop work notice, directing the Petitioners to
stop the construction work of the buildings which are in project and
are admittedly below 20000 sq.mtrs. It is submitted that the

172
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Petitioners have given an undertaking that they shall not carry out
construction work of the buildings beyond 20000 sq.mtrs. It is
submitted that in view of this, the impugned notice which has been

issued by Respondent No.3 may be stayed.

3. This Court in several petitions, has already held that
environmental clearance for the purpose of construction of buildings
below 20000 sq. mtrs. is not required and the said orders have not
been challenged by the Government in the Apex Court. A '
Notification, accordingly, has been issued by the State Government
recently, taking into consideration, the law laid down by this Court. In
spite of that, the impugned notice has been issued by Respondent
No. 2. Prima facie, therefore, case is made out for grant of ad-
interim relief.

4. Ad-interim relief is granted in terms of prayer clauses (j) and
(k). Undertaking given by the Petitioners in Ground (M) is accepted.
The Petitioners, however, shall file a further undertaking that they
shall not carry out any construction beyond 20000 sqg.mtrs., within
one week. It is clarified that the Petitioners may be permitted to
carry out construction of the free sell component of the buildings in
the said project.

B, Issue notice to Respondent Nos.1 to 7, returnable on

28.4.2014. Humdust permitted.

[A.K. MENON, J.] [V. M. KANADE, J.]
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IN THE HIGH COURT OF JUDICATURE AT BOMBAY
ORDINARY ORIGINAL CIVIL JURISDICTION

WRIT PETITION NO.1352 OF 2014

Glomore Constructions and Ors. ... Petitioners
Vs
The Union of India and Ors. ... Respondents

Mr.Arnav N. i/b Wadia Ghandy & Co., for the Petitioners.

Mr.Niranjan Pandit, AGP for Respondent No.2.

CORAM : VM.KANADE &
REVATI MOHITE DERE, JJ.

DATE : 18" DECEMBER, 2014

BC:

1. We are informed that Environment clearance has been granted.
Learned Counsel for the petitioners have placed before us the Minutes
of the meeting of SEIAA held on 28" and 29" October, 2014, which
shows that Environment clearance has been granted to the petitioners.

The said order has been communicated to the petitioners by a letter

Hin

1/2 82-wp.1352.2014.doc
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2/2 82-wp.1352.2014.doc

dated 11" December, 2014.

2. That being the position, the petition has become infructuous and
is accordingly disposed of reserving the rights of the petitioners to
apply for restoration in the event according to the petitioners counsel

some reliefs still survive in the petition.

REVATI MOHITE DERE, J. V.M.KANADE, J.

:x: Uploaded on - 22/12/2014 ::: Downloaded on - 07/12/2022 16:28:24 :::
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Govern

ent of Maharashtra

No. ENV 2013/CR 3§((01 £ 2
Environment Dt‘.‘pannl\b'{}l@fi}r_::\_ _
Mantralaya, Mumbai - 40&:
Dated: 21 April, 2015.

Tel. No. 22793132 3
Fax No. 22813647 “ Q
! f’*’}

»

CIRCULAR
Sub: Requirement of Environmental Clearance for
building projects modification regarding.

This department, vide circular no. ENV 2013/CR 39/TC-1 dated 170 $/2014 had
issued guidelines indicating procedure for consideration of violations of EIA Notification.
Vide this circular it was decided that in view of orders of Hon'ble High Court in the matters
of redevelopment projects wherein rehabilitation of tenants in SRA/Dilapidated/CESS
buildings was involved, construction of rehab component below 20,000 m2 was not to be
considered as a violation of EIA Notification read with OM of MoEF dated 12/12/2012
and 27/06/2013.

Now., Hon'ble High Court in the matter of Glomore Construction and others Vs.
Union of India (W.P. No. 635 of 2014) vide order dated 24/03/2014 &1 8/12/2014 allowed
construction up to 20,000 m2 of free sell component, even in residential and commercial
projects, indicating no violation of EIA Notification of 2006, Further, AGP, High Court,
Original Side, Mumbai, vide his letter no. NPP/18087 dated 3/12/2014 informed State
Government to take note of High Court orders and comply them accordingly to avoid
issuance of contempt notice against the officers of Government of Maharashtra for
continuing to disregard the orders of High Court.

In view of the above orders of Hon'ble High Court, Mumbai, proposed construction
projects wherein project proponent has undertaken total construction below 20,000 m2 may
not be considered as a violation of EIA Notification of 2006 (Amended time to time) and
read with OM of MoEF dated 12/12/2012 and 27/06/2013. However, it is to be noted that
by this way indemnity is not given to the construction under taken by project proponent.
If, at the time of appraisal of the project, it is found that the construction undertaken is not
fulfilling the environmental considerations, project proponent will have to comply with the
direction of concern committee to accommodate environmental concerns. Therefore, it is
desirable that in such cases all environmental concerns are addressed at the planning stage
only. The State Environmental Appraisal Committees (SEACs) should ensure the
compliance of above order of Hon'ble High Court to avoid contempt of its orders. This is

subject to further orders of the Hon'ble High Court.

Wk
(A ehta)
Principal Secretary

Copy to,
Director (1A), MoEF CC, New Delhi, is kindly requested to convey his say, if any, in the

above said matter within 8 days.
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Item no. 27

Proposal No.:-.;

2™ meeting of SEIAA held on 14 & 15" June, 2021

Ui /0 4
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Type of Project: EC =

Subject- Envj ent Clearance for Fiffel Tower at plot bearing C. S. No.368 of Mazgaon
division at 16,Balwant Singh Dhody Marg, Nesbit Road, Mazgaon, Mumbai — 400010
proposed by M/s Empress Developers '
Project Details-
PP submitted an application for environmental clearance to redevelopment project Eiffel Tower
comprising of composite building of Wing A - low-rise club house, Wing C - school building
and Wing B- Salé building for commercial and residential purpose having total plot area of
3186.90 Sg. Mtrs., total Construction area of 28,863.54 Sq. Mirs and FSI area of 10,475.04 Sq.
Mirs. PP proposes to construct composite buildings of maximum height of 157.62 Mtrs. as
mentioned at Sr. No. 5 of consolidated statement.. Committee noticed that total built up area
mentioned in Form-1 is 26,424.36 Sq. Mitrs., while total built up area mentioned in 203rd
SEIAA minutes is 28,863.54 Sq. Mirs.

Representative of PP was present during the meeting along with Environmental
Consultant M/s. Enviro Analyst & Engineers Pvt. Ltd. The details of project are as mentioned

below:

Sr. | Description Details
No.
1 Plot area 3186.90 Sq.m.
2 |FSI 10475.04 Sq.m.
3 | NonFSI 18388.40 Sq.m.
4 | Total Built up area | 28863.54 Sq.m.
5 | Building
configuration Building Name & | Number of floors Height
Number (mtrs.)
Wing A — Goa Ground + 3 Floors 14.00
Club
Wing B —Res. Ground + 1st to 8th 157.62
bldg. Podium Floors + 9th to
45th part upper floors
Wing C - School | Ground + 4 Floors 18.60
6 | Total population 715 nos.
7 Water requirement | During Dry season — 71 KLD
During Wet season — 67 KLD
8 | Sewage generation | 63 KLD
9 |STP Capacity & |70KLD & MBBR
Technology
10 | STP location Ground
11 | RG area required & | 175.48 sq.m. on mother earth -
provided — mother | 173.85 sq.m. on 8™ part terrace floor
earth Total RG — 348.33 sq.m.

Mcmﬂﬁcﬂﬁ&m’
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Minutes of 222™ meeting of SEIAA held on 14® & 15" June, 2021

12 | Energy requirement | During operation phase —
Total Connected Load Total Demand Load
KW KW
2545 1339
13 | Energy saving total | Energy saving— 18%
by solar Total solar saving— 5 %
14 | No. of DG sets & | 1x700kVA
capacities
15 | Solid waste | 300 kg/day
generation )
Bio-degradable 120 kg/day
generation
Non-Biodegradable | 180 kg/day
16 | OWC capacities | OWCI20

Area required for machines — 3 sq.m. for each machine

17 | Parking Area— 8818.75 sq.m.
2 - Wheeler -
4- Wheeler 144 Nos.

18 | EMP cost Set up cost — 78 lakhs

O&M — 10.9 lakhs/annum
DMP Capital Cost—~ 179 Lacs. and O&M ~ 14.76 Lacs.

19 | Rain water

harvesting
No. of pits & size of | Rain water collection tank — 1 Nos.
pits Size — 45,000 liter.

Details of UG tanks
& no. of capacity

2,50,000.00 Lakh

20 | CER CER will be as per OM dated 30.9.2020 U/n F.No - 22 -
65/2017.1A 1 that supersedes earlicr OM under even number dated
1% May, 2018.
SEAC Deliberation —

PP submitted that the proposal was appraised in 133rd SEAC-2 meeting wherein commxttee
noticed that PP had already started construction activity on site and had already constructed
around 17,000 plus Sq. Mirs. without obtaining prior EC though the potential construction of
the project is more than 20,000 Sq. Mirs,; thus there being prima facie violation of EIA
notification. Therefore, then SEAC-2 committee had referred the proposal to SEIAA for further
necessary action as it seems to be violation of notification. Thereafter, the proposal was
considered in 203rd SEIAA meeting wherein SEIAA observed that as per Government of
Maharashtra circular dated 21.04.2015, the total constructed area is below 20,000 Sq. Mtrs.;
this does not come under violation. Hence, SEIAA after deliberation decided to refer back the
proposal to SEAC-2. Now, as per the directions received from SEIAA, Committee decided to

- appraise the proposal.
Mmﬂgaﬁw m
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itted that they have received Occupancy Certificate for School building and Club
| building has to handover to MCGM. Now, PP proposes vertical expansion of
m existing 33rd floor to 45th floor as residential cum commercial building.

submitted by the pfoponent. All issues related to environment, including air, water, land, soil,
ecology and biodiversity and social aspects were discussed. Committee noted that the project
is under 8(a) (B2) category of EIA Notification, 2006, Consolidated statements, synopsis of
compliances, form 1, 1A, presentation & plans submitted are taken on the record.

During discussion following points emerged:
1. PP to submit IOD/IOA/Concession Document/Plan Approval or any other form of

docurnents as applicable clarifying its conformity with local planning rules and provisions
there under as per the Circular dated 30.01.2014 issued by the Environment Department,
Govt. of Maharashtra.

2. PP to submit Water, HRC, SWD, Sewer NOCs as per latest amended plan.

PP to provide separate entry/exit and environmental facilities to school and other buildings.

4. PP to ensure STP to be kept minimum 40% open to sky; otherwise provide appropriate

technology for mechanical ventilation. If not, PP to explore the possibility of redesigning

and relocating STP as its some part/area comes under drive-way. .

5. PP to submit contract/agreement for maintenance of all environmental facilities provided
including STP for 10 years.

6. PP to provide Two-wheeler parking as per prevailing DCR.

7. PP to adopt water conservation measures by providing Low Flow Devices (LFD) as
plumbing fixtures.

8. PP to explore minimum 5% energy saving from renewable energy.

9. PP to ensure that at least 25% of four-wheeler parking should be provided with electric

=

charging facilities.
10. PP to ensure proper collection, segregation and disposal of personal protective  equipment
used by residents considering the COVID pandemic.
Recommendations of SEAC-
 In view of above discussion and subject to compliance of above pomts the proposal is
recommended to SEIAA for grant of Environmental Clearance.

Deliberation iin SETAA-
Proposal was recommended in 145th meeting of SEAC-2 for grant of Environment Clearance

subject to conditions mentioned in SEAC MoM.
SEIAA asked PP about the status of school building whether it is handed over to MCGM. PP

showed the documents of handing over, SEIAA noted the same.
SEIAA asked PP to ensure that, playground for the school shall not be paved, and not to use

" for further development.
SEIAA afier deliberation decided to grant Environment Clearance for- FSI- 10475.04 m2, Non

FSI- 18388.50 m2, Total BUA- 28,863.54 m2 (Plan Approval- EB/3483/E/A/337/2/Amend
dated 03.03.2021).

elloceeabr. un
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Minutes of 222" meeting of SEIAA held on 14" & 15 % June,
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" SEIAA after deliberation decided to grant Environment Clearance stject fo cq’inpfiaflcc of
L 7~ { L

following conditions- NG g 2
1. PP to provide grass pavers of suitable types & strength to aIIow"}t_he firg tender
movement. : \ N }"- -
2. PP to explore the possibility to provide the RG on mother earth R,
3. PP to submit revised HRC NOC. EC is restricted to 142.40 m height. on

4.

5.

6.

PP to strictly adhere to all the conditions mentioned in Maharashtra (Urban Areas)
Protection and Preservation of Trees Act, 1975 as amended during the validity of

Environment Clearance.
PP to achicve at least 5% of total energy requirement from solar/other renewable

sources. =
PP Shall comply with Standard EC conditions mentioned in the Office Memorandum

issued by MoEF& CC vide F No.22-34/2018-1A.TII dt.04.01 2019.

-SEIAA Decision-
SEIAA. after deliberation decided to grant Environment Clearance.

Membe&eﬁéﬁr% cm
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LPA 895/2010

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through:  Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

SPLENDOR LANDBASE LTD ... Respondent
Through:  Mr.B.B. Gupta, Ms.Mandeep Kaur and
Mr.Harsh Hari Haran, Advocates

LPA 1/2011 & CM No.6781/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE ... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

Vversus

SACHDEVA BUILDON PVT LTD & ORS ... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 6/2011 & CM No0.6779/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE ... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

LPA 895/2010 & connected matters Page 1 of 38
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versus

VARDHMAN PROPERTIES LTD & ORS ... ReSpondents
Through Mr.Sanjay Goswami, Ad\?dc‘ate for R-1

LPA 7/2011 & CM No.6780/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

VARDHMAN PROPERTIES LTD & ORS ... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1

LPA 8/2011 & CM No0.6782/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

VARDHMAN PROPERTIES LTD & ORS ... Respondents
Through Mr.Anil Sapra, Sr. Advocate with Ms.Urvi
Kothiala, Ms.Praneeta Vir and Mr.Sanjay

Goswami, Advocates

LPA 9/2011
DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant

Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

MANISH BUILDWELL PVT LTD & ORS  ..... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1

LPA 895/2010 & connected matters Page 2 of 38
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LPA 10/2011

LHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through  Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

MANISH BUILDWELL PVT LTD & ORS ... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1

LPA 11/2011

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through  Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

VARDHMAN LAND DEVELOPERS PVT
LT 0 AR PR ) o o L Dm0 s Respondents
Through None

LPA 22/2011 & CM No.6824/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

Versus

PANKAJ BUILDWELL LTD & ORS ... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 23/2011 & CM No.6832/2011 (Cross Objections)
DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant

LPA 895/2010 & connected matters Page 3 of 38
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Through  Mr.C. Mohan Rao and Mr.l{dkesh Sharma,

Versus

RAJESH PROJECTS INDIA PVT LTD & ORS. ... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 24/2011 & CM No0.8168/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

BEST REALTORS (INDIA) LTD & ORS ... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 25/2011 & CM No.6828/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

BEST CITY DEVELOPERS (INDIA) PVT LTD.
S ey i S d L | T Respondents

Through Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 895/2010 & connected matters Page 4 of 38
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6/2011 & CM No0.6831/2011 (Cross Objections)

POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

HOME LINKERS PVT LTD & ORS ... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 27/2011 & CM No.6833/2011 (Cross Objections)

DELH! POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

RAJESH PROJECTS INDIA PVT LTD & ORS ... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 28/2011 & CM No0.6826/2011 (Cross Objections)

DELH! POLLUTION CONTROL COMMITTEE ... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

VARDHMAN PROPERTIES LTD & ORS. ... Respondents

LPA 895/2010 & connected matters Page 5 of 38
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Through Mr.Sanjay Goswami,
Mr.Neeeraj Chaudhayi
Mr.Akshay Chandra*
Advocates for UOI

LPA 45/2011

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,

Advocates with Mr.Dinesh Jindal, L.O.

versus
JINDAL BIOCHEM PVT LTD & ORS ... Respondents
Through Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,

Advocates for UOI

LPA 46/2011 & CM No.8164/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

AS BUILDWELL PVTLTD & ORS ... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1

Mr.Neeeraj Chaudhari, CGSC with

Mr.Akshay Chandra and Mr.Khalid Arshad,

Advocates for UOI
LPA 47/2011 & CM No0.6825/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,

Advocates with Mr.Dinesh Jindal, L.O.

versus

LPA 895/2010 & connected matters Page 6 of 38
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UTUAL BENEFITS LTD & ORS ... Respondents
rough Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 48/2011 & CM No0.6823/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus
NIRVAN HIRE PURCHASE LTD & ORS ... Respondents
Through Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 50/2011 & CM No0.6827/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

NIPUN BUILDERS & DEVELOPERS PVT

ITDE&ORS | 0 e Respondents
Through Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 51/2011& CM No.6829/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE ... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

LPA 895/2010 & connected matters Page 7 of 38
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versus

VARDHMAN PROPERTIES LTD & ORS " ....“Respondents
Mr.Sanjay Goswami, Advecate for R-1

Through
Mr.Neeeraj Chaudhari;zCGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,

Advocates for UOI

LPA 53/2011
..... Appellant

DELHI POLLUTION CONTROL COMMITTEE
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

Versus

ESS CEE CEE & ASSOCIATES (INDIA) PVT LTD .. Respondent
Mr.Anil Sapra, Sr. Advocate with Ms.Urvi

Through
Kothiala, Ms.Praneeta Vir and Mr.Sanjay

Goswami, Advocates
LPA 54/2011 & CM No.6004/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Mr.C. Mohan Rao and Mr.Lokesh Sharma,

Through
Advocates with Mr.Dinesh Jindal, L.O.

Versus

FARGO ESTATES PVT LTD Respondent
Mr.Ankit Jain, Advocate

Through
LPA 58/2011& CM No.6830/2011 (Cross Objections)

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Mr.C. Mohan Rao and Mr.Lokesh Sharma,

Through
Advocates with Mr.Dinesh Jindal, L.O.

versus
Page 8 of 38
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VARDH-MAN PROPERTIES LTD & ORS ... Respondents
© TRrgugh  Mr.Sanjay Goswami, Advocate for R-1
ey Mr.Neeeraj Chaudhari, CGSC with

<D 4 Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI
LPA 94/2011
DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant

Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

DLF RETAILER DEVELOPERS LTD ... Respondent
Through Mr.B.B. Gupta, Ms.Mandeep Kaur and
Mr.Harsh Hari Haran, Advocates

LPA 95/2011

DELHI POLLUTION CONTROL COMMITTEE ... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

LAXMI BUILDTECH PVT LTD & ANR ... Respondents
Through Mr.Kailash Vasdev, Sr. Advocate with

Ms.Neoma Vasdev Gupta, Ms.Ekta Mehta
and Ms.Joanne Pudussery, Advocates for
respondent No.1.
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,
Advocates for UOI

LPA 96/2011

DELH! POLLUTION CONTROL COMMITTEE ... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,

LPA 895/2010 & connected matters Page 9 of 38
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Advocates v!ntb fEDinesh Jindal, L.O.
“' _ A4

versus AN e

a -

MANISH BUILDWELL PVT LTD & ORS=:<..;.. Respondents
Through Mr.Sanjay Goswami, Advocate for R-1
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,

Advocates for UOI

LPA 97/2011

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

vVersus

BRIGHTWAYS HOUSING & DEVELOPMENT
LT & ANR. © 1 e Respondents
Through Mr.Anil Sapra, Sr. Advocate with Ms.Urvi
Kothiala and Ms.Praneeta Vir, Advocates

for R-1.
Mr.Neeeraj Chaudhari, CGSC with
Mr.Akshay Chandra and Mr.Khalid Arshad,

Advocates for UOI

LPA 98/2011

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

DLF COMMERCIAL DEVELOPERS LTD ..... Respondent

LPA 895/2010 & connected matters Page 10 of 38
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gh Mr.B.B. Gupta, Ms.Mandeep Kaur and
Mr.Harsh Hari Haran, Advocates

LPA 99/2011

POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

GALLERIA PROPERTY MANAGEMENT
SERVICES PVTLTD ... Respondent
Through Mr.B.B. Gupta, Ms.Mandeep Kaur and
Mr.Harsh Hari Haran, Advocates

LPA 100/2011

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus
PROSPERQUS ESTATES PVT LTD ... Respondent
Through None
LPA 101/2011
DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant

Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

REGENCY PARK PROPERTY MANAGEMENT
SERVICES PVTLTD ... Respondent
Through Mr.B.B. Gupta, Ms.Mandeep Kaur and
Mr.Harsh Hari Haran, Advocates

LPA 895/2010 & connected matters Page 11 of 38
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LPA 102/2011 | _.
'%ufgy
DELHI POLLUTION CONTROL COMMITIEE = ..... Appellant
Through Mr.C. Mohan Rao antaMi:Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

PALIWAL DEVELOPERS LTD ... Respondent
Through Mr.B.B. Gupta, Ms.Mandeep Kaur and
Mr.Harsh Hari Haran, Advocates

LPA 103/2011

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

RIDGE VIEW CONSTRUCTION PVT LTD ..... Respondent
Through Mr.Anil Sapra, Sr. Advocate with Ms.Urvi
Kothiala and Ms.Praneeta Vir, Advocates.

LPA 104/2011

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

Versus
RCSOOD & COPVTLTD | ... Respondent
Through Mr.Shobhit Chandra, Advocate

LPA 895/2010 & connected matters Page 12 of 38
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LPA 709/2011

LLUTION CONTROL COMMITTEE  ..... Appellant
rough Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

LODHI PROPERTY COLTD ... Respondent
Through Mr.B.B. Gupta, Ms.Mandeep Kaur and
Mr.Harsh Hari Haran, Advocates

LPA 710/2011

DELH!I POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus

BHARTI REALTYLTD = ... Respondent
Through Mr.Dushyant Manocha and Ms.Tarunima
Vijra, Advocates

LPA 866/2011

DELHI POLLUTION CONTROL COMMITTEE  ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

Vversus

ANUSH FINLEASE & CONSTRUCTION PVT
U 7 "R Eteiad MR T g, Respondent

Through  Mr.Ajay Kumar and Mr.Naveen Tayal,
Advocates

LPA 895/2010 & connected matters Page 13 of 38
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LPA 867/2011

DELHI POLLUTION CONTROL COMMI'I‘I'EE\ ..... Appellant
Through Mr.C. Mohan Rao and Mr.Lokesh Sharma,
Advocates with Mr.Dinesh Jindal, L.O.

versus
TIRUPATI INFRAPRQJECTS PVT LTD ... Respondent
Through Mr.Ajay Kumar and Mr.Naveen Tayal,
Advocates

CORAM:
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

PRADEEP NANDRAJOG, J.

L. A batch of 38 writ petitions was decided by a learned
Single Judge vide order dated September 30, 2010. The said
decision has been followed subsequently by another learned
Single Judge. Instant appeals lay a challenge to the said decisions
pronounced by the learned Single Judges of this Court; and since
the reasoned decision is the one which was pronounced on
September 30, 2010, learned counsel for the parties conceded
that it is said decision which needs to be reflected upon by us in
the appeal(s).

2, Writ petitions were filed challenging notices issued by
the Delhi Pollution Control Committee (DPCC) to the writ
petitioners or penalties levied, which were paid under protest or
bank guarantees submitted by the writ petitioners, which were
under threat of being invoked. The petitions have succeeded, not
in full, but in part. Directions have been issued to DPCC to take

LPA 895/2010 & connected matters Page 14 of 38



1462 Jd23

action-’-’éf'résh,/

Judge? T, oY

3. e T buildings with respect whereto action was

guided by the decision of the learned Single

proposed to be taken or was taken by DPCC, are of three kinds: (i)
Residential Housing Complexes, (ii) Commercial Shopping
Complexes, and (iii) Shopping Malls. Actions were initiated or
decisions were taken on the allegation that with respect to the
buildings constructed, the writ petitioners had not obtained a
‘consent to establish’as required under The Water (Prevention and
Control of Pollution) Act, 1974 (hereinafter referred to as ‘the
Water Act’) and ‘consent to operate’ as required under The Air
(Prevention and Control of Pollution) Act, 1981 (hereinafter
referred to as ‘the Air Act’).

4. Issues have been debated before the learned Single
Judge and even before us with reference to Sections 2(g), 2(99),
2(k), Section 25 and Section 33A of the Water Act, and Sections
2(a), 2(j), 2(k), Section 21 and Section 31A of the Air Act. Thus, we
begin our chartered journey by noting the said provisions.

5, Section 2(g), 2(gg), 2(k), relevant part of Section 25
and Section 33A of The Water (Prevention and Control of Pollution)
Act, 1974 read as under:-

«2  Definitions.— In this Act, unless the context
otherwise requires,-

LPA 895/2010 & connected matters Page 15 of 38
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(g) ‘sewage effluent’ means reffluent from any
sewerage system or sewageydisposal works and
includes sullage from open:drdins;

N
(gg) ‘sewer’ means any conduit pipe or channel,
open or closed, carrying sewage or trade effluent;

(k) ‘trade effluent’ includes any liquid, gaseous
or solid substance which is discharged from any
premises used for carrying on any industry,
operation or process, or treatment and disposal
system, other than domestic sewage.

25. Restrictions on new outlets and new
discharges.—

(1) Subject to the provisions of this section, no
person shall, without the previous consent of the
State Board,-

(a) establish or take any steps to establish any
industry, operation or process, or any treatment
and disposal system or any extension or addition
thereto, which is likely to discharge sewage or
trade effluent into a stream or well or sewer or on
land (such discharge being hereafter in this
section referred to as discharge of sewage); or

o IS

Provided that a person in the process
of taking any steps to establish any industry,
operation or process immediately before the
commencement of the Water (Prevention
and Control of Pollution) Amendment Act,

LPA 895/2010 & connected matters Page 16 of 38
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(11988, for which no consent was necessary
_Q’;’pﬁrior to such commencement, may continue
‘o /to do so for a period of three months from
-~ “~/ such commencement or, if he has made an
~~" application for such consent, within the said
period of three months, till the disposal of

such application.

7 ) SR

(5) Where, without the consent of the State
Board, any industry, operation or process, or any
treatment and disposal system or any extension
or addition thereto, is established, or any steps
for such establishment have been taken or a new
or altered outlet is brought into use for the
discharge of sewage or a new discharge of
sewage is made, the State Board may serve on
the person who has established or taken steps to
establish any industry, operation or process, Or
any treatment and disposal system or any
extension or addition thereto, or using the outlet,
or making the discharge, as the case may be, a
notice imposing any such conditions as it might
have imposed on an application for its consent in
respect of such establishment, such outlet or
discharge.

(B} i

(7) The consent referred to in sub-section (1)
shall, unless given or refused earlier, be deemed
to have been given unconditionally on the expiry
of a period of four months of the making of an
application in this behalf complete in all respects
to the State Board.

18} s

LPA 895/2010 & connected matters Page 17 of 38
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33A. Power to give directions.— ‘Notwithstanding
anything contained in any other 'law, but subject
to the provisions of this Act, and to any directions
that the Central Governmentmay give in this
behalf, a Board may, in the exercise of its powers
and performance of its functions under this Act,
issue any directions in writing to any person,
officer or authority, and such person, officer or
authority shall be bound to comply with such
directions.

Explanation.— For the avoidance of doubts, it
is hereby declared that the power to issue
directions under this section includes the
power to direct-

(a) the closure, prohibition or regulation of
any industry, operation or process; or

(b) the stoppage or regulation of supply of
electricity, water or any other service.”

6. Section 2(a), 2(j), 2(k), relevant part of Section 21
and Section 31A of The Air (Prevention and Control of
Pollution) Act, 1981 read as under:-

2. Definitions.- In this Act, unless the context
otherwise requires,—-

(a) ‘air pollutant’ means any solid, liquid or
gaseous substance (including noise) present in
the atmosphere in such concentration as may be
or tend to be injurious to human beings or other
living creatures or plants or property or
environment;

(B e

LPA 895/2010 & connected matters Page 18 of 38



LAsy %

(j) ‘emission’ means any solid or liquid or
gaseous substance coming out of any chimney,
duct or flue or any other outlet;

(k) ‘industrial plant’ means any plant used for
any industrial or trade purposes and emitting any
air pollutant into the atmosphere;

21. Restrictions on use of certain industrial
plants.- (1) Subject to the provisions of this
section, no person shall, without the previous
consent of the State Board, establish or operate
any industrial plant in an air pollution control
area:

Provided that a person operating any
industrial plant in any air pollution control
area immediately before the
commencement of section 9 of the Air
(Prevention and Control of Pollution)
Amendment Act, 1987 (47 of 1987), for
which no consent was necessary prior to
such commencement, may continue to do
so for a period of three months from such
commencement or, if he has made an
application for such consent within the said
period of three months, till the disposal of
such application.

(4) Within a period of four months after the
receipt of the application for consent referred to
in sub-section (1), the State Board shall, by order

LPA 895/2010 & connected matters Page 19 of 38
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in writing, and for reasons tp be recorded in the
order, grant the consent applleﬁl for subject to
such conditions and for sucfiyperiod as may be
specified in the order, or refﬁ%&ﬁljch consent:

Provided that it shall be open to the
State Board to cancel such consent before
the expiry of the period for which it is
granted or refuse further consent after such
expiry if the conditions subject to which
such consent has been granted are not
fulfilled:

Provided further that before cancelling
a consent or refusing a further consent
under the first proviso, a reasonable
opportunity of being heard shall be given to
the person concerned.

31A. Power to give directions.— Notwithstanding
anything contained in any other law, but subject
to the provisions of this Act and to any directions
that the Central Government may give in this
behalf, a Board may, in the exercise of its powers
and performance of its functions under this Act,
issue any directions in writing to any person,
office or authority, and such person, officer or
authority shall be bound to comply with such
directions.

Explanation.— For the avoidance of doubts, it is
hereby declared that the power to issue directions
under this section includes the power to direct-

Page 20 of 38



N 1468 I

closure, prohibition or regulation of any
, operation or process; or

—=efectricity, water or any other service.

5 ¢ With reference to the Water Act as originally framed in
the year 1974 and as amended in the year 1988 and with
reference to the Statement of Objects and Reasons of the
Amending Act, the learned Single judge has opined that the
legislative amendments carried out in the original Water Act were
intended to expand the scope of the Water Act. The learned
Single Judge has highlighted that the expression ‘establish any
industry, operation or process or any treatment and disposal
system or any extension or addition thereto, which is likely to
discharge sewage or trade effluent’in clause (a) of Sub-Section (1)
of Section 25 made it clear that the requirement to obtain previous
consent to establish any industry, operation or process was no
longer restricted to trade effluent being discharged but would also
encompass if ‘sewage effluent’ was discharged and with reference
to the definition of ‘sewage effluent’ as per Section 2(g), has held
that the same would include sewage of any kind, including
domestic sewage. The learned Single Judge has also noted the
expanded definition of ‘trade effluent’ as per Section 2(k) of the
Water Act. Noting the definition of the words ‘operation’ and
‘process’ in para 12 of the decision, and thereafter noting the
decisions that purposive construction needs to be followed where
the mischief which existed before passing the statute was
detected and was intended to be remedied, the learned Single

Judge has concluded that collective operation or process of
LPA 895/2010 & connected matters Page 21 of 38
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bathing in the bathroom and such pr ¢ cesses as take place in the
toilet and cooking and washing in the /thyﬁ'n would be operations
and processes contemplated by Section 25?1 )(a) of the Water Act
for its applicability to residential complexes. This is the conclusion
arrived at in para 16, but in the immediate next para i.e. para 17,
the learned Single Judge has lodged a caveat by stating that he
was not answering the question with reference to single storeyed
constructions.

8. With reference to the commercial complexes i.e.
Commercial Shopping Complexes and Shopping Malls, the learned
Single Judge has held that the definition of ‘trade effluent’ as per
Section 2(k) would encompass all kinds of non-domestic sewage
and has thus held that these buildings would be governed by
clause (a) of Sub-Section 1 of Section 25 of the Water Act.

9. As regards the very act of constructing a building, in
paras 19 and 20, the learned Single Judge has held that the very
act of constructing a commercial shopping complex, shopping mall
or a residential complex would make applicable clause (a) of Sub-
Section 1 of Section 25 and for which the reasoning of the learned
Single Judge is that construction of commercial shopping or
residential complexes is likely to have impact on water pollution
because large quantities of water are used during construction and
are also discharged.

10. Since, in all the cases, DPCC rose from the slumber
after buildings were completed and put to use, the learned Single
Judge opined that DPCC could not levy penalties and for which
remedial action, as per the learned Single Judge, was as provided

LPA 895/2010 & connected matters Page 22 of 38
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in Sub-Section Af Section 25 of the Water Act.

{ ument of DPCC that the power to give directions
under Sectigit 33A of the Water Act has been negated by the
learned Single Judge, with reference to various decisions cited
which hold that the power to levy penalty has to be expressly
conferred by the statute.

12. Pertaining to the Water Act, the learned Single judge
has summarized the legal position, in para 29 as under:-

“79.  The discussion so far on the legal position
under the Water Act in relation to the petitioners
may be summarized thus:

(i) Section 25 (1) of the Water Act is intended
to cover not just ‘industry’ which discharges
‘trade effluent’” but any ‘process or
operation’ that results in a discharge of
‘sewage’ not limited to trade effluent.

(i) The words ‘operation or process’ occurring
in Section 25(1)(a) have to be given the
widest possible meaning and scope. This
approach is consistent with the SOR of the
1988 amendments to the Water Act which
make it clear that the legislative intent was
to expand the scope of the regulatory
powers of the state PCC. The principle of
ejusdem generis is therefore inapposite in
the context.

(iii) Commercial shopping complexes, shopping
malls and even residential complexes are
covered by Section 25(1)(a) of the Water
Act.

(iv) The liability under the Water Act does not
get exempted only because the sewage
LPA 895/2010 & connected matters Page 23 of 38
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discharged from such complexes jois
main municipal sewerage system
may or may not be treated in keeping with
the water pollution norms.

(v) The pollution caused by dischargt—:- of
domestic sewage from a residential
complex or trade effluent from a
commercial complex or industry during the
construction phase as well as at any stage
after the complex becomes functional would
attract the various provisions of the Water
Act.

(vi) With the buildings in question having
already been constructed without obtaining
prior consent to establish, the direction of
the DPCC that those who had failed to
obtain prior consent to establish should now
apply for such consent is a direction that is
not capable of being complied with. Instead
the DPCC should invoke the powers under
Section 25(5) of the Water Act, issue show
cause notices setting out the
conditionalities required to be complied
with within a time frame and upon failure to
do so, invoke the powers to issue directions
under Section 33A Water Act.

(vii) The Water Act is in a separate domain and
its provisions will have to be complied with
notwithstanding that the MCD has the
power to lay down a separate set of
regulations and bye-laws for use of water.

Where an applicant has not been communicated any
decision of the DPCC for four months after the making
of an application, the deeming provision of Section
25(7) would kick in and it would be deemed that the
consent to establish has been granted. In such
circumstances, Section 25(1) of the Water Act cannot

LPA 895/2010 & connected matters Page 24 of 38
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obviously thereafter be enforced.”

13, Discussing the applicability of the Air Act, as conceded
to by learned counsel for the parties at the hearing of the appeal,
the learned Single Judge has inadvertently referred to the pre-
amended provisions of the Air Act, though the learned Single Judge
has referred and noted the fact that the Air Act of 1981 was
amended in the year 1988.

14. Pertaining to residential complexes, the learned Single
Judge has noted the unamended Section 21 of the Air Act which
did not have the word ‘establish’ and had only the word ‘operate’
in Sub-Section 1 thereof, and thus the learned Single judge has
held that no permission from DPCC is needed to establish
residential complexes, but on the same reasoning as followed in
paras 19 and 20 pertaining to the Water Act, has held that during
construction phase of residential complexes, permission under the
Air Act has to be obtained. Qua shopping complexes and shopping
malls, it has been held that under the Air Act, for these complexes,
to operate them, prior permission has to be obtained as also
during construction phase.

15. The learned Single Judge has summarized the position
under the Air Act, in para 41 as under:-

“41. The position under the Air Act may be
summarized:

(i) A collective reading of Section 21(1) of the
Air Act with Section 2(a), 2(b) and 2(k) thereof
leads this Court to the conclusion that a
commercial shopping complex or a shopping
mall would be covered within the scope of
Section 21(1) of the Air Act.

LPA 895/2010 & connected matters Page 25 of 38



My 1473

{ % |

(ii) The definition of ‘air pollution’ un@er ‘Section
2(a) read with Section 21(1) of the :rx*IIqu,‘-a"nd
the fact that the commercial \shapping.
complexes or shopping malls are goingyto bé
used for a trade activity, is sufficient to attract-
the provisions of Section 21(1) of the Air‘Act.

(iii)As far as a purely residential complex is
concerned, on the present wording of Section
21(1) of the Air Act, there is no requirement of
obtaining the prior consent of the DPCC to
operate.

(iv)During the construction phase and after the
complex becomes functional, every building,
whether it is a commercial shopping complex or
a shopping mall or a residential complex, will
have to comply with the norms under the Air
Act and the Water Act and for that matter the
EPA.

(v) Where the construction of a commercial
shopping complex or shopping mall has been
allowed to be completed without a prior consent
to operate, the DPCC can inspect the building,
issue a show cause notice requiring time bound
compliance with the conditionalities imposed by
it under the Air Act failing which it can issue
directions under Section 31A Air Act.”

16. A perusal of Section 25 of the Water Act would reveal,
on a bare reading thereof, that without the previous consent of the
State Pollution Board, ‘no person could establish or take any steps
to establish any industry, operation or process,........ which is likely
to discharge sewage or trade effluent. Thus, even if sewage
effluent as defined in Section 2(g) was discharged from any

LPA 895/2010 & connected matters Page 26 of 38
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industry, operation or process intended to be established, the
requirement of prior consent would be necessary and to this
extent the view taken by the learned Single Judge is correct.

$ But, what would encompass ‘any industry, operation or
process”?
1B, The Water Act does not define, ‘industry’, ‘operation’ or

‘process’. As held in the decisions reported as 1993 (3) SC 2529
Commissioner of Income Tax QOrissa vs. M/s. N.C.Budhiraja & Co.
and 2010 (320) ITR 420 (Delhi) Ansal Housing & Construction Ltd.

vs. Commissioner of Income Tax, the ordinary dictionary meaning
of ‘industry’ or an ‘industrial undertaking’ would not include the

activity of construction. The word ‘operation’ is defined, as noted
by the learned Single Judge, in the New Shorter Oxford English
Dictionary (Lesie Brown Ed.) as follows:

“operation: An action, deed; exertion of force or
influence; working, activity; an act of a practical or
technical nature, esp one forming a step in a
process.”

19. The same dictionary defines ‘process’, as noted by the

learned Single Judge, as under:-
“process : The action or fact of going on or being
carried on: a continuous series of actions, events or
changes; a systematic series of actions or operations
directed at a particular end.”
20. As noted herein above, applying purposive
construction, the learned Single Judge has held, in para 15, that
the two words ‘operation’ and ‘process’ have to be given their

widest amplitude and meaning. The purposive construction
LPA 895/2010 & connected matters Page 27 of 38
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applied by the learned Single Judge is that widest ai ;Iif'tu"-de needs
to be given to Section 25(1)(a) of the Water Act.

27, The error committed by the learned Smgle ,ludge is to
mechanically note the definition of ‘operation’ and process and
ignore the sweep of the span of the two words, We do so.
Operation is defined as an activity or an act of awpractica/ or
technical nature, with emphasis of the acts forming ‘a step in a
process’. The word ‘process’is a going on action or a continuous
series of actions ‘directed at a particular end’. Thus, an operation
would be a working or an activity, where the core of the act

constituting the activity is of a practical or technical nature

especially one forming a step in a process, and since process is an
going on action or a continuous series of action directed at a

particular end, the conjoint reading of an operation and a process
or even if the two have to be read disjunctively would mean that
the expression ‘establish or take any steps to establish any
industry, operation or process, or any treatment and disposal
system or any extension or addition thereto, which is likely to
discharge sewage or trade effluent’ would mean to take steps to

establish_any industry, establishment or undertaking where the
operation _or process i.e. activity is of a practical or technical
nature, at the core of which are ongoing acts, in a series, directed
at_a particular end. Thus, the act of ablution in the toilet or
washing vegetables and dishes in the kitchen of a residential
complex, within the precincts of residential flats, by no stretch of

imagination can be called or labeled as an operation or a process.
22, The view taken by the learned Single Judge pertaining
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P oqto shopping malls and commercial shopping complexes on the

;’f applicability of the Water Act is accordingly upheld and the view
taken pertaining to the applicability of the Water Act to residential

Housing complexes is incorrect.

23, A building where shops would be made and in which
shops goods or services would be sold as also shopping malls
would be buildings where operation and or process is carried on
for the reason they would be places where the activity carried on
is of a practical or a technical nature and at the core of which
activity would be ongoing acts, in a series, directed at a particular
end i.e. if goods are purchased and sold, the sale and purchase of
goods; and if service is rendered, the rendition of service directed
towards a particular end. If from these buildings sewage is
discharged, since sewage effluent as defined in Section 2(k) of the
Water Act means effluent from any sewage system, if these
buildings are intended to be established, necessary permission
would be required from the Board under the Water Act.

24. With respect to the decisions reported as 1993 {3) SC
2529 Commissioner of Income Tax Orissa vs. M/s.N.C. Budhiraja &
Co. and 2010 (320) ITR 420 (Delhi) Ansal Housing & Construction

Ltd. vs. Commissioner of Income Tax, where it has been held that

constructing a building per-se is not an industrial activity the view
taken by the learned Single judge that constructing a building,
whether to be used for a residential purpose or to be used for a
commercial shopping complex or for shopping malls would be an
industrial activity; running contrary to the aforesaid judgments is

incorrect.

LPA 895/2010 & connected matters Page 29 of 38



1477 =
oy
- o
25 The reasoning of the learned Single fudge to expand

the scope of Section 25(1)(a) of the Water Act; #hat the object of
the Water Act was to control water pollution' in its widest
amplitude and hence the reasoning that while"';g:,gllffs’try;:ting
buildings, water is used and sometimes discharged thﬁg:"féquiring
a wider meaning to be given, ignores that the& Environment
(Protection) Act 1986 deals with this larger issue in the context of
‘environment’ therein being defined to include water, air and land
and the inter relationship which exists amongst them and human
beings and other living creatures, plants and micro-organisms.
The said Act and the Rules framed under the said Act are wide
enough to cover exploitation of water and the impact thereof on
environment and we see no vacuum in the fight against
environmental degradation, by understanding the various
expressions and their meaning in Section 25(1)(a) of the Water Act
as adopted by us.

26. A word on purposive construction. It simply means that
while adopting a purposive approach, Courts should seek to give
effect to the true purpose of legislation and must keep in view all
material that bears on the background against which a legislation
was effected and where more than one construction is possible,
the one which eliminates the mischief identified should be
favoured. But, where only one construction is possible, the Court
is not to strain backwards and then bend forward followed by
leaning to the left and then to the right to appropriate a space not
intended to be appropriated by the legislation. The Water Act
requires prior permission to establish any industry, operation or
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SEl
process which is likely to discharge sewage or trade effluent. It is
not intended to apply to all and sundry establishments. It is
restricted to only when a building, housing an industry is sought to
pe established or a building in which an operation or a process is
intended to be carried on where effluent or trade effluent would be
discharged.

27. To summarize the position under the Water Act the
position may be summarized thus: ‘Section 25(1) of the Water Act
would apply where a building is proposed to be constructed to set
up an industry or carry on an operation or a process as explained
in para 21 above and this would mean that the Water Act would
not apply to buildings housing residential apartments/units. It
would apply to all other buildings where effluent or trade effluent
is discharged, be they where manufacturing activity is carried on,
sale or purchase of goods is carried on or services are provided.
28. Pertaining to the Air Act, there is a material difference
in the language used in Section 21 of the said Act, vis-a-vis the
language used in Section 25 of the Water Act. Whereas the Water
Act requires a permission to establish any industry, operation or
process, the Air Act restricts its span to prior permission being
necessary only where it is intended to establish or operate any
industrial plant.

29, Since the learned Single Judge has referred to the
unamended provision and has ignored the amendments carried
out to the Air Act in the year 1988, we note that as per the
amended Section 21, the obligation to obtain the consent of the
State Pollution Control Board is only to establish or operate any
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industrial plant in an Air Pollution Control Area. i\\-g;ei(_:tion 2(k)
defines an ‘industrial plant’ to mean any plant X é@f@r any
industrial or trade purposes and emitting any air poll:tax_;;':

30. The learned Single Judge has read the unamended
Section 21 of the Air Act to mean that prior consent is needed to
operate an industrial plant. Since the decision of the learned
Single Judge has not noted the language of the amended Section
where the words ‘establish or’ have been inserted prior to the
word ‘operate’, we need to re-look into the issue.

31. Highlighting the definition of the words ‘industrial plant’
as defined in Section 2(k) of the Air Act, the learned Single Judge
has noted that the definition expands the meaning of the words
‘industrial plant’ to include a building used for a trade purpose and
with reference to Section 21 of the Air Act has held that a building
where trade is carried on the prior consent would be required to
operate the building.

32, Since the learned Single Judge has noted the
unamended Section 21 and since the amended Section 21
requires prior consent even to establish an industrial plant in an
Air Pollution Control Area, agreeing with the reasoning of the
learned Single Judge that in view of the extended definition of the
expression ‘industrial plant’, which includes a building where trade
is carried on, the inevitable conclusion has to be that prior consent
under the Air Act would be needed where a building is proposed to
be constructed wherefrom trade would be carried on and since
from a shopping mall and from a commercial shopping complex
trade is carried on, we hold that prior consent under the Air Act
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would be required when commercial shopping complexes and
shopping malls are established i.e. at the commencement of the
process of establishment i.e. before the building construction
activity commences.

33 As noted herein above, the learned Single Judge has
held construction per-se as requiring prior permission, both under
the Water Act and the Air Act, and thus the learned Single Judge
has held that under the Air Act, consent during construction phase
would have to be obtained.

34. For our reasoning herein above pertaining to the Water
Act, the said reasoning of the learned Single Judge pertaining to
the Air Act is overruled, but would make no difference to the final
conclusion arrived at by us pertaining to the applicability of the Air
Act when construction activity commences in respect of shopping
malls and commercial shopping complexes for the reason, prior
consent to establish the same is required on the language of
Section 21 of the Air Act in view of the expanded definition of the
expression ‘industrial plant’. But, for residential complexes, we
hold that neither to establish nor to operate, (in fact the concept of
‘to operate’ is not even applicable to a residential complex), any
permission is required under the Air Act.

35, The learned Single Judge has held that neither the
language of Section 33A of the Water Act nor the language of
Section 31A of the Air Act contemplates the power on the State
Pollution Boards to levy any penalty.

36. The learned Single Judge has noted the decisions
reported as 1975 (2) SCC 22 Khemka & Co. (Agencies) Pvt. Ltd. vs.
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State of Maharashtra, 1994 (4) SCC 276 LK.Synthetic§/Ltd. & Birla
Cement Works vs. Commercial Taxes Officer and 1997“ SCC 479
India Carbon Ltd. vs. State of Assam to opine that power to levy
penalty has to be conferred by a substantive provrsmn |n the

enactment.
37. We concur with the reasoning of the learned Single

Judge in paras 58 to 64 of the impugned decision and thus do not
elaborate any further, but would additionally highlight that the
power to issue directions under Section 33A of the Water Act and
the power to issue directions under Section 31A of the Air Act, on
their plain language, does not confer the power to levy any
penalty. We would further highlight that under Chapter VII of the
Water Act, and under Chapter VI of the Air Act penalties and
procedure to levy the same have been set out. A perusal of the
provisions under the Water Act would reveal that penalties can be
levied as per procedure prescribed and only Courts can take
cognizance of offences under the Act and levy penalties, whether
by way of imprisonment or fine. Similar is the position under the
Air Act. The legislature having enacted specific provisions for levy
of penalties and procedures to be followed has specifically made
the offences cognizable by Courts and the power to levy penalties
under both Acts has been vested in the Courts. The role of the
Pollution Control Boards is to initiate proceedings before the Court
of Competent Jurisdiction and no more.

38. We would be failing not to note that on the issue of a
delegatee not being empowered (by law) to further sub-delegate
the delegated power, learned counsel for DPCC conceded to said

LPA 895/2010 & connected matters Page 34 of 38



1482 b1S3

position and thus we leave undisturbed the view taken by the
learned Single Judge on the subject.

~ B9. Since our reasoning aforesaid results in the finding, by
way of interpreting the provisions in the Water Act and the Air Act,

as requiring prior consent to establish and operate shopping malls
and commercial shopping complexes and the provisions being not
applicable to residential complexes, we declare void actions
initiated by DPCC pertaining to residential complexes and we
further hold that said writ petitions are allowed in terms of the
prayers made. The impugned decision(s) by the learned Single
Judge(s) qua residential complexes is set aside. Qua shopping
malls and commercial shopping complexes, since we have held
that prior permission is required under both Acts to establish
shopping malls and commercial shopping complexes as also to
operate them and noting that even DPCC was not too sure of the
legal position and thus misinformed a few applicants that no
permission was required and qua most persons permitted them to
commence and complete construction of shopping malls and
commercial shopping complexes, the question which now needs to
be answered is: Whether, pertaining to the Water Act, Sub-Section
5 of Section 25 is the answer to what needs to be done and in the
absence of a similar provision in the Air Act, what action needs to
be directed to be taken.

40. The language of Sub-Section 5 of Section 25 of the
Water Act makes it plain clear that the only solution to a situation
of a building being constructed to establish an industry, operation
or process without obtaining prior consent of the State Pollution
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Control Board is the power of the Board to serve u on the person
concerned a notice imposing such conditions as mjght have been
imposed on an application seeking prior consent; anisi:we fmd that
the learned Single Judge has correctly so opined and ﬁa\é rlghtly
issued the direction that the only way out, pertaining to the ‘Water
Act, is to permit DPCC to inspect the shopping malls and the
shopping commercial complexes and if it is found that pertaining
to discharge of sewage from these buildings any steps are
required to prevent water pollution, DPCC would be authorized to
issue notices requiring the owner of the building to take steps in
terms of the notice issued. Pertaining to the Air Act,
notwithstanding there being no similar provision, but the concept
of a post decisional hearing may be made applicable with the
modification that no hearing would be required inasmuch as there
is no decision, but DPCC should be empowered to inspect the
shopping malls and the shopping commercial complexes and
pertaining to air pollution, if any deficiencies are found, to notify
the same to the owner requiring corrective action to be taken.
Needless to state, if the owners of the buildings do not take
corrective action, DPCC would always have the power to file
criminal complaints before the Courts of Competent Jurisdiction,
which Courts would alone have the power to impose fine and
additionally impose sentence of imprisonment upon the offending
persons.

41. On the issue of Air Pollution, we would like to pen a
post-script pertaining to shopping complexes and shopping malls
for the reason the only activity of air pollution in these buildings
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would be through the air conditioning plants and generators

% installed to supply electricity to the buildings in case of power

cuts, for the reason the trade of sale and purchase of goods in

these complexes does not entail any activity which causes air

pollution. We find that pertaining to DG sets, permissions in any
case have to be obtained from DPCC if the capacity of the DG set
is beyond a prescribed wattage and thus DPCC may suitably
reconsider all shopping complexes and shopping malls where
consent of DPCC has been obtained with respect to DG sets
installed as also air-conditioning plants installed in the buildings,
for if for the DG sets and air-conditioning plants, sanctions have
already been obtained, nothing further remains to be got
sanctioned under the Air Act.

42. In a few cases, we find that since DPCC was not
permitting the buildings to be occupied, under protest, the owners
paid the penalty to DPCC and have immediately approached the
Court seeking refund and the same has been ordered for the
reason neither under the Water Act nor under the Air Act there
exists any power in DPCC to levy penalty or impose conditions of
furnishing bank guarantee. The decision of the learned Single
Judge is correct in directing the bank guarantees to be discharged
and penalties levied to be refunded for the reason the said act of
DPCC is ultra-vires its power under the two statutes and the levy
of penalty is without any authority of law. In the decision reported
as 1997 (5) SCC 536 Mafatlal Industries Ltd. & Ors. vs. Uol & Ors.,
under writ jurisdiction refund can be directed where the levy is
without jurisdiction and the same would include a penalty levied
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without any jurisdiction. In the instant case the per{alty levied is
unconstitutional being not sanctioned by any powe‘r‘}. .v‘es‘t_ed in
DPCC either under the Water Act or the Air Act. The irﬁgﬁgmned
decisions where penalty levied has been directed to be refu?ded

.

are upheld.

43. The appeals filed by DPCC are dismissed and the cross
objections filed are allowed in terms of paras 27, 33, 34 and 39
above.

44, We leave the parties to bear their own costs.

45. All interim orders stand vacated.

(PRADEEP NANDRAJOG)
JUDGE

(PRATIBHA RANI)
JUDGE

JANUARY 23, 2012
dk
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